REPORT OF THE JOINT COMMITTEE IN THE MATTER OF ORIGINAL APPLICATION NO. 589
OF 2022 IN COMPLIANCE WITH ORDER DATED 16/09/2022 OF HON'BLE NGT (PB)
REGARDING POLLUTION PROBLEM IN MIDC TALOJA, MAHARASHTRA

1.0 BACKGROUND

The Ornginal Application No. 589 of 2022 filed by Brahmanand Tiwar Vs State of
Maharashira in the Hon'ble Mational Green Tribunal (NGT), PB is regarding pollution
problem in MIDC Taloja, Maharashtra.

The applicant has alleged broadly regarding environmental concerns and therehy impacts
on people's health and quality of life in Taloja, Maharashtra. The Hon'ble NGT passed an
order dated 16/09,/2022 in the aforesaid Original Application and refevant paragraph (Para-
4) of the said order is reproduced below-

.4 Prima focle, the averments maode in the aopplication roise guestions relating to
envirnnment arising out af the implementation of the enactments specified in Schedule | to
the National Green Tribuno! Act, 2010. In view of the overments mode in the application,
we consider it approprigte that o Joint Committee be constituted to verify the foctual
pogition. Accordingly, we constitute @ Joint Committee comprising of representotive of
Regional Office of MoEF&CC ot Nogpur, CPCB, Commissioner, Municipal Corporation of
Novi Mumbai, State PCB ond Collector, Nowl Mumbai and direct the same to meet,
undertake visits ta the site, look into the grievances of the applicant, associate the applicant
and representative of the concerned project proponents, verify the foctual position and
submit its report within one month by e-meil at judicial-ngt @gov.in preferably in the form
of searchoble POF/OCR Supporied POF and not in the form of image PDF. The Stote PCE will
be the nodal agency for coordination and complionce....*

Copy of the aforesald order dated 16.09.2022 of the Hon'ble NGT is given at Annexure-I.

2.0 THE COMMITTEE

In compliance with the aforesaid order dated 16/09/2022 of the Hor'ble NGT. a committes
was constituted by the nodal agency i.e. MPCE vide order No. MPCE/RO(BMWI]B-221121-
FIS-0021, dated 21/11/2022 comprising of the following officiats:

i Shri E. Thirunavukkarasu, Scientist 'E', Integrated Reglonal Office, MeEFRCC, Nagpur
ii. Shrl Mishchal C., Scientist ‘D" Central Paollution Control Board, Regional Directorate,
Pune
ili. Shri K.B. Gawade, Deputy Municipal Commissioner, Representative of Municipal
Commissioner, Panvel
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Shri D. B. Patll, Regional Officer, Maharashtra Pollution Control Board, Regional

Office, Mavi Mumibai
Shri Sachin Adkar, Sub-Regional Officer, Maharashtra Poilution Control Board, Navi

Murmbai-1il
Shri Vijay Talekar, Tahsildar, Panvel, Representative of District Collector, Raigad

SCOPE OF THE COMMITTEE

The scope of the committes in accordance with the aforesaid Hon'ble NGT order dated
16.08.2022 is as below;

“To look into the grievances of the applicant, assoclate the applicant and representotive of
the concerned project proponents, verlfy the foctual position and submit its repart”

4.0

APPROACH OF THE COMMITTEE

In compliance with the said Hon'ble NGT order, the committee adopted the following
approach;

5.0

First Mesting was held on 24/11/2022 at Office of Regional Office of MPCB, Navi
Mumbai to deliberate on way forward for compliance of the Hon'ble NGT order and
subsequent joint inspection cum monitoring was carried-out on07/12/2022 &
08/12/2022.

MPCB was requested to issue prior notice/intimation to the applicant fo associate
with joint committee during the site inspection and provide representation in any;
MPCB was requested to compile the list of industries where non-compliance has
been observed w.r.t. emission norms/exceading of OCEMS narms/Public grievances
specialty w.r.t. air pollution and action taken thereto.

MPCRB was requested to make suitable arrangements including resource mebilization
along with manpower to carry-out Environmental Menltoring (Source/Process
Ernissicn Monitaring).

Second meeting was held on D7/12/2022 at Office of Regional Office of MPCB, Navi
Mumbai.

As per the liberty granted by the Hon'ble NGT and also based on the decsions taken
by the joint committes during its first meeting, the applicant was heard by the joint
committee at MPCB Regional Office, Navl Mumbai.

Vide the Hon'ble NGT order dated 16/09/2022, the applicant had mentioned about
pollution & allied issues from M/s Deepak Fertilizers and Petrochemicals Corparation
Ltd., MIDC Taloja, Subsequently, the joint committee also heard the said industry at
MPCB Regional Office, Nawi Mumbai.

SUBMISSIONS MADE BY THE APPLICANT

During the hearing the applicant has raised the issues of environmental pollution
particularly air polution by M/sDeepak Fertilizers and Petrochemicals Corporation Ltd., and
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highlighted that the said industry is emitting various types of pollutants and nat adhering
to the prescribed standards. Hence, the Joint Committee decided to inspect the said

industry as per the submissions made by the applicant,

E.0  ABOUT M/S DEEPAK FERTILIZERS AND PETROCHEMICALS CORPORATION LTD.
Deepak Fertilizers and Petrochemicals Corporation Ltd. (DFPCL)is among India’s leading
producers of fertilizers and industrial chemicals. Set up in 1979 35 an Ammonia
manufacturer, DFPCL today is a publicly listed, multi-product Indian conglomerate with a
product portfolio serving three essential sectors ie., Agriculture, Mining and Pharma
segments and is regulated by Ministry of Chemicals and Fertilizers and Ministry of Mining.

Based on Order of National Company Law Tribunal, Mumbai dated 30-Mar-17, DFPLC is
demerged in to 2 units L.e, DFPCL and Smartchem Technelogies Limited (STL) separating
chemical and petrochermical business from fertilizer business.

Smartchem Technologies Limited (5TL) is a 100% subsidiary of DFPCL, a publicly listed,
muiti-preduct Indian conglomerate with an annual turnover of over half a billion USD and 2
mutti-product portfolio spanning across Industrial chemicals, bulk and specialty fertilizers,
farming diagnostics and solutions, technical ammonium nitrate, mining services and
consulting,

The Company has manufacturing facilities in Taloja — Maharashtra, Srikakulam - Andhra
Pradesh, Panipat — Harvana and Dahej — Gujrat.

DFPCL is a leading manufacturer of industrial chemicals in India. The products cater to
various sectors such as pharmaceuticals, agrochemicals, drugs, and dye intermediates,
refining of precious metals, defence, resin, textile, fertilizer among others.

The company is a leading manufacturer of Mitric Acid, Iso Propyl Alcohol (IPA), food grade
Liguid Carbon Dioxide and Methanol. To cater to the domestic requirements, DFPCL also
imparts and supplies Ammaonia, IPA.

The Food and Drugs Administration, Govt. of India has issued the FDA license for drummed
IPA as conforming to IP, BP, PHEuro, Chinese Pharmacopeaia, USP standards.

Technical Ammonium Nitrate (TAN) | HDAN B LDAN:

Industry is one of the leading manufacturers of Technical Ammenium Nitrate in the world
and the only producer of explosive grade Low Density Porous Periled Ammaonium Nitrate
(LDAN) in Indla.
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With an installed capacity of almast half a million MTPA, STL is the preferred partner and
the critical backbone of the mining, infrastructure, and explosives-manufacturing industries

in India and globally.

Industry manufactures different types of Technical Ammonium Nitrate products with different
technaologies to sult customers’ requirements,

6.1 CONSENT DETAIL
6.1.1M/s. Deepak Fertilizers and Petrochemicals Corporation Limited, Plot No. K-1 to K-8,
MIDC Taloja, Dist: Raigad

Consent Details:

MPCE has granted conditional consent to this unit on 03/01/2023 which is valid up to
31/03/2026 this unit is engaged in the production of Fertilizers and petrochemicals products,
METHANOL, LIQUID €02, WEAK MNITRIC ACID {Plant No. 3), CONCENTRATED NITRIC ACID
(Plant Mos. 1,2 and 3) 8Gas based captive power plant of capacity 16.9 MW,

Water Pollution Control Aspects:
Water Balance:

"S.no | Particular | Consumption (CMD) Effluent {CMD)
1. Industrial Cooling | ﬁ_?'_iﬂ | 1516
2 Processing 1024
3. | Domestic Furpose 56 52

Efftuent treatment plants details:

Industry has provided effluent treatment plant of the design capacity 4800CMD comprising of
nrocess waste collection tank, reaction tank -1, Clarifier flocculator, Collection Tank ( IPA
Effiuent), Aeration Tank | IPA Effluent), Clarifier (IPA Efffuent], Reaction Tank-lIlA Ammaonia
stripper-l Collection Tank, Reaction Tank-1l, Denitrification Tank (Stage-i),Denitrification Tank
(Stage-l}, Clarifier, Denitrification Tank (Stage-ll). Clarifier Denitrification Tank (Stage-Il).
Clarifier, Dissolved Air Floatation (DAF), Final Polishing Tank. This is followed by RO of
capacity. The RO reject is being utilized In NPK fertilizer manufacturing unit in the premises.
Industry has provided positive discharge with strainer, also installed onfine monitoring system
for the parameters pH, T55, COD, BOD, Ammoniacal Nitrogen, Fluorides at the outlet of the
ETP and connected to the server. Industry has provided auto sampler and 3-way valve system.
The treated Industrial effluent is discharged Into CETP for further combined treatment.
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Ailr Pellution Control Aspects:
Industry has four numbers of boilers based on Natural Gas as a fuel with individual stacks.

Also have Methanol Primary Reformer and Heat Recovery Steam Generator. Provided
Scrubber to Weak Nitric Acid Plant-3.

Hazardous waste Aspects:

Industry is generating harardous waste in the form of Spent Catalyst, KMNOZ Sludge/
Process Residue, Spent Platinum Rhodium Catalyst, Spent/ Used Denox Catalyst Spent lon
exchange resin, etc. the disposal pathway as per consent is common facility i.e., Mumbai
Waste Management Ltd, and authorised partizs. Regularly submitting form-3 through the
onling module,

Legal Status:

Board has obtained Bank Guarantee of Rs. 25 Lakhs towards Operation and maintenance
pollution control systems & compliance of consent conditions. This Bank Guarantee is valid
upto 31/07/2023.

Board has issued Show Cause Notice to this unit on 6/11/2020 for CAAQMS was not
thowing readings/ observed not in operations. Also issued Proposed Direction on

12/07/2020.

6.1.2 Mfs. SMARTCHEM TECHNOLOGIES LTD., Plot No. K-1 (Part-1), K-1 (Part-2), MIDC
Taloja, Tal- Panvel, Dist- Raigad

Consent Detalls:

EBpard has acconded conditional consent to this unit on 07,/12/2022 which Is valid upto
31/03/2026 this unit is engaged in the production of Fertilizers and petrochemicals
products;, Ammania, WEAK NITRIC ACID {3 Plants), Technical grade ammonium nitrate and
AN Melt, Multiple grade NPK fertilizer, Calcium Phosphate, Hydrogen & CO2 gas, Gas based
captive power plant of capacity 9 MW,

Water Pollution Control Aspects:

Water Balance:
| S.no | Particular Consumption {CMD) Effluent [CMD)
(1 industrial Cooling 8823 1703

2, Processing 539

3, Domestic Purpose 7 | @
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Effluent treatment plants details:
The treated industrial effluent generated is treated in the effiuent treatment plant having

capacity 4800 CMD, which is combined ETP with M/s Deepak Fertilizer, The treated
incustrial effluent is dischargad into CETP for further combined treatment.

Air Pollution Control Aspects:
Industry has2boilers based on Coal as & fuel with individual stacks. ESP is provided as

poliution control device, Also has Ammonia Primary Reformer and Ammaonia Storage Fare
hased on Matural Gas as fuel, Industry has provided stack of about 84 m height to AN
Priling Tower as per consent condition. In addition to this has providedS Scrubbers

attached to NPK process-1, NPK process-2, WNA Plant 1,2, &3 respectively,

Hazardous waste Aspects:

industry is generating hazardous waste In the form of Waste or residues containing ol
Chemical sludge from wastewater treatment, Spent Platinum Rhodium Catalyst, Nickel
Catalyst from Reformer etc, the disposal pathway as per consent is comman facility i.e.,
Mumbai Waste Maragement Ltd and authorised parties. Regularly submitting form 4
through online module.

Legal Status:
Board has obtained Bank Guarantee of Rs. 25 Lakhs towards Operation and maintenance
pallution control systems & compliance of consent conditions. This Bank Guarantee is valid

upto 30/11/2026.

Board has issued Show Cause Notice to this unit on 3/12/2021 for fugitive emissions near
WHA plant, strong smell of ammonia near COZ2 refrigeration/ Compresser section and
other non-compliances.

Also issued direction to not to commence AMP plant activity without obtaining prier
permission of the Board. Through this directions bank guaranteg of 25 lakhs was forfeited
and fresh bank guarantee of Rs. 50 lakh was sought towards compliance of this directions
and consent conditions. Interim directions were issued on 30/09,/2022. Copy of CTO issued
by MPCB is given at Annexure-il,

7.0 DBSERVATIONS AND FINDINGS

Based on the decisions taken during the joint committee meetings held on  24/11/2022
and 07/12/2022, it was decided o carry-out: source/process emission monitoring of
operational stacksfvents for the specified consented parameters; effluent monitoring of
ETP; compliance verification of conditions of HOWMR, 2016; compliance of Environmental
Clearance conditions, comparison & analysis of installed CAAQMS, OCEMS — effluent B
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amission data of last three months; health records of the employees working in the said
industry and comparison of monitoring of emission & effleent data, executed through
MoEFECC/NABL aceredited lab.

741

SOURCE/PROCESS EMISSION MONITORING

The industry (i.e. all the 3 consented entity) has a total of 34 no. of stacks which includes 8
‘no. of DG set chimneys. The plant wise distribution of stacks is given below:

5. Plant N, of stacks
Mo, |
ds Mfs Deepak Feriilisers & Petrochernlcals | 11
Corporation Umited, Mot Mos K-L Part-1, K-2, K-3, | (0L no. stacks connected 1o Adr
K-, K-5 & K-6, MIDC Taloja, Tal- Panvel, Dist- | Poliution Contrel Devices {(APCD}s; 02
Raigad nos, DG Set chimneys and 08 nos. |
regular stacks) '
r M/s Smartchem Technologies Limited, Plot Nos.K- | 16
1E-1 (Part-1], K-1 (Pari-2], MIDC Tabsla, Tal- | {06 nos. stacks connected to APCDs: 05
Parwel, Dist.- Raigad nos, DG Set chimneys; 03 nos regular
stacxs and 02 nos, flare stacks)
3, Ms Smartchem Technologles Limited, Plot Mos.E- | 7

¥ & K-8, MIDC Talog@, Tal- Panwel, Dist- Raigad

(03 nos. stacks connected to APCDS; U1
no. DG Set chimneys; and 03 nos.
regular stacks)

Total

34

7.1.1 STACK EMISSION MONITORING CONDUCTED BY THE JOINT COMMITTEE

Based on the process flow, emission potential and information collected from the industry
representatives, the joint committee conducted stack emission monitoring of 09 nos. of
stacks covering the 03 consented plants, so as to get a representative idea of the stack
emission compliance of the industry. The list of stacks monitored by the joint committee is
depicted in the below Table-1 and analysis results of monitored stack & vent is depicted in
the Table-2. Source emission and process emission samples were submitted and analysed
at MPCE authorized laboratory i.e. M/s Mahabal Enviro Engineers Pvt. Ltd., Copy of source
@rmission & process emission monitoring results of the stacks & vents are given at
Annexure-[il.

Table-1: List of monitored stacks by the joint committee during 07/12/2022 o 08/12/2023,

5. | Stack attachedto | Plant
No.
1 | WNAIN M/s Deepak Fertilisers & Petrochemicals Corporation Limited, Plot
3 | Boller B Nos.K-1 Part-1, K-2, K-3, K-4, K-5 & K-6 MIDC Taloja, Tal- Panvel,
3 HRSG-2 Dist,- Rpigad
4 MNFE Process Train-2 i
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M/s Smartchem Tachnologies Limited, Plot Nos K-1,K-1 [Part-1], K-1
[Part-2], MIDC Taloja, Tal.- Panwal, Dist.- Raigad

5. |70 TPH coal fired
boller

ANP Prilling tower
AN Prilling tower
Primary reformer-
ammonia Plant

g, WA

h's Smartchem Technologies Limited, Piot NosK-7 & K-B, MIDC
Talaja, Tal.- Fanvel, Dist.- Raigad
=ATNA: Weak nitric Add; ANP: Ammanism nitrate phosphate

Table-2: Source emission B process emission monitoring resuits of the stacks & wents carrbed-out by the
joint committee during 07/12/2022 to 08/12/2022.
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5. Stack Specified | Prescribed Standard = Emission results Remarks
No. poliutant | (in mg/Nm’, except {in mg/Nm®,
for SO in Kg/day] | except for 502 in
: Kg/day) |
Lo | WNACN N, 400 7 - Within the |
iy Botler D WO, 3s0 B prescribed
(LOC 20) hiPLE standard
PM 10 20 Exceeding  the
prescribed
o i MPCB standard
3, HRS&-2 N, [ 350 38 Within the
prescribed
MWPCB standard
| PM 10 21 Excecding the
prescribed
MPCB standard
£, NH3 300 BQL®
NPK Process | (LOG:0.6)
Train-2 Fluoride 10 :
PR 150 i
‘5. | 70TPHcoal | 502 3200 Kg/day 139 Kp/day
fired boller PR 150 EL
6. | ANP Prilling | NH3 | 300 5.8
| tower Fluoride | 10 = - Within the
PM 150 18 prescribed
7. | ANPriling | NH3 300 BaL" MESS #ansai
tower (LOC:0.6)
| . PM 150 24
B Primary MO 400 13
reformer-
AMmimania
Plant s i
5. | WNAV NO, 400 34
*Bi-Below detection Hmif; LOG: Limit of detection
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7.1.2 ANALYSIS OF THE DATA FROM THE ONLINE CONTINUOUS EMISSION
MONITORING SYSTEM (DCEMS) INSTALLED AT THE STACKS
The industry has installed 07 nos. Online Continuous emission monitoring systems
[OCEMS) at the major process stacks of NPK train 1, NPK train 2, ANP plant, AN plant, coal
fired boiler {36 870 TPH], LDAN Friliing tower and HDAN Prilling tower. The avg. pollutant
emission results of the said stacks for the period of Septamber 2022 to November'2022 are
depicted in the below Table-3.
Table-3; OCEMS data of source emission & process emission fTor period of September2022 to
Mowernber 2022, |
! Prescribed |  Sept'2022 |  Oct'2022 Nov'2022
Standard | (in mg/Nm®, except  (in mg/Nm®, except | (in mg/Nm®, except
sl. | Stack | Specified {in for 502 in Kg/day) = forSO2in Kg/day) = for 502 in Kg/day)
Mo. pollutant | mg/Nma3,
except for I
502 in
Kg/day) _ |
1. NP NH3 400 326 (Max|[782 (628 | Max|1231]653 | Max| 205
train 1 ' Min | 0.89 Min | 1.33 Min | 1.52
Fluaride | 350 D3 |[Max|064 |06  Max|[138 |15 |Max|524
Min | 011 Min | 0.1 Min | 0.13
P 10 13 Max | 2542 | 299 | Max | 17.28 | 1468 | Mau | 2511 |
; Min |01 | | Min | 009 Min | 0.99 |
2. NPE | NH3 300 521 | Max | 17.17 | 1438 | Max | 50.71 | 10.7 | Max | 43.04
| Train- : Mlim | 1.29 Min | 1.83 Min | 0.88
2 Fleorde | 10 061 |Max | 268 (069 |Max|247 [074 | Max|3.4s
Min | 0.1 Min | 0.09 Mir | 0.09
PM 150 2407 |Max | 32.2 | 27.08 | Max | 32.38 | 28.04 | Max | 32.37
Min | 0.26 Min | 3.11 Min | 9.34
3. |ANP | NH3 300 522 |Max| 3507 |BO7 |Max | 3288 | 361 | Max | 1041
Prilling al Min | 0.82 Min | 1.15 Min | 1.41
tower | Fluoride | 10 203 | Max | 1042 (023 |Max | 038 | 016 | Max | 0.3
| Max | 0.11 Min | 0.13 Min | 0.11
PM 150 858 |Min [ 1872 628 | Max | 1161|686  Max| 1181
Max | 3.92 | Min | 3.91 Min | 3.73 |
| 4. AN NH3 300 419 |Mmn | 1895|259 [Max 331 | 229 | Max | 3.45
Prilling Max | 1 Min | 1.8 | Min | 1.6
tower | PM 150 765 |Min | 2498 [ 22.49 | Max | 55.00 | 293 | Max | 2.62
Hia Max | O Min | 0.57 Min | 0.18
5. 70 502 3200 . . i = = >
TRH Kg/day
coal | PM 150 : 2 =g . = -
fired
| bailar®
6. [LDAN |NH3 300 049 |Max [144 [187 [Max[13.32[17 |Max[1075
Brilling Min | 0.38 Min | 041 | Min | 0.54
| tower | pPM 150 | 1888 |Max (287 [1814 |Max | 407 963 [Max| 184
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=2 Min | 2.4 Min | 3.6 Min | 0.4
7. | HDAN | NH3 300 206 |Max |53 |41 [Max|51 |[358 [Max|48
Prilling Min | 0.1 Min | 2 | Min | 0.2
tower | P 150 19 fax | 467 |20 | Max | 459 14 | Max | 19.5
| Min | 8.2 | Min |76 Min | 0.2
“70 TPH stack DCEMS data conneetivity validated from December 2022, hence data from Sept’d2 to

Nov'ZE (5 not availakie

Based on the results of the stack monitoring conducted by the joint committee, it was
observed that, apart from the exceedances with respect 1o Pa riiculate Matter {PM)
amissian In Boiler D and HRSG-2 stacks (wherein against the MPCB prescribed norm of 10
mg/Nm?, the concentration of particulate matter (PM] was found to be 20 mg/Nmi& 21
mg/Nm? in Boiler D and HRSG-2 respectively), the pollutants concentration emitted from
ail other stacks are within the MPCB prescribed standards. Consequent upon the analysis
of the stack manitoring results both from the joint committee samples and the DCEMS
results, it may be interpreted that the stack emnissions of the industry is in compliance with
the prescribed MPCB standards, except for PM emissions Boiler D and HRSG-2.

7.2  AMBIENT AIR QUALITY ANALYSIS

721 CONTINUOUS AMBIENT AIR QUALITY MONITORING STATION DATA ANALYSIS

The industry has provided 03 no. of Continuous Ambient Air Quality Monitoring Stations
(CAAQMS) - located near main plant gate (nearby methanol plant), near ETP plant {nearby
to WNA-4 plant] and near NPK plant. All the 03 no. of Continuous Ambient Air Cuality
Maonitoring Stations (CAAQMS) are located within the M/s DFPCL & Mfs STL K1 premises.
The joint committes collected the CAAQMS data of all the 03 aforementioned stations far
period of September'2022 to November'2022 [i.e. the past 03 months from the date of
inspection visit). The analysis of the CAAQMS data of 03 aforementioned stations is
depicted in the below Table-4, 5 & B respectively

Table-4: CAAQM data of station-1, Near plant main gate

| 5. Parameter MNAAQS® Monthly avg. for Monthly avg. | Monthly avg.
| Na. Sept'2022 for for
L Oct'2022 Nov 2022
1, PM g I pgfm®) 100 48.62 71,24 | 17926
124 hours
= __{TWA '.
T PMy (in pgim®) | 60 19,18 51,75 13163
| {28 hours
I . TWAI
3 503 (in pg/m?) BO 8.37 5.75 574
(24  hours
- TWA| 2
4, | NO;linpg/m' |80 10.1 | 8.77 9,29
(24 hiours '
¢ TWA| e
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5 €0 (in mgfm?) 2 151 0.37 1.58
e (RS TWA) | i iy
B, Ozone (in pg/m®) | 100 1.73 B.3 2341
{8 hrs, TWA) | '
'E Armmionia fin | 400 [ 45.76 4254 | 46,47
pg/m?) 124 haurs
! | TWA) |_ o |
*National Amblent Al Quakty stanoords (NAAQS)
Tabde-5: CAAQM data of station-2, Near ETP (nearty to WNA-4 plant)
5. Parameter NAAQS® Monthly avg. for |Mmﬂ1lr avg. | Monthly avg.
Mo, Sept’ 2022 for far
. Oct'2022 Nov'2022
-1 PMy (in pgim3) | 100 | 20.93 7.03 18
{24  hours |
TWA) .
2, PMys {in pg/m® | 80 | 16.07 6.4 14.23
(24 howrs
. TWA) .
3. | 50y (in pg/m’) 80 | 17.51 | 8.18 B.62
| i24 mours
TWA)
4. MOy (in ug/m" | 80 35.43 2762 168
(24 hours |
TWA)
5. CO (in mgfm?) z |13 0.68 0.84
o {(BhesTWA) | el e
6. | Ozone (inug/m?) | 100 16.12 17.37 20.83
(8 hrs. TWA)
7. Ammania [in | 400 40.549 47 BB 3386
patm?) (24  hours
TWA)
"Matiasa! Amblent Air Quality itendaords (WLAGE]
Table-6: CAAQM data of station-3, Near NPK plant
| S.No. | Paramater NAAQS® Monthly avg. for | Monthly avg | Monthly avg.
Sept'2022 for for
Dct'2022 Nov'2022
1. | PMu(inpg/m® | 100 19.68 2163 144,16
(24 hiurs
TWA)
.} PMss (in pg/m® | 60 121 13.89 B3.51
{24 hours
TWA)
3 S0, [Im pg/m?) &0 6.81 564 5.1
{24 Feauirs
| TWA)
a. NO: (inpg/m’] | 80 7.43 1105 11.83
| [24 higurs
TWA] ol 4
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5, CO {in mg/m®) . 1.88 1.89 1
{8 hrs, TWA) o
B. Ozane (inpg/m?®) | 100 13.13 1352 2354
[& hrs, TWA) :
T Ammicnia {in | 400 35.38 | 55.22 G812
pg/m’) {24  hours
TWA)

“Notforal Amident Alr Quoity stondords (NAAGS)

7.2.2  ANALYSIS OF AMBIENT AIR QUALTY MONITORING CONDUCTED BY MOEFECC
APPROVED LABORATORY

The industry carries out monthly (l.e. w.r.t. DPFCLand STL K1} & quarterly [i.e. w.r.t 5TL K7
& KB) ambient air quality monitoring at different locations of the plant premises from
MoEF&CC approved laboratory. At DPFCL, the AAQM locations are: at the main plant gate,
near methanol gate, near ETP plant, near NPK plant, near coal fired boiler, near IPA gate,
near WNA-III, near acid tank farm area. Similarly, at STL K7, the AAQM locations are: at
near ETP area. All the aforesaid 09 no. of Ambient Air Quality Monitoring Stations (AAQMS)
are located within the M/s DFPCL & M/s 5TL K1 premises. The joint committee coliected
the AACIMS data of all the 09 aforementioned stations for period of September 2022 to
November'2022 (i.e. the past 03 months from the date of inspection visit). The analysis of
the AACMS data of 09 afarementioned stations is depicted in the below Table-7 to 14.

Ambient air quality monitoring by MoEF&CC approved laboratory at from M/s Smarichem
Technologies Limited, Plot Nos.K-1, K-1 [Part-1), K-1 {Part-2), MIDC Taloja and M/s Deepak
Fertilizers & Petrochem cals Corparation Limited, Plot Nas K-1 Part-1, K-2, K-3, K-8, K-5 & K-

6, MIDC Taloja.
Table-7: AAQM data of station-1, Near plant main gate

5 Parameter | NAAQS  14.04,  18.05. | 14.06. | 19.07. | Remarks
No. | * 2022 | 2022 | 2022 | 2022
1, PMw  (in | 100 65.16 | 63.97 |65.13 |3298
pg/m3) | |
2. PMys  (in | 6D 3488 | 3523 | 3487 [2276
g3 l
3. 50; (in |80 3489 | 3519 | 3371 | 3255
s ] A | P I IR I i
4. | NO; [in|B0 3816 | 39.64 | 3843 | 3619 |Amblent air
| pgfm3) - 1 quality
5. co fm | 2 for B | 122 1.19 1.23 1.1% parameters
| mg/m3) hrs. | within  the
6 |lead ({in|1 015 |02 |[o0a3 o011 | prescribed
pzfmal Mational
7, Orone (in | 100 for | 15.68 | 12.88 | 14 11,20 |Ambient Air
A !ﬂ{r_ljil E hrs. 5 [ Cuality
8. |Ammonis [400  |1621 | 1443 | 1667 |19.3g |standards
(in ug/m3) | : 1 cs)
Fagelicl @




9, Benzene & <1 <1 e =1
(in pg/m3) L ) |
10, | Berzola) |1 <01 |=01 |[=<01 |=01
Pyrene ({in
ng/ma)
[ 11. Arsenic 6 =04 |<04 |<D4 |«<04 |
' {in ng/mai}
1Z: Mickel [in |20 1104 | 996 1231 | 1413
ng/m3]
Tabde-8: AACM data of station-2, Maar methanal gate.
5. Parameter | NAAQS | 23,08,  20.09. r 12,10, | 14.11. Remarks
- No. ® 2023 2022 l_ﬂl_lp lﬂil_ | .
1. PMz  [in | 100 Bl.69 | 60,55 | 3997 | BLES
pE M3}
o PMzs (in 338 | 31.79 | 2B63 |31
ug/ma] SR s HER T )
3 1 flr 3348 | 3195 | 3357 | 3091
pa/m3i]
4, NO:  [im | 80 38.12 | 3869 | 3910 |37.83 | Amblent air
e m3) quality
L5 o {im| 2 for 8 | 1.21 1.4 LIt | 120 parameters
| mg/m3) | bes, i within  the
6. |Lead (in|1 D10 (011 (010 |04 | prescribed
pg/m3) National
7. Ozone (in [ 100 for | 1064 | 1232 |1456 |[B96 | Ambient Air
ug/m3) 8 hrs. Quality
8. Ammonia | 400 19.38 | 1433 |17.70 | 1979 |standards
{in pg/m3) (NAAGS)
=, genzene 5 <]l <l <l <]
{in pgfm3}
10, Benzola| |1 <01 |=<0l (<01 [=<01
Pyrene (in
ng/m3)
11. Arsenic 5 =04 =04 (.4 =04
l (in ng/m3)
12 Mickel ([in | 20 1116 | .76 1088 | 115
| [ng/m3) |
Table-5: AAQM data of siation-3, Near ETPROplant.
S. Parameter | NAAGS | 14.04, | 1B.05. | 14.06. | 19.07. | Remarks
Mo, | |*  |2022 |20 |2022 |2002
1 PMsa  [in | 100 | 61.55 |63.E8 | 6135 | 3043
ug/m3i}
i Fhiaz  lin 2237 3441 | 32.61 | 19.55
ug/m3)
3, 20q iim | 80 3088 | 3265 | 3368 | 3143
ugim3) ‘ .
4. |NO; {in|80 3346 | 37.21 [38.24 | 3457 | Ambient air
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pg'm3] | | uality
5, o (in|2for&|104 |15 | 120 |[1.04 | parameters
| mg/m3) hirs. | within  the
5. lesd [in|1 010 (010 |012 |[0.11 | prescribed
ag/d) | | National
7. Dzone (in | 100 for | 14 1568 | 1624 |11.76 | Ambient Air
pg/ma)} 8 hrs. | L | Cwality
8. Ammonia | 400 o 10,22 | 12.42 | 1521 | standards
[in pg/m3) 5 (NAAQS)
9. Benzene | 5 <1 1 |=3 <1 |
[in ugfm3) '
10. | Benzola) | 1 <01 [<01 [=<01 [<01
Pyrene [in
ng/m3) I
11. Arsenlc [ | <0.& <0.4 <4 .4
(in ng/m3) |
12. | Mickel (in | 20 |aps |[B01 |1154 |8.a8
i ng/m3}
Table-10: AAQM data of station-4, Near NPK plant
| 8. Parameter NAACS  14.04. | 18.05. 14.06. | 19.07. | Remarks
No. . 2022 | 2022 | 2002 | 2022
1. P (in| 100 6247 |6D99 | B2 20,85
! pgim3)
2. PhMzs  (in | 6O 30.89 | 32.47 | 3046 | 2091
HE/md)
3. SC; [in| 80 3745 |30.83 | 3239 | 29.68
| pgfm3) HE e
4, NO:  {in| BO 3573 | 3591 | 3598 | 3242 | Ambient air
pg/m3) quality
5. co fin|2fr8 115 [1.21 |[1L1R |1.15 | parameters
mg/m3) kirs. L within  the
. Lesd (in| 1 013 |[010 |[012 |00 | prescribed
I-lﬂrl'ﬂii Mlational
7. |Ozone {in| 100 for | 13.44 | 1064 |9.52 |13.44 |Amblent Alr
ug/m3) 8hrs. | 3 Quality
B. |Ammonia |400 | 11.04 | 1317 1282 |1179 | Standards
in pg/m3) | , {NAACS)
= Banrene [ & =1 =1 3 | | <1
|| lin pg/m3) {1
1. Benzola) 1 <01 | =01 (<01 |[=01
Pyreng (in
ng/m3)
11, Arsenic 6 <04 <0.4 <0.4 <[4
fin ng/m3] N
12. | Mickel {in | 20 (726 |836 |1032 | 1164
ng/mi} |
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Table-11: Mq‘.lilldm of station-5, Mear coal fired boller & cooling tower

s, Parameter | NAAQS | 14.04, | 18.05, | 14.06. | 19.07. | Remarks
Mo. . 2022 | 2022 | 2022 | 2022
1. PMw (in | 100 65.93 | 67.23 | 65.89 | 3268
ug/m3)
2. PMas  (in | BO 35.21 | 3691 | 3823 [2311
Bg/m3)
3 80; [in| B8O 3175 | 34.11 | 3519 | 1947
pgim3j
4, NO; (in |80 3621 | 3B.46 | 40.65 | 3523 | Ambient air
pﬁ,l‘rnj} quality
N co im|2for8|120 |124 (1325 |1.21 |perameters
mg/m3) hirs. within  the
6. |lead fin|1 012 |04 [015 |013 | prescribed
ag/ma) Mational
T Dzone [in | 100 for | 11.76 | 11.20 | 1008 | 1456 | Ambient Air
pg/mai) 8 hes. Cluality
B. Ammenia | 400 14.25 | 1296 | 1521 | 1204 |Stendards
fin pg/m3) | .. (NAACS]
g, Benzene | 5 el <1 <1 <l
lin pgfm3) | 1% S (|
10 Benzoda) 1 | <01 =@kl [=<01 [|<03
Pyrena |in |
ng/m3)
1L Arsenic b =0.4 =04 <0.4 =0.4
{in ng/m3)
12. | Mickel (in | 20 1L71 1074 | 12.72 | 9.58
ngm3) =
Table-12: AACM data of station &, Near IPA gate
5, Pararmeter | NAAQS | 22.08. | 19.09. | 11.10. | 14.11. | Remarks
No. . 2022 | 2022 | 2022 | 2022
1 PM [in [ 100 60.23 | 5B94 |5583 | 5057
ue/m3)
Z. PMas  (in | 6O 3165 | 2967 | 2791 | 30
pg/m3) |
3. $0; (in | 80 2843 3124 | 2876 |30.15
ug/m3) = it |
4. NO; (in | 80 3463 | 35.76 | 3614 | 37.32 | Ambient air
pafm3) ) guality
5 €0 {in|2 for 8110 | 106 |[1.14 |[117 |parameters
_mg/m3) s, within the
5. Lead [in | 1 011 [o0s |01 [013 | prescribed
ug/m3) Naticnal
7. Ozone (in | 100 for | 11.76 | 11.20 | 12.88 | 14 Ambient Alr
ug/m3) | 8hrs, Quality
8. Ammonia | 400 1763 |16.21 |17.54 |17.17 | standards
{in pg/m3) {NAAQS|
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g, Benrene g o | =] =1 | <]
in ygfm3)
10, Banzola) 1 il =01 |=83 <01
Pyrene [in
ng/m3)
12 I ArSEnic [ <14 <04 <04 <4
(ir g/ m3] | |
12. Nickel ([in | 20 676 |731 9,13 g.2&
| ng/m3) |
Tahle-13: ABOM data of statlon-7, Near WHNA-II plant area
S. | Parameter | NAAQS | 22.08. ;19.&5. | 11.10. | 14.11. | Remarks
No. | . 2022 | 2022 2022 | 2022
1. | PMy (in | 100 58.69 5911  61.71 [63.19
: pgfm3)
1, PM;s  (in | BO 3041 [ 2743 | 3055 | 3342
pa/m3] S Ldif
3. 504 (in | B0 3065 | 2886 | 2648 | 2742
pgfm3) '
4, | NO; (in |80 3581 [ 3394 | 3532 | 3395 | Amblent air
b/ m3| quality
5. o fin|zfor8|1168 [1.21 |117 |101 |parameters
mﬂmi] hrs. withlin  the
6. Lead fin |1 008 009 |010 |014 | prescribed
pg/m3| R i
' 7. | Ozone {in | 100 for | 1456 |B.96 |7.84 | 10.64 [ﬂl:\::nt Alr
BE/m3 & hrs. ¥
g, Ammntl'ri 400 1588 | 1704 | 1596 | 1596 | standards
{in pg/m3) INAAGS]
a2, Benzene 5 1 1 < ] <1
{in pg/m3)
|10, | Benzola) |1 <01 |<01 |<01 <01
Pyreng {in
_____  ng/m3| |
11. Arsenic 6 D4 |<04 |<04 |<04
{in ng/m3)
12. | Mickel [In | 20 265 |648 |570 | 780
ng/m3}
Table-14: AACM data of station-8, Near Acid tank farm area
5. | Parameter | NAAQS | 22.08. | 19.09. [ 11.10. | 14.11. | Remarks
No. . 2002 | 2022 | 2022 | 2022
i PMy  (im | 100 BOES | 5975 [ 5625 | 5513
pg/m3)
L. Fh.s [ | B0 2083 13148 | 2754 | 29.67
pe/m3)
i 80y (in | BO 853 |3023 | 2829 | 3055
| ug/m3)
4. NG, (in | 8O 3491 |3513 | 3365 | 36.12 | Ambient air
Page 1& of 3%




pg/m3| 1] SH- guality
[ 5. co fim| 2 for 8 | 1.06 1.00 1,10 123 paramebers
[ mg/m3) hrs. within  the
. Lead [In| 1 011 | Q10 011 0.13 prescribed
pe/m3] MNational
7. Ozone [in| 100 for [11.76 | 8B40 | 1064 | 1288 | Ambient Air
_ lpgim3) 18hes | ] _ Cluality
8 | Ammania | 400 16.58 | 17.54 |2038 |21.71 |Standards
lin pg/m3) (MAAQS)
g, Benrano 5 =1 =1 %1 =1
{im pg/ma3}
10, Benzofa) |1 <@i (<01 [<01 |=<O1
Pyreng |in
ny‘m.ip |
i1, Arsenic b <[4 <4 <[.4 <04
{in ng/m3) I s — __
12 Nickel fin | 20 6.25 6.69 3497 7.32
ng/m3)

Ambient air guality monitoring by MoEFECC approved laboratory at M/s Smartchem

Technalogies Limited, Plot Nos.K-7 & K-8, MIDCTaloja

Table-15; AAQM data of station-1, Near Efffuent Trastment Plant

5. No. | Parameter | NAAGS® | 1101 | 1104 | 07.07. [1710 | Avg Remarks
1 [ PMy;  (in | 100 50.6 E4 60.3 502 60.78
| pgfml]
2 [ Py (in | 60 30,3 3.2 135 Wi 12,43 [
| pgfm]
3 [ 50 {in | BO 308 | 324 9.3 76 3015
ag/'m’) |
4 | NO: {in | 80 354 36.6 335 3B.2 35.93 Ambient air - guality
| pgm’] parameters within the
5 | o fin|2 for B[ 104 171 1.17 1.1% 1.15 prescribed  Mational
mg/m?] ks, | Ambient Air Cuality
8, |tmad (in|2 pis |04 [oa1  [eaz 0.14 standards [NAAOS)
pgm')
7. | Ozore {in | 200 for 8 | 5.25 952 10.62 | 14.86 11.04
| ugSm®) hrs.
B, | Ammonia | 400 1063 |1583 [1282 |1938 14,59
[in pgrm®)
a2, Benzene {in | 5 =1 ) | <1 o <1
g’
10. | Benzo(a 1 <0.1 ehl | <l 0.1 0.1
mrene  {in
ng/m’)
1 Arsenic (in | & «<0.4 <0.4 <0.4 oD.4 =0.4
ngm*]
1. MNickel (in | 20 479 524 6.26 G560 SA4ar
ng/rrr)
*Wartional Ambient Al Quelity stondords [NAAQS)
PFage 17 af 34
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Bazed on the analysis results of ambient air quality data collected from the monitoring
carried-out through MeEFECC approved laboratory and also from Continuows Ambient Air
Quality Monitoring Stations [CAAQMS|, it can be interpreted that the ambient air quality
ingide the plant premises = in compliance with the National Ambient Air Guality standards
[NAAQS). However, higher concentrations of particulate matter ie. PMyp & PMys was
observed with respect to the CAAQMS during the month of November 2022- near the
Plant main gate area [CAAQMS 1} and the NPE plant [CAAQMS 3], wherein the against the
norm of 24 hourly average of 100 pg/m*& 60 pg/m?* for PMp& PM;:s respectively the
monthly concentration of PMy; and PM;s was found to be 179.26 pg/mi& 131.63 pg/m?
respectively near the plant main gate area, and 144,16 pug/m*& 83,51 ug/m?® respectively
rear the NPK plant area,

7.3 WATER CONSUMPTION AND EFFLUENT GENERATION & MAMAGEMENT
The details of water consumption of the three entities are depicted below.

& Entity Consented Actual water Actual water Remarks
Mo, water consumption | consumption
consumption | in 2021-22 (in | in 2022-23 {in
guantity (in cMo) cMo*
ChiD)
1. | M/s Deepak Fertilisers | 7,804.2 5,754 5,571.47
& Petrochemicals
Corparation  Limited,
Plot Mos.K-1 Part-1, K- Water
2, k-3, K4, K5 & K-B, consumption
| MIDC  Taloja, Tal- within the
| Panvel, Dist.- Raigad consented
| Mfs Smartchem | 9,539 5055 3,921.82 quantity

Technologies Limited,
Plat Nos.K-1,K-1 (Part-
1), K-1 [Part-2), MIDC
Taloja, Tal- Panvel, |
Dist.- Raigad '
3. s Smartchem | 4,000.1 2,311 2,23 05
Technalogies Limited,
Plat MNos k-7 & K-B
MIDLC Taboja, Tal.-

____| Panvel, Dist.- Raigad
* Based on the water cansmmption date from April 2028 o Octeher 2022

As per the Form-V (Environmental statement) submitted by the industry for the year 2021-
22, against the total combined consented water consumption guantity of 21,342.3 CMD,
the industry had used 14,125 CMD of water, which is about 66 % of the total consentad
quantity. Further, based on the analysis of water consumption data collected from the
Industry for the period April’2022 to October'2022, it can be said that the combined water
consumption by the Industry |i.e. considering all the 3 consents) is within the MPCB

Fage 18 of 5§



cansentad water consumption guantity, i.e. against the combined permitted water
consumption gquantity of 21,343.3 CMD, the industry consumed 11,716.34 CMD of water,

l.e. 55 % of the consented guartity.

The details of effluent peneration of the three entities are depicted below

5 Entity | Consented | Actual Actual Cansented Remarks
Nao. effluent effluent effluent dispcsal method
g=neration | generation | generathon
guantity in 2022-21 | in2022-23
[CnWiD) {in ChD) {tn CrD}* Ll
(1 A/ Deepak | 1,567.36 1,317 1,247.32 Sant to ETP of
Fertilisers & | (Trade M5 Smarichem
Petrochemicals efflugnt- Technologies
Corparation 1515.86; Limited, Plot
Lirmited, Flot | Domestic Wos.E-1, MIDC
Nos.K:-1 Part-1, K- | effluent- taloja four
2, K-3, K-, K5 B | 515 treatment B
| K-8, MIDC Taloja, further disposal
Tal.- Panweal, Dist-
Raigad
2. | Mfs. Smartchem | 1.773.52 1,612 154977 Treated at the in-
Technalogies {Trade house ETP having Effluart
Limited, Plot | effluant- designed gengration
Nos.K-1.KE-1 |Part- | 1703.52; capacity of 4800 | ‘within tha
i}, K-1 [(Part-2}, | Domestic CMD 1o achieve | consented
MIDC Taloja, Tal- | efflusmt- MPCB prescribed | peneration
Fanuel, Dise- | 70) standards, quantity
Ralgad before
discharging ta
Taloja CETP for
further
treatment  and
disposal,
i | M/s Smartichem | 790.9 500 502.85 Treated at the in-
Technalogies | (Trade house ETP having |
Lirmited, Plat | effluent- designed
NosK-7 & K-8 | 758.9; capacity of 791
MIDC Talofa, Tal- | Domestic LMD to achieve
Banwel, Dest.- | effluent- MPCE prescribed
Raigad 32) standards,
before

discharging to
Talgja CETP for
furthar

treatment and

disposal, |

* Based on the efffuent gencration data frem April 7023 ts Ootober 2022
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As per the Form-V (Environmental statement) submitted by the industry for the year 2021-
22, against the total combined consented effluent generation quantity of 4,131.83 CMD,
the industry had generated 3,429 CMD of effluents, which is about 83 % of the total
consented quantity. Further, from the analysis of effluent generation data collected fram
the Industry for the period Apri2022 to October'2022, it can be said that the combined
effluent quantity generated by the Industry (i.e. considering all the 3 consents) is within
the MPCB consented effluent generation guantity, i.e. against the combined permitted
effluent generation guantity of 4, 131.78 CMD, the industry has generated 3299.94 CMD of
effluent, i.e. 80 % of the consented guantity.

7.3.1 EFFLUENT TREATMENT FACILITIES PROVIDED BY THE INDUSTRY

The industry has provided 02 ETPs i.e. ETP at M/s Smartchem Technologies Limited, Plot
Nos.K-1K-1 (Part-1), K-1 (Part-2}, MIDC Taloja with designed capacity of 4800 CMD, and
ETP at M/s Smartchem Technologies Limited, Plot Nos.K-7 & K-8, MIDC Taloja with a
designed capacity of 791 CMD, to treated the generated effluent within its premises, the
treated effluent is then sent to Taloja CETP for further treatment and disposal,

ETP at M/s Smartchem Technologies Limited, Plot Nos.K-1,K-1 (Part-1), K-1 [Part-2), MIDC
Taloja: The ETP prowvided at this site has a designed treatment capacity of 4,800 CMD to
treat the effiuents generated from M5 Smartchem Technologies Limited, Plot Nos.K-1,E-1
[Part-1), K-1 (Part-2), MIDC Taloja and M/fs Deepak Fertilisers B Petrochemicals
Corporation Limited, Plot Nos.K-1 Part-1, K-2, X-3, K-4, K-5 & X-6, MIDC Taloja. The ETP Is
divided into three sections: biological treatment section for arganic streams from IPA
production; physico-chemical treatment section for the high phosghorus content streams
frem ANP production; and physico-chemical and biological Nitrification-Denitrification
section for treatment of several Mitrogen-bearing wastewater streams from Ammonia,
Ammonium Nitrate, Weak Nitric Acid and Concentrated Nitric Acid production processes.
The total consented maximum effluent generation from baoth the aforementioned sites is
3,340 88 CMD, hence, it can be construed that the ETP is of adequate capacity to handle
the effluent generated from the industry.

ETP at M/s Smartchem Technologies Limited, Plot Nos.K-7 & K-8 MIDCTaloja: The ETP
provided at this site has a designed treatment capacity of 791 CMD to treat the effluents
generated from M/s Smartchem Technologies Limited, Plot Nos.K-7 & K-8, MIDC Taloja.
The ETP comprises of Ammonia stripper as pre-treatment followed by primary and
secondary treatment. The consented maximum effluent generation from the
aforementioned sites is 790.9 CMD, hence, it can be construed that the ETP is of adequate
capacity to handle the effluent generated from the industry. Various unit operations &
processes of ETPis given at Section £.1.1 of 6.1, as above for kind reference.
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7.3.2 ETP TREATED EFFLUENT MONTHLY AMALYSIS RESULTS FROM MOEF&CC
AFPROVED LABORATORY

The joint committee collected the ETF outlet analysis results of the monthly monitoring
conducted by MoEF&CC approved laberatory, for the period of April2022 to
November'Z022 1o ascertain the effluent quaiity of the treated effluent of the industry
operated ETP. The avg. analysis result of the same, are depicted in the below Table-16 &

17.
Table-16: Analysis results of [TP at M/ Smarteham Technologhes Limited, Plot NosK-1K-1 {Pari-1}, K-1
{Part-Z), MIDE Taloja
5. | Treated | Limitl
N | Effluent ng Aprif | May' | June' | Jul | Aug’ Sopt’ | Det' | Now' | Avg | Remark
o. | quality | smenda | 22 232 » |22 | 22 12 n 72 5
Paramet | rd set
&I st by by
WiPCE MPCE |
fis '
gl
EucEpl
BH) - 1 =
1 |pH EE- | 782 | 79 | 756 | 7.5 | &15 | 743 | B3s | 803 | 774
BS
2. | Toal 100 22 15 % | 17 | 2 45 | 10 | 10 | 24.82
Simpend
ed Solids
3 |on & o 01 | 02 | <01 |01 | BOL | BOL | <0l | <01 | <01
Grease
4. | Ammani 5y | 1725 | 1848 | 168 | 145 | 152 | 52 g6 | 232 | 1267 | Within
acal 6 4 d the
Nitrogen prescri
las N hed
5 | Towd 75 @0 | 3293 | 268% | 245 | 20.4 | 996 | 443 | 813 | ZB.E MPCE
Kjeldhal 4 [ standar
Mitragen e
a N |
& | Free 4 0668 | 085 | 039 |D29 | 084 | 064 | 088 | D2 | 057
ammania
cal
Hitrogen
asN
7. | mitrata FTi) g5z | 125 | 52 B | 102 | 212 | 616 | 213 | B.24
Mitrogen
a5 M .
8. | Dissohed 5 0it | 0.6 | 014 |ooB | o4 | 118 | 118 | 016 | O5
Phesphat
easP =
9. |BoD 100 13 16 17 | 25 | 15 11 o 23 16
10, | con 250 AE 70 4t | 05 | 78 40 5 73 | 59.35 |
11. | TOS 2100 | 1954 | 19832 | 1534 | 111 | 1736 | B12 | 1328 | 2065 | 1583.
o | 62
12. | Fluoride 10 BOL | BOL | BOL | 80L | BOL | BOL | <00 | BOL | <0.00
a5 F 01
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Table-17: Analysis rosults of ETP at M/s Smartchom Technologies Limited, Plot Nos.K-7 & K-8, MIDCTalofa
S. | Treated | Limii | | 1
M | Effluent Ag | April | May' | ke’ | WPZ | Aug® | Sept | Ocr | Now' Avg. | Remark
a. [ guality | stand i | 2 ] 2 22 i 22 22 £
Paramet ard
erset by | set by
MPCE | MPCE
(i
mg/l,
except
pHj
1 | pH 6.5-9 B 811 | 788 (&38| Y9 | 703 | 77 | 7E5 | 767
2. | Toral 100 10 15 18 12 19 0 16 B | 1715
Suspend
ed Salids
o0 & 10 <0l | =03 | <01 | <0l | «01 | <0 | 01 | 01 | <0t
Gregse ) |
4, | Ammoni 0 11283 | 1344 | 1109 | 125 | 133 | 152 | 13 | 131 | 1307
acal | 4 [ Within
Mitrogan Tthe
g M prescr
5 | Tatal 75 2352 | 35.76 | 2184 | 296 | 246 | 269 | 25 | 249 | 7465 | bed
Kjoldkal 4 z hiFCE
Nitrogon sqandar
b as N ds
6. | Fres 4 |0741 097 0852 | 0.07 | 052 | 0.6 | 06 | 0.08 | 053
AMMmoni 2 2
acal
Mitrogen
as i E
T. | Witrate P 112 | 104 [ 124 | 132 | 202 | 115 [ 126 | 12 | 1176
Mitrogen
a5 W '
8. | BOD 00 | 24 | 26 | 38 | 22 | 30 | 32 [ 33 | ;3 | ;a3
8. | coo 250 ES 97 132 B2 | 130 | e 86 | 116 | o7s
10. | Tos 1100 | 1820 | 1960 | 1838 | 1686 | 1850 | 1948 | 1810 | 1839 | 10901
| a7
11 | Flueride 10 | BOL | BDL | <000 | <00 | <00 | <000 | 0.00 | 008 | op1 |
asF | o O O |

7.3.3 ETP OUTLET ONLINE CONTINUOUS EFFLUENT MONITORING SYSTEMS [OCEMS) DATA

ANALYSIS OF SEPTEMBER'2022 TD NOVEMBER'2022

The joint committee collected the ETP outlet analysis results of the menthly monitoring
from OCEMS, for the period of Septemebr2022 to November'2022 to ascertain the
effiuent quality of the treated effluent of the industry cperated ETP. The analysis result of

the same, are depicted in the below Table-18 & 19
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Table-18: Anatysis resutts of ETP &t Mfs Cmartchem Techrologies Limitad, Plot Nos.K-1.K-1 [Part-1), K-1

{Part-2), MIDC Talcja
S. | Treated Effluent quality | Seprozz Oct'2022 Nov'2022
Mo, Parameter {in mg/l, except (in mg/l, encept {in mgfl, except
pH) pH) pH)
1. |pH 755 | Max| 7.72 | 7.52 |Max | 7.71 | 749 | Mox | 7.67
i Min | 7.2 Min | 7.38 _ Min | T.28
T T Total Suspended Solids | 17.35 | Max | 13.31 | 863 [Max [1218 | .76 | Max | 1394
Min | 8.2 Min | 8.28 Min | 8.08
3T Ammoniacal Nitrogen | 23.6 | Man | 3447 | 18.7 |Max | 26.11 | 1633 | Max | 22
as M Man | 17.17 Min | 15.39 | Min 11.02
a2 | Witrate Nirogenas N | 1342 | Max | 1432 | 12.52 | Max | 14.29 | 11.92 | Max 14.31 |
| Min | 10.57 Min | 10,71 Min | 9.04
5. |BOD 3363 | Max | 49,16 | 24.38 | Max | 5185 | 23 | Mar | 3149
Win % min | 17.75 Min | 192
(6. | coD 38,74 | Max | 49.72 | 38.21 | Max | 53.3 | 47.59 | Max | 92.43
' Min | 26.05 Min | 29.97 Min | 31.87
7. | Fluoride asF T o052 | Max| 102 | 0.22 |Max| 059 | 014 | Max | 022
Min | 0.25 min | 0.06 Min | 007
Tabla-19: Analysis results of ETP at M/s Smartchem Technologhes Limited, Plot Nos.E-7 & K-8, MIDCTaloi
5. Treated Effluent quality Sapt 2022 Dct'2022 Mow' 2022
No. Paramatar {in mg/l, except (i mgfl, except {in mg/], except
PH) pHi _pH)
1 oH 743 |Max| 748 | 75 | Max | 78 | 7.5 | Max | 7.6 |
Min | 6.3 Wi | 71 Min | 7.3 |
Z Total Suspended Solids 523 |Mix| 66 | 45.9 | Man | 75 | 541 [ M | T8
Al a0 | Ilim 7 Hdin a2
3 | Ammoniacal Witrogen as| 96 |Max| 14 | 116 | Max | 20 | 7.88 | Max ) 13
N Min [ 7 | Min | 7 Mn | 6
4 | BOD 17370 [Max| 60 | 38,7 | Max | 56 | 33 |[Max | 45
Min | 23 Min | 23 Min | 18
5. | cop 112.47 | Max | 187 | B8.9 | Max | 106 | 79.6 | Max | 94
Min | 71 Wtin H Min | 64
6. Fluaride as F 0 Max (001 | O | Max | D.01 o | Max | 0.01
J Min | 0 Min | 0 | Mn | O |

74 ANALYSIS RESULTS OF GRAB SAMPLE TAKEN BY THE JOINT COMMITTEE FROM ETP AT
M/S SMARTCHEM TECHNOLOGIES LIMITED, PLOT NOS5K-1,K-1 [PART-1), K-1 (PART-2],

IO TALDUA
in arder to assess the guality of the ETP treated affluent so as to ascertain its compliance

with the consented MPCB standards, the |oint cammittee collected the grabs samples from
the differert inlets and from the final ETP autlet. Total of &4 no. of grab effluent samples
were collected- 03 nos, of samples were of the Inlet streams ie. COD stream, Ammaonical-
Nitrogen stream and Phesphate stream, so a5 10 determine the characteristics of different
effluent streams; 01 no. sample from the ETF commaon outiet, so as to ascertain the final
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treated effluent characteristics. The grab effluent samples of ETP, collected during the
Joint committee visit was analysed at MPCB Regional Laboratory, Navi Mumbal. The
analysis results of the inlet & final outlet of ETP is depicted In the below Table-20 and the
copy of analysis results of the same i given at Annexurg-1V,

Table-20; Analysis results of grab afflusnt samples of indet of ETP and final outlet of ETP.

5. | Treated Effluent | ETP inlet from |  ETP inlet from ETPinletfrom | ETP outlet
Now quality COD stream | Mitrate & Ammonia Phosphate stream | (in mg/f,
Parameter {in mg/1, stream (in mg/1, {in mg/fl, except | except pHj

I except pH) except pH) pH)

1 |pH 75 17 3.5 7.9

2. | Total Suspended 18 24 30 | 16
Solids
|3 | Ol & Grease BOL BOL BOL BOL

4. Ammaniacal 12,66 1830 10220 43.8
|| Nitrogen as N

5. | Totdd  Kjeldhal 308 - - 96.6

Mitregen as N

8. | Nitrate Nitrogen 235 494 11500 18.75
i, m N

7. | Dissolved 4.81 5.67 0.05 676
[ Phosphate as P

BE. |BOD 15 24 42 1

5, cob 40 52 ND 8

10. | TDS 148 5103 67909 1800

11, | Flporide as F 0.7 0.48 0.45 008

The total treatment capacity of both the ETPs combined is 5,591 CMD, against the total
consented effluent generation quantity of 4,131.78 CMD and an average actual effluent
generation quantity of 3,3564.47 CMD [avg. of effluent generation in 2021-22 and 2022-
23(till Oct'22)], hence it can be construed that the ETPs provided by the industry is of
adequate capacities to handle the efflusnt generation.

From the analysis of ETP treated effluent guality, it can be interpreted that the effluent
discharged by the industry is within the MPCB prescribed standards. Based on the analysis
of the treated effluent quality of the £TPs, considering the monthly effluent analysis
carried out by MoEFRCC approved laboratory, OCEMS data of ETP cutlets, and the grab
sample collected by the joint committee, it is phserved that the industry is in compliance
with the MPCB consent conditions. However, higher concentration of total kjeldhet
Nitrogen was observed in the grab sample collected by the joint ommittes, wherein
against the norm of 75 mg/l, the concentration in the Erab sample was found to be 96.5

mg/.
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1.5

HAZARDOUS WASTE GENERATION AND MANAGEMENT
The |aint commitiee verified the compliance of cenditions of HOWMR, 2016 by enllecticn
and analysis of manifest documents, Form-3 and Form-4 during 2021-22 till date of

Imspection.

751 HAZARDOUS WASTE GENERATED AND DISPOSED N 2021-22
Hazardous waste generated and disposed in 2021-22 at DFPCL (i.e. M /s Deepak Fertilizers
B Petrochemicals Corporation Limited, Plot Nes.K-1 Part-1, K-2, K-3, K-4, K-5 & K-8, MIDC
Talgja, Tal.- Panwel, Dist.- Raigad} and 5TL-K1 [l.e. M/s Smartchem Technologies Limited,

Plot Nos.K-1,K-1 (Part-1), K-1 (Part-2], MIDC Taloja, Tal.- Pa

nvel, Dist.- Raigad).

5. | Type of Hazardous DEPLCL | STL (K-1) Disposal
Mo, | waste Consented | Generation | Consented | Generation | method
Quantity | quantity | Quantity | quantity =
1 51 Used / spentofl | 15 KL/A 0.6 KL* B0 KLIA 73 KL Sale to
authorized
party - M/s. AL
Hind Lubrigants
A 5.2 Washe Fl1ammia § 158 MT 2EMmT/A |0 Disposed at
residue containing CHWTSDF
eil Mfs. Mumbal
Waste
Management
Ltd. =]
3 5.2 Used oil filver | 15MT/A 15 T 15 WosfY | - Mada af
Lrhunmumlicil disposal  eould
4, 17.2 Spent | 35 Kg A 0.035 kg 35 Kal'h a not be werifisd
Flatinum Rhodium as np record
catalyst | . maintained on
5. | 17.2 Spent [ used |3 MT/A IMT ISMT/A [O disposal
De-Miox catalyst
[once in 6 years)
6 |17.2 iron Oxide |- - 546 MT/A | D -
eatalyst N
7. | 17.2 Mickat catzlyet | - - 454 MT/A | O =
fram reformer e
E. 17.2 Hine  Owide | - 4,75 MTFA | 3,25 MT Sale to
catabyst authorized
party-  MYs,
Bravo Agro |
g, 18.1 Spent Catalyst | 48.34 61.26 MT* Sale to
WAT S autharized
party- M/
Bravo Agro;
Dispozed at
CHWTSOF
htfa,  Mumbai
Waste
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wiater treatmend

Marnagemenl
Led.

10. | 33.1 [¥iscarded | - 1I5MT/A | O Sala i3]
canrtainers) liners authorized

party

11. | 33.1 Empty barrels | 110 Mos! | 110 Mos. - - Mode af
/ contalners) liners | ¥ disposal could
contaminated with not be verified
harardous as no record
chemicals / wastes mairtained an

disposal

1Z: |:33.3 Usad | 1000 Mos./ | 1000 Nos. 1012 Mos/ | D Mode of
containers ¥  § disposal could

not be verified
as no record
maintained on |
disposal

13. | 33,1 5pray Cans S0Mes/Y | 50 Nos S0MesSY (O Aode of

disposal could
nat be verified
as no record
maintained on
disposal

14, | 341 Chemical- | - - | ZMT/A a Disposed at
containing residue | CHWTEDF
arlsing from M/fs. Mumbai
decontamination Waste

Management
Ltd.

15 351 EMNOS | 30 MTSA 17.92 MT = Disposed  al
sludge [ process CHWTSDF -
residus ks, Mumhbai

Waste
Managemant
Lrd.
16, (352 Spent lom | 6 MT/A 232 M7 & MT A ] Disposed at
exchange resin CHWTSDF -
M5, Burmbad
| Waste
| Management
1 Ltgt,

17, | 353 Chemical | - - 450 MT/A | 17EMT Used as filler at

siudge from waste HPE plant

=Tl August' 2021 existing consent was on narms of DFPCL hence awerall waste disposed was on DFPCL
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Hazardous waste generated and disposed in 2021-22 at STL-K7&8 (i.e. M/s Smartchem
Technologies Limited, Plot Nes K-7 & K-B, MIDC Taloja, Tal.- Panvel, Dist.- Raigad) _

K Type of Hazardous waste STL (K-748) Disposal Method
|
s Consented | Generation
_ Quantity quantity !
i B 5.1 Used / spant oil 32 KL/A 1B.45 KL Sale vo authorlzed parly -
M5 Star Petrochem and
K5, AL Hind Lubricants
z 5.7 Waste / residue containing | 1.2 MT/A 0.15 MT Disposed at CHWTSDF -
ol ks, Mumbai Waste
Management Ltd,
3. | 5.2 Used ol filter [non-metallic) | 15Nas/¥ | 15 Nos. Disposed st CHWTSDF -
s, Mumbal Waste
Management Lid
4, | 17.2 Spent Platinum Rhodium | 30 kg 0 s
catalyst —
5. 17.2 Spent S oused De-|35MT 0
; Moncatalyst jonce in 6 years}
B, 33.1 Empty barrels / containers/ | 121 MT/A ] -
liners  contaminated  with
| | hazardous chemicals [ wastes I
7. | 33.1 Used containers | 1000 Nos./Y | O -
8. 33.1 Spray Cans 750Mes/Y | 43 nos Disposed at CHWTSDF -
/5. Mumbal Waste
e Managemeant Ltd. _
|2 34.1 Chemcal-containing | 18 MT/A TEMT Disposed at CHWTSDF -
reskdue arising fram M/, Mumbal Waste
decontamination Management Ltd.
10. | 35,2 Spent han exchange resin 6 MT/ A [1] -
11, | 35.3 Chemical sludge from | 50 MT/A 0 .
waste waler ireatrment f =i

The joint committee team collected the Consent to Operate, Annual Environmental
statement and Form-4 {w.rt. Harardous Waste Management Rules, 2016} of the industry
for 2021-2022, based on the analysis of the same, the team found that the hazardous
waste generation of the industry is within the consented maximum generation guantity,
the disposal of the hazardous waste was found 1o be in compliance with the Hazardous
Waste Management Rules, 2016. However, the team could not ascertain the mode of
disposal of used oil filters [ron-metallic), spant Platinum Bhodium catalyst, spent/used De-
Nox catalyst, empty barrels/use container and spray cans.
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F.5.2 HAZARDOUS WASTE GENERATION AND DISPOSAL IN 2022-23 (TILL NOV"2022)
Hiarardous waste generated and disposed in 2022-23 at DFPEL {l.e. M/s Deepak Fertilisers
& Petrochemicals Corporation Limited, Flot NosK-1 Part-1, K-2, K-3, K-4, K-5 & ¥-6 MIDC
Taloja, Tal.- Panvel, Dist.- Raigad) and STL-K1 [i.e. M/s Smartchem Technologies Limited,
Plot Nos K-1,K-1 |Part-1), K-1 {Part-2), MIDC Talaja, Tal- Panvel, Dist.- Raigad).

|5, | Type of | DFPCL STL-K1 Disposal methad |

Ne. | Hazardous | Consented | Generation | Consented | Generation
wasta Quamntity guantity Quantity gquantity i

L |51 Used /| 15KLA 12.6 KL B0 KL/A 43.8 KL Sale to authorlzed
spent oll party - M/'s. AL

_ Hind Lubricants
| Sl Waste S| 1.1 MT/A 1,31 MT LB MTSA a Disposed at
residue CHWTSDF - s
containing Mumbal Wasta
ail Management Ltd.

3 17.2 Jing | - - AT MT/A | 13 Sale to authorized
Cliche party- M/fs. Bravo

| catalyst Agro

4. | 181 Spent | 4834 £.85 : - Sale to authorized
Catatyst MT/A MT party- Mfs. Bravo

Agro; Disposed at
CHWTSDF - M/s.
Mumbai Waste
Management Ltd,

5. | 35.1 KMNO4 | 30 MT/A TI9mMT = - Disposed at
sludge / CHWTSDF - M/s.
proCess Mumbal Waste
res|dus il Management Ltd

B. | 352 Spent|&MT/A [ 1.36MT B MT A H Disposed at
iani CHWTSDF - M/s,
exchange PMumbai Waste
resin Management Lid.

7. |15.2 - 1367 2 : Disposed at |
Discarded CHWTSDF - mafs,
| ashestos humbal Waste
[ Managemant Ltd.

B. | 362 Spent|- 1.94
carbom  or
filker

] medium

1. L&  Spent |- 177
catalyst and
modecubar
deves | |
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Hazardous waste generated and disposed in 2022-23 at STL-K7&8 [i.e. M/s Smartchem
Technologies Limited, Plot Nos -7 & K-8, MIDC Taloja, Tal- Panvel, Dist.- Raigad)

5 Type of Hazardous waste STL (K-758) Disposal hMethod

No. Consented | Generation quantity

Quantity |
1. | 5.1 Used fspent oi 32 KLfA 2.5KL approx, Sale o authorited
| considering 2 MT of | party - M/s S5tar
waste oll generation & | Petrochem and M/s.
approx.  waste  ofl | AL Hind Lubricants
density of 800 kg/bA") _

2. |52 ‘Waste [/ residue | 1.2 MT/8 0.0& MT Disposal at CHWTSDF -

containing il M5, Mumbal Waste
} Managemant Ltd,

3. |52 used ol fiker (non- | 15 Nos.fY -

. metallic) |

4. 172  Spent  Platinum | 30kgfA -

Rhodium catalyst

5. | 17.2 Spent / used De-Mox | 3.5 MT
catabyvst (once in 6 years) .

B |33.1 Empty barrels /|121MTfA | 0.3 MT Disposal at CHWTSDF -
containers/ lirers /s, Mumbai Waste
contaminated with Management Ltd.
hazardous chemicals [
wasies

7. | 23.1 Used containers 1000 Mos/ % a

¥

B. | 33.15pray Cans 750 Nos./ ¥ | - -

9. |[34.1 Chemical-containing | 18 MT/A 4.1 MT Disposal at CHWTSDF -
resitus arising from M/'s. Mumbal Wasta
decontaminatian Management Ltd.

10. | 35.2 Spent ion exchange | & MT/A - *
rasin

11. | 35.3 Chemical sludge from | 50 MT/A -
waste water freatrment

Based on the analysis of Form 3 {w.r.t. Hazardous Waste Management Rules, 2016},
Hazardous Waste manifests & CTOs submitted by the Industry, it was observed that the
industry as of date (till Noy'2022) is in compliance with the provision of consent to operate
granted to it by MPCB, with respect to the generation and utillzation/dispesal of Hazardous
waste.

1.6

ENVIRONMENT CLEARANCE — COMPLIANCE DETAILS
Industry has cbtained environmental clearance from MOEF, New Delhi while letter dtd.
24.02. 2006 for Iso Propyl Alcohol (IPA, 70,000 MPTA) and vide F. Ne. 1-1101 1/320/2012-1A-
1) dated 12/10/2015 for the expansion of NPX Fertilizer Manufacturing Unit.
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The project was inspected by IR0, MoEFRCC an 25/06/2013, 28/12/2016 and made
certain observations/ non- compliances on green belt development, submission of
compllance report, monitoring of HCL, HC and Fluoride levels. PP has submitted Action
taken report and informed started monitaring of HCL, HC and Fluoride, Installed en ling
SENsOrs 10 monitor HC & Ammonia in the plants for fugitive emission monitoring, submits
cempliance/manitoring report regularly, The project was again inspectad on 07,/12/2022.
Foliowing are the observations/remarks:

EC condition Compliance reparted by the PP [ Rermaris
Green belt shall be | The details of green belt development are depicted | There  are  an
developed in 22 % of the | In the below Table. ornamentalf
plant area, Sedection of aeithetic plants
plant species shall be as | The Company further informed that they have plan | within tha
perthe CPCE guldelines. | to plant more than 500 plant In £ 7023-24 as part | premises. Singe
of plantation
gapplantationinconsultationwithforestdept. /botanye | within a
xpert thiswilalscaddressgapplantation. chemical  unit
plays differant
role hence |
suggested that|
the  company
shall consider
gap plantation
inside and along
the  boundary
with  suitable
plants ir
consuliation
with Botany
enperts  forest
department.

The action plan
with time
schedule  shall
be submitted to
MoEFCC fMPCB
within a Month
from the
receipt of this
report,

Paramatar DFPCL STL-KA STL-X7& K8
Tatal Plat area {in Sgm) 135420 1,76,196.22 4846 {open
. . space]
| Total Green beltdrea inSgm) | #4866 | 59143 1696
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Total Green belt area- ingdds 17,056 63 14,114,658 1656
premises (in Sgm]

Total Green belt area- outside 17.809.21 45,028

premises {in Sgm]

% of green belt on plot/open 33.13 13.72 35
A3

All the consented entities of the Industry have maintained the required portlon
green belt, The mdustry has maintained green belts within, outside and along the periphery of its
premises. The industry has also developed additional green belts of 9591 sqm in the adjacent MIDC
plot no. 05 16 & 05 17; and of 20,000 sgm n Davd village, near the Taloja MIDC srea.

of its plot area as

The project authorities
shall strictly comply with
rules and regulations
unider Manufacture,
Storage and Import of
Hazardous Chiernicals
Rules, 1989 as amended
in Dctobar 1994 and
Jamuary 2000 and
Hazardauws Wastes
(Management and
Handiing] Rules, 2003.
puthorization from the
State Pollution Control
Bozrd must Be abtained

for
collection/treatment/stor
age/disposal of
hazardous wastes.

PP informed that hazardous wastes mainky include
Used ©il, catalysts, residues, contaminated
insulation etc. whith are generated during mayor
broak down and shutdown or while replacing the
catalyst or olls. Rest of the material kept in the plant
it work In process (WiPlmaterals, The waste
generated during plant shutdowns = disposed
immmedistely.

There it other waste ke contaminated cotton
waste, comtaminated drums, et which are
generated periodically and stored in cantral
hazardous waste storage shed, The hazardous waste
found an road was in process of disposal.

The hazardous wastes are disposed with compliance
of all regulations of waste menagement & as per
condition stipulated in CTO

The size. of
hazardous
waste §loraga
yard is not
compatible with
the quantity of
generation;
further
materials have
been stored on
road. PP should
sugment  the
storage capacity
of HW as well as
other materials. !
Taking in to
conzideration
of Safety and
space
congestion, PP
should conslder
the storage of
all HW In
comman tacllity
Instead of
storage of
different HIW In
cancerned

plant shed.

Tha  Company
shall be extra
vigilent and
ensure safety at
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[ ' all  times by
following  the

best Safety/
Health and
Environment
management
practices ke
Imparting
regulsr trainings
te  staff and
personnel,
regular
calibration and
condust af
regular  checks
of  menitoring
equipment’s/
devises/pipeline
sfharardous

| and Rammable
material storage
areas/  tanks
etc.; conduct of
ok drilis
including
preparation  of
on-site and off-
slte emergency
plan: and also
sharing the
same with local
authoritles and
updating of |
ditaster
managemeant
strategles from
time-to-time for
addressing  any
eventualities.

A detailed scheme for | Rainwater harvesting has been provided for two | The PP shall
rainwater harvesting shall | buildings and the collected rain water i5 being used | consider
be prepared and | for cooling tower water makeup, establishmant
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implemented to recharge | of a tank /pond |

| ground water, far the

Arrangement shall be | PP infarmed that during monsoon pericd, the | collection and

made that effluent and | storm water is not directly discharged outside the | usage of storm

starm water do mat gat | Industry, (rtermittent water in the storm drain is | water instead

mibed., treated in ETP, which has adeguate capacity to | of discharging
trept the same, after first fow showers, the | gutside.

painwater released through the storm water drain.
ETF pperations capacity Is adequate to handle the
water intermitiently collested from the storm
drain. According to PP,

Besigned
capacity of
ETP

ARODCHAD

-Erperannnal

capacity of
ETP

4E00CMD

_I“l";":"ﬂﬂlr‘
efflwent load
an ETP

F300CMD

Spare

capaelty
available
with ETP

1500CMD8

Proper Housekeeping

programmes
implermented,

shall

be

Five § activity s being follswed up rigorously

af materals on
road. Being a
chemical  wnit
having potential
for cazEing
hamard, the
roads should be
free Trom amy
obstriction and
hence PP should
nof  store any

maberial o
road,

There is storage |

1.7 WORK ZONE AIR QUALITY ANALYSIS
The joint committee collected the recent work zone emission monitoring results, carried
nut by MoEF&EC approved laboratory. Based on the analysis of the work zane monitaring
results with respact to the identified area spedific pollutant namely isoprapyl Alcohal (IPA],
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Total dust, Respirable dust, Ammenia, methane, Mathanal, Propene, Propylene, Butane,
Butene and Butadwene, it was found that the workeane alr quality Is within the permissibla
lirmits of the Factorles Act, 19498 and OSHA, Copies of the werk rone air quality reports are
attached as Annexure-V,

7.8 EMPLOYEE HEALTH CHECKUP AND FITMNESS STATUS

The industry carries out regular health checkup of its employed manpower i.e. both for its
permanent and contractual employees, the heaith checky ps are conducted annually and
the records for the same are maintained as per Form 7 of The Factories Act, 1944, The joint
committee team coflected the recent summary Form 7 reports of the Industry, wherein it
wes chserved that 1077 employees (which Include S%B permanent employees and 245
contractual employees from 37 contractual associates) had undergone health checkups
and were found fit for duty. A copy of the Farm-7 |s attached as Annexure-Vi,

8 OTHER OBSERVATIONS OF JOINT COMMITTEE
8.1 STORM WATER MANAGEMENT: THE DISPOSAL OF STORMWATER FROM THE PLANT
INTO THE RIVER MAY CALSE CONTAMINATION

Response of Industry: The Industry has informed that during monseon period, the storm
waler is not directly discharged outside the ind ustry; Intermittent water in the storm drain
is treated in ETP, which has adequate capacity to treat the same, after first few showers,
the rain water released through the storm water drain.  ETP cperatians capacity is
adequate to handie the water Intermittently collected from the storm drain, Kindly refer
section 7.3 & 7.5, as above w.rt. adequacy details of ETP. The supportive documents an the
above such as design of ETP, Flow meter readings etc. were verified by the laint
Committee. However, the Industry shall establish 3 tank fpond for the collection and
usage of storm water instead of discharging outside,

B.2  LEAK DETECTION OF AMMONIA: The Joint Committes noted that the ammenia
smigll is high near tha Ammania storage tank.

Response of the Industry: The industry has informed that cdour threshold of ammonia is
very low at 1.5 ppm which is much lower than its TLV jeval e, 25 ppm, thus much below
the limit. Though ammaonia in the atmaosphere is well below the TLV value but due to very
low adour threshold one can sense the smell even at 1-2 Ppm. However, the industry has
taken prompt leak detection program for ammonia. For leak detectlon elght
frxed.gasdeteu:l'ursareinstalledneartar|I:erandrnadinﬂunInadlngareawhichghusaIarrnatmn:r
olroom, In addition, there are 4 partabla [handheld detectors) which is used by plant
personnel to detect leakages.

Remarks of Joint Committee: The Company shall be extra vigitant and ensure safety at all
tmes by fellowing the best Safety/ Health and Environment management practices [like

imparting regular trainings %o staff and personnel, regular calibration and conduet of
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regular checks of monitoring eguipment’s/ devises/pipelines/hazardous and flammable
material storage areas/ tanks etc,; conduct of mock drills including preparation of on-site
and off-site emergency plans and also sharing the same with local authorities and updating
of disaster management strategies from time-to-time for addressing any eventualities.

83 HAZARDOUS WASTE MANAGEMENT: The Joint Committee noted that the size of
hazardous wasta storage yard is not compatible with the guantity of generation, further
matarials have been stored on road. Response of the industry: The industry has informed
that hazardous wastes mainly incude used Dil, catalysts, residues, contaminated insulation
etc. which zre generated during major break down and shutdown or while replacing the
catalyst ar cils. Rest of the material kept in the plant is work-In-process{WIPjmaterials. The
waste generated during plant shutdowns & disposed (mmediztely, There are other wastes
like contaminated cotton waste, contaminated drums, etc. which are genearated
periadically and stored in central harardous waste storage shed. The hazardous waste
found on road was in process of dispasal.

Remarks of Joint Committee: PP should augment the storage capacity of HW as well as
other materials. Being a chernical unit having potential for causing hazard, the roads should be
free from any obstruction and hance PP should not store any material on road.

8.4 ENVIRONMENTAL MANAGEMENT CELL: The loint Committee opined that being a
Chemical unit, the present Environmental Management Cell shall be more active and
vigilant and carry out periodical audit for further improvement of Environment,

Response of the industry: The Company informed that the Environment Management Cell
headed by 5r. GM-EHS and assisted by AW Environment, Manager-Environment, Manager-
ETP and ETP-lab chemist. The %r. GM- EHS reports directly to the Works In-charge. The
Environmental cell is regularly carrying out audits and studies.
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2.0  CONCLUSIONS

As per the liberty granted by the Hon'ble NGT vide jts order dated 26,/09/2022, the Jaing
tommitiee requested the applicant to dssociate during its Inspection. However, the
applicant appeared at MPCR office and submitted his gral Fepresentation before the joint

particuiarly air pollutien by M/s Deepak Fertilizers & Petrochemicals Corparation Ltd., and
highlighted that the sajg industry is emitting various types of pollutants and not adhering o
the prescribed standards, Also, mentioned that the Industry is mot complying with the
mandatory conditions of ronsent to operate and emwvironmental clearance. Further,
mentioned that the employees working in the said industry are exposed to various types of
pollutants and raised about their health concerns as well as nearby settlements.
Accordingly, the joint committes carriec-out inspection cum manitoring of source emission,
process emission of operational stacks & vents, collected Brab effluent samplas of infet &
out let of ETP. Besides, the joint committee verifisd the compliance conditions of
Hazardous & Other Waste (Management &Transboundary Movement) Rules, 2018,
environmental desrance and also collected & analysed the OCEMS dats of effluent,
emission, CAAQM data as well 85 Tts comparison with that of the third party data
monitored through MoEF&.CC approved lab,

It is observed that MPCS had taken varigus actions in terms of lssuing show-cause notice,
proposed directions and directions u's 33 A of the Water {Prevention and Contral of
Pollution) Act, 1974 and 31 A of the Air [Prevention and Contral of Pollution) Act, 1981
Against the said industry in past |.e. during July, 2020 ta September, 2022 based on the
nen-compliances especially w.r.t, discharge of acidic effluents Inta nearby natural drain,
which flows inte River Rasardi; not making adequate arrangements for digital display of
CAAQM data; fugitive emissions & adour from WHA plant; and non functioning of NOx
OCEM sensor WNA-II plant. Accordingly, MPCB had forfelted the bank guarartee of Rs, §
lakhs & 25 lakhs and subsequently imposed additional/fresh bank Euarantee of Rs. 10 lakke
& 50 lakhs from time to Ume towards the compliance to achieve the various directions
Ssued from time to time and also towards achieving the consent conditions, Copies of
various directions issued by MPCB are given at Annexure-Vil.

Further, based on the time-bound compliance submitted by the industry and upan
verification of the same By MPCB followed by hearing conducted to the industry; MPCB has
cbserved the compliance of directions issued therejn, The summary of complled
information of directions and its compliance as submitted by MPCB is given at Annexure-
VIll. Some of the photographs taken during the jolat committee inspection is given at
Annpxure-Ix,
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Based on the source emission & process emission monitoring carried-out at the operational
stacks/vents of 9 nos.. it is observed that the exceedances with respect to Particulate
Matter (PM) emission in Bailer-0 and HRSG-2 stacks i.e. concentration ef PM was found to
be 20 mg/Nm*& 21 mg/Nm? in Boiler-D and HRSG-2> 10 mg/Nm*. Whereas, the pollutants
eancentration from the remaining monitored stacks/vents are chserved to be within the
MPCB prescribed standards.

Based on the analysis results of ambient air quality data collected during September, 2022
to November, 2022 monitored through MoEFRCC approved laboratory and also from
Continuous Ambilent Air Quality Monitoring Stations (CAAGMS), It can be interpreted that
th_l,! ambient air quality inside the plant premises (s in compliance with the MNational
Ambient Air Quality standards (NAADS), except at twe loeations viz. near the Plant maln
gate area and NPK plant during November, 2022. Wherein, monthly avg. concentration of
PM.p and PMss was found to be 179.26 pg/m®& 131.63 pg/m? near the plant main gate
arga; and 144.16 pg/m*& 8351 pg/minear the NPK plant area, which is found to be
exceeding the 24 hourly average concentration of 100 ug/m*& 60 ug/m?,

The industry has provided two ETPs, the combined design capacity is 5,591 CMD, against
the total consented effluent generation quantity of 4,131.78 CMD. The average actual
effluent generation quantity Is about 3,364 47 CMD [avg. of effluent generation in 2021-22
and 2022-23 (till Oct'22}]. Hence, it may be interpreted that the ETPs provided by the
industry is of adequate capacities to handle the effluent generation. The joint comminiee
collected total 4 no, of grab effluent samples from the inlet streams of ETP Le. COD streaam,
Ammonical-Nitrogen stream & Phosphate stream and grab effluent sample from the
commaon cutlet of ETP, The analysis results of the grab effluent sample of final outlet of ETP
reveal that concentration of all the monitored paramieters are within the MPCB prescribed

standards except Kjeldhel Mitrogen i.e. 96,6 mg/l = 75 mg/l.

Based on the Annual Environmental statement and Form-4 (w.rt. HOWMR, 2016) of the
industry for 2021-2023, based on the analysis of the same, the joint committee found that
the hazardous waste generation of the industry is wilthin the consented maximum
generation quantity. The disposal of the hazardous waste was found to be in compliance
with the HOWMR, 2016. However, the industry didn't provide the dispesal details/records
for disposal of used oil filters [(non-metallic), spent Platinum Rhodium catalyst, spent/used
De-Nox catalyst, empty barrels/use container and spray cans.

Overall remarks of Joint Committes: The Joint Committee suggests following action plan for
further improvement in environmental performance:

W Minimization of effluent generation [/ discharge

. Water conservation foptimization of Coaling towers,
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. Reductlon of N;ﬂeml;sfunimmh!itri:.!mfdplant.

. Reduction of Particulate matter emissions

. Strengthening of storm drain network

" Waste reduction as Part of Sustainability initiative

. Plantation as part of sustainability initiative.

. Energy conservation in WNA plant to r&du:eenerninten:ﬂy-hﬁ%.
. 5team:undensaterem'fer-.rmreducewaremseh-.-iu%

" Plastic waste ma NAEEMENt a5 preapproved EPR Plan from CPCH.

There is storage of materials on road. Being a chemical unit having potential for causing
hazard, the roads should be free from any obstruction and hence PP should not stare any
material on road. The Company shall be extra vigilant and ensure safety at all times by
following the best Safety/ Health and Environment management practices ike imparting
regular trainings to staff and Personnel, regular calibration and cenduct of regular checks of
monitoring equipment’s/ dwius.fpdp-eiln:es,ﬂ-ua:arduug and flammable matesial storage
areas/ tanks ete; eonduct of mack drills including Preparation of on-site znd off-site
Emergzncy plans and also sharing the same with local authorities and updating of disaster
management strategies from time-to-time far addressing any eventug lities,

13 RECOMMENDATIONS

In view of the above:

The joint committee opined that the industry may be directed thraugh MPCR for
implementation of following points along with time bound action plan,

3. The industry to explore effluent source reduction practices of nitrogen and
phesphorus streams. Also, to carry-out adequacy assessment Feport of the ETP
through a reputed Gowt institute/Govt. Engineering College and accordingly
augment the unit operationsfunit processes of ETP so as to achieve the MPCB
prescrived discharge standards for TEMN.

b. The industry sheould ensure periodic DEM of installed APCDs to the stacks of
Boiler-D and HRSG-2.

€. The industry shall consdder construction of & Buard tank/pond for the coliection of
storm water and its subsequent usage of storm water far the utility and anciftary
activities,

d. Taking in 1o consideration of safety and space tengestion, the industry should
store all hazardous waste in 3 designated and covered cammaon facility/shed
instead aof sterage of  different hezardous waste within the concerned
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plant/process shed. The industry should augment the existing hazardous waste

storage shed of adequate capacity

e. There are an ornamental/ aesthetic plants within the premises. Since plantation
within a chemical unit plays different role hence suggested that the company shall
consider gap plantation Inside and along the boundary with suitable plants n
consultation with Botany experts/ forest department. The action plan with time
schedule shall be submitted to MoEFCC /MPCB within a Manth from the receipt of

this report

- L

£

(E Thirunavukkarasu)
Scientist “E'
Integrated Regional Office, MoEF&CC, Nagpur

E—
[K.B. Gawade)
Deputy Municipal Commissioner
Representative of
Municipal Commissioner, Panvel

-

(D.5. Patil]
Regional Officer, MPCB, Navi Mumbai

LR L

-
(Nishehal C.)
Scientist ‘D"
CPCB, RD-Pune

(Sachin Adikar)

Sub-Regional Officer,
MPCB, Navi Mumbsai-ill

Ly
— —{Vijay T
Tahsildar, Panwel
Representative of
District Collector, Raigad
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Annexure-1 <L,
Item No.O7 (Court No, 2|
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPALBEENCH
{By Video Conferencing)
COriginal Application No.589 /2022
Brahmanand Tiwari cApplicant
Versus
State of Maharashtra - Respondent

Dwate of hearing: 16,048 2023

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON'BLE DE. AFROZ AHMAD, EXPERT MEMBER

dpplicant: HNone,

A L LR

ORDER

1. Mr. Brahmanand Tiwari, Editor-In-Chief and Senior Journalst
representing a cross section of the press and broadeast media, has sent the
present letter petition, which has been treated and registered as original
application, complaming against MPCB for their lax monitoring of illegal
chemical factones operating in Taloja MIDC especially big corporates like

Leepak Fertilizers and Petrochemicals Corporation Lid.

2. The applicant has submitted thar environmental concertis Rave ETCIW T
over the years. with much larger impaces on people's health and fuahty of
life. Now the situation has become very pathetic in Takoda and surrounding
parte. People are becoming cancer patients due 1o poisonows gases and are
dying acrass neighbouring towns with unacceptable levels of air and water
poliution. Noxious and poisonous pallutants are being released in the air
everviay ecroas the Taloja MIDC. The management of municipal solid
waste, biomedical waste, e-waste and hazardous chemical waste are some

al the areas thar require sustained efforts from all the stakeholders.
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2, A, No, 5B8/2022 EH;JI‘I-HIEEI'}E' Trwarn ¥s. State of Maharashtra
Corporates like Deepak Fertifisers And Petrochemicals Corporation Lirmited
have not been adhering to pollution preventon norms and are leas
bothered about the severe health repercussions caused by them, About 77
per cent of such indusiries contribure o water pollution while TS5 per cent
i air pollution amd the remaining eight per cent o both air and water
pollution. Deepak Fertilizers And Petrochemicals Corporation Limited, a
manufocturer of Mitric Acid, lso Propyl Alcohol (1PA), food grade Liquid
Carbon Dioxide and Methana! which eomes vnder the red category, is
vinlating pollutng nonns.  Pollutants are bemg released from industmies in
Talog MIDC area, which 15 posing a health hazard to reswdents of the
neighboring Kharghar and Taloja, Cases of bronchitis and respiratory
diseases are on the rise. MPCB and the Government have not taken
initiative to conduct the check.  Strict action needs to be taken against

offenders/companies .

3. This Tnbunal is empowered 10 sue moto lake cognizance of the cases
involving questions relating to  environment arising out of the
implementation of enactments specified in First Schedole of the National

Green Tribunal Act, 2010 as held by Honble Supreme Court in Municipal

. Ankita Sinha and o

Online SC 897, This Tribural can aleo take cognizance of such cases on

the hasis of letter petiions in accordance with settled principles of law

governing Puhlic Inrerest Livigation.

4, Prima focle, the averments made in the application raise questions
relating to envirofnment arising out of the implementation of the enactments
specified in Schedule | to the National Green Tribunal Act, 2010, In view of
the averments made in the application, we consider it approprate that a
Joint Committee be constituted to verily the facnial position. Accordingly,
we consttute & Joint Commires comprising of representative of Eegional

Office of MoEF & CC at Nagpur, CPCB, Commissioner, Municipal




o, AL Mo, 5892022 Brahmanand Tiwar Vs, State of Maharashira
-3-

Corporation of Nevi Mumbal, State PCH apd Collector, Navi Mumiba and
direct the same to meest, uncdertake vsits to the site, loalk inw the
grievances of the applicant, associate the applicant  and représentative of
the cancerned propect proposents, verify e factual position ard submit its
report within one month by e-mail ar judicial-ngrdgov.in preferably in the
form of searchable PDF/OCE Supparted PDF and not in the form of Tmage
PDF, The State PCB will be the nodal agency for coordnation - and

compliance,

5  In case the Joint Commitmes obaerves any vinlation of consenit

conditionsf environmental norms then it shall forward a copy of its report

;-
liy the concermned Project Preponents to cnable them to comply with
the reeommendations 0 the Tepnr of the Joimt Commeties or file
alpectans against the ahsstvations recammendanons in the same
and file their response before this Tribunal if so desired by e-miail
at jodictal-ngr@pov.in preferabiv. in the jorm of  searchable
PDF/OCR Supported POF and not i the form of Image POF within
one month from the date of receipt of a copy of the report of the
Joint Cormmittes; ard
{ii} the concermed Statutory Authorities including Regional Office of
MoEF & OCC at Nagpur, CPCB, Commissioner, Municipal
Corporation of Navi Mumbai, State PCEB and Collector, MNavi
Mumbai to enable them to take appropriate remedial action by
gving notice 1o/ hearing the concerned project proponenis and
following due process of law in acrordance with Statutory
provisions mandating them to take remedial action for prevention,
control and abatement of environmental pollution fdegradation and
for protection and improvement of environment and suhmit their

action taken report by e-mail ac judicial-ngrigov.in preferably in
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D, A, No. 5892022 Hrahmanand Tiwari ¥Vs. State of Maharashtra
= if=
the form of searchable PRF/OCRE Supported PDF and not m the
fprmn of Image POF within one month from the date of recaipt of &

copy of the report of the Joint Committes,
Ligt for further consideration on 22,12.20232,

A copy of this order, atong with 8 copy of the apphcation and
documents attached with the same, be forwarded o the Regional Office of
MoEF & CC at Nagpur, CPCB, Commissoner, Municipal Corporation of Navi

Mumbean, State FCHB and Collector, Navl Mumbeai by e-mail for comphance,
Arun Kumar Tyagl, JM

Dr. Afroz Ahmad, EM

Septemhber 16, 2023
Al
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Annexure-11

MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/ 24010437 e Kalpataruy Point, 2nd and

Fax: 14023516 .. 31“‘ flaor, 'ﬂw-;'_:m-':_m;.ﬂ
Website: hitpy//mpch.gov.in nama, Near Sien Circ

Emall: cac-celli@mpcb.gov.in I@ Sion (E), Mumbal-200022
RED/L.S.1 [RZ5) s Ciatw: .':-'I-:IF.'|‘.=1'".I|
No:- Formatl.0/CAC/UAN Mo 0000108011/CR -~ 128001156

M!s Deepak Fertilizers & Petrochemicals Corporation -

Limited, Plot Hos. K-1 Part-1, K-2, K-3, K-4, K-5 & K-6, it el

MIDC Taleja, Tal. Panvel, Dist, Raigad, e

Fomgr Barcife B Ur TSy

Sub: Grant of renewnl of Consent to Operate after demerger.

Ref: 1. Environment Chearance acoorded vide F. Mo, |-1 10012 TH/2 00864 0 (1)
dtel. 24.02 2006,
2. Previows Consent to Operate accomded vide Mo, Format 1 GACACH UAN Na
Q000094858 CR-201 1001174 ovd, 24.11.2020
3. NCLT order ¢hd. 30.03.2017
4, Consent to Cperate amendment application UAN Ko, DODOMIG59] did.
16.12.2020

§. Minutes of Congent Appraral Committee meeting held on 71.05.2021 &
02.06. 2021,

Your applcation Mo MPCE-CONSENT-0000108011 Dated 05.02.2021

For: grant of Consent to Operate under Section 26 of the Water (Prevention & Conirel af
Podlution] Act, 1974 & under Section 21 of the Alr (Prevention & Control of Paliution) Act,
1881, Authorization under Rule & of the Hazardous & Other Wagtes [Management &
Transhoundary Movernent) Rules 2018, and Biomedical Waste Management Ruie, 2016 is
considersd and the consent is hereby granted subject to the Tollowimg terms and conditions
and it detslled in the schedube | 1L 10 & IV annexed Lo this onder:

1. The consent to renawal is granted for a period up te 31032026

i The capital investment of the project Is Rs.643. 7617 Crs. (As per C.A
Cartificate submitted by Industry Previous C.1. Rs, 2510.989 Crs - Decreasa in
C.I. dus to demerger Rs, 1867.22 Crs)

3. Consent Is valld for the manufacture of:

Froduct

1 |Hand Sandtizer (By mixng & blending only) 7200 [MTiA|
2 |METHANOL | o999 [MTiA]
3 |LOUD COZ 72000 | MT/A|
L :W'EPJ'. MNITRIC ACID (Piant Mo, 3] 99000 MT/A
5 |CONCENTRATED NITRIC ACID (Plart Nos. 1,2 and 3) 129600 |MT/A
| & [1sa Propy! Alcahel 70200 | MT4]

TR PUSTTLLEIA & PN TSR PR UL ©OF LGN RO TR AR e FTN  AT ea | [T bl R R e

P |l K

Kindly werify Maharashira Pollution Control Board's decument on Blockchain by scanning the QR code.
hitps:iiblockcham, ecmpch infdocs'd 1091 152662a02834 2834847 37 3cBlbd JacB0ad5d 53510 34 30T 4cBHdA0D0EE 24
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el AT

Prisguct Guantity oM
Di s Propy! Ether (DIPE) (FOR DRUM FILLING OPERATION
! | {PACKAGING OPERATION ONLY) ) _1_f-_'5"2lﬂ MTiA
150 PROFYL ALCOMOL [FOR DRAUM FILLING OPERATION
¥ | |PACKAGING DPERATION DMLY) 15000 | MTiA
g Eiectricity power GT-1, 2 and 5 (Gas based excluding DG 16.9 e
Cets) 1
10 [STEAM B35 [MT/Day
11 |CRUDE ENPE 1440 MTiS
12 |Crude IPA NPA misture 1080 | MTHA
13 |Propane 33000 | MT/A

4 Conditions under Water [P&CP), 1974 Act for discharge of effluent:
or
No

Permitted (in
CMD)

Descriptian Standards fo Dsposal Path

Sent bo ETP of Mis
Smarchem Tech. L. Plot
Mos. k-1, MIDE Taloa

Sent to ETP of Mis
Smarichem Tech, Lid,, Plot
Mos, K-1, MIDC Taloia

fis per Schadule

1. lTrau: effiuent 1515.86 I

2. |Domestic effiyent 515 | As per Schedule
|

S Conditions under Alr (P& CP) Act, 1981 for air emissions:

L Stack _ Numbar

Description of slack f source

Nad. N, of SERCHk
| i £1 |Methanaol Brimary Baformes 1 |As per Schedule -
[ 2 52 |Weak Mitric Acid plant-3 1 As n-ﬁ_ﬁ-_d'ﬂduli -
' 3 53 |BollerA & B 1 A5 psf S-UHHUI-E_-I:I
4 | 54 |Boierg 1 [As per Schedube -i
5 ‘_':5 Baiber 0 - | | A% per Schedule -l
Heat Recovery sleam genedator | ¢ Schedule -l
6 -l : 1 - Attached to Gas Turbing 1 ] i ]
Hizat Recovery stoam gEneraior i :
‘ ! >l 2 - Avtached to Gas Tarhine 2 : _'ﬁ_" P Schipne -8
{
tesm generator
B | S8 [ o as Tutines | 1 |AsperSchedules |
- il
g .45 DG Set (200 EVA) - IPA Plant 1 A5 pir Schadule I
10 | 1o |DGSet (1000 KVA) - Methanol ' Ag par Schadule
{ !F||j."l-| e B : I
11 511 [IPA Flare Stack | 1 Ag per Scheduls 4l |
p————— e ——— e —— A ———— SRR

alrwi} B THLEE

Kindly wery Maharashira Pollution Control Board's document on Blockchain by scanning the QR code,
https:blockchain ecmpeb in/docs’d1d91 152862502834293dB4 737 3c90bd 3ach0a4 5535934 3c T4cB5d3d00BE21
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6. HNon-Hazardous Wastes:

Iype of Waste Quantity UschM Treatmeni Dispasal

’ Composting (in
1 MEH*:EE'EEEH FOOD 2180 | EgfAnnum | house of through  |Used as manire
| duth, agencyl | |
PAPER WASTE, ' Sale to Auth.
_E CARTOOM 730 [Kg/Annum NA Party! Vendar
3 |PACKAGING WASTE | 5475 |Ka/Annum| ' S K. Auth
E | | e | 3 Kal&nnum -1 Party! Yendar
4 |[INSUELATION WASTE a0 MTIA Landni CHWTSDF
nce i o il
! 5 |SPUN FILTERS 1 !mm LTH’:":TIE“""" CHWTSDF
T Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 far
treatment and disposal of hazardous waste:
. Category No./ Type Quaniity Lo Treatment
200 tH Ayth
1 (3,1 Used or spant oll 15 L T Aaoycia Party/ Recycher)
| CHWTSDF
5.7 Wastes or residies Rh
? containing oll ” 11 MT# Incineration  |CHWTSDF
Sale to Auth
Recycle
1 118.1 5pent catalyst 48,34 MTA La?dﬂll |Party Recychen
CHNTSOF
33.1 Empty harreks e
fcontainers jiners =
4 [contaminated with 10 | Nessy Recyc) e bo Auth
hazardeus chemicals i e Fasty! CHWTSDF
I'HHII‘E-. |
Recychal
5 35.1 KMND4 Sludge/ 0 MTiA Securnd Sale th Auth.
Process residus Landfill after |Partyr CHWTSOF
treatment
6 |33.1 Spray Cans z0 Mos Y Aacycl Saie Lo Auth,
*  |Party/ CHWTSDF
7 |33.1 Used Containers | 1000 | Wosyy 2 it to Auth,
4 [17.2 Spent plat —_ s Gy
. A
| !Mmum Catalyst 35 |Kgihnnum| eCycle ﬁ::-,:uclmutq':rgnp
17.2 Spent | Used
§ |Denck catalyst [once in ;| MT Recycle Sdle to Auth
f year) Partyy CHWTSDF
15.2 Spent ion
10 exchange resin (DM g MTIA Recycie/  [Sale to Auth,
Resin) ncingration |Party/ CHWTSDF
_—
o o a1 & PETACESANC AL COMSCA T4 LIMTINERAN . B CONSENT SomuimiaLs 11907 000 B9 e e o

Kindly verify Maharashira Polfuton Control Board's documant on Blockchain by scanning the QR code.
hilps: Malockchanin, ecmpch infdocs’'d 1081 1528028028342 953d 84 7 37 3c50bd Jachilad Sd D353 34 2o T AcB5d Sd00a8:T
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Category Mo/ Type Juantity UoM Treatment Disposal

M4 |incineration | CHWTSDF

#.  Conditions wnder Batteries (Management & Handling) Rules, 2001:

Type of Wasta Quantity UoM

|LEAD ACID BATTERIES| 20.00 |Nos./Y

, - " . . = Sale to h:.*.n F.}r'-.n R-:u:.rc arf
2 | H-CdBATTERIES 100.00 | NosY "'HIH"':IDF

Sk ln futh. Partyl Recyclerf
r 1 VR
DAY CELL BATTERIES | 10000 |Nos)Y CHWTSOE

Specific Conditions for used Batterbes:

I, The applcant shall ensure that used batteries are nol disposed of in any manner
other than by depositing with the authorized desfer/ manufaciuresy reqastered
recycler) Importer) re-congditioner or al the designated collection center

ii. Tree applacant skall e hall-pearly return i Farm VI 1o the MOP.C. Boarg
iil. Bulk consumers to thelr user units may awchon used Datleres o egistered
ey lers ondy.
5. Conditions under E-Waste Management:
Sr Ma Type of Waste Quantity UoM Disposal Path
100 |MTIA Bale tn.l-.rl‘" E-waste Handier/ Recyries

10, Treatment and Dl!-pu'l-lﬂ nl' !Lum-linj Waste pnﬂl’mi to CBMWTSOF: .

Qrantity
nat to Eil_-'-:_]lrl_-'-l"'.]ru] n rreatfment
axcead Calgr coding & Disposal
{Kg/r)

Sr.Na Category Type of Waste

[Yellow ¢olored non-
1 Yalbyw &) Sciled Waste | 20000 | chiorinated plastic | CBMWTSOF
bags or containers
[ Contaminated Red colored man
| @ Riad WasTe 5.00 chlorinated plastic | CBMWTSORF
I [ReCyclable) bBags of o 1L:‘|lrlE'_|_b i |
' . Pumclgre proaf,
3 [omea | Wastesharps | 4 o5 |y enk prood, tamper | CEMWTSDE
. Transhcent) |including Hl!tiISE prool container
| : Puncture proafl &
leak proof bomes or
4 Blur |al Glasvware 20,00 cenbainers with CRMWTSDF
[ béuie colared
miarkng |

= =

11 The Board reserves the right to review, amend, suspend, revoke this consent and the
warme shall be Binding on the Inaustry

This consent should not be construed as exemption from abtaining necessary NOCS
permiaskon from mny abhaer Gowernment suthorites

P
B

kit P L CE T T

rEFiEE F'F_l-l'lll & TR el | OO PR TS, (S TED RN me e GO LT S R LT R
Y 3 PR

Kindly verify Maharashira Pollution Corérol Board's document on Blockchain by scanning the QR code

hitps:({blockchain. ecmpch infdocs’d 1d81 152862802 834293d B4 73T 3c90bd Jach 0ad 5a D35M34 30 TAcESd3d 00BA2T
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[ 13, ndustry shall send eMuent to ETP of M Smartchem Tech. Utd. Piot Nos £l E-1

| Fart-1, K-1 Part-2, MIDC Taloja for treatment to achieve Consented standards

14. Industry will be held jointly and severally responsibie for aperation and maintenance of
the ETP and, in case, if M5 results excesds Consented standards. then bath unit | e
Mis Deepak Fertilirers & Patrochemicals Corporation Ltd, and M/s Smarichem
Technologies Limied will ¢ held sguatty & jointly responsitie

153, Industry shall comply with the conditions Stipulated in interim directions on

1T.09. 2020
16. ?'q;:r.?n;?ﬂ comply with the conditions stipulated in the Environment Cleararce did
17. PP shall submitfextend the existing BG of As. 25.0 Lakh towards compliance of consent
candithons
For and on behatf of the
Maharashiva Pollution Control Board |
o
___,1.*.5 A A
{Ashok Bhingare ws),
Marmber Secretary
Recelved Cansent fee of -

5F.No Amounti{Rs.) Transaction/DE Nao. Date Transacton Type
1 F00.00 HMPCE-DR-4532 230202 | NEFT :
| 2 | 2510990.00 [MPCR-DR-4780 310372021 | ATGS |

E:n:;nt to Operate fees of Rs. 35,90,100/- paid vide TENITOS5000748 drd,

qm-lnu for application UAN No. 0000026241 is adjusted far this
:hplp ation. Also, additional Consent to Operate fees of Rs. 30,286,127/ far

s application is adjusted from the balance fees of Rs, 2,25,98.920/- of
Consent Mo, Format 1.0/CAC/UAN MNo. 0000094852/CR-2011001174 dtd
24.11.2020. Consent fees of Ks, Rs, 1,21,35,500/- is adjusted for M.
Smartchem Technologies Ltd., Plot No. K-1, K-1 Part-1 & K-1 Part-2
iApplication UAN Ma. 0000108040} & Consent fees of Rs, §5 35,756/ is
adjusted for M/s Smaricheam Technologies Lid,, Plot Hm.l:-."-f & K-8
{Application UAN No. D0001079232). Ralance Consent fees of Rs. 1,537/« will
be considered at the time of next renewal. :

Copy ta:

L Regional Officer, MPCE. Mavi Mumbai and Sub-Regional Cificer, MPCE, Toloja
- They are directod o ensure the compliance of the corsent conditians

2. Chief Accounts Officer. MPCH, Sion, Mumbai

3. CC-CAC Desk: for record & website updating purpose,

m“ﬂqim‘_‘ | FSTH ELY i
T RO AN . -mmmm“‘:“” -
P L 10

Kindly verify Maharashtra Pollution Controd Board's document on Bleckchain by scanning the OR code.
hitps blockchain ecmpob.in‘docs'd 1d91 15266 2al2034:2 Bld 847 37 o 80bd Jact0ad 5d 5351934 3¢ T4 5d :d 00 BE2
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SCHEDULE1
Terms & conditions for compliance of Water Pollution Control:

1 Al As per your application, you Rave proposed to send 151586 LMD mdustrial
effiuent 1o ETP of Mjs Smartchem Tech. Lid., Plot Nos. K-1, K-1 Part-1, K-1 Part-2,
MIDC Taloja having desigried capacty of 4800 CMD comprising of Process Waste
Collection Tark, Colection Tank (Phosphatic Effiuent), Reaction Tank-d, Clan
fiocculator, Collection Tank (P& Efuent), Aeration Tank [IPA Efffuent], Clarifies
{iPA EfMyuent), Reaction Tank-lA, Resction Tank-414, Ammonia Stripper-l Collection
Tank, Reaction Tank-ll, Denltrfication Tark (Stage.), Denitrification Tank (Stage-
[}, Clarfer, Denlitvification Tank (Stage-i1), Clarfer, Denitrification Tank [Stage-il]
Clarifsar, Dissahed Air Floatation [DAF), Final Polishing Tank

B] The Applicant shall cperate the effluent treabment plant (ETF) to treat the trade
eMuent 50 as to achieve the following stamdards prescribed by the Boang of
under EF Act, 1986 and Rules made there under fram time to fime, whicheser s

stringent

Faramofars

{11 |pH .5 tods

(2) |0 & Grease 10
(3] |BOD (3 days27°C ) 100 -
{4] |Total Suspended selids 100
i51 |cop 250
| 161 [TDS ) 2100
I [7) |ammoniacal Nitrogen as N 50
| 181 |Total Kjeldhal Nitrogen (TKN) 8 N 7% '
I_ﬂl Free Ammorvace’ Milrogen s N 4
(101 |Flucride as F 1o |
{11] | Dissolvac Prosphate as P 5
(12} |Nitrate Mitrogen as N 210 |

£] The trested eMuent chal be discharged inta CETP for further treatment &
disposal through ETP of Mis Smartchem Tech, Litd. after confirming above
sTandards.

2. A) As per your application, you have proposed to send 51.5 OMD domestic effluenl
ta ETE of Mg Smartcham Tech, Lid fad treatment & disposal.

Bl industry shall comply prescribed standards & disposal path &= prescribed at 5,
Mo, 1B & C ol schedule L

3, The Boand reserdes its rights to review plans, specificataons or other data relating ta
plant setup for the treatment of waterworks for the purification there of & the System
for the disposal of sewage or trade effluent oF in conmection with the grant of any
cansent conditions. The Apglicant shall obtain prior consent of the Board to take steps
to establish the und or establish any treatment and disposal system of an extension or
sddition thersta,

n::-hrim; L e - 1§70 T i R Pam——
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4. The industry shall ensure replacemant ol poflution centrol system of 45 parts after
expiry of ils expected ife as defined by manufacturer 0 as to ensure the compliance

| ol standards and safety of the operation thereo!
5, The Applicant shall comply with the provisions of the Water {Frevention & Control of
Polfution) Act, 1974 and as amended, by installing water metars and other prowisigns

its contained n the said act
Purpose for water contimed Water consumption guantify
{EMD)
Industrial Coaling, spraying in ming pits
L lor boiler feed G714 0
F Domestic purpose 5-5-.0-!]_ -
3 Processing whershy water gots pofluted 14
i i pollutants are easily biodegradabie 102.20
SRR ol s — ]
Processing whenehy water gets poluied
d & pollutants are not easily Q.00
bindegradable and are toxic
5 Gardening 0

6. The Applicant shall provide Specific Water Pollution cortrol system as per the
conditions of EP Act, 1966 and rule made there under from time to time)
Erwironmental Clearance! CHEP guedelnes

SCHEDULE-N
Terms & conditiens for comphiance of Air Pellution Contral:

1. As pef your application, you have provides the Air paliution conired LAPCH system and erected
rm..:-.u,. daik (3] b0 obsenve the ipdiowing fug pakbern

- APC System Slack
Cisck Sl S Tuna o Py
SoiiTd  peovicied 5 Hadghiiin L il = GRIRAT o i
Primary Slack .00 |gos 1946 ] [ o) 400
Fafigrmet Kb Mghm'
Weak REE
53 | N Scrubber 5000 ; NGZ -
Fasing MgNm
_ NATURA | | e | 3%
. GAS Mghm"
&8 . 000 | o : T
. 1
iy Hg"”p-_'
MATURA( MO -
s4 | Boilerc Stack 3050 |GAS 444 = s v '
| r g
Kt P '
RATURAL N 150
%5 |BOLER-D SLack B3.00 mi I — ] MoNm |
13 |
I KoM B

Dol s s . Y -
I'-hrl.ml-nrlm:m:—mh FECH-CIn Y- S ] (TR0 DAL WL [

Kindly verify Maharashira Pollubon Contrel Board's dosumeni on Blockchain by scanning the OR code.
htipsMblockchain ecmpeb.inideoce/d1d91152862a028 34285484 717 3c80bd 3act0ad 5d6 35554 e T4chB5d 3D 00882}
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Etavk APL System TEI Nypis of puilpdeur °
'.::'.I. T ¥prop Heghtiin Firad Content{in %) Pollutant Standard
i)
He !
naciery NO® il
shaam WATLRRL LT
panar : S . 5
2] 1. Sack 3000 1173
ALERChed K/ . ]
o gas Mg/
tunine 1
| Heat =
Beiowery ROw
stoam WATURAL . Mg/hm*
5.9 '-‘“""Ef“"’ Stack 30,60 ;:!‘551
Allnc hed EgiHr M 1
to gus MaNm'
turbine 2
I bt LT
Aarovery .
sheam I NATLIRAL NG Mgitim" .
generakor | AL N et
o8 . Stack 000 | 153 _
Attarhod K - 10
| I gas Mafm® |
L 5 S
DG Set | Stech of height
G4 | (200 KWA) | 3 mirs abowe 3.00 EES‘EL 1 g 16 y
« P& Plard roaf K L)
DG Set
(1060 | Stack of heght DEESEL 80
510 Wa) E.5 milrs above .50 16666 1 50 Kg/Day
Wethaml =2 EpgiHr
| Fani
P4 Flare .
| Ciach HATURAL
' 511 | [Burming Stack 6500 |5AS 184 . . .
shail be KiglHr
amokek=in] 4
2. The Applicant shall provide Specific Air Pollution combrol equipments &5 par Ehe conditons of EF
Act, 1906 amd mule made there arder from fime to timed Enviroamentsl Chearance | CRER
guinielings
1. The hpplicant shall obtsm necessary prior pérmiszion for providing sdditanad control §oJIpMENL
with Mecessary specicabons and aperation thereol of aleraton or meplacementiafipration well
before @5 1 come boan ond o erection of new polution SoREN| squipment
4 The Doard reseroes s rights to wary all or eny of the Candition In the conient, IF duse fo any

technalogical improvement of otherwise such voriaton (inchuding the change of any cantral
egueement, ohber i whas or inpart s [aloe SAETLY] |
5. Conditions for Flanes: .

1 Gas must be flared wsing “green bum” technoingies £ ewsure full and effective inCineration
These techaplogies include using tPeE optimum e and HUMOEr &l burrning neriles,
inbreadinc s saditongl air, or wEing STEam W enanRCE Che mineigiagn,

I, The fare must have & fame present ot ol times when smessions may be vermed, The
presencs of & plot fare shall be monliored wsng & thermotoupie oF dqusatent demenc e

L g _

EREFAR R EERE & PRl | [OM ST S e G L . S L W ol L Tl T F ] B A W g i L
e i R

Kindly verify Maharashira Pollution Control Board's document on Blockchain by scanning the QR code.
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3, Flare stacks to be mannored remataly through B closad-circunt telewiion (DT
camara b all times to avoid smoky Bare. Smoke emssions during gas flanng
must be minimized throogh efective liguid separation and recovery. Flanes must
ba srmoksleds and efhcient so that ambeent air quady crterta are nof viclated

4 Emissons of acid soof from faring should be preverted at al Lmes and all
ermissang thould be free from offensive ooors

§  Ureonfined combusthon during fladng is probibéed (for example, bum pils,
refuse, of waste oisposall

B industry shall monitor the guality ard the volumes of gas vented ot each point of |
venting for flaring. Industry dhall keep, and make avallable, logs of afl Raring
activities and include the time, duration, and, as far a5 is procticed, volemes of |
substance recovered and volumes of substances flared. |

SCHEDULE-IN
Details of Bank Guarantees:

| __  Conzent

- [CZE’ Ami of BG -
Purpess of BO

0 imposed fali gt e Peripd Date

LiR/

Caimpliange Walldety

| [ Tewards D&M of | |
| oollulian cantral
yEEme and

N pl - | 57 11 £
it 31,03 2036 §1.00 26

{ comphance of [re | | |

' L

h—

BG Forfeiture History

Amaunt ol Amouant of Reason of
Lamysri 8e BRI AT Mirpmss BG BG
[CIENCIOACIR) : i off BiG !
W pOE Faitetinre ForTeifure

| af 8G Amdunt of BG Returmed

SCHEDULE-IV
General Condithons:

1. Corsumers or bulk consumens of elecincal and elecironic eguipmen! Ested n Schedule
I shiall ensure that e-waste generated by them s channelised through collection centre
of dealer of authorised producer o dismantler or recycler or through the designated
take back service provider of the producer to authortsed dismantier or recycler

i Bulk consumers of electrical and electronic equipment listed in Schedule | shall
malntaln recards of e-waste generated by them in Form-2 and make such racords
availzble for scnuting by the contemed State Pollution Control Board

1. Conturmers of bulk contumers al electrical and elactronic equipment listed in Schedube
I shall ensure that such end-of-life electrical and efectronic eguipment are not admided
with e-waste containing radicactive material as covered under the provisions of the
Alomic Energy Act, 1962 (33 of 1962] and nides made there under;

GRERRL VINFLADLFL & FUTRIC i alil ¥ CEMaas Fuiy Lo et LA Sk, BPEN COARE WY 0 L L (e P b i, 0 T g
L o Py ) T B

Kindty verify Maharashtra Pollution Control Board's document on Blockchain by scanning the QR code.
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4, Bulk consumers of slectrical snd slactronic equipment bsted in Schedule | shall R
annual returns in Form-3. to the concemed State Pollution Control Board on or before
ther B0tk day of june fallowing the financial year to which that return relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
infarmation from ail the offices shall be fled o the concemed State Poliution Control
Board on or before the 30th day of June following the financial year to which that
retum relates.

% The Erergy sourte for ighting purpose shall preferably be LED based
& The PP shall harvest rainwates fram roof taps of the bulldings and storm water draing 19
recharge the ground water and utiize the same for dfforend indusirial applcations withe

e plant

f. Conditins lor 0.6, 51

&) Moise from the D.G. et shpuld be controlled by providing an acoustic esclasene or by
eating b reom acousticaliy,

b Industry skould provide aceustic enclosurs for controd of notse. The scoartic snclosure!
sroustic treatment of the roam should be decigned for minimum 25 dB (A insertion losg
or for mesting the ambient soise standards, whichever is on higher side. A suilable
exhaust muffler with insertson loss of 75 d8 (4) shall atso be prowded. The measurement
of ingerticon loss will beé dome ab diferent points &f 0% meten frofm  ACOUSTC
enclrwurefroom el then average

€} Industry should make #ffots to bring down noise level dus (o DG set, culside industnal
premises, within ambiant nolse requirements by propes sittng and control measures.

dY Instaliation of DG Set must be strictly in complisncg with recommendations of DG Set
manulacturer

¢} & proper routing and preventive mardensnce procedune for DG st ahould be set and
Tallawesd in conmultabhon with the DG marufacturer which woulé help to prevent poise
hewets ol [ st from deteriorating with use.

fi D.G. Set shall be operabed only in case of power failure,

I 3) The applicant should et £ause any nuisance in the swrounding ared due to openation of
0.G. Ses

I hj The applcamt shall comply wiil the notification of MoEFCL, inda on Emvironment

I [Protection) second Amendment Rules vide GSR 3T10F) dated 17052002 and ii5
arnerdiments reganding noise imit for generator sety mun with digsel,

8 The applcant shall mamtan good houiekeeping.

4. The non-hazantous solid waste arising in the factory premises, Sweepings, otc. be disposed
of stientifcally so as not to cause sy noisance | poliuton. The applcant shall take
neceasary permasiens from chac guthorties for dapesal of solid waste.

10, The apglicant shall not change or after the quantity. guality, the rate of discharge.
temperatung or the mode of the cfluentierdssions of hazardous wasies of contral
equigments provided for without previcus written permisson of the Board The industry will
rot carry out sny activity, fior which this consent has hot besn grantediwithout prior consent
pf the Boarnd.

11 The industry shall ensure that fugitive emissions from the activity are controfled so as to
mantain cean gad safe epviranment in snd amoynd the Tactony pramses

12 The Industry shall subsmit guartery statement in respect of indusires obligation fowardy
consent ang pollution control compliance’s duly supported with documentary evdences
(lormat con dewnloaced from MPCH official site].

13 The industry shall submit sMcal e-mall address and any change will be duly informed to the
MECE

14 The industry shall achieve the National Ambient Air Qualty standards prescribed vide
Government of india, Natifcation No. B-200 162 0/S0PC.L dated 18.11.2009 as amended

-_m;m“i-w-wl'-mmﬂ P—— T
s, ROk L

Rindly verify Maharashtra Pollution Control Board's decument on Blockchan by scanning the QR code.
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The Bosrd resenves its rights to review plans. specifications or other data relating to
plant setup for the treatment of waterworks far the purification thereal & the system
for the disposal of sewage or trade efiuent or in connection with the grant of any
consen! conditions, The Appiscant shall obtain prior consent of the Board to take steps
ta establish the unit o establish any trestment and disposal system GF 80 Sxtension or
addition thereta.

The industry shall ensure replacement of poliution control system or ils parts after
expiry of its expected life as defined by manufacturer 50 a5 to ensure the compliance
of gtandards and safety of the operation thereof

The PP shall provide personat protection equipment as per nofms of Factory Act

. Industry should monitor effluent quality, stack emismons and ambeent ar quality

monthiyguartery.

Wheneyver due b any sccident or other unforeseen act or even, such emissions ocur
o ks apprehended to oocur in excess of standards 1asd down, such information shall be
forthwith Reporied to Board, concermed Pelice Stathon, affice of Directonte of Healtn
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution cantrel squipments, the productson process connected Bo it shall
be stopoed,

. The applicant shall provide an alternate edecing powes source sufficient to operate all

pallgtion control facilities instafled to mabntain compliance with the terms and
conditicns of the consent. In the absence, the applicant shall stop, reduce or otherwise,
controd production to ablde by termd and condifions of this consent,

The industry shall recycle/reprocessiieuse/retover Hazandous Waste as per the
provisien contadn in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recyched Jprofeised fMeused frécoversd and only wasle which hat to be indinerabed
shall go to incineration and waste which can be wied for land filing and cannot be
recyclediieprocessed etc. should go for that purpose, in ordes Lo reduce load on
incineration and landfill site/environment

An inspection book shall bo opened and made avalable to the Board's officers during
thelr izt o the applicant

Industry shall strictly comply with the Water (PECP) Act, 1974, Air [PRCP) Act, 1981
and Ervirpnmuental Probection Act. 1986 and industry specific standard under E® Ruleg
138% which are avaliable on MPCB website (www mpeh.gov.in).

Separate drainage system shall be provided lor collection of trade and sewage
effluents. Terminal manhedes shall be provided at the end of the collection system with
arrangemant for measunng the fiow, No efMuent shall be admitted in the ppesisewers
downstream of the terminal manhokes. No effluent shall find its way other than in
designed anil provided colection system.

Heither storm water nor discharge from other premises shall be allowed to min with
the efMuents from the factory,

The Indusiry should nct cause any nuisance in sumraunding anea.

The indusiry shall lake sdequate measures for contral of nolse levels fram its own
Sources within the premises so as to maintain ambient air quality standard in respect
of messe to bess than 735 dB |A) during day time and 70 dB [A) during night time. Day
time is reckoned in bebween 6 a.m. #nd 10 p.m. and night time is reckoned between
10 pomu and & a.m,

The industry shall creats the Environmentai Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day sctivities relsted
to Environment and irrigation feld where treated sffleent is used for irfigation,

FETPLE, FENTIL TN b TR W LA LS [ LA T3RaR T | M e MW COMMENT B L] (T T B0 e
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29. The appiicant shal provide ports in the chimney/ish and facilities such as ladder,
platiorm ete, for manitering the air emissions and the same shall be open far
imspection to/and for use of the Board's Stafl. The chimneyis) vents. attachad to various
scurces of emdssion shall be designated by numbers such as 5-1, 5-2, elc. snd these
skall be painted) deplpyed to facilitale identrhcation,

30, The industry should comply with the Hazardous and Other Wastes (M & TM) Rules.
2016 and submit the Ansual Returns as ser Rule 6(5) & 2002) of Harardous. and Other
Wastes (M & TM| Rules, 201% for the preceding yesr April o March in Form-0v by 30th
Jurie of Ewery year,

31. The applicant shall install a separate meter showing the consumption of energy for
operaticn of domestic and kndustrinl effiuent treatment plants and air poliution control
system, A regisier showing consumption of chemicals used for treatrment shall be
masraimed.

32, The applicant shail bring minimum 33% of the available open land under green
coveragel plantation. The applicant shall submit a yearly statement by 10th
Septembar pvery yeat on avaiable spen plot area, number of trees SErviving as on
15t March of the year and number of trees planted by September end.

33, The Doard reserves its rights to review plans. specfications or other data relating to
plant setup for the treatment of waterworks for the purthication thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
camsent conditions

34, The fem shall submst to this office. the 30th day of September mvery year, the
Environment Statement Report for the financial year ending Jlst March in the
prescribed FORM-V a5 per the provisions of Rule 14 of the Ervironment (FrotEction)
{second Amendment) Rules, 1992

35 The Applicant shall obtain necessary prior parmission for providing addilional contrel
equipment with necessary specifications and operation thmrenf  or afteration ar
replacementjalteration well before its life come to &n end or erection of new pollution
controd equipment.

36 The Soard reserves its rights to very all or any of the condition in the consent. if due 1o
any technological improvement or ctherwise guch variation {including the changs of
any contrpl equipment. other in whole or in part is necetsary).

17 The applicant shsll provide facility for collection of environmentsl sampies and
samaoles of trade and sewage efffuents. air emissions and haramdous waste to the
Board stall at the termninal or designated points and shall pay to the Board for the

gereices rendered in Chis behalf
For and on behalf of the
Maharashitra Pollution Contral Board.
Ay,
[Ashak Shingare ws)
Member Gecretary
Hm.mmm;m“'mw- g L0 0
e
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MAHARASHTRA POLLUTION CGHT.H;ETI. BEARD

| :al.- zitmmm-mlma? T DY Kalpataru Point, 2nd and '
aw; 34023516 B o ' l
: — Ath Raar, « Ci
Wehshe: http:/mpeh.gov.in _— Cinema, #Erﬂnn::‘:(:..t
Email: caccell@mpeh.gov.in w Ston (E]l, Mumbai-400027 |
REDVL.5.1 (R52) Lizat
Dater © & |80 260
Mo:- Format). Q/CAC/UAN No.000D108040/C0 - 2 (0200 (1= "l e ! - 1 |
Ta, L
M/s Smartchem Technologies Limited, ifﬁ
Piot Mos, K-1, K-1 (Part-1), K-1 (Part-2), MIDC Taloja, = |

Tal, Panvel, Dist. Rmigad,

ToE Tl 1y Dhor Thy

Sub:  Grant of renewal of Consent to Operate after demerger. ‘

ftd. 172.10.2015
| <. Environment Clearance accorded vide F. No, |- 1101 1/1677201 6.
dtd. 02.09.2019 : ekl
3. Emviroment Clearanoe Amandment pocorded vide B Wa. 11011 167
| 20163 1l {1) ded. 16.12 3070 il a1 |
4. Previous Consent 1o Operate accorded vide No. Format 1 0V CACH LIan
DODDOSERS2! CR-20110 01174 ded 24 11,2020, r " ‘
5. NCLT arder dtd. 30.03,2017
§. Consent to Operate amendmant application UAH Mo 00005591 I
16.12.2020 i |
1. Minutes of Consent Appraisal Committes mest id oy 2100
ety ing hegld gn 2105 2021 & |

Four application No.MPCE-CONSENT.0000108040 Dated 05.02. 2021

For: grant of Consent to Operate under Section 26 of the Water [(Preventan & Control of
Pollition) Adt, 1974 & under Section 21 of thé Adr [Prevention & Contral of Polluticn) Ac
1981, Authgrization under Rule & of the Hazardous & Other Wastes JHunﬂgEHrnlLﬁ-
Trm_ﬁmnﬂarr Movement) Rules 2016, and Biomedecal Waste Management Rule, 2018 b5
fanskdaned ann:l_rhe condent is hereby granted subject to the following terms and conditians
#nd as detailed in the schedule |, L 1IF & IV anfessd b this e

I The consant to operate is granted for a period up to ¥103/2026

¢ The capital investment of the project is Rs.1213.6027 Crs. (As
. per C.A
Certificate submitted by industry Previous C.I. Rs, 2510.99 Crs - Decressa in
C.l. dud to demerger Rs. 12572873 Crs)

|3 Consant is valld for the manufacture of:

| Ref: 1. Environment Cloarance socoraed vide F. No. |-1I0LL/32002012 48 0 (1)

T Maximiim
l;.'-'l.'.lr.'hr:,-
1 .#_.{ﬁnnnri 1408040 |MTA
I 3 Hl'e_ak Mitric Acid @HA] froem WNA-L WNA-I & 'Muiv 346500 |MTIA
| 1 |Technical Grade Ammonium Nitrate & AN Melt | 144000 [MTiA
birts Py T pdagpn Listwel D0 ARA i i OO A0S D 119 8 SU2 ] F I 59 i i B puasas [

Kirchly werily Mabharashira Pollution Controd Boand™s document on Biockchain by scanaing the QR code.
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. Maharashtra Pollution C3#itrol Board
611f5045a1afd24daB2ed05e

e P AL TP ]

| r o . oM
| 0 Froduct Quantity b [

| Mulliphe Grade NPE Fertiliper [Different grades of AN and

4 |DAP based NPY Fertillzer with an option of producing 225000 | MTIA
'I:-r‘lf'-tﬂ grades frem '|"E Same whits as per EC) :. = |
._':_ Elertnc Powar {Coal baced) q | MW i
£ |Stear | 168D |MT/Day
[ -'.'- i Calcium I"1-\:~r|:|l-.:llc- -_ F . - ; 210 Wik I
E "l'g'dr':l'_'.ll:r' 'i.li - . ] BE WA

[ 9 |02 gas IEEREDY

4 Conditions under Water (P&CP], 1974 Act for discharge of effluent:
Perimidtled {if

Description cMD) Standards fo Disposal Path
| I A Treated effluent
Trade efflueni 170352 Ay par Schedule-l discharged into CETP
2. |Domestic & #rluem 70 A5 per Schedule-l|Sent to ETP B
5 cmmthn:n_:iu Air I:F'E.i:;'} Act, 1981 for air emissions:

Description of stack / Numbsar Standards fo bo
EOHIFCS af Stack achisved

NFE process stack Traln 1 1 ?lr. per Schedule -l |
r ' L2 |NPE process stack Traln 2 1 J.:. per Schedule -1l !
3 | 53 |ANPPRELING TOWER |1 |As per Schedule )
A | 54 AN PRILLING TOWER 1 |As per Schedule i
5 55 COAL FIWED BOILER (36 & "D 1 As per Schedule i
ThH] 1. |
& &6 E&E? (SO0 EWR) - ARSETINIA | 1 AS pet Sehedule -
7 gy [t RO e b | A5 per Schedube -0
PLANT | LA
B %l DG SET (1000 A1 ANP PLANT 1 | s per Schedulo -1
| DG SET (1010 KVA) FOR chedule -
’ 9 | AMMONIA COMPRESSOR 1 As. per Schedu
10 510 DG SET (750 KWA} NPK PLANT | 1 A5 per Schedule -l |
| 11 S-11 WAl Fant | 1 As pef Schedule -
1'.' 512 |WWRA-IN Plank | Ag per Schedule 8
— - - a e i —————
¥ 13 1 13  |WHAN Flant | | &t per Schedubs -0 |
'_‘.l?_' _5-_15-_' Ammania Prirmary Reforrme 1 s per Schedule -l _
15 | 515 |Ammania storage flare 1 |As per Schedule -l ‘(
16 5.16 | Ammania main lare 1 --1.5 per Schedule -l
1
Ao T el Tog w1 AR = P § Y | el ()1 8kl FT M e R PO R P 8
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6

7

Hon-Harardous Wastes:
Type of Waste Quantity UoM Treatmernt Disposal
Compasieng (in
1 E:I;:EEH food 8125 I:g.'.ﬁnnum house of Auth Used 5% mandre
. partyl
| Papar waste Sale to Auth. Party/
. F e ETC S4T.7  |EglAnnum B& Aimclor .
> . : [Sale to Auth, Party] |
| 3 |Packaging Waste | T30  |Eg/Annim P& |vendar
™ r
4 (irsulaton Waste 20 ] Lol CHWTSDF |
imCinEratan
L |
5 |Spun hater S by CHWTSDF I
Sate to Brick/ Cemert |
1A
6 |Coal Ash 10220 |MT P R
) |
) :5:;"!"! b Lo 17520 [MTiA " Sale to Brick! Cement
Srastrnent ' 5 Manufacturers

Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

Type Quwarnrtity Lhol Treatment Disposal
Sale to Auth
I |51 Uses spent oil Al KLIA B#eyels Farty/ |
{H'u'ﬂ:iLJF'
£ 2 Wastesiresicue ; |
i corkaining o 28 MT/& Incimeration |CHWTSDF
Sade to Auth,
3 IEI!:EIEDu-mu:d conbalrers | 115 MT/A Recyche Partyl
- CHWTSDF
Sake to Auth
& | 331 Used Contamars 1012 MNes. Y Recycle Party/
- - " | CHWTSDF
Used as Fifer
35.3 Chemical skudge from Recyche!
g 450 MTA al NPE Mant/
BELE waber trapl -} fil
E W waker treatmen . Land CHWTSOF
Sale to Auth,
172 Speni Matinam E
[ 35 EgiAnnum Recyclhe Party/
A k
iz _|crwrsor
5.2 Used ol fiter (non =
7 metaliic 15 Mos.f incineration 1I':I-|'|'||"I"';'-i,‘rl'
1 ISale to Auth. |
17.2 Spendl Used Denox 1 )
8 catalyst (Once Insin years) A3 K Recycle !E:lr:'u?"JI:SHF
34 1 Chemical-containing '
9 |residue ansng frgsm i MTIA nCineration [ CHWTSOF
decontaminaton.

i o ey LA L LULN Sa S N SO0 | A ()T IR T B e e el B
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Treatmant Disposal

[17.2 ron Cinbele Sale to AUt Paryy
a [ Jii bt c ek | v B to Auth. Pary
1 -aralyst 1 T | s ] CHWTSOS
| | o= | . | =0
17.2 Ncke! Catalyst | d Sale Lo Auth. Panyy
1 T i
' from Redormes | 454 |MEA|  Recydle |ouwTenr .
i i . _ H it
|17.2 Zine Oxide | Sale to Auth. Pary/
1 4.7 A | oy B
2 | Catalyst ™S |RUA|  Recyde  |owTSOF
T — P — — —
13 15.2 Spent iof B T /A Fecyler Sale to Auth. Party/
| exchanga resin | incineration |CHWTSDF
! Lz irbemte ek |
. . ) Gaie tn Auth. Party) [
14 |33.1 Spray Cans 50 |Mos.T ReCyce LLT'-'TEr e

& Conditions under Batteries (Management & Handling) Rules, 2001:

SriNo Type of Waste Quantity UoM Disposal Path
1 |Lead Acid Batteries| 20000 |Mos.JY| Sale to Aulth, Party/ Recycler
e — - oem ——

3 Ni-Cd Batteries | 100.00 [Nos rri Sale tn Buth. Party/ Recychen CHWT m]

Sale b Auth. Party! Recycler CHWTSDF

Ory Cell Balrenes | 10000 [MNogtT I

Specific Conditions for used Batteries:

| The spplicant shall epsure that ueed bittereas are not disposad of in any mannar
gthar than by depositing with the agtharized deaber! manufactuner/ regisberad
recycher! imparter re-conditiones oF at the designated coflection center

The spplicant shall fie half-yearly retum in Farm Wil to the M.P.C. Boarg
Bulk consumers to thair user units may suction ysed batleries to registersd
recyclers anly
3. Conditiens under E-Waste Managamant!
Sr Mo Type of Waste Quantity Lol Disposal Path
E- Wasie 4 l._ll'.l [MTiA|  Sale to Auth E-wiaste Handisr! Recycher |

1

10 Treatment and Disposal of Biomedical Waste generated to CBMWTSDF:

CQuantity
Gk fo Trestmant
aiceed Color limg & Dhsposal
{Kg M

Sr.Na Category I'ype of Waste

Yellow colorsd
rian- chiprinated

: |oh 5 CRMWTSDF
1 Tllow 8l Soiled Waste 40,00 e b ¢ S0
Comlainers
| Contaminated | Hed colored non |
! Red waste 10,00 | chiorinated plastic| CBMWTSDF
Recyclable) BaGs oF Containers .
- Punchure |:|l|;.|;~' .
5 White Waste sharps 10,00 Leak prood CRMWTSDF
{Transiucent) | including Metaks |  tamper proof
| | coniaimeEf J
" i T ety | e | 2 3 1 X
gt i s L TTPSEN i FE S O L - e |1 S0 PR RY T W e ] Mp——

H'.”“""" verify Maharashira Pollution Control Board's document on Blockchain by scanning the OR code.
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Quantriy
Tvpe of not o Segregation Color Treatment &

Sr.No Calegary -
Ll Waste Exreed coding Disposal

Kg/M)

| Puntture procl & eak |

I
proof boxes o |
4 i | 4 i
Blue |3l Glassware 0.00 containers with biug | CEMWTSDF

o] madking. |

1L, The Beard reserves the right to review, amiend, suspend, revoke this corsent and the
game shall be binding on the iIndustry

12. This consent should not be construed as exemption from obtalning necessary NOCH
pErmdssion from any other Gavemment autherities

ii Incustry snall operate and mantam ETP to schieve Consented standards.

12, imBuskry will b2 haold jeintly ang severally responsible for operation and masntenance of
ETP and, in case, il VS results exceeds Consented siandards, then both the unit e,
s Deepak Fertilizers & Petrochemicals Corporation Ltd, end M/'s Smartchem
Technologles Limiled will be held egueally & jointly responsibie

1%, Treated effluent shall be discharged into CETP for further treatment & dispasal,

16, Industry shall comply with the conditlons stipuisted in interim directions on
17.09 2020

17, PP shall carry out Prilling Cower smigsion monitoring and sobmit report thereof withls

| three manths
I 18, ingustry shall comply with the conditions sbipulated m the Environment Clearance did

12102015, 02092019 & 18.10.2020.

19, Industry shall fumish BG of Hs, 25 Lakh towards operation and maintenance of
Podiirion Control Systems and lowards compliance of the Consant conditiong

For and on behall of the
Maharashira Pollution Control Board

_1_.;-..-. AAENA AN
[Ashok Shingare st
Member Secretary

Recelved Consant fes of -

er.No AmaualiRs.] Transaclron DR, No Dafe Transactimn Typa

1 500.0:40 MIPCE-DIF-4533 | EHU2R0E] | RTGS

Consent to Operate fees of Rs. 1,21,35,500/- for this application is adjusted
from the balance fees of Rs, 2,25,98,920/- of Consent No. Format
1L.OCACUAN Mo, DDDOD94852/CR-2011001174 ditd, 24.11.2020, Consent fees
of Rs. 39,26,127/- |s adjusted for M4 Deepak Fertilizers & Petrochemicals
Corp. Ltd., Plot No, K-1, K-1 Part-1, K-2, K-3, K-4, K-5 and K-6 |Application
UAN Mo, DO00OLOB011) & Consent fees of RS, 65,35, 756/ |y adjusted for Mis
| Smartchem Technologies Ltd., Plot No, K-7 & K-B [(Application UAN Ho. |

DO0010TS22).

1
[T M S——p— L S R Dl S TR B LI R L LR i B
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Copy to:

1. Regional OMcer, MPCE, Mavi Mumiba: and Sub-Regional Officer, MPCE. Taloja
They are direcied Lo ensure the compliance of the consent condibons

i, Chief Arocounts Officer. MPCBE, Sion. Mumbai

3, CC-CAC Desk- for record & website updating purpose

w DR Y e | Y | T PRPE m o i e e B R
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SCHEDULE-I
Terms & conditions for compliance of Water Pollutien Contrel;

L Al Asper your application, you have provided ETP naving designed capacity of 4300
LMD comprising of Process Waste Coliection Tank, Colleclion Tank (Phosphatic
Efiuent), Reaction Tank-i Clar- Nocculator, Coliection Tank (P& Effluent),
Aafaion Tank [IPA EMluent), Clarifier (IPA EMuent), Reaction Tank-iiA. Beaction
Tank-Il&, Ammonia Siripper| Collection Tark, Reachion Tank-li Denitrification
Tank [Staged) Denitrification Tank (Stage 11, Clarifier, Denitrification Tank
(Stage-l). Clarifier, Denitrificaton Tank (Stage-l), Clatifer, Dissclved Al
Floatateon (DAF), Final Polishing Tank for the reatment of 1703.52 CMO industrial
effluent along with 1567.36 CMD industrial & domestic eMuent generated from
Mis Deepak Fertibizers & Petrachemicals Corporation Ltd

B] The Applicant shal pperate the eMivent treatment plant [ETPI to treat the trade
| #fleent 50 5 to achieve the following standards prescribed by the Baard ar
under EP ACL 1886 and Rules made there under from time to time. whichever is

stringent:

Liomi ri:"“:.' canceaniration not to

exgeed in mot, excopt for pld

Parametlers

{11 |pH 6.5 wmas
(Z) |Suspended Soids 100 '
i {3) |Ol & Grease 10
' {4) |[Ammoniacal Nitrogen as N 50
(5] |Total Kjeidhal Nitrogen [THN] a5 N 18
{6} |Free Ammondacal Nitregen as N - 4
(71 | Nitrate Mitrogen a5 N 30
| B |Dissoved F’hnmhlr:.!asP 5
3|80 T
(10) [coD 250
(11) [TOS ' 2100
{12} fhl:ridt a5 F 10

€] The Industry shall ansure conpectivity online monitaring System to the MPCR
sefver including separate energy meter far paliution contral system,

D] The treated effisent shall be discharged into CETP for further treatment &
dispesal after confirming above standands,

2. A] As per your application, 70 CMD domestic effluent is senl to ETP for treatment &
dispasal,

Bl Industry shall comply prescribed standards & disposal path as prescribed at Sr,
No. 18 & C ol schedule 1.

I e Fonbocpien Limibmt TIL AN M M- COML T SN0 ORGSR | LT L 06T 290 i R 04, i Pagm 7 g ]
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i, The Board reserves &8 rights to review plans, specificolions or other dota relating o
plant setup for tha realrment ol waterworks for the puffcation [here of & the syalem
for the dikposal of sewage or trade effluent of in connection with the grant of any
consent conditions. The Applicosnt shall ebtain price conent of the Board to take sheps
to ssrablist the wnit or establdish any trealment and disposal eysiem or 80 exXiEnsion oF
addition theratn

4 The industry shall ensure replacement of pollubion control system or its pasts after
expiry of its expecied life as defined by manufacturer 40 44 10 ensune the compaaince
aof stamdards and safety of ihe operation therpod

§  The Anplicant shall comply with the provisions of the Water (Prevention & Conlrol of
Poliution| Act, 1974 and as amended, by instalbng water meters and other provisions
as contaed in the 5300 acl:

Water consumpLien q uantity

L. Mo, Purpase for water consumed

{CMD )

imduatrial Con®ng, spraying in mine pis
oF bover fesd

Domestc purpote

Processaig wharsby water gets poliuted
& pollutants are easily odegradable

Process g wherghy waber gets poliuted
|& pollutants are not easily
{bledegradable and are tomic

LG RER Y

7.0

£39.00

.04

| 5

|Gardening

! [ |

. The Applicant shall provide Specific Water Polution control system as per (e
conditions of EP Act, 1986 and rule made there under from time [0 time/
Environmental Clearancef CREP guidelings.

SCHEDULE-N
Terms & conditions for compliance of Air Pollution Control:
L As per your application, yau have provided the Aar poliutson control [APL) sysiem and
erected folowing stack (3] 15 observe the followang hue! patiemn

% Lack APC System Stack Type  Sul
Jr:"' Source prowided/pro  Hedghtiin of Com
e, posad aind] Fuai
TGS | [
s1 [Py | Scrubber 64,50 :Rw.ﬂ r | Fluoride | o
Train 1 v 150 |
[ Fh o’
. =
| 300
[ . |
| e g . ol '
[ NG _
53 |Erocess| oo s430 | 500 Fuonde | . 30
* snck AR ] apird Mg
Train 2 " = T
| MgMm
—

[y — e L AT N T R LR Pab-ABER N BT M et O DR PR
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Suihiar
Cortentiin BPafutant SEamnoerd
1
g.3: | AR PRLLING Sack B4 00 Fuocidn | 30,
TOWWER AT
158
M Mg
| b 1r
| WH3 i
] Mgiim
AN PRILLING . .
5.4 i Stack #4400 o 150
M
F5P {nlipeed Ty A0y
COAL FRRED | by common CQAL KgTay
BOILER (70 | stacklor 36 & 13333.33
] 70 TRH Coal g - 154 .
firvel Baxlers Mg Fire
b i 00 o5
E5P tnliawd a0 16ED
COMi FARED | oy common L - Ey/Day
BOILER (38 | wtackfor 36 & 641666 = e
TP 70 TI'H Caal K P 18
fired Bolars Matm ]
O ST (580 | Skack of hetght CHSESL a0
£ | EVA] AMMONLL Iﬁn‘lnlhuul 4.50 #3.33 1 03 KTy
Piant LgiHr
DG SET 1500 m.u.:ﬂ hewgt DIESEL ia
-7 | OWA)WMAN |45 mos sbove| 450 1131 1 02 s
| FEant il g KDy
| ! DG SET (1000 | Stack of heigrt DESEL % |
-8 V) NP 6.5 mirs gbove .50 16 4 i S KDy
PLANT fwl - ST Kig/hie
m“'f’i'!':m 5 11 00 ?':ﬁ; | 02 i
1 Wl s i : - KgiBy
| COMPRESSOR
0G SET (750 | Stack of heignt CWESEL |
10 KWALNPE | 6.5 mirs sbeve| 650 133 1 503 o
FLANT Faul FigiHr I T
a0
511 | Wkt Mant Sciubber 00 Noz | PP
517 | wHARPant | Scubber 00 ; NOZ o
| E | Migfim
' 513 | WA Plant Soiukiber 100 = NO2 o0 "
| 2. | Mgm
Armimanie H!“L:i 00
| s14|  Primary Srack moo | S MOZ |
| T kg
. Mlgtieal
hemanis
515 Eack 50000 G5 64
| ormige I'l: Kgitr ]
Matuenl
BT it 000 | Gas23
[ are g
|
| . — :
YTt B bt § rmcin VLA e FOCE CIEET SEOECEEED (370 IR0 B D0 R e e e Saae g B L0
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7. The Applicant shall provide Specific Air Pollution control eguipments as per Ihe
conditions of EF Act, 1966 and rule made there undef from Ume Lo thrme !
Ervirgamental Clearance / CREP guigelires

3. The Applicant shall obtain necessary pror permission for providing additional control
cgpment with necessary specifoations and cperatian theregf or aleraton of
replacemant/alteration well belane ity [i¥e come to an end ar @necton of new aollutan
cortral eguipment

4. The Board reserves its mghts 15 vary afl or any of the condition m the consent. If gue to

| any technological improvement or atfherwise such variation (incleding the change of
any contral equipment, ather in whale or in DAY IS NECesEary)
&  Conditiors for Flares

1. Gas must be Nared using “green bom” technofogies to ensure full and efective
incireration. Thrse technologies include using the optimum size and number of
burning nozries, introducing additional air, or using steam to enhance the
incingration.

2. The flane mist have a flame present at oll times when emissions may be vented
The presence of a pilo! Mame shall be menitored using & thermocouple or
equesalen] device

3. Flare stacks 1o be monitored remotely through a closed-circuit television (CCTY)
camerg at all times to avoed smaky fare, Smoke emissions during gas flaring
miss b minimized through effective liquid separation and recovery. Flares must
b smoksless and efficient $o that ambiont air quality criberia are not violated.

4. Emisslons of acid soot from fanng should be prevented at all times and all
emiysions should be freg from offensnve DOOrs

5 Unconfined combuston daring flanng i proheiitod {for example, bum pis
refisa, or waste disposall.

. Industry shall monitor the quality and the volumes of gas vented at each pont of
venting for flaring. Industry shal keep, and make available, logs of all fiaring
activitiss and include the time, duration, and, as far &5 = practical, volumes of
eubstance recovered and volumes of substances flared

SCHEDULE-1
petails of Bank Guaranteas:

Compimc e

Amt of BG - SUSRESOR  pyrpoce of BG :
Ppriod Py

| Towiards Q&M of
pefjution conkrol

. 1| can | 200000 |wninasdaps| YRS | 31032026 | 31072026 |
compliance of the |
| Content candfiong -]

¥ e A pq.:uum“p-hunldlulIll-'l-li'I'l'l'-F"l"E-_—l"l L R L

Kindly venfy Maharashira Pallution Cortrol Board's document on Blockehain by scanning the QR code.
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- Comwent
o {CTE Armdt of BG Submnlssion Purpogs of Compliande Validity
o C20 Irmposed Penlod BG Pariad Date
JCIR)
The above Bank Guarantes(s) shall be submitted by the applicant in favour of
Reglonal Officer &t the respective Reglonal Office within 13 days from the date of
Hawe of Cofent,

BG Forfeiture History

iy B e bmission Purpase Nmount of  Reason of
. ik e e bt ek TS e aa B

[CIEACIOVCTR) Lo Peripd of B

Forfenfure Farfeture

T - — -

BG Aeturn detalls

E{H-Eni.ll-j-l!-"
General Conditions:

1. Consumers or bulk consumers of elactrical and electranic equipment listed in Schedulo
| shall ensure thal é-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismanther of recycler or through the cesignated
take hack service provider of the producer o authonsed dismantier or recycisr

1. Bulk consumers of electrical and electronic eguipment lsted in Schedule | shall
makfitain records of e-waste gensrated by tham in Form-2 and make such records
available for scruting by the concerned State Pollution Condrol Board

j. Consumers or bulk consumers of electrical and electronic equipment isted in Schedule
| shall ensune that such sng-af-ife glectncal and Blectianic equipmment sre nol adminsd
with s=wasie containing redicactive matensl as covered wunder the provisions of fhe |
Atomic Energy Act, 1963 (33 of 1963) and rides made there under;
4. Baulk consumerss of alectrical and electronlc eguiprment listed In Schedule | shall file |
anmual retarng i Faim-J, o the toncented State Pollution Contral Board aon or before |
the 30th day of une foSowing the Bnancial year o which that returm relstes. In case of
the bulk conswmer with mualtiple ofices in a State, one annual retum Combiring
information from all the offices shall be fikted to the concermed State Poliution Control
Bosrd on of before the 30th day of jumne following the financial year to which that
fetum relates
3. The Energy $ouwrce for Bghting purpose shall preferatly be LED based
i, The PP shal harvest ralnwater from roaf tops of the Buildings and storm water drsins to
recharge the ground water and utilize the same for different indusirial appiications within
the plant
T.  Conditions for UG Set
&l Moge from the D.G. 51 should be controlied by prowiding an acouwstic enclesere of by
treating the room acoustcally

b} Endusiry should provide acoushc enclosere for contrsl of nolse. The acoustic enclosuns
scoustic treatmect of the room should be designed for mimimum 75 J8 (A} mssrtion loss
ar for mesting the ambent noe standands, whichewer s on higher side. 4 suilable
exhawst muffier weth insertion loss of 25 dil (A) shall slso o provided. The measemment
of insermion 055 Wil be done ol different pointy a0 0.5 mielers PO BooLEbic
sncicsureireom and then aversge

S ol Mk ki LW a 0L S M NPT OGBS O] BB TRT L TT 0 e D e P g ]
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¢} industry ihould mave efforts 16 being down noise kevel dus 10 DG set, outside industrial
premises, within ambiend noise requiremenis by proper satng and cartrol measures,

d) installstion of DG S8t must be strictly in comphance with recommandations of DG Sel
manulaciunar,

el A& proper routine and prevertive mainbenance protodure far DG set shoulid be sel snd
followed in consultation with the DG manutacturer which would help te prevent noss
Imwnts af 00 5ot from deferiorating wikh wie,

F| DG Sat shall be operoted only i cise of power falune.

g} The applicant should ot Chuse any nuisance in the suroundng area due to speration of
0.G. Set

i) The spplicant chal comply with the notification of MoEFCL. Indsa on Enerarement
(Probection) second Amendment Aules vide GSR 371(E) dated 17.05.2002 and its
amendments regarding naise kmit for generator sets run with deesel.

B The applicard $hall maintain good rewsekeeping

6 The non-hazardows 4old waste anseng m the factory premises, Vweepings, 6. o2 disposed
of scientdically 50 as not 19 chuse any nuitance | polubion Ihe mppican; shall Lake
necEssany pErmissiond from o puthoities fef disposal of salid wasbe.

10, The applicant shall not change or alter the guanfity, quality. the rate ol discharge.
ternperalure of the mode of the sMuertiemissions of harardous wailes of cantrol
pguipments provided for without prewious witten pesmassion of the Board, The industry will
ot carry aul ary activity, for which this consent had Rot bean grantedtwithout priof Congent
of the Board,

11 The industry skall ensure that fugitive emissions from the activity are controlled S0.35t0
mgintain clean and sa'e ervironment in and sround the factory premizses.

12. The industry shall submi quartery statemant in respedl of indusinies obligation Lewards
consent and pollution control compliance’s duly supported with docurentany evidencey
{fewvmat can downisaded from MPCE officisl sitel

13, The industry shadl submit official e-mad address anc any Change will e duly informed b the
MPCE

15, The industry shall achieve the National Ambient Air Quaiity standards prescrived vide
Covernment of India, Nolificstion ko, B- 23016/ MV0/PCI-L dated. 18.11.2009 as amendec.

15, The Board reserves it rights Is review plans, specifications of other data relating to plant
cetup for the trestment of watermofks for the purification thereol & the system fof the
dispesal of sewage or trade effluend or in connecdtion with the grant of amy consent
conditions. The Applicars shall obtain pror consent of the Board 1a take steps @ estoblish
the Upd of establizh avy (realmend snd disposl $yshem of on patension of additipn therstn.

16 ﬂumwshalwemﬂmimmmwummmuﬁmﬂmwﬂ
its mipected lifke a3 defined by manufscurer 50 @5 O ERsUre the comphance of standards
arvd safgty of the opeation thinmo!

17. The PP shall provide personal protection equipment at per nonms of Factory Act

I8 Industry should monitor eMuent  queity, stpth emissipns and ambient air guabty
by eiarterly

19, Whenewer i 1o any accident gr other unforeseen act or evan, fuch EmaEEORG GLOUT oF 1S
spprehanded to oceur in excess of Sandards laidl down. such information shall be fothwith
Reportid 1o Board, cancerned Police Station, office of Dérectofalié of Health Services,
Department of Explosives, Inspectarate of Factories and Local Body. in case of fallure of
pollution contrel equipments, the production process ponnected to i shall be stopped

M The applicant shall provide an alfernate electre power source suficient tn cperate all
pollution control Taciiths instalied o maintair compiance with the Ierms and conditars o
tne comsent n the absence, the applicant shall s1op, reduce or otherwise, contral
production ba absde by terms and conditions of this congent.

_—quﬂuw—ﬂlm-ﬂﬁm-ﬂﬂﬂnﬂ Fmpe i o BF

Kindty verify Maharashira Pollution Control Board's docurnent on Blockehain by scanning the QR code.
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l 21 The industry shall recycie/reprocess/reuse/recover Harardous Waste as per (ne
provision contain ir the Hazardous and Other Wostes (M & TM) Aules 2016, which can
twe recycled fprocessed freused frecovered and orly waste whach has to be sncinerated

| shall g to incineration and waste which can be used for lard filling and cannot be
recycled/reprocessed etc. should go for that purpose, in orger 1o reduce load on
incineration and endni stejenvironment.

27, An inspection bock shall be opened and made availsble to the Board’s ofcers ounng
thaedr Wisit to the appicant

21, Industry shall strictly comply with the Water (PRCP) Act, 1974, Air [P&CF) Act, 1261
and Environmental Protection Agt, 1966 and ndusicy specific standard under EF Aules
1988 which are avallable on MPCE website [waw. mpcb.ogov.in).

24, Separate drainege system shall be provided for collection of Lrade and sewage
efusnts. Terminal manhobes shall be proveded at the end of the collection system with
arrangarment for measuring the flaw. No effluent thall be admitted in the papes/sowers
downsiream of the termenal manholes. Ma efiuent shall find its way other than in
designed 2ng provided collecton system.

75, Neither storm water nor discharge from other premises shall be aliowed to mix with
the effluents from the factory.

26. The industry should not cause any nuisance |n surmoundng area,

27, The industry shall take sdegquate measures for controd of roise levels from s own
spurces within the premises 50 as to maintaln ambient air gualdy standard in respect
ol nglse to less tham 75 4B (A) duning day time and 70 o8 (4] during night time. Day
time & reckoned in between 6 a.m. and 10 p.m. and might time 5 reckoned between
10 pom, and € a.m,

28, The industry shall create the Envircnmental Cell by appointing an Environmental
Engingsr, Chemist and AgricuRure expert for logkeng after day to day &CTvities refated
1o Enviranment and irrigation feld whiehe treated «Muent is wsed for irrigation.

29, The applicant shall provide ports in the chimney/is) and facilities such a5 ladder,
platform etc, for monitoring the air emissions and the same shall be open for

| inspechion to/and fior use of the Board's Staff. The chimney{s] vents attached o vanous

sources of emission shall be deskgnated by numbers such as 51, 5-2, etc. and thesa

shall be paehted! displayed to facllizate identificatian

30, The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Retums as per Rule 6(%) & 20(2) of Hazardous and Dither
Wastes (M & TM| Rubes, 2016 for the preceding year April fo March in Form-& by 30th
June of every year.

JL. The applicant shall install a separate meter showlng the consumption of energy for
operation of domestic and industrial efluent treatment plants and air poliution control
System. & reglsier showing consumption of chemicals used for treatment shall be
maintained.

3%, The applicant shall bring minimum 33% of the available open land under graen
coverage/ plantation. The applicant shall submit & yearly statement by 30th
September every year on available epen plot area, number of trees surviving a3 on

315t March of the year and number of frees planted by September and,

| 31. The Board reserves s rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification theresf & the tystem
for the disposal of sewage or trade effiuent or in connection with the grant of any
consent conditions.

Ly e Fo bociepan Loanoa T Gds ba BE S EEARET s aldes G S0 3ol ob 0F 52 e o e poaasn g (5 o 8
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34, The fiem shall submil 1o this office. the 30th day of Septembet every year, the
Envifonmant Statement Report for the fingncial year ending 315t March in tha
prescribed FORM-Y as per the proviions of Aule 14 of the Envirpnmant (Probeckon)
[secand Amandrment) Bules, 1941

3%, The Applicant shall obtain hecessary prior parmiseon for prowiding additional conbol
squipmant with necessary specifications and operation thierenf or alteration or
replacementiaiteration well before its [fe come Lo an end or erection of new pollution
control eguipment,

36, The Board resarves its rghts to vary all or any of the condition in the copsent, if due to
arvy technological improvement or ctherwise swch variation [includng the change of
sty control equipment, other in whole of in part |5 necessary)

37, The applicant shall provide facility for collection of enyironmental sampies and
samples of trade and sewage efMuents, aif emistions and hazardoys waste fo ihe
oard staff al the terminal o designated points and shall pay to the Board for the
services endened in this behaif,

38 The applicant shall provide facitity for coliéction of environmental samples and
sarmples of trade and sewage efffuents, air emmsions and hazardous waste to the
Board staff st the terminal or designated points and shall pay to the Boarg for the
perdices rendered in this bekhall
Far ard on bebalf of the
maharaskira Pollution Conkrol Board
{ Y
Ll kDA
{As ngarg wsj,
Member Secretary
|
mmwum—ﬂinﬁﬂmbmulm g el 14

Kindly verify Mahareshtra Pollution Control Board's document on Blockohain by scanning the OR code.
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MAHARASHTRA POLLUTION CONTROL BOARD ]

Tel: 24010706/24010437 e Kalpataru Point, 2ngd and

Fao: 24023516 o e 4th floor, Opp. Cine Planet
Website: http://mpch.gov.in = - Cinema, Near Sion Circle,
Ermnail: ca-cellmpeb.gov.in -y Slon (E), Mumbai-200022
RED/L.S.1 (R52) Date: 2.5 | 0 i'lm‘f‘—j
No:- Format1.0/CAC/UAN Ne.0D00107922/c0 - 7 i0dae|158

To, YW

M/s Smartchem Technologies Limited,

Plot Nos. K7 & k8, Mibc Talsja, Tal. Panvel, Dist, _____E

H.In.dl e e

Your Sehsce ts Cur [L T
Sub:  Grant of renewal of Consant to Operate after demarger.

Ref: 1 Envirgnmert Clearance accorded vide F. No, FLI011/482/2007-14 1 (1)
did. 05.12.2007.

1. Environment Clearance amendment accorded vide No, . No. 11011/
SHLS 2007-14-10 (1) dhed. 15.10.3020

3. Previous Consent to Operate accorded vide No. Format 1.0/CAC/ UAN Na.
EUEDD'MEEE.I‘ CR-20110 01174 dtd. 24.11.2020.

4. NCLT order dtd 30.03.2017.

3. Cansent te Operate amendment application Ak No. 0000003591 ke,
16.12 2020

6. Minutes of Consent Appraisal Comm ttee meeting heid on 21.05 2021 &
02.06.2021.

Your application H-D.HPCB-EQHSEHT-EMDID?EIEI Datsd 04.02 2021

For: grant of Consent to Operate under Sectian 26 of the Water (Prevention & iCantral of
Pollution) Act, 1974 & under Section 21 of the Ajr {Preventian & Contro| af Poliution) Act,
1881, Authorlzation under Rule & of the Hazardous & Other Wastes (Management &
Transbeundary Movement) Rules 2016, and Authorization under Blomedical Waste
Management Rule, 2016 is considered and the censent is hereby granted subject 1g the
follawing terms and conditions and &5 detalled in the schedule L, 10 & IV annexed 1o this
order:

L The conzant to operate Is granted for a period up to 31/03/2026

<. The capital Investment of the project is Rs.653.6256 Crs, (As per C.A
Certificate submitted by Industry C.I. before demerger Rs, 251099 Crs -
Decrease in C.I. after demerger Rs. 1857.3644 Crs)

1. Consent s valid for the manufacture of:

Products

L |Bentunite suiphur pastilles
2_[Tech grade Ammanium Nitrate
L3 [Weak Nitric Acid (WNAV Plant]
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4,

5.

Maximum

DG Sets)

|Electricity power Gas Based Power Generation

| § [Steam

Quantity s

|Excluding

0.4 M

360 [MT/Day

Conditicns under Water [P&CP), 1574 Act for discharge of effluent:

gr

Permitted fin

standards o

A5 per Schedule-|

Nsposal Paillr

Traatad efluant
discharged into CETP

Mo Description cMD)
1. |Trade effluent 158.9
2. |Domestic efffsent L F]

As per Schedule-| | Sent to ETP

Conditions under Air (P& CP) Act, 1081 for air emissions:

1 51 |BOILER (15 & 40 TPH) 1 |As per schadule -

2 | 52 |WNA-V PLANT (780 MT] 1 [AsperSchedule -l
LDAN - FRILLING TOWER (500 s

| 5-3 TPD) (b} 1 &5 per SChedule -li

& | 54 |DGSET(1500KvA) 1 |As per Schedule - |

X 55 |[HRSG-3 ATTACHED TO GT-3 1 |As per Schedule -l

6 | 56 |HRSG-4 ATTACHEDTO GT-4 1 |AsperSchedule-l |
PRIL

il e 1:” LING TOWER HOAN {200 R P .I

]

6. HNon-Hazardous Wastes:

Type of Waste Quantity UoM Treatirant
Compasting (in
Canteen Food
1 Waste 813 |KpfAnnum|housa or Auth. Used as manure
party)
Paper waste : Sala to Auth.
2 S T
cartaen ete, 48 |Kethnnurn HA Party/ Vendor
3 |Packanl Sale bo Auth,
ackaging Wasle 548 . Kg/Annum| NA Party! Vendor
4 |Insulation Waste i |MTiA Secured Lendfil | CHWTSDFE
5 |Spun Filters 1 MT /A Secured Larndhll | CHWTSDF

I. Condlitions under Hazardous & Other Wastes (M & T M) Rulas 2016 for
treatment and disposal of hazardous waste:

SrNo Category No./ Type
3.1 Used or spent ol

Quantity UoM Treatment

CHWTEDF

- Disposal
Sala to Auth. Party/

e .

1 - r
LA T
Lt Tk el 85 bei | S ERLITOAEH Fo mmmm::mrm:m:ﬁkﬂ qu’hﬂ-r’lmq

P d [
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S

:;IE Category No./ Tyne

Quantity

Uamg Treatiment Disposal

.2 Wastes or residues . g
2 contalning ol 12 MTIA incingération |CHWTSDE
34.1 Chemical-containing
1 [residue arising from 18 MTia Incineration | CHWTSDF
{decontamination,
Sale to Auth,
4 133.1 Spray Cans 750 Mos. Y Recycle  |Paryy
- CHWTSDF
Sale to Auth,
3 1331 Lead Contalners 1000 Nas 7Y Recycle  |Party
[CHWTSDE
5.3 Chemical siudge from
& wiaste water tregtimens 0 o Landfil CHWTSCF
- Sale to Auth,
17.2 Spant Piatiniurm.
! Rhodium catalyst 3 Kp/Annum Recycle F:BRTTFSIIF
Sale to Auth, |
17.2 Spent/ Used Denox
- cataiyst (Once in six years) 2.3 MT Recycie Eﬂms i
5.2 Used oll filter (non
] metallic) 15 Mos.Y Incinerstion |CHWTSDE
2 Sale to Auth,
331 Empty barreds/
™0 |cantainers/ liners 24 A Recycle E"Wﬂn",ifmr
33.2 Spent ion exchange e Incineration
Lll ot & MT/A, Lancil CHWTSDF

Conditlens under Batterios (Management & Hang fing) Rules, 2001;

1 Lead Arid Batteries 20.00 [NosfY] Saets Auth, Party/ Recydler
Ni-Cd Batteries (Onca in 5 sale to Auth, Party/ Recycler/
2 year) 100.00 | Mes)y CHWTSDF
Sale to Auth. Party! Recyclery
3 | Ory Cell Batterips | 100.00 | Mes CHWTSDE
Specific Conditions for used Batteries:
| The applicarnt shall ensure that used batteres ars nat disposed of in any manner

other than by depositing with
recycler) importer! re-conditions

li. The applicant shall
ba their user

il Bulk consumers
récyclers only,

the arthorized dealer/ manufacturery
T or at the designated collection cenber,

registered

file ha-yearly return In Farm Vil to the MP.C. Board.

Units may auction used batteries to registered

A,
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9. Conditions under E-Wasts Management:

5r No Type of Waste Quantity Uohr Dispozal Path
1 |EWaste 200 |MT/A| Sale to Auth, E-waste Handler/ Recycier |
10. Treatment and Disposal of Blomedical Waste generated to CBMWTSDF:
Quiantity
T . i n of Wasts [OLLD Segregation  Treatment &
Sr.No Category Typeof Waste _ 8d  Color coding Disposal
[Kgi)
Yellow colored
; i non- chioringted | CEMWTADRS
¥ .
1 €llaw a] Soillad Waste 20.00 plastic bags or CHWTSDE |
aoa)s containers
Contaminated Red colored non |
2 Red  |waste 5.00 |chlorinated plastic Eg::r':ﬂ /
[Recyclable) bags or containers
Puncture proaf,
3 White Waste sharps 5.00 Leak proaf, CEMWTSDE
{Translucent) (Including Metals : tamper proof CHWTSDF
contairer

Punchure prood & !
lesk proof boxes |
a4 Blue a) Glassware 20000 ar containers wikh Lgﬁ:?éiﬁ
blus colared
maricing. |

11, The Board reserves the right te review, amend, suspend, revake Lhis consent and tee
same shall be Bnding an the industry,

12, This consent showld not be construed as exemption from obtaining necessary NOC/
pErmission from any other Government authorities.

13, Industry shall operate and maintain ETP to achieve Consented standards.

14, Treated effluant shall be discharged into CETP for further treatment & disposal.

15, Industry shall install & commission Mechanical Yapour Re-compression (MVR) by
31.08.2021 for recovery of AN from process condensate from ANS Plant to eliminate
problem of exceedingl high TDS in ETP.

16. Industry shall comply with the conditlons stipulated in interim directions on
17.09.2020,

17. Industry shall comply with the conditions stipulated in the Environment Clearance did.
05.12.2007 & 15.10.20240.

18. Industry shall furnish BG of As. 25 Lakh towards operation and maintenance of
Pollution Control Systems and towards compliance of the Consent condithans.

For and on bahalf of the
ashira Polution Control Bogrd

LA
ik Shingare s,
Mambar Secretary

B i b Fomclsbghint Lim Hadot CAREN W, M PUA-CORA § T 0000 IBTHID FRE-87-311 080220 el ELPEL FETE Pl ot 12
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Received Consant fea of -

ario Amount(Rs.) Transaction DFR.No,

MPCB-DR-4531

Consent to Operate fees of Ry, 65,35,756/- for this application is adjusted
from the balance fees of Rs, 2,25,98,920/- of Consent No. Format
1.0/CAC/UAN Na. 0000094852/CR-2011001174 dtd. 24.11.2020. Consent fees
of Rs. Rs. 1,21,35, 500,- is adjusted for M/s Smartchem Technologies Ltd.,
Plot No. K-1, K-1 Part-1 & K-1 Part-2 (Application UAN Ne. 0000108040) &
Consent fees of Rs. 39,268,127/ is adjusted for Mg Deepak Fertillzers &
Petrochemicals Corp. Ltd., Plot Na, K-1, K-1 Part-1, K-2, K-3, K-4, K-5 and K-8
(Application UAN No. 0000108011).

Copy to:

1. Regional Officer, MPCB, Nayi Mumbai and Sub-Regional Officer, MPCB, Taloja

- They are directed to ensure the compfiance of the consent conditions.

2. Chief Atcounts Officer, MPCB Sion, Mumbai

3. CC-CAC Desk- for record & website updating purpose.

Iniaa | by Taghnaligies Livdind v iam i HAE CTHIRTNT -t GFRER R0 0303 F pemy APME. O e g

Paga 8 17
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L Al As per your application, you have provided ETP of designed capacity 791 CMD
comprising of Ammanla stripper as pre-treatment followed by Primary and
secondary treatment for the treatment of 758.9 CMD Industrial efluent,

Bl The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
effluent 20 as to achieve the following standards prescribed by the Board ar
under EP Act, 1986 and Rules made there under from time to time, whichever is

stringent:

Limiting concentration not to

Parameters exceed in mg¥, except for pH

{1) ]eH £.5t0 9.0
(2) |Suspended Salids 100
{3) |00 & Grease |

{4) |Ammoniacal Nitrogen as N 50

(5} |MNitrate Nitrogen as N 20

(6) |Free Ammonical Nitrogen as N 1

| (7} |800 100

{8} |COO 250
(3 |TDS 2100
(10 |Fluoride as F |
(11} |Total Kjeldhal Nitrogen (TKN) as N, 5

€l The Industry shall ensure connectivity onfing monitoring system te the MPCR
server including soparata energy meter for pallution contral system

0] The trested efluent shall be discharged intn CETP for further treatment &
dsposal after confirming above standards.

2 Al As per your application, 32 CMD domestic effluent is sent to ETP for treatmant &
I 5

8] Industry shall comply prescribed standards & disposal path as prescribed at Sr.
My 1 B & Cof schedule I,

3. The Board reserves s rights to review plans, specifications or ather data relating to
plant satup for the treatment of walerworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent cenditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition therato,

4. The Industry shall ensure replacement of pollution control system or its parts after
expiry of Its expected life as defined by manufacturer so as to ensure the complance
of standards and safety of the cperation theesf—

—
LK o
e -
-~ LT
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3. The Applicant shali comply with the pravisions of the Water {Prevention & Contral of —l
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
&5 contained in the said act:

Water con cumption qeranitity

5r. Nao, Purpose for water consumed [CMD)
Industrial Cooling, Spraying in mine pits
oF boller feed 3266.30
| 2 [Demestic purpase 38.80
3 Processing whereby water gets poliuted 695 00
& polutants sre easily biodegradanie ;
Processing wherehy water gets pollyted
4. & poliutants are not easiy 0.00
biodegradable and are toxic
|_5. | Gardening | ¥

6. The Applicant shall Provide Specific Water Peliution control system as per the
tonditions of EP Act 1986 and rule mada there under fram time ta time;
Emvdranmental Clearancas CREP guidelings,

SCHEDULE-II
Twﬂummmmmmm

L As per your application, ¥ou have provided the Ajr pollution central (APC) system and etectad

Ioliowing stack (3) to abserve the tollawing fuel pastern:

APL System Stack

Stack Sulphur

] Type of
T A1l e g F Ll " N G »
SOUrce  providediprop Hedphifin Comtent{in %) Pellutant Standard

= osed vl Fuel
Camman stack R |
,?Ei’j:l for 15 & 40 TPH oy - ;
= NG ffred Brilers :
51 |- 8600 | =
BOILER Common stack Iums-l URAL
(40 TRH) ;“l‘;iif; ;EHLT 2301,
| KgHr
WAV .
ST | AMNT | Scrubber | 4pp0 . . N2
(B0 MT) Migihe"
LAy - Scrubber NH3 g |
5.3 | PRILLING | follcwed by 2 200 MiyNm?
TOWER | mirs. high stack y ' ¥ 150 |
(600 TPD) | abiowe tower P MaNm!
DG Sat DHESEL
54 | [isoo Stack 650 | 250 1 502 120
KVA) £ Kg/Day
HAS5-3 | Exhayst
| §:5 |ATTACHED Stack .00 |Gas from . - ‘
TOGT3 LE B
HASG-4 Exhayss il
5-6 |ATTACHED Stexk .00 [Gas fram | .
| TOGT4 | GT4- |

Eearnriarm Frules igies th-lrn.-u“nhn-unnwmm;|mh|n|m = 58 A rrae : 1'.' Pois T
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APC System Stack Type

Stack : - g - Suiphur
jowrce provided'prop Herghifin of G Pollutant Standard
Na, e e Cantent{in %)
PRILLING K3 i
5 B Rl W o B4.00 : S
{ HDAN Scrubber | ; ' 150
(300 T) . P g

The Applicant shall provide Specific Alr Palluton contral equipments a3 per the congltars of
EP Act, 1986 and rule rmade there under from time to time! Environmental Clearance / CAER
puidilines

The Applicant shall obtain necessary prior permission for providing addibonzl control
Squipment with necessary specifications and operation theresf of alteration o
replacementiaiteration well before K5 e cme toan end of erection of new pollution contis
equil prment

The Board ressrves its rights o vary all or any of the canditian in the consent, If due to any
technaological impravenent or othersise such variation {ircluding the changes of any conlicl
enquipmant, other in whole or in part & necessary)l

SCHEDULE-IN
Detalls of Bank Guarantees:

Consent

Sr (CIEfY Amtof 86 Submission

Compliance Validity
Period Date

L Perrpose of BG

Cim Imposed Period
y ACZR)
| Toewards D& of
palluthon centrol

1| car | 2500000 [wininisdays| PerolM | 31032006 | 31072008

compliance of the
. Consent conditions

The above Bank Guaranteai{s] shall be submitted by the applicant in fﬁn—u* af
Bagional Officer at the respective Reglonal Office within 15 days from the date of
issua of Consant.

BG Forfeiture History

[ f
Consent Amocnt of ¢ bmisston Purpase e e iy i
IS camciocar) B Period  of BG e -
5 - imposed Forfeiture Forfeiture
HA,
DG Return detalls

Srno. Consent (C2E/CZONCZR) BG imposed Purpose of BG  Amount of BG Retumed

oudks e EeCE AR T ot e (s ML ThIT el GEi Sl T I3-08 R A 13
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1

SCHEDULE-V
General Conditions:

Consumers or bulk consumers of electrical and slectronic equipment Nsted in Schedule
I shall ensure that e-waste Genersted by them is channelised through collection centre

Bulk consumers of electrical and electronic equipment listed jn SChedule | shall
maintain records of e-waste generated by them in Form-2 and make Such records
avallable for scrutiny by the cancerned State Pollution Contral Board

Consumers or bulk consumers of electrical and electronic equipment Nsted in Schadule
| shall ersure that such end-of-fife electrical and electronk equipment are not admixag
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules mage thete under;

The Energy source for fighting Purpose skall preferably be LED based

The PP shell harvest rainwater fram rocF tops of the buildings and storm waler drains g

recharge the ground weter and utilize the same for oifferent indusirial applications within

Lha plant

Conditions for D.G. Set

a] Moise from the D.G. Set should d by providing an acoustic enclosure or by
treating the room acousticalty, *:E%?ﬂ"'ﬂ;

bl Industry should provide acoustic enciosure for control of noise, The BCOUSHc enciosures
BLoustic treatment of the room thould be designed for minimum 23 ¢B (A} Insertion loss
or for meeting the ambient noise standards. whichaver is on higher side. & suirabie
exhaust mutfler with insertion fass of 25 g8 (A) shad alsg be pravided, The measuramer|
of Insertion loss will be done af different points ar 0.5 meters from  acoustic
enchosurefroom and then dveErage,

i 0.G. Set shall be operated andy in case of power failune,
g} The applicant shauid not cayse any nuisanee In the surrounding ares dug 1o speration of
0.5, Set.

The applicant shall maintain good howsekeeping.

The non-hazardous solid waste afising in the factery Premises, sweepings, ete, ba disposed
nfs:fmﬂﬁmrsuunmtoﬂuuanymhnue!pnﬂuﬁm.numpu:mtshwnh
necessary permissions from civic authorties for disposal of snlid waste e

- --.._'.'E ‘..'-.l_
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10. The applicant shall nat changs or alter the quantity, quality, the rate of discharge,
temparature or the mode of the effluentfemissions or hazardous wastes ar contral
equipments provided for without previous written permission of the Board. The
Industry will not carry out any activity, for which this consent has not boen
grantediwithout prior consent of the Board.

11. The industry shall ensure that fugitive emissions fram tha activity are controlled so as
to maintain clean and safe envirorment in and around the factory premises.

11. The industry shall submit quarterly statement In respect of industries cbligation
towards consent and poilution contre! compliance's duly supported with documentary
evidences {format can downloaded from MPCE official site).

14. Tha industry shall submit official e-madl address and any change will be duly informed
to tha MPCH,

14. The Industry shall achigve the National Ambient Alr Quality stondards prescribed vide
Government of |ndia, Nolification No. B-2901620/90/7CHL deted. 18112009 as
amanded.

15. The Board reserves its rights to review plans, specifications or cther data retating to
plant setup for the trestment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grent of any
consent conditions. The Applicant shall obtain prior consent of the Board to toke steps
to establish the undt or astablish any treatment and disposal system or an extonsion o
addition theretn.

16. The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected Iife as definad by manufacturer 3o 8s o ensure the compliance
of standards and safety of the aperation therecf.

17. The PP shall provide personal protection equipment as per norms of Factory Act

18. Industry should monitor effiuent mp_llty..gnﬂ: emissions and amblent air quality
monthly/quarterly. 5 = o

19. Whenever due to any accident or otharunfore act or even, such emissions accur
or is apprehended to occur in excess of standerds laid down, such infarmation shall be
forthwith Reported to Board, concerned Police Station, office of Directorate of Health
services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of feilure of pallution control equipments, the production process connected (o it shall
be stopped.

20. The applicant shall provide an aiternate electric power source sufficient 1o operaste all
poliution control facilitles Installed to maintain compliance with the terms and
corditions of the consent. In the absence, the applicant shall stop, reduce or stherwise,
conirol praduection bo abide by terms and conditions of this consent.

21, The Industry shall recycle/reprocess/reuse/recaover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed reused jrecovered and only waste which has to be Incinerated
shall go to incineration and waste which can be used fer fand filling 2nd cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration and landfill site/environment.

£2. An Inspection book shall Ge cpened and made available to the Bosrd's officers during
thvelr visit to the applicant.

23, Industry shail strictly comply with the Water [P&CF] Act, 1974, Air (P&CP) Act, 1981
and Envirenmental Protection Act, 1986 and induttry specific sta
1386 which are available on MPCB website (www.mpch.gov.in).

L - P =
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24

15,

a6,
2T,

Z9.

3L

33

35,

38,

Separste drainage system shall be provided for collection of trade and sewage
effluents. Terminal manhales shall be provided at the end of the collection EysiRm with
arrangement for measuring the flaw. No effluent <hall be admitted in the pipes/sewers
downstream of the terminal manholes, No effivent shall find its way other than In
designed and provided colection system,

Naither storm water nor discharge from other premises shall be allowed to mix with
the efuents from the factary,

The industry should not cause Bny nuisance in surrounding area.

The industry shall take adequate measures for contral of noise levels from its gwn
sources within the premises so as to maintain ambient air Quality standard in respect
of noise to less than 75 4B [A) during day time and 70 dR (A} during night time, Day
time is reckoned in between 6 a.m. ang 10 p.m. and night time is reckoned batwaan
10 p.m, and & a.m.

- The industry shall create the Environmental Cell by appointing an Environments|

Engineer, Chemist and Agriculture expert far looking after day to day activities relsted
te Environment and (rrigation field where treated efluent is used for irrigation,

The appiicant shall provide parts In the chimneyfis} and facilities such as ladder,
platform etc. for maonitoring the alr emissions and the sama shall be open for
Inspection tovand for use of the Board's staff. The chimney(s| vents attached to various
sources of emission shall be designated by numbers such as 5-1, 5-2, ete. and these
shall be painteds displayed to facilitate identificatin,

- The Industry should comply with the Hazardous and Other Wastes (N & TM) Rules,

2016 and submit the Annual Returns as per Rule 65} & 2002) of Hazardous and Other
Wastes [M & TM) Rules, 2016 for the preceding year April to March in Form.Iv by 30th
June of every year,

The applicant shail install & separate mster showing the consumption of energy lor
operation of domestic and industrial efffuent treatment plants and alr poliution contral
system. A register showing consumption of chemicale used for treatment shall be
ralntained,

The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of walerworks for the purification thereof & the system
for the disposal of sewage or trade effiuant or in connection with the grant of any
conzent canditions,

prescribed FORM-V as per the provisions of Rule 14 of the Environment [Protection)
(second Amendment) Rules, 1932,

The Agplicant shall obtain NECESEAry prior permission for providing additional contrgl
equipment with necessary specifications and operation thereof or alterstion or
replacement/alteration well before its life come 1o an end or erection of new pollution
contral equipment.

The Beard reserves its rights to vary all or any of the condition in the consent, if due g
any technological Improvement or otherwise such variation (nclucing the change of
any contral equipment, other in whole or in part fs necessary),

Wi Tovid gl Cre R0 SN N, MEC-C O TS0 LI T mr-mm-rmr-_im g [
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37, The applicant shall provide fachlity for collection of environmertal samples and
samples of trade and sewsge effluents, air emissipns and hazardous waste o the

Board staff at the terminal or designated points and shall pay to the Soard for the
$érvices randered in this behalf,

. Forand on behalf of the
Agtarashtra Pallution Control Baard

i,

{Ashok Shingere 1as),
Member Secretary
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MAHARASHTRA POLLUTION CONTROL BOARD

Tel: 24010706/24010437 e Kalpataru Point, 2nd and

Fax: 24023516 . . 4th floor, Opp. Cine Planet

Website: http://mpcb.gov.in “ : ﬁ Cinema, Near Sion Circle,

Email; cac-cell@mpcbh.gov.in Sion (E); Mumbai-400022
’ N

RED/L.5.1 (R52) Date: 07/12/2022

Mo:- Formatl.0/CAC/UAN
No.0000130968/C0/2212000461

To, !"l‘,f

M/s. SMARTCHEM TECHNOLOGIES LTD. Ty
Plot No. K-1 (Part-1), K-1 (Part-2),MIDC Taloja ol
Tal- Panvel, Dist- Raigad o RRTUSPIN

Sub: Grant of Amendment in Consent to Operate under Product mix

Ref: 1. Environmental Clearance granted on the name of M/s. Deepak Fertilizers
and Petrochemicals Corp. Ltd. vide No. |-11011/167/20/2016-14 11 {1} dated
02/9/2019

2. Environmeantal Clearance Amendment accorded vide Mo.
JF11011/167/2016-1A 11 {I) dated 1B/12/2020

3. Consent to Operate granted vide No, Format 1.0/CACUAN No.
000108040/C0-210B001155 dated 207872021

4. Minutes of Technical Committee meeting held on 02/6/2022
5. Minutes of Consent Appraissl Committee meeting held on 30/8/2022

Your application No.MPCB-CONSENT-0000120968 Dated 31.01.2022

For: grant of Consent (o Operate under Section 26 of the Water (Prevention & Contral of
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of Pollution) Act,
1981 and Authorization under Rule & of the Hazardous & Other Wastes (Management &
Transboundary Movement) Rules 2016 is considered and the consent is hereby granted
subject to the following terms and conditions and as detailed in the schedule |, I, Il & IV
annexed to this order:

1. The consent to operate |s granted for a period up to 31/03/2026

2. The capital investment of the project is R5.1263.6627 Crs. (As per C.A
Certificate submitted by industry )

3. Consent is valid for the manufacture of:

Maximinm

Product Quantity uomM

Progucts
1 |Ammaonia 140400 |MT/A
| 2 |Weak Nitric Acid (WNA) from WNA-I, WNA-I| & WNA-IV 348500 |MTIA
3 |Technical grﬂ g ammonium nitrate and AN Melt 144000 |MT/A

Gl

:4%:0]1 pm) OMS.POE_FO2/ 00
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4

:; Product “éi:':m';’ UOM
Multiple grads NPK fertilizer (different grades of AN and
ANP) based fertilizer with an option of producing fortified 0 MTIA
grades from the same unit
" 4a. Multiple Grade NP fartilizer (AN based) * OR 325000 | MT/A
: 3 . ; ,
l:::]:f;ﬁ?ﬂﬁ::-l t.En.1".| (Technical Grade Ammoaniam Nitrate) 177000 MT/A
enes e von e e | 1000 | v
5 |Electric Power 9 MW
B |Steam 1680 |MT/Day
7 |Calcium Phosphate 210 | MT/A
8 |Hydrogen Gas 960 MT/A
9 |CO2 Gas 72000 MT/a

Bifurcation either Multiple Grade NP fertilizer (AN based) or Intermediate AN in
proportionate quantity both can be produced as per the market demand, subject to

Max quantity as mentioned in the capacity

Conditions under Water (P&CP), 1974 Act for discharge of effluent:

5r Permitted (in

No Description CMD) Standards to

1. |Trade effluent 1703.52 As per 5chedule-|

Disposal Path

Partly recycle 1192.5
CMD & partly CETP
511.02 CMD

2. |Domestic effluent 70 As per Schedule-|

CETP

5 Conditions under Alr (P& CP) Act, 1981 for air emissions:
Sr Stack Number

04:448:01

No. No. Description of stack | source

MPK process stack Train - 1 {Stack

of Stack

Standards to be
achieved

consent to operate}

1 S-1 |is approved & listed in current 1 As per Schedule -1l
consent to operate)
MWPK process stack Train - 2 (Stack

2 5-2 |is approved k& listed in curment L As per Schedule -li

5-3 |ANP PRILLING TOWER

As per Schedule -1l

S-4 |AN PRILLING TOWER

| As per Schedule -Ii

5.5 70 TPH COAL FIRED BOILER + 36
TPH COAL FIRED BOILER

As per Schedule -l

56 DG SET 500 KVA- AMMONILA PLANT

As per Schedule -l

5-7 DG set 500 KVA- WNA [V PLANT

As per Schedule -l

HliE|lH] = [

B0 =] | T | RA

5-8 :DE SET- 1000 KVA- ANP PLANT

As per Schedule -I

WAL L

pm} QM5 POE_FO2/00
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Description of stack / Number Standards to be
source of Stack achieved
DG SET-1010 KVA FOR
s 9 | AMMONIA COMPRESSOR 1 |As per Schedule -l
10 5-10 | DG SET-750 KVA NPK PLANT 1 As per Schedule -1l
11 5-11 WHA-I Plant 1 As per Schedule -l
1z 512  |WHNA-| PLANT 1 As per Schedule -ll
13 513 |WNA-IV PLANT 1 As per Schedule -
14 5-14 |(Ammonia Primary Reformer | 1 | As per Schedule -i
15 515 |Ammonia Storage Flare | 1 As per Schedule -i
16 516 |Ammenia Main Flare ' 1 As per schedule -ii
B.  Mon-Hazardous Wastes:
:; Tyvpe of Waste Quantity UoM Treatment Disposal
1 Eﬂ:ﬁtﬂ;" Foed 812.5 |KofAnnum |Compaosting Lsed as mannure
| Paper Waste Sale to authorized
2 Cartoon ETC 547.7 |KglAnnurm |Sale party
Packaging Sale to authorized
3 Waste 73D  |KgfAnnum |Sale Darty
4 |Insulation Waste 20 MTIA Landfill Not Applicable
5 |Spun Filter 01 MTiA Incineration/Landfill [ Not Applicable
Sale to Brick
& |Coal Ash 0220 A [
- 10220 P9 Sale Manufacturer
Ash due to Coal .
7 |& Lime 17520 |MTia  |Sale :':"E *f’; Et“':k
Traatrmmi anufacturer

7. Conditions under Hazardous & Other Wastes (M & T M) Rules 2016 for
treatment and disposal of hazardous waste:

ar

No Category No./ Type Quantity UoM  Treatment Disposal
|
; Sale to
1 |5.1 Used or spent oil 80 KL/A Recycle authorised party
5.2 Wastes or residues i ;
2 containing oil 2.8 MT/& | Incineration |[CHWTSDF
33.1 Empty barrels
fcontainers [liners i ; Sale to
3 |contaminated with 115 | wma | (MEREEROM authorised party
| hazardous chemicals ot { CHWTSDF
fwastes
33.1 Empty barrels
feontalners (liners Sal
4 |contaminated with 1062 |NesfY| Recycle® 3; w .
hazardous chemicals | aifhonsed pary
Jwastes |

=11
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Category No./ Type Quantity UoM Treatment Disposal
35 3 Chemical sludge
5 |from waste water 450 MTiA Landfill CHWTSDF
treatment
sale to
Spent Matinum Rhodium | Landfilly |authorised
€ Catalyst 3 Kg"l'u'nm"“: Recycle* |party/
CHWTSDF
Used Oil Filter ' . .
7 iNanmetallic] 15 Nos. /Y Incinaration |CHWTSDF
' Sale to
Spent/Used Denox .
: Landfilly authorised
B Eiatril:ft [arce in six 7 MTIA Racycle? party /
V¥ CHWTSDF
34.2 5ludge from
treatment of waste water
9 |arising out of cleaning f 2 MTIA Incineration |CHWTSDF
disposal of barrels /
B containers
10 | bran Oxide Catalyst 5.46 MTI& Landfill CHWTSDF
3y |WEREL CMalystHom A58 | aNAs Landfill  |CHWTSDF
Raformer .
12 |Zinc Oxide Catalyst 47.75 MTIA | Landfill |CHWTSDF
13 |5pent lon Exchange Rsin ] MT/A Incineration |[CHWTSDF

g Conditions under Batteries (Management & Handling) Rules, 2001:

Type of Waste Quantity UoM Disposal Path
1 Lead Acid Batteries| 20.00 |MNos./Y|Sale to Autharized Party
2 NI-Cd Batteries | 100.00 |Mos./Y|Sale to Authorized Party
3 Dry Cell Batteries | 100.00 |Nos./Y|Sale to Authorized Party

Specific Conditions for used Batteries:

i, The applicant shall ensure that used batteries are not disposed of in any manner
other than by depositing with the authorized dealerf manufacturerf registered
recyclesf importer/ re-conditioner or at the designated collection center,

ii. The applicant shall file half-yearly return in Form Vil to tha M.P.C, Board.

iii. Bulk consumers to thelr user units may auction used batteries to registered
recyclers only.

2. Conditions under E-Waste Management:

5r No Type of Waste Quantity UoM Disposal Path

E-Waste | 2,00 |MT/A| Sale to Auth E-Waste HandlerfRecycler

Fage 4 of 15
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10. Treatment and Disposal of Biomedical Waste generated to CBMWTSDF:

11

12

13

14,

15.

16.

7

18

Quantity
= = ) , hotto Segregation Treatment
Sr.Ne Category Type of Waste exceed Calor coding & Dispasal
(Ka/M)
Yellow colored non-
1 Tellow a) SoHed Waste 40.00 chiarinated plastic | CBMWTSDF
bags or containers
Contaminated Red colored non
2 Red waste 10.00 chlorinated plastic | CEMWTSDF
(Recyclable) bags or containers
. Puncture proof,
White Waste sharps
3 : g 10,00 |Leak proof, tamper | CBMWTSDF
{Translucent) |including Metals proof container
Purncture proof &
leak proof boxes or
4 Blue a) Glassware 40,00 containers with CBMWTSDF
blue colored
marking.

The Board reserves the right to review, amend, suspend, revoke this consent and the
same shall be binding on the industry.
. This consent should not be construed as exemption from obtaining necessary NOC/
permissien from any other Government authorities,
. This consent i5 issued with overriding effect on earlier Consent to Operate granted by
the Board vide no, Format 1.0/CAC/UAN No. QD0108040/CO-2108001159 dated

20/8/2021

The applicant shall comply with the conditions of the Environmental Clearance granted

vide letter No. [-11011/167/20/2016-1A 11 (1) dated 02/9/2019 & amended vide Mo,
J-110117167/2016-14 Il (1) dated 18/12/2020

Industry will be held jointly & Severally responsible for operation & maintenance of

Effluent Treatment Plant and in case, if WS exceeds consented standards, then both
the umit i.e. M/fs, Deepak Fertilizers & Patrochemicals Corporation Ltd and M/s,
Smartchem Technologies Ltd will be held equally & jointly responsible.

Industry shall recycie the treated effluent as per Environmental Clearance conditions

f{i.e. RO permeate) in plant & reject will be sent to CETP after confirming the consented

standards.

. The applicant shall make an application for renewal of consent 60 days prior to date of

expiry of the consent.

. This consent is issued pursuant to the decision of Minutes of the Meeting of Technical
Committee for change in product mix Dated. 02/6/2022. This Consent is issued based
on self-assessment of Pollution Load submitted by you in Board's prescribed format
and Certificate of Mo Increase in pollution load™ issued by empaneled auditors. If any
violation and / or submission of misleading information are noticed, then the consant
issued will stand automatically cancelled and you have to follow the procedure of ElA

Maotification, 2006 and Amendments thereof for obtaining Environmental Clearance

Page 5 of 15
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19, This consent i ssued as per the minutes of Consent Appraisal Committee meeting
held on 30/8/2022

This consent Is issued as per communication letter dated 03/11/2022 which is
approved by competent authority of the board,

Received Consent fee of -

5r.No Amount{Rs.) Transaction/DR.No. Date Transaction Type
ks 500.00 MPCE-DR-10164 0270272022 | NEFT
2 2427205.40 |MPCB-DR-15002 1941072022 | MNEFT

Copy to:
1. Regional Officer, MPCE, Navi Mumbai and Sub-Regional Officer, MPCB. Taloja

- Th'E],r are directed to ensure the compliance of the consent conditions.
2. Chief Accounts Officer, MPCE,Sion. Mumbai

: : FHHGLOE [T I We FPCE-CONSENT-000 TSEEThd 15T = i :
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SCHEDULE-I
Terms & conditions for compliance of Water Pollution Control:

1. A] As per your application, you have provided ETP having designed capacity of 4800
CMD comprising of Process waste collection Tank, Collection Tank (Phosphatic
Effluent), Reaction Tank-1, Clari-Aoculator, Collection Tank (IPA EMuent), Aeralion
Tank [IFA Effluent), Clarifier (IFA Efluent), Reaction Tank:ll, Denitrification Tank
(Stage-l), Denitrificabon Tank (Stage-l), Clarifier, Denitrification Tank (Stage-l),
Clarifier, Denitrification Tank (Stage-l), Clarifier, Dissolved Air Floatation (DAF),
Final Polishing Tank for treatment of 1703.52 CMD industrial effiuent alongwith
1567.36 CMD industrial & domestic effluent generated from M/fs. Deepak
Fertilizers & Petrochemicals Corporation Lid.

B] The Applicant shall operate the effluent treatment plant (ETP) to treat the trade
affluent so as to achieve the following standards prescribed by the Board or
under EP Act, 1986 and Rules made there under from time to time, whichever is

stringent:
Parameters pamais Sopentsfpduisnionin

{1) |pH 6.5-8.5
{2} |Suspended Solids 100
(3] [Oil & Grease 10
{4) |Ammaoniacal Nitrogen as N 50
{5} |Total Kjeldhal Mitroger{TEN} as N 15
{6) |Fluoride 10
{7) |Dissolved Phosphateas P 5
{8) |Fluoride 10
(%) |Mitrate Nitrogen as N 20
{10} (BOD 100
{11) |COD 250
{12) |TO5 2100

C] The Industry shall ensure connectivity online monitoring system to the MPCH
server including separate energy meter for poliution control system.

D] The treated effluent shall be partly recycled (1192.5 CMD) for secondary
purposes and remalning (511.02 CMD) shall be discharged to CETP after
confirming above standards. In no case, effluent shall fing its wayoutside factory
premises.

€. A] As per your application, primary treated sewage connected to Effluent Treatment
Plant for further treatmeant & dispoesal.

Bl Industry shall comply prescribed standards & disposal path as prescribed at Sr.
Mo, 1 B & Cof schedule I.

04:49:01 prm) /OMS.POS_FO2I00
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3. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification there of & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions. The Applicant shall obtain prior consent of the Board to take steps
to establish the unit or establish any treatment and disposal system or an extension or
addition thereto.

4, The industry shall ensure replacement of pollution control system or its parts after
expiry of its expected life as defined by manufacturer so as to ensure the compliance
of standards and safety of the operation thereof.

5, The Applicant shall comply with the provisions of the Water {Prevention & Control of
Pollution) Act, 1974 and as amended, by installing water meters and other provisions
as contained in the said act:

Water consumption guantity

Sr. No. Purpose for water consumed

(CMD)

Industrial Cooling, spraying in mine pits
L lor boiler feed 8522.00
r. Daomestic purpose 77.00
3 Processing whereby water gels polluted £39.00
; & pollutants are easily biodegradable !
Processing whereby water gets polluted
dq. & pollutants are not easily 0.00
biodegradable and are toxic
5. |Gardening 0

6. The Applicant shall provide Specific Water Pollution control system as per the
conditions of EP Act, 1986 and rule made there under from time to time/
Environmental Clearancef CREP guidelines.

L ' ANOLOGIES LTE Page & of 15
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1. As perwour application, you have provided the Air pollution cantral JAPC) system and erected
following stack {5} bo observe the following fuel pattem:

APC System Stack

-1

Stack % 5 : Pe Type of Sl fuar =
No. Source pm\-ﬁie:r;pmp HE::E::-?M Fuel Contantiin %) Pallutant Standard
NPK
process NH3 300 y
stack MorNm
Traim - 1
(Stack is Watural 10
5-1 |approved SCrubber B4,50 Gas 500 HF Ma/Nm*
& listed Ko/Hr g
| im current 3
consent &0
biH] TPM HI{]FHI'I"II
operate)
159
300
0CESS
n!':tm:k MH3 " _n,.'l'dn-l'
Train - 2
1Stack is Matural 10
52 | Bpproved Scrubber 6450 Gas 500 HF MalNm?
& listed Kg/Hr g/Mm
ncurrent
consent — 50
to 3
aperate) Mgiim
TRM H;Em’
ANF Mat 10
53 | PRILLING Stack 8400 [Applicable HF Ma/Nm
TOWER D ~-NA- g/Nm
aoo
NH3 Mg/Nm’
04
AN Mot WHZ MgiNm’
54 | PRILLING Stack B4.00  |Applicable -
TOWER 0 M- TPM .
Mg
70 TPH 50
Coal TPM 4
Sy | SR ESP 1333333 ol e
{Hr 200
BOILER kg S02 | wopay
G600 0.5 50
36 TPH
Coal TPM }
55 | COAL ESP 6916.66 Qe
FIRED KeHr 1660
BOILER 502 KgDay |
DG SET 50
ce |S00KVA-|  Acoustic i | ars 1 | mgmm!
AMMONIA|  Enclosure ' Ka/Hr &0
PLANT i 502 | yaiDay
: - Page B of 15
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$tack APC System Stack Tvoe of Suiphur
i Eourca provided/pre Melght|in 1pe < Contant{in Poliwtant Standard
No. Fuel =
pased mitr) %)
DG set 500 HSD ™| i
57 | KvA-WNA W ;’f;‘;:;‘fﬂ 4,50 58,33 1 g‘:;
PLANT {Hr
kg 502 | yorpay
DG SET- 1000 Hs& ™™™ R
E MagNm'
58 | VA ANP ;‘x':l';‘:fe 5.50 166.66 1 &
PLANT KgiHr s 80
Kg/Day
DG SET-1010 i 30
: ™M
cg | KvAFOR Acaustic aa 1:5"33 ; Wg/Nm”
- AMMONIA Enclosure ! Il:-g;'.Hr Bl
COMPRESSOR 02 | wapay
' T =0
5 ToM
DG SET-T30° | o qietic HSD 133 Mg/Nrm’
510 EWA NPK Encl 6.54 Hr 1
BLANT nelasure Kgi iy Rl
- KDy
Mk | 400
511 WhA-| Plant Scrubber 39.00 |Applicakl - M2 §
0 —NA- Ma/Nm
MA-Il PLANT Scrubb 39.00 - - HO2 450
517 | W crubber : Ma/Nm’
ol 400
S-13 | WNA-IV PLANT Serubber 52.00 |Applicable - NO2 3
0 —NA- o
Ammania Hatural [ 400
.14 Primary Stack 300 | Gas 1945 | - WO MgNm’
Refarmer EqiHr | !
Matural
Armmionia . - 400
515 Storage Flara Stack 50.00 G-aﬁ_ﬁ-i 08 “gl.”m:
KgiHr
i Matural
g1g [AMmonia Main| o 2000 | Gas23 : NOX il |
s KgiMr il

2. The Applicant 5ha|-|”i:r;|:'r.-i-:le Specific Air Pollution control eguipments as per the conditions of EP Act,
1986 and rule made there under from time o timaf Erdronmental Clearance f CREP guidealines,

3. The Applicant shall obtain necessary prior permission for praviding additional control equipment with
necessary specifications and operation thereal or alteration or replacement/ateratipn well befyre its
life come ta an end or erection of new pallution control equipment,

4. The Board reserves its rights to vary all or any of the condition in the consent, it due 1o any
technolegical Improvement or otharwise such wariation {including the changs of any control
equipment, other in whole or in pan s ecessany

DulzAB:00 pm) (DMS.

e EE T g 1Y Ti ek 11T T [t (CTLITTo® [1 b Aot T, 3 M8 F.3 PO L |
BOE_FO2/00 Page 10 alf 15



128

SCHEDULE-IN
Details of Bank Guarantees:

Consent
(C2E/ Amtof BG Submission
Co Imposed Paoriod
JC2R)

Compliance alidity
Period Date

;Jﬂ

Purpase of BG

Towards D&M aof
Pallution Contrel
1| CmoR I5 Lakh Exlsitng System and 3132026 JOALIZ025
Compliance of
Consent Conditions |

BG Forfeiture History

Amount of

a ount of Rea f
- Consent $ Submission Purpose “nouUnbe SR
Srna. 86

e : : BG BG
[C2EC20/C2R) imposed Feriod of BG Forfeiture  Forfeiture

WA
BG Return detalis
Srno. Consent (C2E/CZ20/C2R) BG imposed Purpose of BG  Amount of BG Returned

Mo

SCHEDULE-IW
General Conditions:

1, Consumers or bulk consumers of alectrical and electronic equipment listed in Scheduls
| shall ensure that e-waste generated by them is channelised through collection centre
or dealer of authorised producer or dismantler or recycler or through the designated
take back service provider of the producer to authorised dismantler or recycler

2. Bulk consumers of electrical and electronic equipment listed in Schedule | shall
maintain records of e-waste generated by them in Form-2 and make such records
available for scrutiny by the concermned State Pollution Control Board

3. Consumers or bulk consumers of electrical and electronic equipment listed in Schedule
| shall ensure that such end-of-life electrical and electronic equipment are not admixed
with e-waste containing radioactive material as covered under the provisions of the
Atomic Energy Act, 1962 (33 of 1962) and rules made there under;

4. Bulk consumers of electrical and efectronic equipment listed in Schedule | shall file
annual returns in Form-3, to the concerned State Pollution Control Board on or befora
the 30th day of June following the financial year to which that retum relates. In case of
the bulk consumer with multiple offices in a State, one annual return combining
irfarmation fram all the offices shall ba filed to the concemed State Pollution Contral
Board on or before the 30th day of June following the financial year to which that
return relates.

EMARTCH i ] i Fo, MFCE-CO IT-O0MH S EETndus-ld. 159 e i
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Specific Conditions for storage. Handling and Dispesal of Waste from Electrical &

Electronic equipment [WEEE}:

1. <Collection of WEEE - The applicant must provide appropriate and dedicatad
vehicles duly identified as per the norms for transportation of Hazardous Waste,
The applicant shall obtain all the required permits for transportation of WEEE
from competent authority. The applicant shall ensure the safe transport of the
WEEE without any spillage during transportation.

Storage for disassembled parts: The applicant must provide approprizte
storage for disassembled spare parts from WEEE. Some spare parts (e.g. motors
and compressors) will contain oil and/or other fluids. Such part must be
appropriately segregated and stored in containers that are secured such that oil
and other fluids cannot escape from them. These containers must be stered on
an area with an area with an impermeable surface and a sealed drainage system.

2. Storage for other components and residues:Other components and residues
arising from the treatment of WEEE will naed to be contained following their
remaoval for disposal or recovery, Wheare they contain hazardous substances thay
should be stored on impermeable surface and in approprigte containers or bays
with weatherproof covering. Containers should be clearly labelled to identify their
contents and must be secured so that liguids, including rain water cannot enter
them. Components should be segregated having regard to their eventual
destinations and the compatibility of the component types. All batteries should be
handled and stared hawving regard to the potential fire risk associated with team.

3. Balances : WEEE Guidelines also reguires that sites for handling of WEEE have
“"balances to measure the weight of the segregated waste'. The objective is to
ensure that a record of weights can be maintained of WEEE entering a facility and
companents and materials leaving each site (together with their destinations).
The nature of the weighing equipment should be appropriate for the type and
quantity of WEEE being processad.

4. Pastic, which cannot be recycled and is hazardous in nature, is recommended to
be land filled in nearby CHWTSDF.

5. Ferrous and nonferrous metal recycling Facilities fall under the purview of existing
environmental regulations for air, water, noise, land and soil pollution and
generation of hazardous waste and the same should be followed.

6. CFCS should be either reused or incinerated in common hazardous waste
Incineration facilities at CHWTSOF.

7. Waste Dil should be either reused or incinerated in common hazardous waste
Incineration facilities,

8. PCB's containing capacitars shall be incinerated in common hazardous waste
incineration facilities at CHWTSOF.

9, Mercury recovery and lead recycling facilities from batteries fall under the
Hazardous & Other Wastes (M & TM) Rules, 2016.

10. Existing environmental regulations for air; water; noise, land and soil pellution
and generation of hazardous waste and the same should be followed. In case
Mercury or lead recovery is very low, they can be temporarily stored al e-wasle
recycling facility and later disposed in TSDF.

11. The industry shall maintain records of the e-waste purchased, processed in
Farm-2 and shall file annual returns. of ks activities of previous year in Form-3 as
per Rules 11(9] & 13(3){vii) of the E-Waste{M} Rules, 2016; on or before 30th day
of June of every vear.

The Energy source for lighting purpose shall preferably be LED based
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7. The PP shall harvest rainwater from roof tops of the buildings and storm water drains to
recharge the ground water and utilize the same for different industrial applicabions within
the plant

& Conditions for D.G. 5et

gl Noise from the D.G. et should be controlled by providing an acoustic enclosure or by
treating the room acoustically,

b} Industry should provide acoustic enclosure for control of noise. The acoustic enclosure!
acoustic treatment of the reom should be designed for minimum 25 dB (A} insertion loss
or for meeting the ambient noise standards, whichever is on higher side. A suitable
exhaust muffler with insertion foss of 25 dB (&) shall zlso be provided. The measurement
of insertion loss will be done at different points at 0.5 meters from acoustic
enclosure/room and then average.

€] Industry should make efforts to bring down noise level due to DG set, cutside industrial
premises, within ambient noise requirements by proper sitting and conktrol measures.

d) Instaliation of DG Ser must be strictly in compliance with recommendations of DG Set
manufacturer.

e) A proper routine and praventive maintenance procedure for DG set should be set and
followed in consultation with the DG manufacturer which would halp to prevent noise
leveis of DG sat from deteriorating with use.

fl D.G. Sat shall be nperated anly in case of power failure.

gl The applicant should not cause any nuisance in the surrounding area due to operation of
D.G. Set,

h} The applicant shall comply with the notification of MoEFCC, India on Emviranment
{Protection) second Amendment Rules vide GSR 3T1(E) dated 17.05.2002 and its
amendments regarding nodse limit for generator sets mun with diesel,

9. The applicant shall maintain good housekeeping.

10. The non-hazardous solid waste arising in the factory premises, sweepings, etr. be disposed
of scientifically so as not to cawse amy nusance [ pollution. The applicant shall take
necessary permissions from civic authorities for disposal of solid waste.

11. The applicant shall not change ar alter the quantity, quality, the rate of discharge,
temperature or the mode of the effluent/emissions or hazardous wastes or control
equipments provided for without previous written permission of the Board. The industry will
not carmy out any activity, for which this consent has not been granted/without prior consent
of the Board.

12. The industry shall ensure that fugitive emissions from the activity are controlled so as o
maintain clean and safe environment in and around the factory premises.

13. The 'rnl:lusl:r:,r shall submit quarterly statement in respect of industries cbiigation towards
consent and pollution control compliance's duly supported with documentary evidences
{farmat can downloaded fram MPCE official site].

14, The industry shall submit official e-mail address and any change will be duly informed ko the
MPCB.,

15. The industry shall achieve the National Ambient Air Quality standards prescribed vide
Government of India, MNotification Mo, B-29016/20/90/PCl-L dated. 1B.11.200% as amended.

16. The Board reserves its rights to review plans, specifications or other data relating to plant
setup for the treatment of waterworks for the purification thereof & the system for the
disposal of sewage or trade effluent or in connection with the grant of any consent
conditions, The Applicant shall abtain prior consent of the Board to take steps to establish
the unit or establish any treatment and disposal system or an extension or addition thereto,

17, The industry shall ensure replacement of pollution control system or its parts after expiry of
its expected life as defined by manufacturer so as to ensure the compliance of standards
and safety of the operation theraof,

L CHES
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19.

20.

21.

22,

23,

24,

23,

26.

27,
28.

29,

0.

3.

Da=AS:01 pm) (QMS.POE_FO2 00

. The PP shall provide personal protection equipment as per norms of Factory Act 1948

Industry should monitor effluent guality, stack emissions and ambient air guality
monthiy/guarterky.

Whenever due to any accident or other unforeseen act or even, such emissions occur
or is apprehended to occur in excess of standards laid down, such information shall be
forthwith Reportad ko Board, concernad Police Station, office of Directaorate of Health
Services, Department of Explosives, Inspectorate of Factories and Local Body. In case
of failure of pollution control eguipments, the preduction process cannacted to it shall
be stopped.

The applicant shall provide an alternate electric power source sufficient to operate all
pollution control facilities installed to maintain compliance with the terms and
conditions of the consent. In the absence, the applicant shall stop, reduce or otherwise,
control production to abide by terms and conditions of this consent.

The industry shall recyclefreprocess/reusefrecover Hazardous Waste as per the
provision contain in the Hazardous and Other Wastes (M & TM) Rules 2016, which can
be recycled /processed /reused frecoverad and anly waste which has to be incinerated
shall go to incineration and waste which can be used for land filling and cannot be
recycled/reprocessed etc. should go for that purpose, in order to reduce load on
incineration ard landfill sitefenvironment.

An inspection book shall be opened and made available to the Board's officers during
their visit to the applicant.

Industry shall strictly comply with the Water [P&CP) Act, 1974, Air (P&CP) Act, 1981
and Environmental Protecton Act, 1986 and industry specific standard under EP Rules
1986 which are available on MPCB website (www.mpcb.gowv.in).

Separate drainage system shall be provided for collection of trade and sewage
effluents. Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the fiow. No effiuent shall be admitted in the pipes/sewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection systam.

MNeither storm water nor discharge from other premises shall be allowed to mix with
the effluents from the factory.

The industry should not cause any nuisance in surmounding area.

The industry shall take adequate measures for control of noise levels from its own
saurces within the premises 50 as to maintain ambient air quality standard in respect
of noise to less than 75 dB {(A) during day time and 70 dB (4) during night time. Day
time is reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between
10 p.m. and & a.m.

The industry shall create the Environmental Cell by appointing an Environmental
Engineer, Chemist and Agriculture expert for looking after day to day activities relatec
to Environment and irrigation field where treated effiuent is used for irmigation.

The applicant shall provide paorts in the chimnay/(s) and facilities such as ladder,
platform ete. for monitoring the air emissions and the same shall be open for
inspection tofand for use of the Beard's Staff. The chimney(s) vents attached to various
sources of emission shall be designated by numbers such as 5-1, 5-2, etc, and these
shall be painted/ displayed to facilitate identification.

The industry should comply with the Hazardous and Other Wastes (M & TM) Rules,
2016 and submit the Annual Returns as per Rule 6(5) & 20(2) of Hazardous and Other
Wastes (M & TM) Rules, 2016 for the preceding year April to March in Form-IV by 30th
|lune of every year.

120 | ik
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32. The applicant shall install a separate meter showing the consumption of energy for
operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be
maintained.

33. The applicant shall bring minimum 33% of the available open land under green
coverage! plantation, The applicant shall submit a yearly statement by 30th
September every year on available open plot area, number of trees surviving as cn
31st March of the year and number of trees planted by September end.

34. The Board reserves its rights to review plans, specifications or other data relating to
plant setup for the treatment of waterworks for the purification thereof & the system
for the disposal of sewage or trade effluent or in connection with the grant of any
consent conditions.

35. The firm shall submit to thi= office, the 30th day of September every year, the
Environment Statement Report for the financial year ending 31st March in the
prescribed FORM-V as per the provisions of Rule 14 of the Environment (Protection)
(second Amendment) Rules, 1992,

36. You shall abtain necessary prior permission for providing additional contrel equipment
with necessary specifications and operation thereof or alteration or shall ensure
replacement of pollution control system or its parts after expiry of its expected life as
defined by manufacturer so as to ensure the compliance of standards and safety of the
operation theraof,

37. The Board reserves its rights to vary all or any af the condition in the consent, if due to
any technological improvement or otherwise such variation {including the change of
any contral equipment, other in whole orin part s necessary).

38. The applicant shall provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous waste to the
Board staff at the terminal or designated points and shall pay to the Board for the
services rendared In this behatf,

This certincate is digitally & electroncally signed

o] Eal

POS_FO200
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Annexure-I11

Mahabal Enviro Engineers Pvt. Ltd.

Engineer, Consuitant, Environmental Monitering Laboratory & Contractor

Plot Nos. 13.14.17.18, Grampanchayat Bakhara, 8 km from MNagpur CIty,
Opp. Patel Petrol Pump, Chhindwara Soad, Koradi, DisL.Nsgrur-441111
Phone : 31-712-2612162, 26122112, Cel:9326273040
Email: mahabal nagpurfgmgil. cpm, mahabal |sbecatory @gmail.com

Test Report =
Report Mo.: ME-NG18B856-221213-5A-SMATKCHEM-TALOIA, Data: 13.12. 2022
SMARTCHEM TECHNOLOGIES LTD. Order Reference:
Mo and PicL No. K-1, MIDC Taloja,
A * Taluka - Farvel, Dist. Ralgad Email confirmation
e Maharashira. .
Samplae ' Sample Collected it
Description : e Stack Emissman by ry
Process Stack .
Sampling Amimonia Primary Sample MOz:25 mL X 1 No PVC
Location Raformar Q_B!ﬂtﬁfjfi!_tkinﬂ Botlle
: Date of Receipt of
Date of Sampling | 08.12.2022 Sample ) 09,12.2022
Sampling
p re As per Method reference
Date of Start of Date of Completion
Analysis 10.12. 20232 of Analysis 12.12.2022
L
ﬁ Discipline: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)
L7 | Stack Details )
= Stack Identity Process Stack
= | Stack attached to Ammonia Primary Reformer
= k
S [ Material of construction M.s.
o4 | Stack height above ground level {Meter} 30
% | Stack diameter (Meter) i 1.373
;."ﬁ_ Stack shape at top - Circular
© | Type of fuel = ] -
v | Fuel Consumption (t/d] B - 4
E Sr.No. Parameter Unit Result | #Limit Method Reference
e —
1 Flue gas Temperature b 1 137 - I5 11255 (Part 3):2308; RA 2018
2 Dxides of Mitrogen (MOz) r'-n-g.-"HrnJ 33 400 15 11255 (Part 7): 2005; RA 2017

Remarks: £ Limit as per MPLB I:nnsent

o 5 i 3 8 R D TR T i i o

FOR MAHABAL ENVIRO ENGINEERS PVT, LTD.

igh Mendh
TECHHIEAL HA I'HiGEH

e N Yy TR L L

Hﬂ-"!'
1. Thea result listed refers anly to the tested sample(s) and applicable parameter(s).
2. This repart = ot to ba reproduced except in hull, without written aporoval of the laboratory.

Pepe fof !
AR L rsue Mo 03 Dy 0F 132000 dwdd 00 Dy 00

Plat Na. F-7, Road No. 21, MIDC Wagle Estate, Thane West - 400604, Maharashira
{Turny Qipp Toyots Show Room 600 m from Hole! Riukmmend Palace. Mext (o Ashida Ehectroal. fiear 1 B Sawant Bus Stop)

Phone: 2582 0658/3139/1663/3154 Fax:+91-22-25823543 thane@mahabal.com
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Mahabal Enviro Engineers Pvt. Ltd.

Engineer, Consultant, Environmental Monitaring Laboratory & Contractor

Pot Nos. 13,14,17,18, Grampanchayat Bokhara, 8 km from Nagpur City, jﬁ%
|
v@ff

F g

<

Opp, Patel Petral Pump, Chtindwara Road, Kosadi, Dist.hagpur-441111
Phaone : 91-712-2612162, 2612212, Celi:93262 79040

Emall: mahagal.negpurd®gmnatl. com, manabal.teboratory Ggmail.com

L5
Test Report et
Report No.: ME-NG18861-221213-5A- SMATKCHEM -TALOJA Date: 13.12,2022
d SMARTCHEM TECHNODLOGIES LTD. Order Reference: )
S Flot No. K-7/8, MIDC Taloja, |
;::'1"‘““ Taluka - Panvel, Dist. Ralgad Email confirmation
X '_‘"_"“r Maharashtra.
Sample Sample Collected
r ription /T 513:_& Iin_'lld_gsl-u-n by LahnTturv
Sampling Process Stack Sample NOD::25 mL X 1 No PVC
 Location WNA-3 Quantity/Packing | Bottle
Date of Receipt of
Date of Sampling “l.‘iﬂ. 12.2022 Sample 09.12.2022
Sampling
Bicodiire As per Method reference -
Date of Start of Date of Completion 17.12.30232
Analysis e e of Analysis oy
. | Discipline: Chemical Testing; Product Group: Atmospheric Pollution {Stack Emission)
~ | Stack Details
~ |Steck ldentity Process Stack
& | Stack attached to WNA-5
2 | Matenial of construction : M.5.
o | Stack height above ground level (Meter) 48
4| Stack diameter (Meter) - 1.30
ﬁ Stack shape at top Circular
E Type of fuel ) -
— | Fuel Consumption (t/d) 2 . - L
a | Sr.No. Parameter Unit | Result #Limit Method Reference
e - A5 :
= 1 Five gas Temperature o 132 - IS 11255 (Fart 3):2008; RA 2018
z Omdes of Nitrogen (NOz) | mg/Nm? 34 400 IS 11255 (Part 7): 2005; RA 2017
Remarks: #; Limit a5 per MPCE Consent .

s

HAGAL ENVIRQ ENGINEERS PVT. LTD.

isn Mandhi
TECHNICAL MANAGER

Mote:
1. The rasyit listed refers only ta the tested sampla(s) and appicable parameter(s).
2. This repart is nof to be reproduced except in full, without written anproval of the lsboratay.

Page laf !
N RALEDE furewr Mo 03 Dy 0542, 2009, Awed %) Dp 07

Plot Mo. F-7, Road No. 21, MIDC Wagle Estate, Thane Wast - 400604, Maharashtra

{Tem Dipp Teyota Show Roear A00 m from Hots| Rukhmin Faace. Rt o Asfida Bectrizal. Mear 1 B Sawasnt B SEap)

Phone: 2582 0658/3139/1663/3154 Fax:+91-22-15823543 thane@mahabal.com
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Mahabal Enviro Engineers Pvt. Ltd.

Engineer, Consultant, Envircnmental Monitoring Laboratory & Contractor

Plot Nos. 13,14,17,18, Grampanchayat Bokhare, 8 km from Nagpur City,
Ogp. Patel Petrol Pump, Chhindwara Roag, Koradi, Dist Nagpur-841111
Phone : B1-712=-261216¢, #G1L2213, Cell:9336279040
Email: mahakal.naapurdgmall.com, mahabal.

Test Report

Report Mo.: ME-NG18857-221213-5A-SMATHCHEM-TALOLA Date: 13.12.2022

el SMARTCHEM TECHNOLOGIES LTD. Order Reference:
"::‘“ " A Plot No. K-1, MIDC Taloja,
AdUress O Taluka - Panvel, Dist. Raigad Emall confirmation
Customer Maharashtra. N ) -
Sample sample Collected T
D iption/ Type Stack Emtss_-'lun by _rv__
sampling ANP Prilling Tower | Sample | Thimble: 1 X 1 No
Location (Scrubber)Stack Quantity/ Packing e

Date of Receipt of

Date of Sampling | 08.12.2022 St e 09.12.2022
Sampling f
P jure As per Method reference
Date of Start of . Date of Completion
Analysis 10.12.2022 of Analysis 12.12.2022

Discipline: Chemical Testing: Product Group: Atmospheric Pollution (Stack Emission)
Stack Details

e —

Stack | Stack Identity
Stack attached to ANP Prilling Tower

Material of construction . M.5.
Stack height above ground level (Meter) B4

Stack diameter [Meter) 1.655

| Stack shape at top Circular

T'|.r|:hE of fuel _ -

_Fuel Consumplion [_l:,.fd] sl = i

Sr.No. Parameter Unit Result  #Limit Method Reference

1| Flue gas Temperature s 41 - | 15 11255 (Part 3):2008; RA 2018
2 | Flue gas Velocity m/s 18.6 | - IS 11255 (Part 3):2008; RA 2018
3 | Towl gas quantity | Nm¥h 1_35_?_1_;._'} - 15 11255 {Par1 3):2008; RA 2018
4 | Parliculate Matter (PM) | | mg/Nm’ 18 | 150 |15 11355 (Part 1):1985 RA 2019

Humarh #; Limit as pEr MPCB Consent

e e S Py

Wimm ENGINEERS PVT, LTD, M
Harish Mendhi LAV |
TECHNICAL MANAGER

— i SR R

H-:H.J.‘
1. The resull listed refers only Lo the tesbed sampie(s) and aaplicabls parameter{s},
3. This repart & not to bo reproduted except in Tull, without written approvel of e laboratory

Page iaf !
O SALE D Taxiae N 63 De 65, 12,2009, Avecd 06 L1 00

Plat No. F-7, Road No. 21, MIDC Wagle Estate, Thana Wast - 400604, Maharashtra
Thn Oop Tovota Show Raom 800 m Fram Hetel Rusbmind Palare. et 1o Ashoda Bectrical. Neae ) 8 Bawant Bus Stop]

Phone: 2582 0658/3139/1663,/3154 Fax:+91-22-25823543 thane@mahabal.com
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Mahabal Enviro Engineers Pvt. Ltd.

Engineer, Consultant, Environmental Monitoring Laboratory & Contractor

<

Plat Nog, 13.14,17,18, Grampanchayat Bekhara, 8 km from Nagpur Crty,
COpp. Patel Petrol Purnp, Chhindwara Read, Koradl, Dist.Nagpur-441111
Phone § 91-712-28123162, 281221%, Cell:93E6279040

Emall; manhabal.nagpur@gmall, com, mahaballabacetaryEqgmail.cam

Test Report

Report No.: ME-NG1B357MN-221213-5A-SMATECHEM-TALDIA Date; 13.12.2022

N d SMARTCHEM TECHNOLOGIES LTD. ‘Order Reference:

A:.’:“ "“‘“ Plot No. K=1, MIDC Taloja,

P Taluka = Panvel, Disl. Raigad | Email confirmation

Maharashtra. .

Sample
 Description/Type Stack Emission Sample l:nrlecl:ef by I:i.!mt!fn_w___

Sampling ANP Prilling Tower | Sampla [ MHa: 30 mL X 1 No. PYC

| Location | (Scrubber)Stack | Quantity/Packing | Bottle

Date of Receipt of

pate of Sampling | 08.12.2022 sample 09.12.2022

Sampling .

Procedure As per Method reference |

Date of Start of Date of Completion

Analysis 10.12.2022 of Analysis : 12.12.2022

Discipling: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)

Stack Details 1 o
| Stack ldentity ANP Prilling Tower (Scrubber)Stack

| Stack attached to ANP Prilling Tower

Mal:erlal of construction M.5.

Stack height above ground leveal {Hntir_} B4 =
Stack diameter (Meter) 1.855

Stack shape al top o Circular

Type of fuel . =—————1
Fuel Consumption (t/d) - =
Sr.No. Parameter Unit Result | #FLimit Method Reference

1 | Ammonia {MH:) gy Hm? 5.8 200 IS 11255 (Part £):1999; A 2019

Remarks: # . Limit a per MPCB Consent

Fol AL ENVIRO ENGINEERS PVT LTD.

H Menghi
TECI‘IHIEAL HﬂHAGEﬂ

Mote:
1. The result bsted rafars only 6 the tested shamplals) Bnd applicable parameter(s).
2. Thes report & not 1o be sproduced extept i full, without written aoprovel of the labosatary.

.l".rlgr Ju'::lf':'
CAFRAL R T e Vi 0F S 008 03 3009, awad OFF iy 0K

Plot No. F-7, Road No. 21, MIDC Wagle Estate, Thane Wut - 400604, Maharashtra

L Tort O Toyola Show Sporm GO0 m from Hatel Rukbmin Balece. Mext to Astuda Secincal. Nes | § Sawant Dol Siopl

Phone: 2582 0658/3139/1663,/3154 Fax:+91 21—15323543 thane@mahabal.com
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Plot Mos. 13,14,17,18, Grampanchayst Bokhara, B km from Magpur City,
Opp. Patel Petrol Pump, Chhindwara Road, Koradi, Dist.Nagpur-481111
Phone : 91-712-261216F, 1612212, Cell; 9326279040

Email: mmmwmmr laberatory Earmail,com

En I.j-il"l'l_"'f:'rl Consultant,
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Mahabal Enviro Engineers Pvt. Ltd.

Environmental Monitoring Laboratory 8 Contractor

Test Report
Report No.: ME-NG1B858-221213-SA-SMATKCHEM-TALDIA | Date: 13.12.2022 ——3
d SMARTCHEM TECHNOLOGIES LTD. | Order Reference:
Name an Plgt No. K-1, MIDC Talja, |
Address of Taluka - Panvel, Dist. Raigad | Emnall confirmation
Customer Mahiarashin. - I
Sample Sample Collected | T
| Description/Type Stack Emission by , ratory
Sampling AN Prilling Tower Sample - , :
Location |(Scrubber)Stack | Quantity/Packing | M0 1X 1 1o
Date of Receipt of |
Date of Snmplil-mg_ ! -na."u.znﬂ sample | 09.12.2022
Sampling | As per Methed reference
Procedure :
Date of Start of Date of Completion | 632
Analysis lﬂg- 12,2032 of Analysis | 13.12.2

Discipline: Chemical Testing: Product Group: Atmospheric Pollution [Stack Emission)

Stack Details

Stack ldentity

AN Prilling Tower {Scr_uh_her}_s‘tack

Stack attached to

AMNP Frl_r_l_iﬂa Tower

Material of construction - M.>.
Stack height above ground level (Meter) 84 E
Stack diameter (Meter) == - 1.5%2
Stack shape at top _ Circular -
Type of fusal -
Fuel Consumption (t/d) o = -
Sr.MNo. Parameter Unit | Result | #Limit Method Reference
ol ¥ Fiue gae Temperature " 50 - 15 11255 [Part 3):2008; R& 2018
2 Flue gas Velocily mis | 19.5 - 15 11255 (Part 3):2008; RA 2018
3 Total gas quantity Nm'h | 131368 - IS 11255 (Part 3):2008; RA 2018
4 Particulate Matter (PM) | mg/Nm’ 24 150 | IS 11255 (Part 1):1985 RA 2019

!I'.r.m-nrh:- #: Limit a5 per MPCH Consent

L EH'l'IHl:I EHGI.I'EERS WT LTI]

Eﬂ-‘ﬁh Meandhl

TECHNICAL MANAGER i

L

L. The result listed rafecs anly to the tembed sampleds) and applicable parametes(s),
2. Thi report 5 not o be reproduced except m full, withaut written appeoval of the labomatory,

Tum O

Ferge tof i

LI SALEGS \smug Now 03 Ly 05, 12267 9, Aveed O0F L 00

Plot No. F-7, Road Na. 21, MIDC Wagle Estate, Thane West - 400604, Maharashtra

op Towale Show Rope 200 m fom Hooe: Bukhiman

Phone: 2582 0658/3139/71663/3154 Fax:+91-22-25823543 thane@mahabal.com

Faiacs. keet 1o Aidide Fettnes lbar 1 8 Sswant Bus Stapl
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@ Mahabal Enviro Engineers Pvt. Ltd

Engineer, Consultant, Environmental Monitoring Laboratary & Contractor

Plot Wos, 13,14,17,18, Grampanchayat Bokhara, § km from Nagpur City,
COpp. Patel Petral Pump, Chhindwara Rosd, Koradi, Dist. Nagpur-441111
Phone : 91-712-2612162, $6123212, Cell: 3326273040
Email: mahabal.nagpyrgmail. com, mahaballaborsiarySgmail.com

Test Report
| Report No.: ME-NG18858N-221213-SA-SMATKCHEM-TALOJA Date: 13.12.2022
SMARTCHEM TECHNOLOGIES LTD. | Order Reference:
:;?' “dr Plot No. K-1, MIDC Talojs,
- lm“ - Taluka - Panvel, Dist. Raigad Email confirmation
_ ol Maharashtra. )
Sample : '
Description/Type %Tk Emission Sample Collected by Lal:mratull'.'f_.
Sampling AN Prilling Tower @ Sample NHa: 30 mL X 1 No. PVC
Location (Serubbaer)Stack Quantity /Packing Bottle N i
Date of Receipt of
Date of Sampling | 08,12,2022  sample 09.12.2022 B
Sampling [
Peccadiara . As per Method reference
Date of Start of Date of Completion
Analysis 10.12.2022 of Analysis 12.12.2022
Discipline: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)
Stack Details
Stack Identity AN Prilling Tower (Scrubber)Stack
Stack attached to = ANP Prilling Tower
Material of consLruction M.S.
Stack height above ground level (Meter) | B4
Stack diameter (Meter) . 1.632
Slack shape al top Circular
| Type of fuel -
Fuel Consumption (t/d) — 8 . i .
Sr.No. Parameter Unit = Result #Limit | Method Reference
ey IS 11255 (Part 6): 1599; RA
1 Ammonia (MHx) mg/Hm? i (LOQ:0.6) 300 =019 :
Remarks: #: Limit as per MPCB Censent; BOL: Below Quantification Limit; L'DQ_tmIt of Quantlﬂcatlun
T R e —— —— PRSP
Fpi \L ENVIRO ENGINEERS PVT. LTD. Fart tig
ol
Harish Meandhi ﬁ
TECHNICAL MANAGER b MIE £
Mate:

1. Tha result listed refors anly bo the tesbed carmpielc) and applcable parameter(s),
2. This repart 15 not to e reproduced except in full, withoud wrillen apperowel of the laboratony.

Page 1oy !
GFEEALED famee Mo 03 D GF 122009, Amal (6 O 60

Plot No. F-7, Road Na. 21, MIDC Wagle Estate, Thane West - 400604, Maharashira
{Turn Dpp Towols Showe Roorm S0 m from Hotel Rukhmini Paace. et o Asmida Blecnes]. Mear | B Sewart Bus Stea)

Phone: 2582 0658/3139/1663/3154 Fax:+91-22-15823543 thane@mahabal.com
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@ Mahabal Enviro Engineers Pvt. Ltd.

ULR- TC748722000017517F

Engineer, Consultant, Environmental Monitoring Laboratory & Contractor

Plot Mos, 13,14,17,18, Grempanchayat Bokhara, & km from Kagpur City,
Opp. Patel Petrol Pump, Chhindwara Road, Koradi, Dist.Nagpur-441111
Phone ; 91-FI2=-761Z167, i61321d, Cell: 9325273040
Email: mahabal nagpur@amaeil, com, mehebellabor plocy Sgmiil.Lom

Test Report

Report No.: ME-NG18853-221213-5A-SMATKCHEM-TALOJA | Date: 13.12.2022

SMARTCHEM TECHNOLOGIES LTD. Order Reference:
:d':':: :;‘;’r Piot Mo, K-1, MIDC Taloja, ==
ootz Taluka — Panwvel, Disk. Raigad Emall confirmation
- Maharashtra.
Deamption;ype | Sick Embsion | SPte CONRELe | Laboraor
Sampling 70 TPH Coal Sample | Thimiole: 1 X 1 No.
Location | Fire Boller _Q!!i_r!!m'_!!ﬂ'?!&'ﬂl_..|.EEEE'}.L“H_.1..'!9:..F'_‘~i'? Bottle
pate of Sampling | 07.12.2022 :::;F?: Raceipto! | 5o.12.2022
Psadere O .
Date of Start of | Date of Completion
Analysis 10012, 2022 nf Anabysis ple | 10.12.2022
Discipling: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)
Stack Details
Stack Identity s o Boiler Stack
Sl;al;k attached to FOTEH Coal flire Boller
Material of construction ) M.S.
Stack height above ground evel (Meter) &6 |
Stack diameter (Meter) 1.9
Stack shape at top il o Circular
Type of fuel Coal
Fuel Consumption (1/d) 18
sr.No. | Parameter . Unit | Result | #Limit Method Reference
1 Flue gas Temparature ™ 148 - [S 11255 (Part 3):2008; RA 2018
2 | Flua gas Valacity my's 7.3 - | 1511255 (Part 3):2008; RA 2018
| 3 | Towlgasquanity | Nmih | 52663 - |15 11258 (Part 3):2008; RA 2018
4 | Partcuiate Matier [FM}_ | m_q_{ﬂm’ 356 150 | IS 11255 (Part 1):1585 RA 2019
5 | Sulphur Dioxide (SO;) | mg/Nm® | 110 - | 1S 11255 (Part 2):1985 RA 2019

Remarks: £ Limit as per MPCB Consent

B”_ Eumﬂ Em;."l.IEEHs F-,E-_l:i-b__“_- T T T P P e e Py e D P P
-

Harsh Mendhi

TEEHHIE#L HAHAEEH

H:t:-

1. The resulk listed refers only 1o the tested sample(s) and applicable parametens)
7 Thiz rapart (& fet be Be repreclusad secsar in full, without written appeoval of the laboratory,

Puge faf |
L iegne Wi 0 T4 0F T3 2009, Amo' O D A

Flot No. F-7, Road No. 21, MIDC Wagle Estate, Thane West - 400504, Maharashtra
[Tarn Ope Teyeta Show Roore SO0 m fram Hotel Bulismiy Falace. et o Astada Electrical feser | B Sawant Bus Soop)

Phone: 2582 0658/3139/1663 /3154 Fan:491-22-25823541 thane@mahabal.com
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Mahabal Enviro Engineers Pvt. Ltd.

Enginger, Consultant, Envireonmental Monitering Laboratory & Contractor

<

Plot Mos. 13,14,17,18, Grampanchayat Bokhara, B km from Nagpur City,
Opp. Patel Patral Pump, Chhindwara Road, Karagi, Dist.N2gpur-441111
Phone ; 91-712-2612162, 2602212, Cell: 9326273040

Email: mahabhal.nagpur@gmail.com. mataballgborateny Bomail.com
Test Report

Report No.: HE-HGIE-E-EEH-Rlllj-EA-SHHﬂﬂEHEH-TALﬂI_A_i Date: 13.12.2022

N d SMARTCHEM TECHNOLOGIES LTD. | Order Reference:
n::"‘ - ‘ Plat No. K-1, MIDC Taloja,
- Irl:’“::' Taluka - Panvel, Dist. Raigad Emzil confirmiation
Maharashtra.
Sample Sample Collected
Description /Type Stack Emission by o Laboratory
Sampling 70 TPH Coal Sample :
Location Fire Boller Quantity /Packing Hiex: 30 LA S N TR O
Cate of Receipt of
Date of Sampling ﬂ?._ﬂ.lﬂll Sample 09, 122024
mg’lﬂg As per Method reference
Date of Start of Date of Complation
Analysis 10.12.2022 of Anahyuin 10.12.2022
Discipline: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)
Stack Details |
Stack Tdentity Baoiler Stack
Stack attachedto F0TPH Coal fire Boller
Matl:ﬁal of mnsh'ucﬁnn = M.5.
Stack height abave ground level (Meter) BE
Stack diameter (Meter) 1.9 |
Etack shape at top ) Circular |
Type of fuel Coal
Fuel Consumption (t/d) . 18
Sr.No. | Parameter Unit | Result #Limit Method Reference
1 | Eujphur DJDHHEJEG:LII kg.-"d 139 2200 [5 11355 (Part 2)-1985 A 3018

Ramarks: &: Limit as per MPCR Consent

FOR MAHABAL ENVIRC ENGINEERS PVT. LTI

fish Mendhi
TECHNICAL MANAGER

MNODs:
1. The result lsfed refers andy to the tested samgle(s) and spplcabe paramaten|s)
2 Thig report 1§ nal 1o De reprsd eoed eccepl in Toll, without wrillen appravel of the iaboratory

Page Inf' |
PFSALER saaw N 010 Dy 01, 122008, Aad 0 S (0

Plot No. F-7, Road No. 21, MIDC Wagle E-rta.ta. Thana West - 400804, H:hamhtra
(Tum Cpp Tovota Shiw Ream 600 m Fom Hobel Rushening Pelace. Mot to Sshids Sectrel. Neir ) FI Sawant Bus Smp)

Phone: 25821 0658/3139/1663/3154 Fax:491-22-25823543 thane@mahabal.com
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ULR- TC7T48722000017518F

<

Piot Nos. 13,14,17,18, Grampanchayat Bokhara, B km lram Nagpur City,
Opp. Patel Petrol Pump, Chiindwara Road, Koradl, DisL.Nagpur-441111
Phone § 91-712-2612161, é612212, Cell:9326279040

Email: mahesalspopur@gmail.com, mahabal. labaratory @omail. cam
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Test Report

Mahabal Enviro Engineers Pvt. Ltd.

Enginger, Concultant, Envimnmantal Me|r|l1|'-r|r=1_.] qub-l:l.rdl_[_]rlr' B Contractor

Report No.: ME-NG1B8855-221313-5A-SMATKCHEM-TALD1A

Date: 13.12.2022

SMARTCHEM TECHNOLOGIES LTD.

Order Referance:

Mame and
Plot Mo, K-1, MIDC Taloja,

Address of | Taluka - Panwel, Dist. Raigad Email confirmatiarn

Customer Hag: PR _
:mpll Sample Collected

. eription/ Type Stn:k Emission by 1) Laboratory -

Eampﬂng Ecrubber Stack | Sample ;

Location NPK Train-2 Quantity/Packing it bt

Data of Receipt of

Date of Sampling | 07.12.2022 Sample P 09.12.2022

Sampling P S—

Procedure i S ———— ————

Date of Start of Date of Completion

Analysis 10,12.2022 of Analysis 12.12.2022

Discipline: Chemical Testing; Product Group: Atmospheric Pollution [Stack Emission)

| Stack Details

Stack Identity Scrubhber Stack

| Stack artached to ) NP Train-2

Material of construction =

Stack height abave ground level {HE‘I:ETJ . 65,5

Stack diamater [Meter) __ &7

Stack shape at bep o Circular -

Iype of fuel . i

Fuel Consumpticn (t/d) =

Sr.No. Parameter Unit | Result li.lm_l_t__ ‘Method Reference :
1 Flue gns"rempamlue ac 52 15 11255 (Part 3):2008; RA 2018
2 Flue gas Velocity m/s 8.8 - 15 11255 (Part 3): 2008; RA 2018
3 Total gas quantity ) Nmall'h 175255 - | 15 11255 I:P‘ll't S}ZEEEE,' BA 2018
4 Particulate Matter (FM] @Emm’ 25 150 | I5 11255 (Part 1):1985 RA 2019

Remarks: #; Limit as per MPCE Congent

e e i e e 5 R O TR e e o e i e

righ Mendhi
TECHNICAL HAHAEER

e e s e B B

i s e

Mode.

[

1. Thea result listed refers onby ta the esed sampieds) and applizable parameter(s)
1. This repart I8 nol o be reproduced except in full, withoul writhen approva’ of the laboratory,

Pape Tnfl

AR RALE AN B No OF D @502 2009, Aol OF Ly 00

Plot No. F-7, Road No. 21, MIDC Wagle Estate, Thane West - 400604, Maharaghtra
MM Cpp Toyeds Shde oo 800 m o Hobel Rukbminl Salace M to Asnicd Bectrical. Near ] 8 Sawant M S0

Phone; 2582 0658/3139/1663/3154 Fax:+91-22-25823543 thane@mahabal.com




Mahabal Enviro Engineers Pvt. Ltd

Engineern Consultant, Environmental Monitoring Laboratory & Contractor

“

Plot Mos. 13,14,17,18, Grampanchayat Bokhara, 8 km from Nagpur City,
Opp. Falel Petrel F‘ump Chhindwara Road, Korad|, Dist. Nagpur-441111
Phone : 91-712-2613210632, 2512211 Cell:9aza: 72040

Email: mababal.ozapur@amail. cem, manahalipborajory @ gmail. fom

Test Report

Report No.: ME-NG18855N- -221213-5A-SMATKCHEM-TALDJA | Date: 13.12.2022

widl SHAHTEHEH TECHNOLOGIES LTD. I Order ltnhttm:::

:::" g Plot No. K-1, MIDC Taloja,
Cu tr:“ Taluka - Panvel, Dist. Raigad | Email confirmation

B Maharashtra. ;
5;mp|q s Sample Collected ek
n-.emffii’_"f‘i"_. by Seniciiond
Sampling Scrubber Stack | Sample B |
Location  |NPK Train-2 l_ﬂ"ll‘lﬁl’? /Packing NHa: 30 mL X 1 Ne. PVC Bottle !

Date of Receipt of =
Date of Sampling | 07.12.2022 Sumpls pt 08.12.2022 N
Sampling |
P Sl As per Method refergnce =
Date of Start of Date of Completion
Analysis 09.12.2022 of Analysis 13.12.2022
Discipling: Chemical Testing; Product Group: Atmosphaeric Pollution (Stack Emission)
Stack I:lt'q_i_lx_i
Sltack Identity S _ Scrubber Stack
Stack attached to NFEK Train-2
Material of construction -
Stack height above ground level (Meter} 63.5
Stack diameter (Meter) 1.772
Stack shape at [op Circular |
Type of fual — -
Fuel Consumptien {t/d) = = —
Sr.No. Parameatar Unit Result #Limit Method Reference
T BOL IS 11255 (Part 6):1999; RA
1 Armrnonia (MH) ma/Mm? (1L0Q:0.5) 300 2019

Remarks: & Limit as per MPCH Consent; H-QL Below Quantification Limit; L Ligrit ﬂfl;luanrlftarmﬂ

e e s A N

LEI'MHU EH'.‘:JHEEFIE F"h'T Ll'l:r

DEEAD)
ish Mendhi .l
‘I'E CHN IC&L HA HA.E EFI PMEE £
I'HJI:E.
1. The result Gsted rafarg only tn the teshed sarmple( s} and anpicable parameter(s).
2. This seport i not 1o be reprodsced except in ful, without written approval of the laboratory
Piage faf!

CF SALED asire N 0F Dr €8, 02 2008, ol 60 Lt (X0

Plot Mo. F-7, Road No. 11, MIDC Wagls Estate, Thane West - 400604, Maharashtra
(Tum Opp Tevota Show Roc 600 s frorn bobel Suimminl Palace. Sext 8 Axhide Electicel, Mear 7 B Sewas Biis Sies

Phone: 2582 0658/3139/1663/3154 Fax:+91-22-25823543 thane@mahabal.com
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Mahabal Enviro Engineers Pvt. Ltd.

Engineer;, Consultant; Environmental Monltoring Laboratory & Contractor

Piot Mos. 13,14, 17,18, Grampanchayat Bokhara, B km from Magpur City,
Opp. Patel Petrgl Pump, Chhindwara Road, Koradi, Disl. Nagpur-441111
Phona : 91-712-2612162, 2612113, Cell; 9326273040

Email: mah 1. i ; .
Test Report
Report Mo.: ME- NGIEBSEL 211213 SA. I'.'JEEPAHFER TALOIA Dater 13122023 .
DEEPAK FERTILIZERS & PETRO Order Reference:
Mame and CHEMICALS CORPORATION LTD.
Address of Plot No. K-1, MIDC Taloja,
Customer Taluka - Panvel, Dist, Raigad R Sy Wt
Maharashira. = = e
sSample P Sample Collected Labibratc
| Description/ Type Stack Emiss by ry
Sampling Bailer-D Sample Thimble: 1 X 1 Mo.
Location et Quantity/Packing | NOx:25 mL X 1 No PVC Bottle
Date of Receipt of
Date of Sampling E_IE.IE..IEI-]E 5!!'.'1!": 08.12.2022
Sampling i
Procedure fi per Method r?l'-anence
[:::H:Lm“ of | 40.12.2022 n'm A':'“:I'v':".h“""“a“ 12.12.2022

Discipline: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)

Stack Details .

Stack ldentity B Boller Stack
Stack attacheg to Boller-D
Material of construction - M.5.
Stack height above ground level (Meter) ] 63
‘Stack diameter (Mater) ! 2.5
| Stack shape at top _.1'__ Circular
Type of fuel _ PN& 00
Fuel Consumption (kg/h) 1644 B
Sr.No. Parameter | Unit | Result  #¥Limit Method Reference ]
1 | Flus gas Temperatue | UC 129 - | 15 11255 (Part 3):2008; RA 2018
2 Fiue gas Velocity m/s 5.2 - IS 11255 (Part 3):2008; RA 2018
3 | Totsl gas quantity Nmifh | 67389 - IS 11255 (Part 3):2008; RA 2018
4| Paniculate Matter (PM) | mg/Nm? 20 10 | 15 11255 (Part 1): 1985 RA 2019
5 %’g,ﬂ‘ o mo | ¢ mﬂg-li gy | 350 |15 11255(Pert7): 2005; RA 2017

Ramarks: #: Limit as per MPCB Consent; BOL: Helnw Quan':u‘ka'ann Limit; u::q Limit of QUantrﬁra'l:lun

RrEmEmEEEE . e ——

FDIt : M. EH\"HCI EHGIHEEHE PVT. LTI]

:=h Mendhi
TECHHIEAL HAHAEER

HI:H#-
L. The resull ksted refers only to the tested sample(s] and applicable parametsn(s]

7. This regort is nol 12 be reprodisced ecsept in full, withaut written approval of the EBboratary.

Fage Tl
(AL EA Iaawe Na 6F B 0512 1009 Adwsd (4 [ 600

Plot No. F=7, Road Iln. 11 MIDC Wagle Estate, Thane West - 400604, Maharashtra
[Turh Opn Toyats Shaw Raom 800 m from Hoted Bukhirsni Patace . MNext & Sshide Flecirical, Bear ] E Sawant Bux Stop]

Phone: 2582 UEEHIHIEEIIEE!)’JI!-I Fax:+91-22-25823543 thane@mahabal.com
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@ Mahabal Enviro Engineers Pvt. Ltd

Engineer, Consultant, Environmental Monitoring Laboratory B Contractor

Plot Mos. 13,14,17,1B, Grampanchayat Bokhara, B ki from Magpur City,
Opp. Pated Petrod Pump, Chhindwara Road, Keradl, Dist.Nagour-441111
Phone ; 91-713-2613162, 2612212, Cell:9326279040

Ermail; MMWMMM
Test Report
Report No.: ME-NG18860-221213-SA- DEEPAKFER-TALOIA Date: 13.12.2022
DEEPAK FERTILIZERS & PETRO Order Reference:
Mame and CHEMICALS CORPORATION LTD.
Address of | Plat No. K-1, MIDC Taloja, . -
Cnaliiar Taluka — Panvel, Dist. Raigad Email confirmation
Maharashtra. o
Sample | Sample Collected Koraba
Description/Type Stack Emission | by La ry
Sampling Process Stack ' Sample NO2:25 mL X 1 No PVC
Location WhiA-3 | Quantity /Packing Bottie
Date of Receipt of
Date of Sampling ! 0B.12.2022 ;Elrnple ipt 09122022
Sampling
Procadure ! ..|!l.5 per Method fEler-EJIH:E
Date of Start of Date of Completion
Analysis 10.12,2022 of Analysis 12,12.2022
L
ﬁ Discipline: Chemical Testing; Product Group: Atmospheric Pollution (Stack Emission)
£ | Stack Details k -
E Etﬂchﬂgntrl:'p' Process Stack =—
2 | Stack attached to M N WHNA-3
E Materizl of construction M.5.
o4 | Stack helght above ground level (Meter) J B ED
&= | Stack diameter (Meter) = D.95
:. Stack shape at top g =— | Circular
= | Type of fuel j -
' Fuel Consumprion (L/d) - .
o
51 Sr.No. Parameter | Unit Result I #I.imit Method Referance
1 Flue gas Temperstura i ‘ 15 11255 (Fart 3):2008; A& 2018
2 Oxides of Nitrogen (NOz) | mag/Nm? 37 } 15 1125% (Part 7): 2005; RA 2017

ll.nurh: & Limit as par MPCB Ennﬁert

o e e i e B 8 S D R L G SR N O O N YR T H TR N mwen

ERVIRD ENGINEERS PVT. LTD.

ish Mendhi
TECHNICAL MANAGER EEPL _,f

Hare:
1, The resull lsted refers only to the tested samghels) and apobcabile parametes|s),
2. This report s not o be reproduced except in full, withou? woilten approval of the laborabsry.

Page lof |
GF SALE O e No 003 Dy G5 12 2009, Anad %3 £ (%)

Plot No. F-7, Road No. 21, MIDC Wagle Estate, Thane West - 400604, Maharashtra
[Turn Opg Toyoba Show Boom G600 m o mobel Bulch mani Pelsce. Nonk Lo dsheda Electres]. Mear | & Sspaet Sus Clep)

Phane: 2582 0658/3139/1663/3154 Fax:+91-22-25823543 thane@mahabal.com
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ULR- TC748722000017523F

“

Plot Mog. 13,14,17, 18, Grampanchayal Bokhara, B km from Magpur City,
Opp. Patel Petral Pump, Chhindwara Road, Koradl, Chist Magpur-ad1111
Phone [ 91-T12-2642162, 26122132, Celi:932&2 79040

Emall: mahabalnagour@gmail com, mahabal Iabaratory@omailcom
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Test Report

Mahabal Enviro Engineers Pvt. Ltd.

E-—'l.gil'l!.'.‘c'rr Congulkant, Eavironmantal M::n:te:rqng I_ahnral;::-r'r' & Contractor

Report No.: ME-NG18859-221213-SA-DEEPAKFER-TALD1A

Date: 13.12.2022

CEEPAK FERTILIZERS E PETRO

Order Referanca:

Hame and CHEMICALS CORPORATION LTD.

Address of Plat No. K-1, MIDC Taloja, : -

Customer Taluka - Panvei, Dist. Raigad | Email confirmation
Maharashtra. |

Sample Sample Collected |

Description/Type Stack Emission by | Laboratory

sampling scrubber Stack | Sample | Thimble: 1 X 1 No.

Location HRSG-2 Quantity/Packing NOw%:25 mL X 1 No PVC Bottle

Date of Receipt of |

Date of Sampling . 08.12.2022 sample : 09.12.2022

ﬁlmpﬁzﬂ. As per Method reference

‘Date of Startof | __ .. . Date of Completion

Analysis . 10.12.2022 of Analysis t 12,12.20.12

Stack Details

| Discipline: Chemical Testing; Product Ermlpln: Atmospharic Pollution {Stack Emission)

Stack Identity 1] Scrubber Stack
Stack atteched to — N _ HRSG-2 ——
Matenal of construction M.S.
Stack height above ground level (Meter} 30
| Stack diameter (Meter) 1.5
Stack shape at top Circular

Type of fuel

Fuel Consumption

Sr.No. _Parameter Unit | Result #Limit |  Method Reference
1 Flue gas Temperature e 180 15 11255 (Part 3):2008; RA 2018
2 Flus gas Velocity mis | 112 « | I5 11255 (Part 3):2008; RA 2018
3 Total gas quantity MNimi*f | 46881 - IS 11255 (Part 3): 2008; RA 2018
4 | Pariiculate Matter (PM] | mg/Nm’ 21 10 | 15 11255 (Part 1):1985 RA 2019 |
5 Owides of Nitrogen (NOx) | m_g.-’Hm’ 38 350 | IS 11255 (Part 7): 2005; RA 2017

Remarks: : Limit as per MPCH Consent
B L ENVIRD ENGENEERS FVT LTD.

h Merdhi
TECHNICAL MANAGER

A LEEEEAEEEE R

o

1. The resyll lishixd refers only o thee tested sampls{s) anc appdicabie paramesten] L)
2. This reparT is rad o e reproduced avoept 0 Nel, withoot amitten appeceal of the laboratory.

{Turn Do Tovata Show Rocen SO0 m foen Haal

Fage Fef |
CAFSALE G v N O3 Oy 05,12 2008, Amg 50 Ok 04

Plot No. F-7, Road No. 21, MIDC Wagle Estate, Thane West - 400604, Maharashtra
Auihmoi Palsce. Kest to Ashide Electncal. Mear ] B Sawant Bus. Stop)

Phone: 2582 0658/3139/1663/3154 Fax:+91-22-25823543 thane@®@mahabal.com
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Annexure-1V

MAHARASHTRA POLLUTION CONTROL BOARD
CENTRAL LARORATORY, MAHAPE, NAVI MUMBAI

Phone o, D22-6T1 93031
Vi us s @ RapCmpchpond in
mmil © ool mpebogedin

Central Laboraiory, Maharashica Pollutben
Comiral Board, P<X, “Rirmal Bhovan®,
MIDC Tindusrial Ares, Mafape, Mavi
Mambai- 200 710

MNABL Certificate No.:

Vlinlity

Laboratory MoEF Recagnition

“alidit

Test Report No.: MPCBACLabiVSTE-131248]

Date: 2670 L2022 1441 M

Analysis Report-Water (JVS)

Field Sample 1D :

BR-(MI36250

Mame & Addres of the Industry

Smarichem Technologles Limied

R32 Fertifizen basic) (sxelading formulation

Sampling Location : ETP (Outlet)
Lab code : MPCBICT shTVS/22-23/2% 09
Sumpling Vethodis - f&lmﬂr Details (Water/AleHW) |
— . i .
L LR (ol S RO IS CVULED AT
Sampling drawn by (Officer name}: %I?H“"E'“‘ L Sample Volume Recepved :
FO-Takojo i Pravin ,
Sample sub N : & ;
b sk miittad by () Putil} {SRO-Talgjay | e No-: =
Draie uf Sample e e Date of Sample receipt tn (1 272022 Ok 3T
Collectian.{ddmm /vy ) : W 20 1300 PV Laharatory [dd/mm/yyyy) M
Analysis start Date (dd'mm/yyyy), 0 | OR/122022 (5:50 PM
Test Report
Sr.MNa Parameier Resulis | Elmin Aethoad Adapted ML H reqguired )
I rH 7.4
2 Fotal Dissolved Solids THE) TR0 | g
i Suspended Solids | 55 ) 1.0 mal
] Ammonical Miogen 43,80 | mgl
- Biochemical Oy gen Dhemand
3 (BODY 1o | mgl
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b T Farameter Hesults | Unit Methad Adopted MU T required)
0 Chemical Coygen Demand (OO ) el 41| gl
: | Flunoride (LR mg'l
| Mitre Mimogen i35 | mgl
L Phasphais (lotal § 6.7 mg1
(1] Total Kjeldah] Mitrogen i TN e | mg
Il Uhil & Uineaer ML mg'l

End of The Reporn

Abbreviations: - BOL=Rebow Detectable Hmin BH.00=Mof Detected, WA = Mot Analyeed, * Ned covered under MABL saop.

Caomment {IF any |

Comment for Amemiled Reéport:

Remork: - Yote: This test repart refers only to the snmple submitted for the festing,
Resulis Compdled by: Heena khalokar

Resulis Appraved by:Shel Ashok W Mandoyker

Results Reviewed by: Shel Ashok Y. Manday kar

Shri Ashok V. Mandavkar
e Sesloe Scient] e €4 eer.
Central Labuosatory,

YIPCH, ™avi Muambai

& Tz iy an Flectroricali generaded repuors does not reguive signari

Mo

I . Resulis refate ondy o the sample’s sk, only in ciss ol mples sulsnilied by cosiomer & ol drasan by MPCD.
X8 indigstes paransicrs ane oot inosoope of MARLGESCY: FRUZS:3017)

3. Samples will be preserved Toe 2 permd 10 days fiom the delivery of Test Cenificase

4, Cnsmanser enmplning regisier is pvailable al nborators.

5 The Costents of vhis Repart sholl not be reproduesd in purt ar il widiow weeen agorosal of bborstery,

b ML values will ke reporied on request

Copyright © 2020 LIMS. All rights reserved,
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MAHARASHTRA POLLUTION CONTROL BOARD
CENTRAL LABORATORY, MAHAPE, NAVI MUMBAI

Ry Cemmal Labomiory ., Maharashirn Podlution

HF'.” no, : 12267195031 e Control Board, -3, "Mirmal Bhavan™,
‘-r'lrt:l L&i! shtpimpebagevan MIDC Industrial Arvu. Mahape, Mavi
el 1 eelabirmpeh gy dn Mumibaie 400 710

Wi Bervae i our Disky”
Mo BL Certificate Mo Walldity
Labaratory MoEF Recogmitkon : Walidiy
Tesi Heport Mo MPORACLab/AVSTI-20W 1480 Duate: 2iv 12022 €440 4

Analysis Report-Water (JVS) J

Fleld Sample 1D AR -GS
Smurtchem Technologies Limited
Mame & Address of the Indusiry
R32 Fertilisen basic) (encluding formulation )
Sampling Location : ET® (TP Inlet from COD Stream (Organic Stream |
Lah code : MPCRC Lo VS 22-23726 10
Sampling Methoa(s) : _hmplr Details | Water/Alr/HW) Wader
i 71 P ] " - % ]
T O G ST IS LU K FUILY
Sumpling drawn by (Officer name): th.;ﬂ;:ﬁf--rﬂ Sample Volume Received :
i : FO-Taksja {Provin - a8
Samijbe subimirted by |Name) Patil) (SRO-Taloju) seal Mo, :
Prate af Samiple - ; Dnie of Sample receipl o R 272022 0437
C ollectio . ddimmyvyy) LI G330 P Laboratory (dd/mm/yyyy) P*nd
Anslysis start Date (dd/mmiyvyyy), (R 27032 840 P
Test Report
Sr.No | Parsmeter Resubts | Unit Method Adopied ML I required)
| pH T
2 Tonal Dissobved Solidsi TIDS) 1440 | mg
3 Suspended Sofids ( 55 ) 1.0 | mgl
4 Ammainibcal Nitrogen 266 | mgl
Biochemical Dsygen Deminnsd 7
: (RO - | g




Wi faly 149

Sr Mo Purnmeter Resubs | 0 ndt Method Adupred MUY I required)
& Chemical Owygen Dirmand (OO A0 | mpd
7 Fluoside o | mga
K Peitrage M irogen 23 mg/l
9 Phaospihade (Lotal| 481 g
1o Tostsl Kpekdahi Migrogen { TN} 080 | ma'l
I (il & Girense B | mg
End of The Repont

Abbreviations - BEXL=Below Delectable Hmil &.0=Mot Deieciad %A= Mot Analyred. * Not coversd under NA L soon,

Comment il any
Comment for Amended Report:

Remark: - Mote: This test report refers only to the sample submitted for the festing.
HResults Compiled by: Heena khalokar

Resulis Approved by:5Shel Ashok V. Mandas Lar

Hesults Reviewed by: Shit Ashok ¥, Mandavkar

Shri Ashak V. Maddayvkar
I Senior Scientific Oifteer,
Central Laboratory,

WUPCTE Mavi Mambai

# Thax i cer Efectromivally geweraied repors docs mot reguire shgratne

Hl_‘l‘t

I Wumalts relate eoly o the sampicis ested, only in case of samges submitied by cusiomer & nut draws by SPCE.
2.8 inficmies pammiers o nol in scope of MABLSO: TO25201T)

3. samples will b preserved For a period 10 doys from ihe deliven af Test Contificie.

4. Custoiver complaing regivier is svailable al laborior

3. The Contents of this Repart shalt not be reproduced in part or @ full without writien apprivval of Tohoeatior

. MU values will ke reparicd on mquest,

Copyright © 2020 LIMS. All rights reserved.




MAHARASHTRA POLLUTION CONTROL BOARD
CENTRAL LABORATORY, MAHAPE, NAVI MUMBAI

Phéne no. < 02267 195031 - = l.:-.'nlml Labarabory. Mahasashira Pollution
Visit us 81 - Bitny moch.oyin Contral Baard, 13, "MNirmal Bhavan®,
il : bee) .l|-..- '““hI. I,:'i'“ 1 MR Indisstreal Aren, Mabape, Sovi
Lp holumbi- 400 T14
“~Fouss Servics ls wr Duty” i
YWABL Certificate Nao.: ‘h"nliﬂi't}'
Laborntory MoEF Hecognithon | Yalidity

Test Report Mo MPCDAC Lab/dVSZZ2-23 12470

Drate: 2601 22002 (4259 70

Analysis Report-Water (JV5)

Fleld Sample 1D :

RYR-INIIRZE]

MName & Addreess of the Indusiry

smartchem Technologics Limited

B3I Fertilizerfbusic) (excluding Rarmulation|

Rampling Location ;

ETFIETP Inlat from Mitrate + Ammosical Steeam )

Lab code ; MPCRCLabTY S/ 221326 12
Snmpling Method(s) : _H-IIIFII.' Deegalls (Water AirHW | J Wi
.f' il ’!d‘]—‘?fn”“vf 15 JL1] b
Samplimg dreawn by (OFicer name): F&li]}u S Fritvi Sumple Volame Recehved |
g - N g Fi-Falopa (Pravin ! .
PSRty Pim) Patif) (SRO-Taloja) | o8 Nov &
Date of Sample - : [¥ate of Sample receipt fo (81271022 0438
Collectinn.dd/mmivyyy) R N Labwratory (dd/mmivyyy) PM
Analysis start Date (ddmm yviyh o | OR1T22002 05 40 P
Test Report
Sr.%n Parameler Resulis | Lind ] Methiod Adspied AL I reqguired j
[ pH 12.0
F Total Dhissolved SslidsiTES) 51030 | mgd
i Suspended Sofids{ 55 § 240 gl
4 Amfiiroidica] Milrogen 2R304 | mg
Bliachemical Oy gen Demand 1
5 (O 2.1 mg'l
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S Na : Parameier Resubs | Llair Metliod -'-dﬁ.l:l!ﬂ ML T nqulnd!l
f Chermical Oy gen Demand (OO0 10 ) mpl
7 Fluorids: (44 g/l
L] Niteate Mitropen 40804 | ma/l
b Phosphate | totad ) 67 |
I -_I ol e jeldahl Mitrogen ¢ TR ™A gl
il C0il & Cirense HelLaE /|

End of The Report

Abbreviations: - BIL=Below Detectuble limit, S0=Nat Deteeted, %A= Mot Anabysed. ® Mot covered under MAHL soop.

Comment (i anvh:

Cirmment for Amended Repart:

Remark: - Mot This test report refees only to the sam ple submitted for the westing,
Besubts Compiled by Heena khalokar

Resubts Approved byrshri Ashok V. Mondeykor

Hesults Beviewed by: Shel Ashok V. Mandavkar

Shri Ashok ¥, ¥anday kar
1/ Senior Scientific Cilicer,
Centrod Lobomatory.,

BAPCH, Mavi Mumbai

& Ty 15 am Elecirowically gensrated report does Ror reqiive sigimmurg

Mk

| . Resails relue only 1w the sampbe!s tested. only 10 case of samples submisied by cusomera& nit drvan by MPCH.
2_# inclicates paramiers arg ol in scope of NABL{IBCE T TO25.2007)

3. Samsples willl be preserved for o period 10 days from the delivery of Test Certilioibe.

4. Cudomer complaint regaster is available ar labomawny

4, The Conems of this Bepon shall ol b sproduocd in partor m Gl sl wrinen appaoyval of nborsory

£, 80 valuge will Be repomed on request

Copyright © 2020 LIMS, All rights reserved,




MAHARASHTRA POLLUTION CONTROL BOARD
CENTRAL LABORATORY, MAHAPE, NAVI MUMBAI
. = raerer e Central Labaraiory, Mobharmshin Polluion
mllt::; '_‘Iﬁl_h:;lrlf:hllll_ - Cantnl Board, -3, "Nimmud hovan®,
mail ; ivcleba mpeh,gov.in W ﬂﬂhh_l.nd:;}'?:#m' Malipe, Navi
“Woar Sesvice is vur Dusy* R
MABL Certificate No.: W alidity
Latkoratory MeEF Recopnition : E Walidity
Test Report Mec: MIPC IO LabilvSZ 225015 Dane: 020002023 12222 %W
Amalysis Report-Water (IV5)
Fiehdl Sample 100 BR-D{34252
smardchem Techrologies Limited
Same & Address of the Induasiry
R52 Fentilizeribusic) (excloding fiamulation)
Sampling Location : ETP (ETP Inlet from phosphatic Seream
Lab code ; MPCH/CL s TVS22-2 3726 11
Sampling Methodis} : ?'-FE | VoY) Wilter
IT FENE @I £ F-i' | =B RER D [_FI[""’.-
Enmpling desws by (Oificer namej: Eut:-?;ﬂﬁljﬂ'[ " Sample Velume Reccived
. s . ForTalopa | Pravin £
Sample submitted by (Name) : Putil) (SRO-Talsja) | 258 N L]
Date of Sample ; Pate of Sample receipt to 1 22022 04:37
: et e . ,
Collection,{ dd ' mmyvyy ) i Laboratory (de'mm/vyyy) : M
Amnalysis start Date (ddfmmdyyyyd @ | Q822002 05:3% P
Test Report
Sr.Nn Parameler Hesulis | Unit Method Adapied ML T required
I pi 15
d Total issobved Solids(TOS) AT | med
3 Suspended Solids { 55 ) 3.0 g
4 Amnmonial Miroges 1022000 | mgd
Bischemical Oneygen [Demaond
4 f
l 3 (BOD) 420 | ma




/4 1 153

£ o,
l||. ] 'Ij ' 1
Sr Ma Parameter Ii Rl Limin Wlethnd Aaaped AL I regoired
(] Chemical thovgen Demand (€O bl mil
T I luaride A5 m/l
# Mitrole Witrogen | | SEHE,LER h'@:'l
L] Phersphate (loisl ) 005 g/l
1t Tolal K jeldahl Mitrogen (TEN] BA g/l
| il & Cirease BEL mg'l
End of The Report

Abbrey fations: - BD =-Below Deteciable limit, M.D=Nol Detected, N.A= Mol Analyzed, * Mot covered undes WARL seop.

Comment (il any|:

Comment for Amembed Repori:

Remark: - Note: This test report refers ooly 1o the sample submbiied for the festing,
Roesulis Compiled by: Heena khaksdar

Hisults A pproved hiyzshn Ashok V. Mandas kar

Hesults Reviewed by: Shri Aok V. Manday kar

Shrl Ashak ¥, Mandavkar
g Senbor Scientfic Officer,
Central Laboraton,

SAPCE, Rav] Murmbai

& il b eor Electronically geireraied rfponl dogs /el réginng Tignmt

P =
I, esulis rebaie oaly w0 the sample's tesied, omby im cose of samples submitted by oustomer & sol driwn by MITCH
# inficates pamuriers are nod o scope of MABLSC 7RIS 30 T)
Samples will be preserved for a peniod 10 days Froinn tha delivery of Tesr Cenificnte
Custorest eomplaimt reglsier s svnllahle ol lnhoraion.
Thee Comisniz of this Bt shall ot be reprodused in gam or in full withoat writton approval of [shombory,
. WL voloes will be reporied on megpees:|

th = 'kl

a

Copyright © 2020 LIMS. All rnights reserved.
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Annexure-y

GADARK LAB PVT. LTD.

INDUSTRIAL ANALYSTS & CONSULTANTS
LAS. H-54, Ackilpnsl M.DC, Ml Takeky - Kodal, Cistrict < Sandbuadurg - 276 525
Tl : (02362 223519 « E-mall ; infogfgacad in « Webalbe © waw gadak n

T QFF.; 15, Hirdustan Kohinoor industrial Comples, L B.S. Marg, Vilshaoll {Wast), Mumba - 83
Tal - (022) 25T THEE 0 2677 N0F0 I 2085 0081 « «BY 23313 12387

GADARK

TEST REPORT

Mo, GLHAN/OET05 - D1/22
Date: 2808/2022

Mame of Company /s, Deepak Fertilisers and Petrochemicals Corporation Lid.
Piot K-1, K-2, K-3, K-4, K-5 and K-8, MIDC Taloja,
Taluka = Parval, Dist. — Raigad.

WORKPLACE MONITORING SUMMARY REPORT

SR. Dateof
'NO. Sampling LOCATION POLLUTANT RESULT LIMIT
=X 14
01 | 2000812022 | IPA, Field cperator Cabin s | 400.0 ppm
! | Tolal Dust 74 10.0 mgim’
02 | 20V0B/2022 | |PA DIPE |_..1.:I!ll_:!'ir.15 Area iPa 16.2 4C0.0 ppm
03 | 20/06/2022 | IPA DIPE Tank No. 44024 A 1ed 400.0 ppm
Py 13, X
04 | 20/05/2022 | Methano! Starage tank 3.8 400.0 ppm
. Methenol 29 200.0 ppm
05 | 20/05/2022 | 124 Storage Tank Lt 384 400.0 ppm
=1 htathanol i4 200.0 ppm
Propene NoiDalscted | 100.0ppm

Propylans Mat Debedmi 100.0ppm

Cthene Mol Detected | Mot Specified
06 | 20/06/2022 | Near RPG Unloading Avea | Butane Noi Detected | BOD.0 ppm
| Butene | NoiDelected | 260.0ppm

Butyne | Nof Detected | Not Specified

Buladiene | Nol Detscted | 1000.0 ppm
FProparie Mot Detected 100.0ppm
| Propylens | NotDetected | 100.0ppm
Ethane Not Detected | Not Specified

OF | 20/06/2022 MNear RPG Feed Pump Area Butane Mot Detacted B00.0 ppm
Butere | Not Detected 250.0ppm

Butadere | MNotDetected 1000.0 ppm

‘ Butyne Mol Detected | Mot Specified

r
' K

For GADARK LAB PVT. LTD. =Sy
—— I.I. ::l |II X B
fppale ) Rk
2 LY.
AUTHORISED SIGNATORY Sdagae CHECKED BY

[SACHIN B. GAUNKAR]

Rengnisesd ba Ministry of Epvomnimen, Fooest and CF, Govarmmant of bk, v Sazeis Noliicstion No _"-E';E'i AI
dotad Zath August 021, valid uplo 15th Ociober 2023, (50 8001 @ 2015 Corifiod & 150 450010 © 2018 Certfied
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GADARK LAB PVT. LTD.

INDUSTRIAL ANALYSTS & CONSULTANTS
LAE : H-54, Addnional B.LOE. Kudal, Teluka - Kudal, Distrct - Sindhudung - 418 525
Te. : (023821223519 « E-mail 1 infosGli padark in « Visbsda | wisty ghonmk in

OFF 15 Hirdostan Kahnoos ndustiial Compésd, L.BS. Marg, Viktraoll (Wesl), Mumbsd - B3
Ted: (022) 2577 7065 | 2577 7OT0 [ 2085 0081 - +01 83213 12367

TEST REPORT Mo. GLHMWI0824/22

Date: 0G/DGIZ022

GADARK

MWame of Company M/s. Smartchem Technologies Limited.
Plot No. K-1, K-1{Part-1), k-1{Part-2), MIDC Taloja.
Taluka = Panvel, Dist. Raigad 410 208,

Type of Survay Workplace Monitaring
Date of Monitoring - 25" May 2022 and 25" May 2022,
Instrument Used Low Volume Air Samplers

The Air sampling was camied out in working zone af a distance of 1 meter in casze of
Area monltoring & at a height of 1.5 meler from the fiaer,

The parmissible [imits of exposure for Total dust as per second Schedule of Factones Aci
1248, undar tha saction of 41F as amended by Factonies [Amended 1887] Act No. 20 of 1887 are
as follows.

Standards are w=ken from CSHA [Occupational Safety and Health Administration] in
coordination with Factory Act for Sampling as well as Analysis methods prescribed by them for
workplace monitoning

' . No. Pollutants Method i | Limn
01 | Total Dust NIOSH 0800 10.0 mgim? | Factory Act
02 | Respirable Dust NIOSH 0800 5.0mgim’ | OSHA
3 Amimonia APHA Method 401 39 Edition | 18.0 mg/m? F-ll:‘tﬂlj' At
04 | Methane GC Method 1000ppm | OSHA

For GADARK LAB PVT. LTD.

: = _
AUTHORISED SIGNATORY CHECKED BY
[KAILAS V. CHITALKAR] A e

5 Py

im 1

Recognesed by Mnistry of Ervronmant, Fosset and CC, Govemment of Indla, vide Fazetls Notficetion ho 32219,
dabed 2510 Avguel 2021, vallo uplo 1550 October F023. 150 GO0 ; 3015 Carified & 150 45007 1 2018 Cardilied
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f .

GADARK LAB PVT. LTD.

INDUSTRIAL ANALYSTS & CONSULTANTS
LAB. H-54, Adddional MILD.C Kudal Taluks - Kudal, Distict - Sindhasdung - 416 525
Tee. : (D2362) 223519 » E-mall : info@gadark in » Websils - wwa.gadark in

Tl (D22} 2577 706G F 2577 TOT0 S 2085 0091 = +81 3212 12367

OFF.. 15, Hindustan Kohingor Industrial Complen, LB 5. Masg, Vikhrol (West), Mumbai - 83

Name of Company

TEST REPORT

No. GLH/WID624 - 01/22
Date: 06/06/2022

M/s. Smartchem Technologies Limited.

Plot No. K-1, K-1{Part-1), k-1{Part-2), MIDC Taloja,

Taluka — Panvel, Dist Raigad 410 208.

WORKPLACE MONITORING SUMMARY REPORT

SR. | Dateof
| NO. | Sampling LOCATION POLLUTANT RESULT LIMIT
01 | 25052022 | Ammonia Unloading Bay - 11 Ammonia 6.2 18.0 mgim?
02 | 25052022 | Ammonia Unipading Bay - 07 |  Ammenia 6.8 18.0 mg/m?
| 03 | 25/05/2022 | Ammonia Tark East Side Ammaonia 28 18.0 mgfm?
04 | 25/05/2022 | Ammonia Tank South Side Ammonia 25 18.0 mg/m?
05 | 25/05/2022 | Ammonia Tank North Side Ammaonia is 18.0 mgim?
06 | 25/05/2022 | Ammania Tank West Side Ammonia 37 | 18.0 mgim?
07 | 25/05/2022 | Transfer Pump Ammonia 48 18.0 mgim?
| N meni :
| 08 | 250052022 e el g o Ammania 28 18.0 mgim?
New Ammonia Storage Tank e P ol
08 | 2570572022 | =l T Ammonia 34 18.0 mgim?
| 10 | 25/06r2022 | NG Booster Station Methane Mol detected 1000 ppm
11 | 26/M6/2022 | KO Pot for NGRS Methane Mot detected | 1000 ppm
12 | 28/08/2022 | NPK 3 Floor NT - 7101 Ammania 35 18.0 mgim?
M
1. | 26/052022 Fﬁﬁ: Fioor Drager Gyclona Ammonia 3.1 18.0 mglm?
' PK " - al
: | aomsamg | C AL RGOS T Ammonia 48 18.0 mgim?
N ¥ Combu
14 | wbamesy | Nt E Py Combistion Ammania 3.2 18.0 mgtm?
NPK 6" Fioor N. T. - 7118,
16 | 26/05/2022 Recycls Elvator Ammoenia 3.8 | 18.0 mgirm?®
| Total Dust a2 10.0 mgim®
17 | 26/05/2022 | 5" Floor, Near Bag Screen. i
| : ::-'_T__.-__- = Respirable Dust 28 5.0 mgim? |
T i\
£ | s Cont.... .2/

=~ ——=— g
Recognised by Ministy of Environment, Forast Sndl T @odernmant of India, vide Gazette Notification Mo 3351
asled 25 Augusl 2021, valid uple 15t Oolober J039=T50 8001 : 2016 Cerlifiad & IS0 45001 - 2018 Cetified




i 3 r' ‘_-' 1 ]
e =
GABARK LA F¥VT, LTD,
SR. Dateof T LIMIT
| NO. | Sampling LOCATION | POLLUTANT RESUL
y Total Dust 45 10.0 mgim* |
18 | 26/052022 E:DFEW. Mear Elevator H " .
_ Respirable Dust 24 5.0 mg/m?
Totsl Dust 58 10.0 mgim?
19 98052022 | Raw Matenal Storage
Respirable Dust 32 5.0 mg/m?
20 | PRIDS202Z | NPK 4™ Floor NT = 7101 Ammonia 31 18.0 mgim*
Ground Floor Train - 1, Gas
21 | 26/05/2022 Combustion Chamber Methane Mot detected | 1000 ppm
I R |
Ground Floor Train - 2, Gas
: 22 | 26/D52022 Combustion Chamber Meathane Mot detected . 1000 ppm
For GADARK LAB PVT. LTD. _
- Y
(il ¥
AUTHORISED SIGNATORY X CHECKED BY

[KAILAS V. CHITALKAR]
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GADARK LAB PVT.LTD.

INDUSTRIAL ANALYSTS & CONSULTANTS

LAR C H-54, Acdilions .00 C ¥udal, Talika - Kadal, Bsing - Soilwdurg - 470 525
Pel, - JOE3EE PEHSID = Famail | infodBgacdark o« Wabaie © www, gedark, in

'

GADARK |

OFF © 15, Hindustan Kohinoor Industrsl Complee, LB S Mang, Vikhredl (8est). Mumba - B
Tal.. (G2 2577 TGS 2577 TOTO f 2085 MOBT = +87 93213 12367

TEST REPORT No. GLHWIDS22/22

Date; 14/09/2022

Mame of Company ; Mg, Smartchem Technologies Limited.
Plot No. K-1, K-1{Part-1}, k-1(Part-2), MIDC Taloja,
Taluka = Panvel, Dist. Raigad 410 208.

Type of Survey Workplace Menitoring
Daile of Monitoring - 25" and 26™ August 2022,
Instrument Used Low Volume Alr Samplars

The Ar sampling was carmied out in working zons at 2 distance of 1 meier in case of
Area monitoring & at a height of 1.5 meter from tha floor.

The permissible Emifs of exposure for Total dust as per second Schadule of Factones Act
1948, under the section of £1F as amended by Faciores [Amended 1887 Act Ma. 20 of 1987 are
as foilows.

Standards are laken from OSHA [Dccupational Safety and Health Administration] in
coordination with Factory Act for Sampling as well as Analysis methods prescrioed by them for

workplace monitering.
—— Mathod o TWA Limi
01 | Total Dust NIOSH D00 10.0 mg/m® | Factory Act
02 Respirable Dust. NIDSH D800 5.0 mgim? OSHA
03 | Ammonia APHA Method 401 37 Edition | 18.0mg/m? | Factory Act |
D4 Methane B j GC Methed 1000 ppm OSHA

For GADARK LAB PVT.LTD.

[omnde——

AUTHORISED SIGHATORY
[SACHIN B. GADNKAR]

4

CHECKED BY

Riucogntsed by Mislatry af Ervirenmant, Forest and CC Govenman af leka, vide Gazatin Sabificafion Mo, 221
datad 2d4th August 20827, vald aplo 50 Sckobear 2093 150 2007 - 2015 Ceified & 150 45001 : 2018 Cedifed
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GADARK LAB PVT. LTD.

INDUSTRIAL ANALYSTS & CONSULTANTS
LAB - H-54, Addmional BLCC Kodal Taluka - Kudal, Destricl - Sindhsdurg - 416 522

Tml () 323518 » E-mnil

infoifligacars in = VWansine - www.gadark in

T

15, Hirdustsn Kahinoor industral Complox,

Tl (O 2577 TORG (2577 FOM0 I 2088 0091 - +81 BAZ1I 12567

A5 Marg, vikkrolr (Wasl), Murnbai - 53

Name of Company

TEST REPORT

No. GLH/WI0822 - 01/22
Date: 14052022

M/s. Smartchem Technologles Limited.

Plot No. K-1, K-1{Part-1), k-1(Part-2), MIDC Taloja,

Taluka — Panvel, DisL. Raigad 410 208.

WORKPLACE MONITORING SUNMMARY REPORT

SR. | Dateof T LIMIT
NO. | Sampling LOCATION POLLUTANT RESUL
01 | 25082022 | Transfer Pump Armimonia 21 18.0 mgim’
‘02 | 25/0872022 | Ammonia Tank East Side Amnonia 29 18.0 mg/m’
03 | 25/08/2022 | Ammonia Tank West Side | Ammonia 27 18.0 mgim?
04 | 25/08/2022 | Ammonia Tank South Side Ammonia . 22 18.0 mgim’
05 | 25/08/2022 | Ammonia Tank North Side | Ammania r a1 18.0 mgim’
| : ik
MWaw Ammoenda Storage Tank ; 3
08 | 25/08/2022 North Side |L Ammaonia 28 18.0 mgim
07 | 2600872022 | Ammonia Unicading Bay - 03 | Ammaonla 3.7 18.0 mgim?
[ E-E 250872022 | Ammonia Unloading Bay - 09 Ammonia 25 18.0 mg/m?
Mew Ammonia Storage Tank P
09 | 265/08/2022 | t Sige Ammonia 13 18.0 mgim
Maw Ammeonia Storage Tank N
10 | 25082022 | =) cida Ammonia 16 18.0 mg'm
11 | 25/08/2022 | KO Pot for NGRS Methane | Notdetected | 1000 ppm
| 12 | 2510872022 | NG Booster Station Methane | Notdetected | 1000 ppm
For GADARK LAE PYT. LTD.
, TEN |
fopmle—= N\ 1
AUTHORISED SIGHNATORY ; ll*-.._q_ jli‘_))" CHECKED BY
LA 1 4
[SACHIN B. GAONKAR] \\\\_.."f_u_- 3

Recoarised by Ministy of Ervrenment, Fesast and CC, Governmant of India, wide Gareite Notfication Moo 3221
Apted 2dih Avgust 2027, valid uplo 15tk Cctober 2023 150 3001 - 2075 Certiliod & 50 45001 - 2078 Cerlified



GADARK LAB PVT.LTD. =~
INDUSTRIAL ANALYSTS & CONSULTANTS

LB -5, Addithonsl W 1L0UC. Kudal, Teluka - Kodnl, Destricl = Sirdthadurg - 490 525
Fal (OP36Z) 225190 « E-owil © ninEgedarh.n « Webaite | wwa.gadari in

LHF - 156, Hindustan Kobinoar Indyesinn Comples, LB.S. Marg, Vikhrob (Wesd), Mumbal - B3
T (OGE2) 57T TOER F Z57T FOT0/ 20E5 0081 » «31 §AZ1] 12367

TEST REPORT

MNo. GLH/WS22 - 02/22
Date: 14/08/2022

MName of Company M/s. Smartcham Technologies Limited.
Plot No. K-1, K-1{Part-1), k-1{Part-2), MIDC Taloja,
Taluka - Panvel, Dist. Raigad 410 208.

WORKPLACE MONITORING SUMMARY REPORT

ﬁg'_ EE:EI?:E LOCATION POLLUTANT RESULT LiMIT
Total Dust 4.3 10.0 i
01 | 260082022 | 5™ Floor, Near Bag Screen - g
Fezpirable Dusi 2.4 5.0 mgim?
Total Dust 3.8 10.0 mg/m?
02 | 260872022 | Raw Malerial Storage - —
Respirable Dust 2.2 8.0 mgim?
" Flaor, Mear Elevater H - Tatal Dust 33 10,0 mg/m?
03 | 260082022 7106 -
Respirable Dust 2.2 8.0 mgim*
th £ = .
04 | 26/82022 EE;:“ é;z;::r 7118, | Ammonia 3.3 18.0 mgfm?
- e [ .
0s | 2610812022 ”5;!*; MROENT=TED | emonia 34 18.0 mgim?
Eﬁ 26/08/2022 | NPK 4™ Flgor NT — 7101 Ammonia 2.8 18.0 magim? :
MNPK 2™ F
07 | 28082022 | o GO THO OrROeT Ammania 2.6 18.0 mgim? |
NPK 1# Flggr T - 1 . ==
08 | 2e/082022 combusion b Ammonia 28 18.0 mgim?
Ground Floor Train —
09 | 2610872022 | orous LOoC Trsin - 1. Gas Methane | Not detectsd | 1000 ppm |
Ground Fioor Train - 2, G | |
10 | 28/08/2022 ; Emhﬁﬁni:mﬂh[::hﬂr = Mathane Not detected | 1000 ppm |

For GADARK LAB PVT. LTD.

-ﬂ‘._.—:___-l
o e

AUTHORISED SIGNATORY
[SACHIN B. GADNKAR]

Y

CHECKED BY

—_——r ——

Recoghised by f'«"‘ll'll"i-l'}' of Erveronmen, Forest andg G5, Govermmant of india, vioe Gazatia Nofification Mo, 3229
diated 2din August 3021, valid upls 15 Dolober 2023, 150 9001 ¢ 2015 Caffied & 150 45001 - 2018 Carlifed
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FORM -07

[PRESCRIBED LMDER BULE {18) ¥ & SCHEDULES 1i, WL, W1, W, X, M0, i, X0, XV, S0, NVT0 R XN RULE 114}

(PME - COMPANY EMPLOYEES)

DELPAK FERTILISERS
AMND PETROCHEMICALS
CORPORATION LIMITED

DEEPAK FERTILISERS AND PETROCHEMICALS CORPCRATION LIMITED.
Piant K1, MIDC Industrial Area, Taloja 410208, Dist - Ralgad.

(1 recpect of parson’ s emplogess m dangerous operations under sect. B7)

Certifying Surgeon:
Dr. DHANAJI MANE
[M §, M.B.B.S, AFIH, Authorised Certifying Surgeon.)

Medical Check-Up Camp Organised By.
CEN

2nd floor, Plot nat 19, Neurogen Brain and Spine Institute, Seawoods West, Sector 40,

Manl Mwmbeai, Maharashira 400706

Contact Person Name: KAILASH KABARE

Contact Ne. TT1B802994 / 7718802438,
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FORM -07

(PRESCRUBED LINDES RULE (18] T & SCHEDULES I, 18, W1, WIIL, X, XL 001, 000, B, TVl X6l & XX BULE 114)

(PME - CONTRACT EMPLOYEES)

DHLEPAK FERTILISERS
AND PETROC HEMEICALS
CORPORATION LIMITED

DEEPAK FERTILISERS AND PETROCHEMICALS CORPORATION LIMITED.
Flant K1, MIDC Industrial Area, Talcja -410208, Dist - Ralgad.

iln respect of peraan’s emphoyess in dangeeows operstlons under wect B7)

Certifying Surgean:

Dr. DHANAJ MANE

(M 5, M.B.B.S, AFIH, Authorised Certifying Surgeon.)

Madical Check-Up Camp Organised By.

NDC DIAGNOSTIC CENTRE

Ind fioor, Plol nol 10, Heurogen Brain and Splna Instfute, Seeweods Wesl, Sector 40,

havi Mumbai, Mahnrashira 400706

Conlecl Person Mame: KAILASH KASARE

Contast Na. 7710802554 1 7718602438,
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Deepak Fertilisers And Petrochemicals

Corporation Limited.

§

CONTRACTUAL ASSOLIATTS

AL USATIAR

AR ENGINEERING

[ABR IMDIA LTD. sub contract to KESHAY ENCON

[ALLIANCE ENGG

|Caresource Health Services P, Ltd

|CFASE FIRE EXTINGUSHERS & SYSTEM

[CHEMBOND WATERTE

[CEIIT!'HTE FHGINEERING

S | B | e 5| L | e L e | e

|OHE = RFPBLLED

10

[ECOSHINE FACILITY SOLUTION LLP

11

ek AS OEA SERVICES PRIVATE LIMITED

12

GRLARLN GOFLL PATIL

13

E_I_EDM‘A'I'I' IELIIPMEI‘I'I' RENTALYS FVT.LTD.

14

IPCES COFPDRATION

15

BACD ERECTORS PYT.LTD

18

TRIJAS AND TRAVELS

17

E.T. PATIL ARD COREP MY

18

IH,A.I,'I’J.H TECHMOLCGEES LiITED sub Contract to BHY

19

[rassaLaima CONST ENTEAPRISES

MULTISKILL EMINELRING

21

HEW OWH INSTRUMENTS

42

|OCEANIC BEVERAGES B MAREETING PVT, LTD

23

|oPaL PEsT CONTROL

24

[OPEMEW TECHNOLOGIES PAYT LTD

25

II'DD-JA CLING TRLALTION

26

FRANAY WOOD PRODUCTS

ar

PRATIE COMSTRLLCTORS

18

|P'ﬂﬂl5ﬂf_§§_'ﬂf CIL CONSRUCTION O

48

|asare PROUFCTS LTT)

30

[saGaR FHSINFERING

31

[ramans iNsSuLATIONS

32

SHIVA COMSTRLECTION

33

SHREE MDDOHWINAYAK FNGINIF RING

34

SHREE TIRUBATI HOSPITALITY SERVICES PUT LTD

35

SLINSHINE ENTERPRISES

38

SLIPER STAR ENTERFRISES

a7

|SYNERGY ELECTRD

(eranaotn




e
T 2
(o)) f
<« —
e ™ = Lirana 04 | PO TE ™ e ™ =" TR | ieAlTs TRLLLe, ¥ el WIS 1200w |
WIEDHNS NOIDUNS
Wi 4| L5 HHH. SNV Hin.!_..l gl HOIDES ”:..i:_.. i iEsg o o] o |
$0 10N VORNAAIRE WAL | e | O™ | youwernop | O | e issiudio
i i | MM | S BT g coma dunss | nowmarena | REERE | guaee | FERSTEE dearmeres s | 00 W | s nioepy sahsioiary | Sy s akopd ey
oo | TORLUMAI0 | mnoy | OMNOR i mavn | T wnowy | IO 10 158 souva |
gy | o | o a iu.-.._.l.lln_. EYE
: EZ0Z/T0/VE © THLONWA . % TR .
HVHAVEN 'V | SLIVIBOSEY TWALIVEINGD ot o SRR Y SR Sl INYW ITYNYHO 0 ang Tuph i
LB e st 11 s Srvsaump up paskopdas suans s | |30l ]
‘BOZOLY - |EQUIN|A 1MeN ‘Pediey asi0 ‘efojel eauy JeLasNpU] JOIN T-H 101d
pagiw uopeiodio] SIEIWAYI0IAY PUY SJOs| a4 jedaag @ susi@ay yyeaH
{PTT Vs o F s s o s e 1e e S 3nomes F £ () ;g w3omn 03 an0s el
£0- WHO4
23
Uy}




E
i At
- i
L . w | ™ n A s s | EEOE LR on | owwaen [ w N i W | v NWHETTH Y ] e |
. T L T n Ad wod o | TDORENY o | s | v M [ R CICHYS IUYHIE QONIE| GERSEDORSL | &
F ! m. ._.-m L] Rired el i | TEOPTCL WA AR ERTYT W W ol ar FRE] AT _.n.t.....L FSETEDUES T |
- WM v wid AiND e0d il | SAOE ICED wH L 1A £ wa i TRE ACH WvE| [AEECDOBET | N1
— L [ ™ ' Wil NG W s | C802 DD = LT LLNYT i Wi e T WA HI A TN 57 F G
-.......\.\.. I H [ wii wint el | TE0S to @ wii IR wh o i T EVIATS W] LSTTEDORET | 4
& ._. WAl L wi ADNG A I | TR TOI0 L e L v TH wal oF T ] A0V RN E| TIMT00eE] i
i | T ™ hid ARG BOF A | EEOETOID ¥H TIALINF ] T vl 7| v LIEHE aviia| SO0HT008G"
[ WA w ™ ¥ asnceoiss | BOCEOW | ww | owwamem | ow (1] *y | WAV APPRAYI| %S Torimt T
__. wn L] W AANCI O AW | EROE A L0 L TIWRILNA i bl | L W | W HEOSE Eva B O L roOme
_h W L] L] ANred wn s | CIOCTGTO L] AFFULNIY rhi L 1] i = I AR Ao Iy L T ]
© T - ™ LI a1 | FOTTO0 | WM | Daneawa | T - = | e OIS WIS B Swa| SRRLT00MT
o j ™ bl N AN R0 I | S0 CDRD ¥ D i WN N B LT FEAE RUHEHRRISYWE] E6C KID0VRT
- | ™ vy ANG0 L | f0f @D IR ¥ [0 EREED S ECIDOVEL
moaiEA | | "1 ] g I
s AN, ek )T a0 ok wEh Y e CERINTH R I1SWVEEEN | WO S
- 0L OINGE | TMARLETD 0 WIS AN DivaoEd ETNVEL | WA 0
o O N0 | e i s | TR | Ly |TANEDAR| L | MO0 |l | ey | RO )
—— Lz T b
14T WL Lol E R TR AL ROLY LN MO 90T 4D LNFAEORAY | alkg)
FEWMLENN 40 | unameneae | L TWmiEm wouvg | Timel | ™ AT gt
FOUNNSE | o vomiaad o | G bk crMaaD 40 LR YE MAvE | oaivo
RN LAENT 4L
ONIHIINIDNT §V © S1LYIDOSSY TENLIYHLNGD RL_YHA STA (i S WEW S INYIN ITYINYHQ ©i0 © eeeling Bujhyasa
TIOZfT0/TR AL FEOXfI0)10  wai

| P i sapun sugnssdo sncgadurg i pasdoduss tuesasd o padea u))
‘BOZOTE - lequingy 1ae ‘pediey 1510 ‘eloje ) pasy (eUISAPU| 01N “T-X 101d
PR uopelodio) s|E3WaYd0Na puy Sias||aa4 yedaag 1 asiSay yeay

TFTE T8 0 B DA AN A A T T AR T T ST DS T £ (AT 3 3080 A S T
Ll WHO4



197

LD
vz G ; b R
i v s el (e
Lot S oyt
-F-.u r-'.._u_.
' Vi T h
e -
/ WGITERE piviin 30 S
pib BTOSTEC0
" f
.......15\.& 3
|
_ \
-
| wii T T i ™ v JuvY HsaHwm| [iEsiomsl | o
wh Wi L] AL 0y D W " T v 10HGY RS T 5| TESICDORGT i
ROETET NN
TR R e
el g g | AYEVLNI i S
0 s 40 | Mo e o | TS 0 LR g
AL P o | adre e S R A wis i v BAANT Hﬂ!—.—-..blj W Ehy s T Bakaphiy | By dntmpiusi | on 2
W | s i o s omie uBI__H“” 10 LT o 2wl

ROONT AWHS TN . .
(M SUEWS W) INYW INYNTHO "0 ¢ woalng Bop e

D1 rRQuoe geE aLT WIONBEY | S3UVESEY TENIWVH MDD |
{48 1952 Jpus FUDEIa0 TROIURE W POaLoithis Swetisd jo jaatta uj|

"B0Z0TY - lequuingy jaey "pediey 115iq ‘efoje) sy [BIRSAPU| JAIN “T-X 101d
PRW uoResodio) SIEIWAYI0IIAY Puy Ssas|iLa4 yedaag @ sasday yijeay

wrr 3 o o e Ao n o e S0 A A e ) SEEH0S £ GEL) B0 BeOmn GImeasTEa)
L0~ WHO4



L e L T TS T JES TR T

.,WI Eeu i LIRS K R i-z ...-_-.._.._

=k LR R =

—_ [ ST AT I

5] u. __r...”” ._m._".. | g

— N LA TN N i
W AL WM 14 | TR0 01 ™ e ™ [ T | oo | NTsIDvE ONvH 0 es3An] Elsvoooml | s
¥ ALRD BOH A | ENREPOEL W e b i FlELD IuVHLITM HLIEYN] RLsEoeL | s
M AL B 4 | FROETO N Wi e [T Tk R E CALHE NNOWE Fivd| COWBID0TEL | Wl
L ALNG WG U3 | FIGETO.0 1] _-..__I..__!":l...__..&. wh L L] L T HrT PO v Avipd] Eesifudeel | st
..______. .F_.__nnlﬂm._ I b o il 1 Wi wul.__lm...l..l W L L] Er TR CIFFTsEY VY QIS 80T DR Fa
Wl AR B0 L Fulid i ¥t 1 W | L] E.:.I.F_.i L] Wiy i Ff Wi LY il edanl| OF) F DO0mg 1 i
wH e EosL | E0EEn L Wl TS| = wH s¢ | T AwIwh AANIMS| SERRCOGWE] | o
vi amawodid | fone o N DAL N i N 65 | T | HTNIS SVRYIO) HOIHG WA | RERORCORL | B
vy AL WO il | EDOE £ i Dewnliiivie] W ¥ wH 6F | o | mu0s S iNwAHEYL HRSdPH| oneeTooReT | @
¥ el T i e X Wh B | T | TIvHEYT RIS MRS seTromeeT | o
[ A1 ¥ Ua | EDOEED [0 wi Fr L ] ™ T [r | OmAw | ViAMWIWALISIL WOROE ] TRREFOMREL | 8
¥ AL et 1 | EIDETO M v s BT ™ ¥ & | ww HYSB 7 | TOERTDORED | 5
¥ ana el i | TIRTIm i e ™ N CRE IR A T L SerSeINmel | o
wh Lnoendin | CIETE i H___...__._H..l.__.._.— wh i) Ll or i R Oefifiv O] BT INTRL i
VN N anE i | PG 0 L] e e " vy 15 | rww D LS I DR EE 0 ¢
N alna 90z 013 | PO D10 [ s ) - e W | o BV, SN NwE| Evreroovel | 1

bl AN ening | FTHOSO
oy uﬂ DALY I3 40 ﬁﬁhqﬁlh NWIDEAR ulp_..-ﬂ_.Eu-___.: EE___...___: __..r__.___ T “nl_h“!.._lﬂ o
MORENS B0 | WS HLLMW RO LLOTL il o ST LR PR R T | A i gy aliptia]| sy akiigiug | Up g
awanim | o ] e sy | POSEAAE | T T | ] | 40 THIMILYW | 0 BOF 0 i RN wuva ™ ™
BELTR L P P — n_lﬂ_l.l_ﬂ.ﬂ [ — #0 L L B0 30 EEOIYE - LT ]
OMIIINIDNG TINVITIY | SIAVIDOSSY THNLIVEING] nnwﬂnhﬂ.ﬁnhwﬁ -5 i SwEW S W INVIN INYNWHO 30 ¢ wealling Buikyia

[{§ 105 Fpdn sunLeisio srosaiuep o paedo)duse suoed (o padi a)
‘BOTO0TY - 1equiniy neN ‘peliey :3sig “eloje) eary jepasnpu) JQIN “T-H 101d
pajwn uonesodio) gENwWaPONa puy sasinaad yedaag : 1apsifay yieaH

1 BT 1700 M3 B 0IRAN AR AR AT DENCIATA S B STINOIHIS B2 BT] INHE E30NM eSS T
L0~ WHO4




199

q.,_n_riﬂ ' n._i._...-...ﬁE I

sennfen e Biba Hey -_._l.Fr_u._.._
fE.ﬁEL ki 1 " | izl
LRl ST
-r_..n.:. :.n.T che By

B I Hi AW
NOIDNNY TN R

_"EuFEn

w..._ ..-1... w\ __-..__ _ |
.__r.___. Wi wH [T LEPA W0 bW | TEATTOrEd L PN v ™ ¥ gt | amw OHAYE e iy | sosoeomer | &
v [T AL 803 0. | TR0 FO'ED wh WENV-OdE v wh (| e | e vy DS | TRSDEDOMSL | 1
..q e NOFIT NOERdY
sl ovains |anwagnum | SN g | OTNM e | o | O wa0m
LD | Dt sowors | Nomusdne 0 | SUOSRE ey i g | RN anann | s | EIOR0 | e | P
L] SONISM3ENS HOLLTHEAYND | 1A %0 HISNWIL w | spaan wstry aRkopuy| spoy ssAniBul [oy o
FLLIA B ARIWD | DO LAVLE RALL U P LT P T AT
ﬁi tunn_-._.._”t.._.-ﬂt it M e H_._.nﬂ " Ly i eas A il N
L OMALNTY | Q0N34S &1 _
Mg saraw sl JNYIA INYNYHGO *1Q © uoaling Supkg s

EIOT/TOSTE: TILL Onvs

il
Mg FERABS YIEFH A2N0SRIED © §AIVIDOSEY TWILIVELNGD FTOZ/T0/TT OL TTOE/T0/TO : Wiy
L9 184 Epan tungeiado soaBuep o) paatopdss mosiad (o psacsad ug)
'BOZOTY - 1equuny ney ‘pediey :3sig ‘efoje) eauy [eussnpu) NN ‘T-¥ 101d
Paliw] uopesodio] sjEdjWayIonad puy siasijuay yedaag

paliwn uonesodio] sjedweylonad puy sJasiiiag yedaaq : JaisiFay yieay

EFET T 00 T DA A AXTADT IR T INATTATTI "3 S3M03M0E B £ (3T) 3904 ¥a0Kn OIsnosTad
L0~ WHO4



=¥

=

B
]

REMCEIIY 1 AR (R bkdhd LR
N L T L TLALEELEE

il | et it 3] 2% kR
[T L AR T
[0 . T-H R
[T L ' B
WO IDEns T E
o e
e AL T ™ indwoaue | coof el ™ e D ¥H ¥H @ | awe | venanibEn SwAne ossvy | gETTEnDesT | v
T i F1 RS wh ™ wimiaians | EZ0EE LI ™ wamnom| i N ™ = | iww Hwlva H5I| Bosteooeen | «
I Y W ¥ alrmm i | EZOE 9T [ e LD N N | awm | owesN WNIDYN HSaHOwAY]  RO1oeooeel] @
() = ¥ i Mnowtdud | II00I0I0 h mosvmoas| W ™ 6 | amw wLang v i) seLienen | o
0 KOFINNE h_-lu.i WO IE 030 LH WHATE EavnItn HEOe
N DML N MOIDETE | ONOW | b edig O
B LHTY a4 ainiis FLLLNY W BN RS WWTH e HISAIYEL | AL 4O Lmag
PR T DNHLNEY A8 | KIN0OW 348 | MOLRNIOD | L o | oo | e | gt vhes ainpey boie ot
B0 TVIHAL WY | B0 BOT 30 B0 o L0 LA
a Llel 10 LS i 5 40 uwd i
WOfiE | DR

ETOZ/TONTE: TIL anA

TEOL/EO/EE AL EEOLfTo tn ¢ weiy

[HIw* FEEw S W) INYIW INTNYHO Sag | uosllng Fusyneeg

LR 108 I S0 e asin S s o paadoyus Seodssd jo padyas u)
"BOZOTY - lequingy |neN ‘pediey siq ‘elojel eauy jeuysnpu) 201N ‘T-H 1014
Palw uopesodio] s|EJWBYD0Ia puY S18s1|Iua4 yedaag
P uoneIndio) S|EIJWAYI0IRY PUY SIaslUa4 yedaag @ Jasiday Yy eay

{ oTF FuNe X R i s mnc o ‘ol aaA e s noaMas B L D 3 E3omn oasEIsIEd
L0~ NHO4




i
- i wi T Al WO Ak 2 G0 ) ] EINRLLIA ETY wH wi i i | T TN MYHRYYH EOLNYS | 1T 1
Q) wooens | waneom B EH TR e _
N phiiinm | cueanes | seecmian o | TUPPLIDELM | e WO amawni | elaieka | eeono |som o) oseowm [
e WOHNLrE w0 | WO g | OTNMENS | ey | POMUND AR | On00wd | mOuvemoo | wasm: |40 u3etwrst| swrsEedi0 | g Sy Bakagii | opey seteptwy ow o
e - e Ty — __n_uwu_- 1S FE— .!-W._.._..H_ﬂ.__:___ 1i# Wi il Lo ] AT LAY T LA T sl iy
. L T THHECWYE e | 800 #D iy e | e SORT e el ] LERTL
SUTUWND | TIYHLIEID & | Od 4 Omidid ——— 0 AN
; EZEZ/rafTE: TIL anva . ]
I H e = 2 L4 ] ! |
THILY A OROSWIHT - SALYDOSSY ._..__.:n.__w,._._._-uu | _Troz/ofre o1 rrorfeefin i way LEUR S § INYIN INVNWVHQ "4 ¢ oalling Budjrae

i # 13 3 pun suciwate asluep ui passngtud IUBLISY Jo THadsal Ul
‘ROZOTY - (equIN (neN ‘pediey 1510 ‘efoje) eauny jeuasnpu) 31N 'T-M 101d
Paduin uopeiodio) siEdwayonag puy siasjjiiad yedaag
PaWn uonesodio] sjeawayIonad puy siasiiuag yedaan : smsifay yijean

[ WPLT J0VH 3 RAX1RASO AEEN TCN TEAIAT B ST OIS W £ 19T} 1IN 30NN IEN05TE)
L0- WHOd




VO ED T S e ek kR
beokfayfy ..r“__.u.w:..__...-.:.:

AW B | CO0C 200 i e i m AE) WA WIVWDN] 9] LLOOEOORE]
T T D [ KT o m TL | o | RNV INVAMSONYNE (1] WO
ANG M I | CEOE L0 WD i LNEMTELGE] N wii ™ | iww TLL¥d WA L0
AU Nd 2 | o E0wD e e ™ " 5 | 1w ANNITTVE ST S| STOeT00wET
g udeps | ETOCT0w0 i L ¥ v W | oW LN HY PR EHOYAS| 51 ROE 05T
ALTE B0 1S [T TPOTO W | AmREE R wil L] ] [E | wwiww TS D | EER TS
LA NG s | [EOrT0L0 Wi A4 M ey i ™ | Tvm L¥HTHTS HOIMH wAed| SEaRd R
LIS 0 Ll 1Al roen vl LT TR L L v T | e Feli el WeevaEy b itee] R el
AL W LA rarEnTn b T Wi WH el | W TR DS HE | B0 T
Ancwpd e | fEOEEDTO WH e T N T | aww FLYS DUr|  peSTowe]
mwi
m iy WOTIHNS aun-_!u “ﬁ:lln Il-u.:.u “ﬂ-ﬂﬂ.ﬁ _l:._..! —
40 |ER0 | M AUAND |, gy MOYHIAOD Hﬁﬂ ER T = woscian | mewsn) | owmawn | ooesciiws | o [0 e e
o R T Wb BUUWD [ TWIMALYRN NN [ROF J0 BN | RO NOTYRS | 50 M wuva | ™
s | v s om0 #1014 VTSN * _
ONRIINIDNT OLINILNGD | S3INID05EY TWNLIVELNDD ey SEE S JNYIN INYANYHO 0 ¢ eoadas eAjpnir

(LB S Japun weojeiads snanabuep y pastoytusa suosiad |8 paeds b
‘BOZOTE - 1BquIny 1AeN ‘pe2jey 11s5)0 ‘eloje] eaiy |elasnpul 201N ‘T-H 1014
paywn uoneIodiod s|EIWAYI0NA puy SIB5)|ILa4 jedaag
Popwy] uoneiodio) s|EaWaYI0LIad PUY Sias)|iLay yedaag © JaisiBay yleay

L wLT 3U0E 100 TR IC AN RO DOCTIATAT 1) STINGEHIS B £ [E1) 10 H0NN 09AEI5 T4
£0- WHO04



203

\6?

DIEETIEany aE,__EFtHEEHE
L m.u:_.h___....___"....._qr GLEEE T 5
el bl Lt ki _ 1 b

i
:ar
|
{ .
W W = e i | Z207 0 60 h W N vy il T5 [T | ARNNTINYN 8 LINGS 80
eI IR NOIDHENT | NOOWIE CIHWFEID ] AT
NINT | OLaaws EEE_EE!EE waesipipn | PUSSSER | ey | RSEREES | TGN [RENRRENLY R <
0 NOKNBMVE | NS RIMAND |40 O0mId Nivat] sOlvwnnn | TANEION | L po | NOUNSO0 | UISNWEL [JONMGNYLL| INERIR 0 | |, p—————— o
AW WU | O SEINIMNT | ALNO ANISI | NHOW WONS TPESONIE bl B B i) Ml (Rl Sl £ 7 e
e EEEE-E.EEH CICMEATS 31 20 0 L' i A NN | WO McRwae | B0 iwn & AR
{
|  soozfwofiz: miLanws | LREes :
JHD - SILYEHFSSY 1ITNMLITEHANGT (HEY “5'W @ 5wl I wiigaiarey Fud ey
Pz /za/zz o) T0zizO 10 Wos| ANYWN ITYNYHO 20

| 8109 sapun sugnerada moiaduep v paadoidisa sunsad 0 adsad Ul
‘BOZOTY - 1equuniy (AeN ‘pediey 1sig ‘elojel eary |epasnpu) Q1N ‘T-3 10)d
pajiun uopesodio]) s|EIIBYROIIa PUY Siasijiua] yedaag
pajwn vonesodio] siedjwaydoag puy siasijiuay yedaaqg @ Jajsiday yyeay

(DT Te W T AN A A AT o0 AYAYT NS TIRO IS F £ CRTN A HanNn O3amsTEd)
L0- WHOA4



e T & T e S
ks fuifn Sl BT e e
KRRt i) i 0GR W
[ A S L. T Pl

|63 |21 4

3T v g
Wi g
...»___.-v._“.ﬁ:
m_n._.n._.__..u...._n__ 1=
\_ w [, m ™ Al e0d L | Cone (o e N DIMLYA] w [ TR LD hi_tpﬂ..__ﬂmw@._ﬂ.rﬂ_ avsamovil | o
whal o ™ Ak wod il | EEOC {080 [T T D ™ ™ 6l | ivm 129d LIINY | wuaoonst | U |
[ uh i [ aing e s | EEOETO 60 wn | i ™ L T WOYD EENTHS e dive] diEoml | o
A uhi wh [T andeiiy | B TOE m e L EL] i ac | HCHE HS3diTH| Tefoeowsl | @
\ W - vk Ap B i | 2R TO R [T] e [ [ B’ | imvn IS MER4TH| BECOEDOWET | B
b, v wh [ unastws | fone o ] e et v WE | HVASIVE AHINH AVTY] DSE0FOMT | ¢
Y YN i N anouoa i | #ne 0w u e W v B | T ENSINT MYHON IR FRanRmT
VTS e L Acrawodid | 20 IO Wil e ] " ] o | e Wi IS o] EOOTEDaRGTE | 5
| wa wn ¥N Ao | A A wu DAY W ..____F 8 v | T | WO el LRGN ) STOOCO0RGT | b
KD ™ ™ A bl | G0 R vy L ™ ] Bl | mww | iiesins s Wi el DIN00RT | T
FED v ¥ AU et Ls | E20 0 vy FMnLne] _.: [ [l T HOMOT P OrZeZo0mel |
T i s | EEee [ aovvninne| v ™ ] e | mw Taved rawd] cenommst |
YT
@_ﬁﬂ:ﬁ et | sau o | PO | WS ogem | coawen | wsaeis | asenoue (womssao| o o
0 | womeans uo | i g | MOS0 | iy | SMULRLGD AN | LIROON 38 | wO0 | wanves ownsvw| sommeso |0 s
OemEd 1115 RO VR | B VWELLNA | WD ROE D Tl AN BARAWT | LulsAOTIED
i viusen | wemmassun o0 | unowwnm | o LEL T ] AT povws #Or 40 HnLvN | wosaoovns | 10 1va ki idy
AWLYHIHG | LLWDLINTD b (O U SRR 0 rnEa .
MBS A1
dm ETOZS10/TE = THL OreA Vg v .
NOLLITIOS ALTIOWE INIHS0DT | STAWDO0SSY TWILIVEINGD ZE0E/0/TT oL TO0L/0/10: waig Do " S0 0w s W) INVININYNYHE "0 © vosting Buijneg

L § 1399 Japun suafjeaatdo drogafoep Ul poadojcu s ietssd joasetial o)
"S0ZOTY - lequuniy ey ‘pediey tisig ‘eloje) eany [eusnpu| JAIN ‘T-H 10)d
paywn uvoneiodiod sjellwayronad puy siasiiiag yedeag
PRwi] Uopesodio] sjedjwayosiad puy ssasy|iliag jedaag : saisiBoy yyeay

Formm v 200 3 mem®sac Ao A0 e o s A T W SEaEHTS W £ (EE) TINE SI08N TR i)
L0~ WHOD4




L O RSTO I Pl befbs

shok ke Siukhiis o ovad s ik
Rl 3 o ing
T T SR

HAODGT TERT oy Lay
CItisaibld Hiae
WL TS e MNE0 5w

ElbCLE by 15
= b1

_._...L..ln.-u = 1 1 _
AN |
b __ P
LY
N i v LNd eoail | IR0 EIr i NTNOE SFHE T i Wil VK BE | Frww LWHNS Aol HEVvEaio| STatnoeeT | @
/ m ™ wH uncaossy | ot T wi | Ence ol teas | ww w N 9z | svm WINEaIN W Ve Irve| OSETI00sT | &
— i il L. Vi LI Skl 1k IIN'TIE L NI Sl Y00 W wil wH A | FTYW WTOn t-__.l_ REOFEDOH T ¥
1 m - ¥h wioedi | EEDETIE wi | smomamuTnd | vw | ow N 5 | WOIMYIOS & HSINNG| S5FCDOWGL | F
L. m ™ v | Mnoeods | rioreee N ATNCR QMU TYOD | WH "l Wi 5 | T THNHIEVA| SOLEIDORRT | ¢
T W - W ANIONOdLY | CEOEEE ¥H | GINNIHETYOD | ¥N Wil Wi & | ...._.-.m._”.m.ﬂ__u___.m_m_.._u__.._, SOGRIDEONGT | |
......
O\ i _____...-E ul__“__.u“ru“lﬂmn R PR .hm".lp[ NOIOWNE | oncowd|  aussasdsg ...m__u_lE Eﬂ:ﬂi& e
0 | Ao w0 | WO i o H_..Hﬂh_ﬂ NELLYWRAY C] H.r.h____._p_u:lr“.“ IARND | MOUYSNIOOHO B0 | DNANTY | ERISAVEL Eﬁ.._._..n.l up | apuag ey asbogtwy, 0y Sloyhe |on K
2w i | S3mmisan 20 | o amnsse | TEREERRY | veaanw e [mow | oeorowmnom | wos | swimen EE..EEE_ sby
AHMFWHRETHE | S LT dl -H_.u:ﬂ.-!-J OIS 41 ol WL T & I FinlF L ]|

GENTL)

| LA SIIWAE TS NFO STRING | SIUVIDOESY TWILIvELNOD

ELOL/TO/TZ 1 TILLOINWA

TTOE/I0/1T ©1 ITOL/T0/ 10 Wi

(e S oW S W) INVIA INYNYHG S0 - eoelling BaAmnee

L H S g S0 e a0 Snouadeep U pootiogdusd Suotsed o 1Sadsa )
‘BOZOTY - 1equIniy WAeN ‘peEieY 3510 "eloje ] Basy [BLISNPU] JQIW ‘T-M 10|d
pajyw uoiesodio] S|EIIWLAYI0N G PUY 5195|1124 yedaag
pajnun .hﬂ_u.l...nﬂ..ﬂu SlEIU2I0d)ad pUy Slasi|ilay u—lﬂ.ﬂ_ﬂ.ﬂ : ._#uﬁ_ﬂﬂn_ yijeay

[ #TT 30 300 W ARAR AR A AT 0 AT SIS T L T] 10 30NN 0IemosTed)

\ 210,

L0- NHODd




[ e
- oty a2
o i L LTSI b Rk
LT He i) Fhb o 5 i ko
” I raga .:.E1.. i1 gl
.—n-.l i N g n _.r...t
e L LB e
WO wﬂﬁ\-.ﬂ.. WD
f\g\.&m ﬁ-r—w 15
1 ..ﬂ Y | | -
| wi i L Anawnd i | IO L] Y Wi _¥H W R EL Tl HIVNIVS] (ZPaE0neh]
| ww " ™ ALNO B Il | o 080 ¥ T aun| 0w | [ fr | Foom | weOmYY v LN d130WTS] 61 GIO0RET
| v W H s e | LI e ™ MY ¥ L] ™ 8 | anm SMITHN Ha3DA M) DB1SI000EL | ¥
Wh ¥y [ LLNO WO AW || £O0E OO0 ™ ETT iH N ) W | A TTw 1k A CPPWe] by [RTEEDT
] W v ALnf B0 H | 002 COED ™ | wH vH . i | oA Tiwe HIVITIYS] Creiooesl | of |
1 ¥ h L] ALPAD B0 AR 00 JOHD L] T | W L L] 4] R ] AHPT AdDvrrg N HEY Y a] STEREDCERl | [
W WM s L] AL wia L | ZESE IO i Tl LL wH Wi 14 Five Bl Tea 0% Hiv ] evislolvsl | of
Y an ] AP WG W | D007 TOVRD - Ty v ™ P e | Tivm TV WO P EFTNEDOTS]
N " [T ALDO WD W | 007 TrAn ) SIRNO Y] ] [ N Il | Tem 11 [t WL T TR
e L S L wh ARD DA IN | L2080 [Oed wH AL i ¥ N 0ol item TULWE 4 U A | Gl DO
]l ™ ¥h ArQWDsl | CROEtOM | W wa| i L ¥ ir | 3vm TV ARSI | BTERTO0ST | v
L~ T ™ Uk uraucdin | THITIDWN W vl ™ v Tl T IWEWHE E wALNi| SPRTEO0RGT
B b | ] wN AAFC NCH L | COOE foed W WA Wi L] L] £5 el ; FIVERTAIS QN s TP EI0RGL
© 1k ™ N ARG NOS B0 | COOC [Ow0 [ Wil v ™ ™ e | T uLYd 14| WP e
™ m Wi AR b | GO 0 W vl v ™ ™ sr | awen DOsiLWE (WiTe| SLPRL00FEL
1w o W AFKIWOH AH | CEDE PO i it . wn v R T VIS IPEE| SROTERRR
(T
qlt._._,.ﬁ.__ni.a ur_.fh.n!n!‘.ﬁ ull..i.-nli_lu! G Rl i HOFSETS TWINVH noRlRR | EESEE | SE0s w0 G
woisaagne g | RN o eayin| pwoemd | nouvensn | meoes | i et ANEIN. | oy wper
40 WOHNIATE M0 | W0 a0 | | o | sl oot ffmsn it L[ s || s ey aadnpmin -
TIVOHLIA | TEIMARNM BO | AL PNITEIN T T v 5 0va
FENLTHDE LYRALNT & —EEE-.H-— THOES ST 40 LVMISEH A0 Jiwd TwiEile Y| O S i MUY I FrepEE i
ULV THADD NYNYIVD | SALVIDOSSY TYILIVEINGD 5 Em__ __m__..ﬂu.sﬂnis_!i: _. i SHEW S W] INTW ITUNYHO 50 ¢ vsaling Bukigsen

(L8 K225 Japim SubiRaaa aca8uep w prasoydwa wocsd [o [aadsal T}
'BOTOTY - Mequunpy iaeN 'pediey 1siq ‘efoje] easy [BLIsSnpU] JAIN 'T-X 10)d
paiwi] vonesodio) s|ENWIYI0IaY PUY SIB5)|IIad yedaag
paywn uopesodio) sjEdwaylonagd puy siasyiiag yedaag @ Ja1s@ay yieaH

[T Wl s A i o ane s e TmatiA T i ST e 8 £ (R0 T YR0mn aRETEYS IHA)
L0 WHOA



207

B A e T b e
LT PR Siekpg
derpas i -l

by 3ay g !

N
L _ R .
Wi W wh ANE S L O T ¥ AR L W L L] L1 WP Fli LEVHE Hys AVHAAD | TOEETT0re I
RIONDET LELL it [ nl B 1n.9 NOSVI e lin
OT AN Wl RNy AN JEE TR R 1ErORm R TR0
LTI TNTE [aFRE Lt D A WP Wl 09 ARSI
30 | wosulingsn | o wumug | MO g | TR AR AG0RS | RCLfRATIGC | WheERAL | o Lo mosaowusal (0 | spuan sy saknanyl ™ ey
AV LA | ki S0 | ALng IRinss AN 3PS - S | Wi EILE Wil R 40 Pl Y0 TN 0 o ui oy asfariiiid
B . S T it et ] ] 20 inaTE L ] | TW IR LV U | RO D TTLLYY | Dy ROEEE LN s
[a P ] TEFRE) _
CIRETY] ECOC/ O/ IE © THLQIYA TR 4
STFINEE INIWAINTE LITR0Es : 30700557 1o NLTHLN0D EEOC/EOIEE L nn_ﬂ.ﬁnﬁ.___nn S amenyg D * SRR " S Ml NI INTNTHG i @ uosilang Radjean
[Fgr pas aapun supeasc A niusowp wp pasiojduis fusosd o sy w)
'BOZOTE - [equingy |y ‘pedjey asig 'efoje ] ey [epIENpU| JOIN ‘T-H 10)d
paiw|] vopesodio] siENwWaypoIlad puy ssasipdad yedaag
pajwn uoneiodio)y sEIWaYIoIad puy siasiiuay yedeag | saysiday yyeasy
[ #0n 3mi 00 8 s e e i 1 W A A e SaNoEHIS W L L) 3e S0 0 3 28 Sud)
L0- WHOL




RIS B e R g
BEOEbhih R santiy o mar.

v ALTD BOM 14 b ge) ] ™ WA L wh L] 3 1A BEHAS HO RS VST BENSITORN |
ik AL o s | FTORROOGD oy W e Wkl wy £l | 1rem REatls HvPITTE I00| ebUaxE |
wh Aemdutd L | IE0R FOER L) NI i) wh Wi L | dvwm [GowrereD srreopiie Loy eelioore] | ow
[ andbod s | izuezowg [ A HINH I ™ il [ W | i WA WOCUT| ECR&raeaT | o
™ ALK e(H La __h_uh....n_.ﬂ_ wH TEHMVHTI v L Wy e Fl ] HVNTE TS| RRSSDONE T El
w inoEE L | O TORE i TEHIVHCE W il N 1| Wi i Sy REVOE] | T
W Alhowis iy | TI0E 20 B0 W ._.__.u:!._uu_-___.u L] i Wh | T el W I0Nwia| CERLROOMEL | 1f
L) ALTMY W L1 LT O WD wN I_..W!F”_i“_. ur i R EL I'mN e s g EIOCNGIRET 11
™ AL S L EOE O LD wh _.-_..-I.l_l_ L] L Cil L Bl JEEMO] AN N B SSTDO0EL [}

% [T acnowos g | FECEEG AC N oI wn (L] [ 6 | T | wanahHELs wvts W] TerioCeRE | 8
- ¥ wH L] & LME] WO B COGM CTFFD ™ .inl_l.r_u-_ Wi il W ir v SO NWINgADE SR i
s Wi W W ALRQ oS | FEOT COED wh _.__ul...rﬂl_ W L L il T | drem e STLIN T v m S oo []
e 1. vN wh ut ALFW0 W iRl | EBOE £00EC i TR 0 | ™ i ™ 57 | mww HOMG YOORA LY Z9Gatamel | %
L~ L R oM Wi wrawos i | rrrTom i T ™ W ey FRETT HEIES WPREns MOy ad] SIGEIOONGT | 8
_m_u,___m. Y o L] N unoao: g | 1RO IO Wl I i i i (T EL WY OO CESCROOreT | €
: s Tl N Angwaa g | G0 00 wH T2 i N ] L | amw WRHITLS MRy ] TEsoeoel | o
2 : i L] T AL Wk L PO T0IL N u-.u:.:.-____-.._-L. wl L L] i [ 3 T S0 0N BVHONHAYS| ©0TO800sT I
(s E
— mud.un..__ﬁ_ owiey o | OO | EECE | woiwnt | omawnd | weasdss | mewose | womeswo | weow |
F TR N ST D Tedimalamiy i A ALl EATRAEHL A0 HENEHL | DTS a0
40 hiwd !EH .-_-l__._.-l.:__.-—m._.l.__!_ CEHE G Y b !I._.ii.ﬁ-_ e MULLYRRTED WEED S B 0 DRI BT B AT A I-.-nc e N Ty .
HLEN, JENLYRDE TIVHLLIES & | o i AN WAL WD R 40 REYD ._.!.r.:.r-.!.:.:_ A0 NN | 0 MOR I O e 20 g
DION 505 i
; EZ0E/T0/TZ | TILL QUTWA, e e S
NOLLYBOSH0D WONI * SIIVID0SSY 19 NI HLNOD oy e S S ey " sre N s Wl INYIN INYNYHO IO ¢ woaling Bupgpaey

|40 1320 aapun ol inaisFurp up podsteuss ruoresd o Esdead ugl
‘BOZOTY - equuniy ey ‘peliey ;3510 "eloje) eary |eiasnpu| 3QIW 'T-4 1014
paaiwn uenedodio) sjENWaDIad Puy Siasiiuiag yedaag
Pa|w] UoREndIC) S|EIWAYI0NAY PuY SIAS||ILa) Hedaaq © JausiBay yiesy

{pTT 30 a0 3 A kAo A ATCE D RO TR LA B ST F £ (31] 310 WBaN aEe )
L0 WHO 4



209

Lo g PR TR e b vz
FRERIEALS MY Ml p b 0ty s
3 R - T
E_.E__EE P+ Ak
LB 22l ey
_-__.EH._....nmi.ﬂ i By
|._-.....1.|_._..._.l‘._ £
NOITHMS Tew 330 gy

R DTS

a— \
~ ]
f o\ [/
T WM ™ e MINONDIIH | COOC 00 B0 ¥ T N " ™ b | N | HYWINA HS3MAO| COCHCODNGT | &
N Wl N ] O TOED N WAL 8l i TH ig PE HRWA WLk ALEREre T i
= e e Alh0 803l | CDOZEDED ™ WAL = — ™ 3% | awnm | (DS ovivea| (968T00WET | 1
N1 f NONNEAY | NOSYES STNWIRT | NewH par Y
oapaqy | MIPROMOL | im0 | i NOSNaass | v M wnoowd | ol o T T
[y nonsH 3ans AT O Wan90 | Waesa INISTHA D | mees
et BOSEMLLEND | T MU NG 40 DOviBa | MOV | e ABY0 | o anaor| s | BEUWL L e |u aae]| T2 ot o o e b
v | 1| aanamwnew |3 siomanss | wonw e wmaiw L S [vod oY ity
N | 0 YR _.E.EEIEE QRN 1) # 153 wive O 0 svg

~ 13 .
§ ] -5.’-,

"ILT LA SHOEITIHI 0% STLWIDIOESY TWNAHLNOD

(L8 128 ddjrer Sudgiedo Snossduep u) paadoyius Ssucsiad jo padsas e

EEOEfTA TE & TIL OiTwa

|

HEOZ/TO/TT BL TT0L/T0/10: woky|

[HHY SN SW) INVIALINVNWHA '3Q ¢ uoalling Sukyii

‘BOT0TE - lequinyy iney ‘pediey 11510 ‘efoje) eauy |einsnpul JQIW ‘T-H 101d

payw wvopelodion sjeNwaYI0LIad puy sias|iua4 yedaag

pajwn uspeiodio) S|EdNWAYIONS PUY SIAsKII4 sedaaq 1 sa3siSay yeay

PR 37000 30 A A 0 AT T SIS 8 L (L] 300 MAONTY O3-S 6]

£0- WHOA




PO EDy O Dkl R ok LA
snmk el E il BE cpt ek fe Bk
[TE° T NTEFTER N A L bl

e 7o mikkl

BLO0 LGB D Y
(et ! o e

bR AN

s

o L ek LS
L e Gkt
=i L ..___ ] [T ¥ uNoBiH | FEIEFE0T ™ il vy ™ WH TRET BLYS O] LESSIORER | §

o ] ,_f].h. N L ¥k uNOWM i | I TIRD ul M ¥y ¥ i vr | Fwa | Julvdieeseasing] sEteioomen | ¢
— N LL v UNOEOdIH | FEOE FO7E0 vl b i L] wH 153 Tl | 3T N e GIrel OSTOE00mER | 1
N Lkl -ﬂﬂ“ DALY | BFEYLE i in.HHt BOEDATE o | seweedig | SSenORO | EROM BIHLO0 WO

L PR S o] N RTE R0 LLERLT NOHMIISNE LTIFN T s ] W00 NOLEWANOO0r | WYL | GO0 Wheswwud | i in | meeey - Prpe— g

10 v ki |0 ) alim 0 Ak |40 oo 3uvs _Eq.a_._E:I..-. wouvnienv | umun  [wosorsosor]  essu PRSI [T nalaghay | W%

THNLune TSI 31 MRS 0L WO WO a5 C iR TIT] TAHELYN MH | o0 LY | 0 MDY #0 iwd #0arm

|

Al LR | OIS 4

STEAYHL ONY SHAOL WADH = S3LYI0SSY 19 LIOWHINGD

L0/ TOMTE | TIL QMYA

ZCOL/T0/TT 90 TIOT/TO/TO: wedy

(v ‘seaw sl INYIN IRYNYHG “4q 1 woalling Bujjpniag

(L2 1295 Japum Sudg jesada smosBuep w peado)dws |oLE jo yandsan ug)

‘BOTOTY - lequingy laey ‘pediey :3s|Q ‘efoje) eary [epIsSnpu JQIN ‘T-H 1014
paywn uonesodio) sjexwayronad puy asniag yedasg
pajw vopesodio) sEIWAYIONa puy sias|jsed yedaag : saysiBay yijeay

FPTT T XN W DOUARTIUA A ALCTR "I RIATATE I 53IN03HS B £ [BT] TI0E HI0NN 038534

L0- WHOd




L
LoTRR ] = .._-H.r..r_m. __ﬂ._udwu”h“”.
- b ond, Ml
i .u.:-
»
AT |._.m1_ L] PP 0H e | T IO W (% Wl L] L] B | s “_.m_...ﬂ m.__._._l_q_mm WRWE Ny A| TRD0RET
M 1 —H ALRND M0 B s 1 L] Lt LE] kL] L] 14 e ETAICAYH BLYEN ] §5 SRR
wh ARD W L0 00 W uh Tl PuT ubi L") i 3] F ] 1T O A e BT R IR
R Lina aeH 4 .u“—....ln._._._._u... wH T Wil k] W iE | TN AR L T W ] RO LR L
h WANG w0d 0 | ZE fes ¥ WY (o i Wi Of | aren T
wh LR ST TE] LIS 10D Lt Y Ll ] i) YE | AN LTl @ wINYNY]| TEOTTO0IT
1511 Pl ol s ] .1.ﬂ.a aEh L 1.1 SIHTY W £, | w5 8t T 1=1%va YHSYH S| JLER Dbl
AT vl IMEB0d I | ZE0E 4040 ™ MIATY] ™ u " ic | aem AV 1R AP Lo S S IO0RST
]+ L] AL B TTOE Ta Ik ™ Ty 1T Wil L] W 1 | Tvm T it W | OO RTO0RST
il ALK B4 @ | ECDL 1010 ™ =TT Wil ¥ (2] i | TR FONEHIN Ak HPCTE| &L LPITEL
2 g 3 Wil ALK WU aH | IO DD wu pre TR Wil i u s | owm ZvervnE ALV MGDIS] SR TOTRT
i - W PR G T 2T ] Wh BT W W bl o2 i ] AHOWTHER Y| CEEL DKTRE
B Gl ¥ ' LIMWOH W | Eood iGia ki BT Wy ah T e | awm BwalvONL L Avav | e S EOOrRT
Ll L] LM B0 il DT 1A Ll Dean e e s o 24 M R e Rl BT
e —__‘ N [r Ny are val | TR0 9 EraN D s "™ " rz | Trea I35 MOy Hirss| B 18Il
u..__ ....._i. wh Wi .._._.J_m_rE._._u m._u.___ oLa ey LRING y W H e | v I Tdpe YR WAVHD u__m_:nﬂ___mh
_..,l....._'.-._ N wy LD 0 ETR T IO W FiEly bl W v Er e AT N SviA] el I00RCT
[T Wi VN LN WG L it k] DD W W Wil HE T SHERY B FFRETLIY] LD TOTeR L
2 .__..4-_ ] Wi LUK W0 b | EEDEELan L] LT L] L i CE | wwewd 3Tl HESMYH LY B S0 ST
Ll
uospaitd Dﬁ ey | annam | R womss | omowyw | deuwiessg | wmwosa | woswnuo | owom |
0 BN §0 | WO HW SO Kiatwlding — LR R ] 500 O LSRG P ] [ R e JMISWNL | ARTTIH4 40 " — sty alopluy o3
EERSCTECE FL R SR AT FLY 1 B0 L LT L o LRI AT R Emitrprhury
VI M | SR O | ALND TSR | e, b i A0 1R W S| SO0 AT | O T 10 11w 40 liwa iy
e v | 1aYREUETD A (DL B OESILETY £l # EaH
o EFOZTAME: 1L aITeA s ' i B
AN SO0 ONY NIV L' © S LWINOSSY TY ML ELNOD ROfTI oL T TR [HEY SEEW S -E"_ AN N NYHO " A0 ordlsns BujAgmion

LH e sopum yuope o snaasbuep o paekapiuee ek o e ug)
‘B80TOTY - 1Equingy neN ‘pediey siq ‘eloje) easy |BISNPU JOIN ‘T4 40Id
PRI U0IRI0dIO) S|B)WALI0NA PUY S195) L4 Jedaag
pajwy) uoesodio) sEdjWRYI0Lad puy siasyiuad yedaag © JausiFay yyeal

P TE VM A0 R PO TLA A A DTN T A LA T SITIOIHOS R (ST 0 HA0N OFBTESIEA)
L0~ WHDA

A |'_'] RN



N

1

Zﬁ,ﬂﬁ

ALFEN HH L1 £

DU TN}

L]

i

MO HI AN

{LH K I

LEL
0L Janss
RN 3aif15 B0
RE Lt ]
LWL N

Ty LY
i RTHE HIAA

RO BT dimad e |

0L Bul TALALHTD

BTV 0T L B
= LW Rl AN
Gl JLWES WaOm

LU LB ERE

LI
PR LR
LT 1]
il
i

ppcdeg

LUETL 2y ke ]

Wy BO 40
O &0 Tl

™
VIR
RTNLL
DHIAYTY
WA MO

A
ARSI FO
LN BAAD N
40 3wa

waay

uj
ady

UK, WG

o wakopou

HOZLOELITT] HEAAYHE 06 12Eue T
S QLT S3ID0T0MHILL INVATYE | SALYI0SSY TWLLIYHLINGD

EEOL/TOTE . TIL QWA

teorfeafer oL rTodfenfio - wosy

[Higw saa i 'S W] INVIA IRPNYHO 50 1 woslling HujAguios

(L% 295 Japun suoneisto snouaBaep u) paatopiues suoniad |o 150 o))
‘B0Z0TY - lequiniy Iaey ‘pediey :3siq “elojel ealy jeLsnpu A1 "T-3 30id
papwn uonesodio) sjE3WBY0NA4 puy Sias)iuay yedaag
Paiw) uogesodio] sjedwayronad puy siesyiied jedaag : Jagsiday yieay

(LT TN R AN A AN AL NN IO IATLAEL I STINGTH0S B £ (RT) 311H HIOKNN O3EMI5384)
£0- WHOA




i AP NDS AN | COO 0 6 ™ [0E ™ v ¥ & | Ivn :
: Wi ana oy i | Lo o0 B P A = e e 1f | amem .:q-a [P HEEHE b li_ SOETErS]
1|.n..... - . WANHEWOA Ll | ZZ0E LU D w RALI ¥ ¥H H £2 | dverw Y ARHS ivd330] Trenenorit | o
r.-.......... 1. wn whi e KLri) 0 iy | EFOEEG L0 .y e ¥h W vk 51 Free
il Wi wn WM LU W0H kW | 2002 00 ED - nAnN i "™ i af |y
e 2 W Vi Wi | undeiid | I o m wiv WAL Wi W ) o 1S [l _._ Gichenmel | v
™ 1 [ ™ " AP MO AW | 200 20 I ] AL N i ¥ TR E T T e e
- | M L] AEF Al | ETCE 00 R L] WAL L] i Ll T i e e ]
2 ._..___ T wh ol HQINCT W 1 Pt i ol whl k"l oM Wi wu | TV I NAHD HA| (SR ITET
| wamacm RO O ST W ol
seasunmy | Ok DMARLID | iciwe WOENDUENS | BV | L s | ioraome an | womvarnne | i ”ﬂ-ﬂH ...__H._".___....u .
T T NOGALATERO | 40 WO MU 0 00Wk (MO | Ly | 50 wmsiw | o norso BT PR e e B o i i an
FEMLI B | D AU LAVES WO eOud | e iy
mruvnos | e | 81 s e prg s 40 Bl PN |06 A0 DENIVR| W04 NOSYIH | B0 3EWD #0310
._ SISHAHIING LSNOD IWXYTYHYIL | SILVIBOSSY TUNLIvEINGD n.aﬂﬂﬁﬂﬁﬂhﬁuﬁqi. Iy " SN S ANYINLINYNYHO "0 woaling huylgpeg

(@188 gL Susneiada mnsaluep b paadodua neoriad jo oadTei o))
‘BOZOTY - 1EquIniy waen ‘pediey 1isig ‘efojel eauy [EUISNPU] JOIN 'T-)H 101d
paw(] uDREIdI0) S|EIWaLPOIIag PUY SIDS||a4 yedaag
pajiwiry uoijeiod o] SIEMWaYI0Na4 puy sIasiiua4 yedaag @ saysiday yyeay

LT OO0 0 0L TRAR AN AL TN DK AN T STIAE IS 8 £ (9T) e 30NN OS]
L0 WHOA

I".Fli1



UETTSTEI 8 Mt bbbt b
EEnAfEEIL Ewp_.._.q ....1:2..._. ."H..r.._.n__
Btk § Wbl BN (L | 0 beis
..t..l...-._.wb.—::__.n_ﬁ___ i . .
[ a0 Bt o ™ wnoweiw | smeeEE W W] W - W v | rvn FIYH H¥HATTE ORTEEY] SEESCOCRET | 0
G ) L1 e L IEOE T EL i | i - via s | ivn HeriD 30y ceEviEeel | o
T ™ aroupi i | o wa E | Wi i i S | rvm WVH ATIY| LECOEODREL | 1
™ alliyeig e | EROE ToWL way NN i - [T w | e e v POt | o1
- b | m ¥i W irawtd e | EHGE IO ¥ [ i =] [T we | awn | w0 aseeETAeE] eSo00RST | 6
E— 7 1 ™ ™ o urawM e | fooftoar 1 L T 2 i D A | HE EFLETOONGL | &
1..1.11.._ A I ™ ™ ™ rasm e | CROF (00 iy | i ™ i [ R ¥ ROl | L
A B A [ = - urdedia | Coc o ™ ATl W ™ ™ [ D T JE_H ERITOmAT | 8
| ™ iy I aid e | ESHE DA UL ™ w3 | ™ ™ (] S| JTwn | T wTwLenes OniTvs o | DR0SEoOvEl | s
< ] i " urawnese | orioa W e | . [ e g | WY (eriE| LSECEDovEL | »
- " vy - MM WMi: | ZEOCET 1D [ e [ . it | nwa AWIYA | LOPNT| CERFEDINGL | °
~ ™ i ™ AFmwoa e | PIBEETID ™ Tk | v [ - iT | e AT CLOA] EEDeR] | F
N 1wy [ ™ AN W4 L | ZIOEETID ™ e v ™ - it | mm oA WSl TRRCOORAT | T
MO MOGOWTS | wOfYmOTPNLG | emaTs
ML ___H.E__.-.E oD | i wonsadss | wvoma | M | arowi vy | | OMRID | i e | e
" 10N | 0 Rl | MOuveeeg | O LInaded L et St ey 1O INWATE| | o a0 kY | O
arvawan | un semisoen Ao TN | LWAS O W pibtal [T R TERUH Pl i G prmsioin muvg | sby
TURLYNGIE 40 LYCRMLED 1| O LA CHULIED NOHS GOSN | 30 1
(11 10 SHIKIINING TIHSILTWN £ STAYDOSSY TYNLIVUINGD | srerfoolys’ TuL v IV STV S INVIAL INVNVHO *ig © cosllnt s

FEOTJTOIE 0L ....m-ﬂuﬂ_.—.._i.:

W95 a0 Sudnmadn snosaBuep u pealopdai SUGLed (0 1368l )
‘BOTOTY - 1equiniy ey ‘pediey 15)g ‘eloje] eauy [ewasnpul J0IW ‘T-¥ 1014
payw) uonendio) s|eluaPonag puy 135|124 yedaag
PAW] LopRiodIo] S|EIWAYIONSY PUY SM5)1U24 yedaaq © smsBey yeey

§eTT T o manne s Anciie iAo o snaasos B 2 (5T) 300 BI0nn Qe

£0- WH0d




215

R ith bl Bed e ki L0058 T Wi ...-...!..v..a_ . Wl _| w EL FwER LY P YN R e il ot Eoowdl | =
[ [T ™ aiMa aa il | ICOT 00 [0 T WML h Wi [ ] ar | Tew TITIV | HETHANS (Meaih| FOSOFEOERL | T
o Lo ) WO Fln OrNvLED AmFin
pE— o e DEEAEIEET | I RONCERET | MW —— BT BRI | MR | WO LD THOM —
S—— WOERRE T ORI MW | 60 OONEE LIVLE | MO s DABLALNID A LIMD0E BT WOLLVEAI00 | ERAMYIL | JO0WISMYWL | ISR O =
| s -
e T Ly Tn e p—n—" e ————" R et [_El..:-q_-u._!ﬁ!:_ S SHEIN | DT | e
T | piwmiiasno | o i adwsss — OEMEAE S | 0 e - IOWHAAWN | W0 ROYIE | 40 kv 40 Liwn
ﬂ.ﬂ:u__:u ._.EE?_._ -
SINTNMTEISHI NALD BN 511 T0SSY TN k0D [HEY SN S ... wialang Judy ey

[ £g a0 papan o) e s snolue p uj pesks jdiss weeiad o wedas i)
'BOZOTY - |equniy inen ‘peBiey 3010 'eloje eauy [eusnpul J0IN 1% 3914
Palw(] uopEIOdIo) SIEAWIYIONS puy Sis|1L4 Hedaag
payw uogeodio) s|E3|Walponag puy siasyuag yedsag @ saysifay yajeay

CETE 3 000 8 A A AR e 1 WALAE I S NN0EESS F £ (BT TIne HaIomin s e S Ted)
L0 WHD A



216

L Wiy i " L] L] s ALl HWI10E dIMNMa H53A0H] fSErdhEnl
N b s il WA ThH W JOY N WY Jd2 104091 BRSSOl
W T
O i ia Wi MOTTETS OTa ™ HHOM HIHLD b i Y i
" e} N 2 TS EIREALEID A8 | LOEEd 1LE A0 E AT L LA 0
N SR, R Rl T T [ 1Al 45 N T ERIL 5
| 0 OONSd LAVIS MOLLYSSAYI | 50 WIALYW DT | IMERATE syt temmista
gl el b - TR Lt g 4 v 40 11w
oiusamumn | S SRR

QLT LA SHN LA WEYIA
B SIDVHIAAIE N0 - SLLVID 0SS TeNLOYHINGD

ETOL/TOSTE ¢ TIL QITRA

IZOT/IOITT 0L uEuuﬁn._.:..... T

HEY SRR WS W INYIA MY NYHO i | eoaling Buphgniad

[LE T B pLIn LTl LR W] M BILED U] DASAD|0WA Budead j0 oS Ui

"B0Z0TY - lequuniy taey ‘pediey 11s1q ‘eloje) easy [eIsnpul JQIW ‘T-M 101d
paywi] ueneiodio] siENWaYI0IAd Uy sias|iay yedaag

paijwy) uopesodio) siEdWayl0ad puy siasyiuay yedaaq : JaysiBay yieay

T 3 s A A A R TR TR A AR R STIN0IHS L (81 370 H 30NN 03935 6|
£0- WHDA




@V ¥ kit i thhied PERID
PRIV AN T LANLE L
T R LN T i | Fain ) v il
TR e S P g 15
Wi UG s sy
il Al
D S T AT S

s

- 3-%?
_...,.Il._

217

™ AN HOd L4 | TIOT MG | v o6 | drem | LNeNS VR Hivaw e POLICOCWRI I
NOEYaN
] e MO | ovevisosew | wowowns | anowve | seussdss | mecsn | sow ssao .
PRSI | DLGINGE | DRI NYTRAR f—
WEHMAAT DRAIENTD 48 | LON00NA 308 | NOWRNID0 | EIANVIL | S0 WHSMVEL | LNIGESd 40
.,.-____nu___.EI ﬂ“” hﬁﬂﬁr #0 DD 1WS E!Hﬂ RH YA | B TTHELYW B0 8O0 A0 BON DM DNANT! | IMEWMACNER _h___ — Sieing nfumndinrgy s snhry | ot
IPLTNDE | LIVIMAINED o | 04 0 e nLm H.wt._ _l_.l_._.- 40 LT G b XD, | WuNCE. | KONV 0 uva
7 ETOZSTOFTE " TILL GITWA, r ' il
10MINOI 1534 1140 * SAAVDOSEY TYILIVHLNGD L L Y gy SRS ) INYW INYNYHO g ¢ uoaling Bukyyan
{i § 1395 SN FUCKE M0 SMUSHUED Ul PRMACKILE WO J0 a0 U))
‘B0TOTH - IEquUIn ARy ‘pesiey 11si] ‘Rloje ] BauY [RUISNPU) JQIN “T-X 10)d
paiwr] uojeodio]) SIENWAYI0IIAY PUY SIasRIaY Yedaag
payw uoneiodio) s|elWaYIoNa4 puy siasliuay yedaaq : sasiday Yieay
{ WET 39 63 W AN AR A AT TN IATA T FTINa IS T L 198} 3N HI0NN O3AnTS 3k d)
L0~ WHODA
-
a
£




it |
-- i s
REI?..HF 3 ME ' T PETEL g s
S L T . ._,.p o
e T oy
e, PR r?._.hu PP LT
MARGR 2008 1 gy
v RIS &
MO0 oy 2, i 5W
kil e ‘18
l..-...-..l.
|
g A/
| ™ I i wd o | TE0 ool wh u ™ W w | | Tve EWBNC U 1] Coemioomat | &
T e W, LR e A | Toorpoar W™ 1 e Wil e TR EL e L s B
™ ™ v Wnawdls | CEOZ 06D e T ™ ™ e o | I AWENIWT LIS WA 1ML | DOOR00PeL | &
N L wy wh WO LW | FEOC AT vh il M i i £ | Fran m...._.“_I...._n_E.._..._..__.m_Ep.vm_uuTm_n ¥
v ™ v ANaNDd LS | 20 206l ™ u ™ W Wi GF | TN | RV L NYEYRYE WS IR ORRpCOORG] | &
Yy W Wy SR WO Lid CLE TN ET L] i ] uR wh [413 I | WY LN R T TR I E
i il W W PUE ol ot AT Ly b WH i1 ]| WH '] L -1 sl 18| vHEY AYHTE BV G DEE L1 [
wosoks | 1) .n”uﬁl HOASRMS DAY IH OTAFL30 THSTH NOBS .ﬂw.!l.-._.-l iy ety - v ! Sk o P
.mt_......__.._.H—u..r L = MR TRE i FY: HOWUNSTOD | ELENYEL (408 HRNTIL] a8 iRd 50 apy
RO S 10 RN S LN ) DN 1WA | HOLYSINYEO] n " L) 1n) BiAYT] VAT RO Td L] Impany BT S kg L B
#hhhﬂ.uh.._.u.-.i_n.iﬂ bt Rt 2 " .luu_...l-_J_.hr T—— ﬁﬂnﬂq W NEWY I ”——.-.ﬂ .Iua._..l_-u_-_m e
JLEHALLEITD 4i | Ol did (N0 AN RN & 40 LR WH M
ALT LA STOOIONHILL MIANIA0: STLVII0SSY IWILITHINGD EEORTRO/EE L Tl OYVA Wi SEEW S ) INVIN ITVNWHO “10 ¢ voaling Sudinse
LEOLSEOSE 00 ET0E IO/ L0 - oy

| 1S s pan suoriado snosaBuep v paahnipdwe sucsiad jo jdsa ugh

"BOZOTY - tequuniy 1ney ‘pediey :3sig “eloje) easy |ewsnpul 201N “T-H 101d
padjwi] uopesodio) s|EXWIYI0NIJ puY SA3s]|ia4 jedaag

pajiwiy uonesodio) sjedwaylonad puy siasiiuay yedaag : sajsiiay yyeay

| PET T w0 F 1A AR AR A T T R T T 1 SINaEHDE 3 £ (BT TNy B3aMn 03 EIia)

L0~ WHOd




G .._._.?__...u.u. £ u.-uﬂuﬂ.ﬂ_r .__.rL.. -L._._._._

Sanmlehis B ekey

P_.F..m
+ bl-h
Hlanly

..-. i
.. i n

J rt.._“m.u...._.._n

FE: h

ik sa E.F_,
:..3_ i

4_
.5
TS
“::-
_._._'l-

= N e A0 B0d 1 | COOE DO L0 i WA N T " FE | 1o | MRS v 2 SEEDRGL | &
o wH R AP0 B0 (i IoOE rten Wi A uH vH whi Gt § 3w Hleai s N LEGOERHDE | B
P v W wH irvd WO G | ITOE 20040 W Tiadd W wH whi T EL L L s Eer el
Iy e [ el I T W WAL ™ N ™ TE | 07Pm | HENE du oEduBONe | CRS0ECPET | 4
_.__ whi [T} EL) LD I L FICE fO2d L] b 15 ] L], ] Wil 18 11vr SSRGS NN YA | Bl iiorGl k|
._ Th [T w5 TG IO 0 40 WA W wH M M or | TR U TR | SRR | W
o | W Vh ¥ Anauriss | TONT0L0 f) g N b ¥h | 3 EWIRIW & Hp | R IRDIRRL | 5
o hq Wl N wh AN w0 Lk Erai ol Lo P ALY Wh wy Wi S | i | AT WO YRRt | ROGETIONST | T
2 | wu N W BT 80H 1 FEOTEOANO s E R LT L 1] GF | Fm IO TN HD wAATS] TERITOOrRST I
1 Wi WS
BT (i EE ]
ETiE il BRRAIEETY | ETHYAYD HL NS pniiiag | ISAVEID | ESR0M EIHLD
i G (L L irie RO LNTEREG | ey
T HTY 401 HIRARASHTR gL SE0) 0w WOWYSNODD | swsaval | S0 EssaveL T " ANRICE o gy
POALWE) ML E.u&.ll...i“ LI, WOCH AATMD | 0 CHHES 11WEE Iﬂ.ﬁ.— R TR !_.i.ln._..l-u“: :nlﬂ!-n.__ SRR FIAMTY - N ..ﬂ . aaimad 2 o
LR _.“h_"l._.: o | Mol A AL o i 0 AL A0 FENAYS | WO ROEETE 400 LAV
A DIUUED | ORORDEE &
ELDE/I0/NE . VI OITuA 4 H b=
y HEH S AR S ] ¢ weadung Fuskynasy
MOHLLIVELSNOD WOODd - SILVDOSSY TWILIVALNDD TTOL/E07TE 01 TT0L/T0 T0 : Wil I I AN INYNYHA g
LR 130 Ja pun suoiriedo s i o o) pe et v vy o paedeeg )
‘SOTOTY - requingy iney ‘pediey 3510 "eloje) easy jEasnpU) 201N "T-H 101d
Pauwn vopeiodio) S|EJWSYI0Na4 puy SIasi|iuay yedaag
paiun) uenesodiod S|EIMUAYDa puY S1asi|ua4 yedaaq : Jeiniay yieay
[ #TT TIH BN LA A AT 1 T LA 1 i ST IS 2 £ TEE) TNNY Wa0Mn O30S T
L0~ INHO4
-

\e U E




Ei e Tlr A o [ETET
R - o T R TN Eikll
Uil D o [} o i
s 7004 RARAGAN khiky,
WriD g U hay
LT LR P e
NUFCWNE Wulnm T w

Wmﬁﬁﬁ
..l....lul..__..ﬁm__......_ ._.‘ .._

___ ,,r..h

L] W W K1 W0 EERE T 5T N AL W W 1] EC A k] i_;mﬂﬂﬂ.m_. 4
¥l uH N L el i | TIMEST | b WAl Ll wH W BL | 11w WA PN _._zl.__.n__h-m___n...a._.m._“ i
N = W W AL B | EDEEES) N WAL Wh ™ wH we | v WU LRV | BSeroonet] |
WIEECH AR T MOSYIH TE1WLAND HHrald |
lﬂﬂ.ﬂ- _n Py - HAW - N A EIT BIERCTLS U] surm sl AW ] MR LD ETat —
" TR T s A41LHTD FCI TMLLMLEID KR Lo LITa TR | [ERLet T FIERTERTER P BN B 0 mpag
N BT HO NS WAl A f{HH 3 LT L T k] uj argpua Bury salapuy oy i
1AW 0 HLRS HOILIVRI w0 B B 0 TMiANTT LU L T P ETagr Y] swaburpile g
e | (FENARR 0 SCACIMIBEIIER | SUAFMRIM Ole)  TEeEI JOND | TIMLIVWE MWVH | 80T J0 THNLYN| WOIROSYR | JOluwa wava |
ALY 40 | Ol L4 0RAnsad AN B EENR AT ]
] ETOE/T0MT | TIHL O ; 5 :
1 E L + usocailan
411 LIM00Ed 000/ AYNYEE | SLLVD0SSY TYNLIVILLNDD R e R THEY SEawW S W INYIN INVNYHO g 5 By

g e rapun sua e ado nod alep oy pastodas semead po oadsan )
*0ZOTY - 1equuniy ey ‘pediey nsig ‘efojel easy [eLsnpu) JQ 1N “T-3 101d
papwi uoneiodio] siEMWaI0Nag puy siasynlay yedeag
PAUWIN UOIEIDDIDT S[EIWSYI0NS4 puY S1asijibay yedaag © 1a3518ay YieaH

[ WL TMVH 304 5 1WA TAN AN VTN DOCTIA TN ‘1 STINAIHDS B £ (81] 7104 430NN 03RU05T6)
£0- WH04



B MR T B Rl Sl LG
suanin e miper gy ovee ety g

T T TRATE R R S T H
L= ki r.._nﬁ__..._ | 5150
i ..uu.. o N Fay
..___.r HldY
0 .._H_E.j v 1._
—..P.._H He b=
Y ;
-t . - ™ ot L5r e £ | PO GO D pe. o e = " 15 | S | (V9Awn v wivs Proowa] BETETOmET |
2 \ .| ™ ™ M g | IR TR W 1AL mh v [T FE | 37w TR WNINER W] o roEL |
2' ¥ ki i Wil LINO WHLIE | IO FIto WH WAL ¥h ¥H N L Rl PEIEIDORET | 1
woanuns | O WOEDEN | NOTERARAE | M MOITANS OTMIRYH | Wewnedag | JONVIORIS | MECW NERMLO o o
aany sy DL UEE UMLAILLELD | WL NOGNISE | WOad | | sanoces | wouvenooe | wiasenes SOHENYEL | LNIEIN D P
HENENBATE B | O M WL 4 i E T ] s i i o i uj | A ity . L
”H_.__.n” FEINLM) 20 [0 L0 IPNARE | JOTLESROMINN | TroNE SN | TRV AV | BOE 0 TR0 B 09T 401 M 40 30 g
ALYIHAETN i | O 18 COuNLETS A INE 0 LW T
. | EEOL/TOVTE : ML oneR (MY STEW S ‘A : voading hudyag
SHOLINELISNOD MLV | STLVIDOSSY TWNLWILNDD TE0I/T0/ET L TEOE/TO/a - wea Wl ANV ITYNYHO ‘10 :

[£8 Das sapisn snmg e san i caBa s o peatuloydaine n.:.krhn-.miu. (R T

'B0TOTY - 1equunyy prey pedjey 3510 'efojel eany jelAsNPUl DOIN ‘T-N 301d

paliwi] uoneIodio?) S[EI|WALP0IIa puY SJas5)|3a4 yedeag

paiwi uoneiodio) SEdWBYIaNad puy siasynag yedaag ¢ Jaisiday yyeay

[ ¥UT 3001 000 BIAN WA A0 AR ‘DO BIATAY 11 STINGINIS F £ (81 310 B0 03WHD5d)
£0- WHODA



e e

TN T 151

w &
=
E|E

T e i

=
LN AT RN, PR | LU |

i B A
i

E

TEE b SRR aied i

T EE G

) BT
—fm
L

L i i GRS TOCNGT

e

22| E|F|E|E(2

A FEAYF 1 T R TR TR

Tl HoL0 o UNEWOE sG] il LIS IEHEL

AN S| TRREI TR

Ty TE TR isae 5 IO S (el

2
£ b kod b B
i

Thib Tt e I (R e

HHEHHEHEHEHE

[T} AE | wmme YR _._____.___.__._.u_..-._"_ SR A0

g

wy Fa. 1] TV MO T | TR OO ERATFGL

[T

G | TR T AL o T | BT TG L

=i

1101 R | T SRS

E

et e | EIEReTL]

i) a5 L __._...:.__.___-._-__!_.m.._.-._..._.l_ il | o

Bl b | EeStRdivST | L

222

sla|a|a|a|F| 32|22 % &

HEHEHEEHHEHHEEHEH LU HEEE

iy
FTEWN
i W P e | Pl
e
Lesl
]

slsis|s s|s|s|a)s|3|s|5| 5|2 |s]5)2|2|5]2]| 2|2
slsls|s|a|a)s]s|s|3|3|2]3 (2|22 2|a]2|2|5|

slslslzlzlelalalalalz|slslele 5|32 2|5]2|2

W W T TS| ATEET T

B2 E|3|2]|#2|F]2|=

0 @S
FIAENS B0
WLPMEHRT B3
N L _E Eid DA N

el
TR v NOvSed wRHSNHTWE] | Shad 00vEl

& OO T
TRULELHTY O AN ST N
HOY ML ND

AP REITL AR | LW R RO AT

} glelels e

FIHWHT
HIETH
SO L MELPAN D | YL

RO W aa DRIAYT
E!!-.!m [ ot Nald g ]

FHU LD B AR | e
A0 S vl B LRNR T | W
AT R WA FE T wlly -

- e

O MR SRR TALE BAISS IH D08 ! 51 VIDORTY 1900 YR LNGD

_ FZBE/INVEE ! TILLOVTWA

| cewcfeofecos ceelenfin iwen |

Prdy S E WS ) RS ITVINTHO 00 ueelng Bupdiaie

£0- B4

(L8 VA s su e s snasEu e w oesAopd e suossed jo 1edsa u)
'BOZOTY - IEqUUny Jae) ‘pediey 151Q “efoje ] eany [eusnpu JQIN ‘T-X 10id
paljwi) uofielodio) s|exwaIoNa puy Las)ay yedaag
paynun uojeiodio] sEIWAPONAY Puy sesiiuad yedaaq 1 ssiday yieaH

BN 21T 208 B MUARCTUASE A 00 1A LA I STWIHS B L (R T 310 E30 M0 OmIESI6a)

atrm QEEVANIYR NEVTA AERINTE| TSTCI00RST | *
T WL D v DTV [RERDEeRL | R




223

LA BCH 14 Ciof T 9N W T i AR e #h i ar Timis HIONG H TIHSIHAY|  SSTW00GT| =
L ] [ el ] Wil TR Wiy WH L) CE TN MHYS FVHHET| OSTTENMST i
Pl W L4 Pt d 1l i T wh ] Wi ik E1L s ] TN T ATENS|  EEFSTTE] |
L] kAl WO L ITCE TITaT Wi TR TN Wi W Wi W m R ML SRAFTIOET 1
Wi MRD O L Pl iy | L] THH LN W ™ W R TH TSl WD LNVEA-SE BTGTRI0RT T
Wi ALNDEOdd | 0 EOT wi T NNHO I il Lo L] i mn WA W0 BRMOI00MET | 01
L) ANC BOd | TI0E EOVO ¥N WA ™ v | wvw | e | oawe HONE WYIALN (HEWHS] $STRTOOPET [ &
e ALNG W04 U3 | EC0L OV i WO . ¥ i @ | I MR LN | EOUSE00msE | §
L ARTHD LM L CEOE LT WH RN L vH 4 {5 iwA ST A HSDINS| S0 RMT |
Ny AN HCH L [aalgdnji] N THMeHIM L wH L] ES FRL ] P UYANN FLLLU MYWivA| ELDS DUDRG1 ]
i A B0 L 007 I0DT o TFIiMTHIIM wh Lds] Ll F 13 ity HEIRF 8 HEYHS| SI0rinoeeT T
] vl ALSRT B0 LM BN IJ5h ki TN 1.1 L] L1 ] o fie ] RO AR Y SIS BT T EDOGE ¥
.__. w L1 ] AL B A Fda Nyl 1] ) | TR W M whi Pt T wAriHE i | L SFeFeR| L]
W VH ALTH BT W TS 4 TSRS oTe i e HH 3T AV R HSDEREE APHLTENGE 2
_ i il AL e L il LR i L L L] i L] EF | Iva s TR L T SESETO0ECT 4
fﬁ RIDEYIH JTEYLI] l”..:i_.ﬂw-.”l L sk all ik i T3 aned sy ITUVHEISD | MOy HIHLD HEe Py
WOISNZANG 10 Fﬁ::ﬂnt uwres ._IE.-.__._n_ PULLE. !i._._..__l.-q_....“ - r”__.l! E_1 .w.l..._...._. .H_.m__.__.____..t. ; ._.“E o - g Aoy | Mg Sehayleic) | o 4
.“ﬂ..h—._“_uﬂ thﬂ?n% NS DUHIR S aH.__ﬂ:H O 30w EHE.!. OO S0 JELIWN | W08 NOSVIM | 40 w0 a1l iy ._

OLTSLIN0E I3 = SALVIIOESY TUNLIWHLNG

=1y

=

f:?]

EZDZ/TONIT ¢ TILL OOIWA

CEOL/A0TE 01 TEORIOIIG Wy

iy SR W SN NN NN A ¢ wosllang Buplaee

|48 Eras sapun sukjpeado snoueBurp w paatepdua fuodad jo pedsm )

'BOTOTY - lequiniy 1aey ‘peliey 510 ‘eloje) eary (eu3sNPU) JOIM 'T-N 1044

paujw|] uopeiodio) s|EIWIYIoN PUY SI25||R4a4 yedaag

£0- WNHO4

pajiun voneiodio] sjE3NLBaYIOIaH puy Siasiisad yedaaq : JaysiBay yjjeay

T RN BT A TR A T TS AL T SIS (BT TN WA O30T




am—

g

promts e e ARG EEHT
whnsfee g
-._.._.n.__.-l_:.r[__._.lrw -.rT.-._.:._ ol ldsl

ke khip = 1=

PRET A 1T

e vl b
T - " L] iy
....._.._._.. ”1_....._ [t i
Ll
gl - e A wh RAPW B0 ik | EE0C AL i T LL W e ™ 55 | awoe | e wevui g1aovea] wseLooomt | 9
e R ¥H UMD MM | 2P0 DU wH FIRTNLLNY vy W e | ENTI9 LilvAIYS] coooenoust | &
.q......... .___ L | __ ¥y L] L] BATWE O U | EEDE BDED 1] .__.._I._n_.._.:.-______j Y . Wi LE T L L] .__....n._-.u LTEL TDDWET [
"_....n__..?. S T WM wH NG O s | ZTDE P00 ™ | ..___._ - i, TE LIV Iutill| ETDwi00esl | &
4 . L M AUNG Bod i | SEGE OO0 TN H[...E..l._. e i Wy i bt | W TG IRy e T T
ﬂ -.__. wh L] M AEN] O L b dutalaja) L] I balh L P Wi ] N id e | WH| e S| PR RTREDOEST I
HOITuns i L] MOSYIE CTiiviSd EL T E S
Raa NN | | dLanne Ih..ﬂ__._.“u_ i oemeatnt | i i.l.”__.ﬁ-.i-.- AT Inj ﬂ-....u.un ”ﬂ.._u_:_u !__..._-__E _
arvanum | Sonmn 0 | G| Teowm | | MM | uisun cipsai g Ei paavvn | novacaa o see) B T
siia | Rvoiet 4 -I!JH—”W # et 0TI .IEE__.I_-_I.I_-EE.._I.:.._..__ W RS 0 i PRI
EZOZSTRSIT | TUL OMYA
SNIHTINIDNT HVDVS | $3LVID0SSY IWNLIVELNDD [HHY “SHEN 'S VHO 3 © vosling Buyhpee
e 202/ T0/TT 0L ET0Z/T0/10: woid i INVIN ITYN ._n

[£8 A i pen wnag o cnosBuep i pashopis suosiad jo padcas 5“_

'BOZOTY - IeQuuniy ineN ‘pediey sig ‘eloje) easy (eusnpul JAIN ‘T-X 101d
paywi uojeiodio) SEWIYI0IIIJ PUY SIISIII] Yedaag

pajiun uojesodio) s|EIWaYI0Lad puy sIas|||uad yedaaq : 1ais13ay yijeay

[T TWVE MO H AN TN A T "IN RA AT 1 STINA IS B L (ET) Ik E30MN 033145 T44)

L0- WHO4




B DR S 8 e [ bl R
R P E.T-L-. weaentod e diEa,
gl Irpm s o' i hlsh
B 7k ke ! . kR
Vi JDOC "ol T Doy

wagenlL B i A

1 o T Y LT
e Yeibr C1S
™ ¥N i LN b | @Z00 20D W [ il w i [ drem | Fav@OME Dl Enks GEHYDTETD] CrRLZOONET | B
g B W N i LMl wiH i | TE0E T IO i erre s KL Wil i £ | A HEWEE] wINENDeGT
S| i v i d | EDOE R0 T [ e BT wH L Tl B v dvHoe]  C0TOE00rGT
4™ M N E R il Ll B wis e i | W L4 ] ' A il Alela [ MWL DRREOESL
.-_l_.n:ﬂ.__._n | ﬂi u_:lu_l_l_......._.ﬂ - -.i“..h_. o AVIANYH — N P ;
s i FELAA T saasaians o | 0008 | o venmn | wsssvan |soumenn | asasman | e
= LT R T LI T TR DR T P e e i | ey sty
e b e Gl E TR AT : MR ey |0 HOF 4O B BhEAY) DMIANET | DREMACTENT | =3y
i3 i 5:u..a__HFl-_.__-.E it I_u_.-BI Voo CaORBAENE A | S #0350 o R UL IR e R T 0w
3 LEOC/LOFST | TIL OVTeA [ — =
. AW 5wl 4] ¢ vsalang Busd iy
SHOLLYINSH WEYHYS © SILVIDOSSY IWTLLOWVHLNGD TE0E]cofut 01 TIREIRETE+ Sl ANV INYNYHA "0

(a8 1735 Rpun teoieadn iraclue ul paasidews tuosiad poade ul)
'SOTOTY - lequingy IAep ‘pesiey fsiq 'efoje) eany |Bisnpul Q1IN "T-Y 1014
pRIWI uoiielodio] sjEIaypoulad puy siasijgdeq yedasg
Palw | uoe0dio) S|EINUAYI0NA] PuY Siasyiuag jedaag : Jasiday yieay

[ S D0 0 A A" T A WA ' STIROAHS £ (HT) Sl IO OR8N TSR]
L0~ WHO4

Ly



L S
- e il T N,
TERRIL mg ey .__.Er..‘h.n
.:L.-h.—_n.mrh1 N -y “ .1. .T.F-
:".. T A de .: 1 g
T cent
= y "
[ ] ]
\L\ﬁlﬁﬁra .hb.l._ .h.Ew -hM
e |
v
o il b ™ armaeid e | T O0TO [T ALY N wh oK £ | avwn | el wwnaea aviie W] FEDEOOEG
MO
VDN igpiars Diiainy - | WOREIIENING] S ROFEENS angen | " | seviosia | xeom amin HHOA
L TR E gl e st ] HEIAL MOEMLISNS | MWL il R kiray
e wonaansun | 2BV | acinad Livss | MO | TSN A8 | N00UL L8 EMEEEL | 60 EISSVEL | NI 40
o w | mpeag Py 33RO | B FRANLI]
ave s | sminmnag [PmNRLRG LT sy | ROUmRena [somaiin | L L | Swiarn shann | ohoeaonan | o
s | 3w & .F_._”-_E-n”u Saskwariniicieallll (i sineded #3 liwn e o0 Tariyy | PO MOV | smiiva 0 3¥a
£208/T0/1Z | TILL ONwA
; TWNLIYELING e St g ) : M ¢ voslmg Sudne
NOLLMELSNCD WARMS | SLLY D055y 2 o1 .__"nn__..nn“_.-.ﬁ.._ (HEY " SEE WS N JNTN INRTNYHO 0 1 3

[£F D@ apun uopeisds snauafuep i pastopi i teosiad po padsan uj)
'BOTOTY - lequiniy aey ‘pediey 3s1q ‘eloje) ealsy [ELGSNPU) JAIW T-H 1014
PN uoReiodio] S|EAWII0NAG PUY SI3s||IUR4 yedaag
pajjwi uopelodio) S|EIWAYI0IA PUY SIAsIILE] jedasg @ JaysiEay yijeay

| DT TUOH XN T A IR AN AT T T NIAA T N STN0THIS T L BT T0d H30KN QIENTSEG]
L0~ WHO4



§ w
Ceedu L MR EEY
i) e
i r
e S
W WY
y
i P T L
. O30t WHE 3
P 1=
1—.;-?.' r h ﬂ
|
1A wm ¥H il g Wi | T to e [ WA WM ¥ i 0 | aww own iNeavecho Bvivs] TiewiDmml | 1
AR
wossens | s B |NTROMETWLEL S wozsens | orwews ? | swmone |wesmeo |  suom
L HENTE (DL OFRYES Wl BOMNEIENE]  NYIDELHE N L a0 LR LT
i HEEES DL LD ol | eSO i E LRist iy B o ARSNVEL | ANIESTH 40D
0 L AL TEIEY il e 0 (EEEEE LUWEE | SOLYNNTLE oy ] ey i ¢ o | mpsap Humly Sskiging| B0 Falipug '3
L LR ki TR AL DA DRAVIY ot A O el P
- i FAITTRAN DL i s A ALY My B0r 20 404 WO N TR ErEFL i 0 ed y
TR | UV T T AT A T 7 WA v
i TSI
DNIHIINIDN] T208/T0/1Z - TILL QITwA P ; =
AN MYRYHO a0 ¢ eoaling Buphinsng
VAYNIAIMOQIS 338HS © SILVID0SSY TVNLDOVHINDD TI0Z/T0/22 01 _Ti02/20/10: Wiy INviN

[£g Das Spun sonesads snesaluep ) pasloptuss sunsiad jo padsal i)
'BOTOTY - lequiny (aeN ‘pedjey 350 ‘eloge] ealy [eIsnpul JAIM “T-X 101d
Pajwi] uoneiodio] s|ealBYI0Nad puy s19s|1u94 yedeag
P wonesodio) sjEJWaYI0NRd puy siasiiay yedaag | sas/3ay yijeay

[#TE 39NH MM T MAKTAMN AN AL T 00X IATAS T STINOIHIS B £ IFT) 300 H30MN 0I5
L0 WHOA

W
.1|-JJ.



ATty 8RR b FEEL
st i Py i) bl wt wr (ot 2 RkE)
1A i) md il
.___*lril._—.l-.-._...__. o o
g v L il blodl
i Tevs o Bay
iy L AT Y
e e DAL 1
e i A UL 1B

l-.l-..__._.._..__wu. \ﬁ 1 |
T4

=

228

¥y WA vH &I BIH L4 m..lwn_.w 1 W _..I.-.__..u.m b1 ] L] Ll 13 I Fod VEDNTHI VNHS TN ETRSTIOWST al
vh W VW ALND ETH £ Erof Ria N _.-.I.HI._ L] T L i 4 A DY S| S sIesT f
Vi wh N ANOEH I | TTOCT0 D W L ] i | P W30 o LY WSHYS] G9RREDONaT | §
v il VM AL BCH i || EPOEE LD M MDY L] il ¥ e | Twad VLS B anvie WG| OETTEDORGT | ¢
S, wn N TH ALPO W0e M4 | ZP0E Tl v Pl i N ™ i | Iww VNV I LAYS] (OTTEDORET | 8
J_._. b wH L] ALPED B 114 a1 B L] LIy ah g w4 w L L1 ol E ] WPORYS MMHE3d| TS0 hT ]
.__..-.z wH i AL B0 U ETOE B0 ¥ WH ML L] Wi b [ Al EYWNIIE Ha3UWN] BFCEIORGL L3
[H Wi L A uoslly | Efad o Whi I u whi i o | e Avlvi )| TerptiomeL | @
J Wl h ALPEIBOW LG | EROE 20D wh T wy whi W ve | IwA O Avd ] Boiooret | &
[ Ll b AL WO | ELOE LURD ¥R WSy Wy W wH W | o ML YENY TSN W rraret | 1§
LR
s [[wmon | wemms | saion | 008 | purs | ctreren | et | ovvcre [momanie| smom o
40 o T - MO wOn wyyny | DTRASLEID A8 ) DNOMSSIAR | NOUNIADO0 | WDAWWILL | BORIENWIL | NISRAIO | g i sl sy il a5
i DOweda LuviLS NEELENIATE] | B0 TMHLIVIA | B0 B00 WD 800 oL ED] LT E ] LM 0wl
WIW Halh | SEILUNG 40 | ulnaSanse [ L . 40 Liwn parm 10 BAive | wosmoswas | somve wuve | ™
THMEYRESTE | AIHILETY & | O UH %8 LET 1M g A 1 ._
0T A STHANIS EIOEMTONTE: THL OvA ‘ i ey
ALNYLESOH LLVdNE1L IIHHS - SAUYDOSEY TeNLIVHLNGD FZOC/E0/2E O) TIOLFT0/TE : Wesy HI " S S W] INYIN INYNYHO "A0 - uosling uphginaag

Lif vt Fapun suoeiado cnosSiep o peado) il woseD o Dadsad uy
‘20Z0TY - lequiny meN ‘pediey fisia ‘eloje) eany |eLISNPUl DOIN ‘T-X 1014
payw] uopeiodio) sjE3|WaYd0IIag puy Sias)ad yedaag
pajwin uofesodio] S|EIWIBYIoNRY PUY sS4 yedaag : Jaisiday Yijeay

[ #TT FfiE 00 5 A A A AR T T IATA H W STINGTHIE ¥ L 1BT) 11nE H0MA Em 53|

£0- WHO4




229

i |1I11|1l ——..._.
L
- - _u_r |
7 YA
|
| .....rl.,
|
Vi s Wk Wnd e 4 | SE0E ST wi AMFATTHESI wh M Wi CTa 1T T LLAHYS STaMd] SIOSD00RGT ¥
N ™ N LMD 87 LH ErOE m [Li] ¥ ARFHENEIS WH ™ L T5 I YR | TIONEEDOYGRT 1
Y Wi WA AL WO L | FTOE EOOTO ] AR IEA R uN L] N [ sl | SO O R v TR0 [
L] L] ™ | ALRe wld R4 e s Ll R LT L] b EL ] v i Wi r...._-_.._._.._r_._.m TEETIOCNET 4
||
[Tt EAENCLAR ETHITHNS WEFRE 1 T R THATH AVIHMYH ; HHOAR AHOM,
DHLLRLEED PD._.DI-__..P SRIAALETD &0 | SR ROERTSENS | AVTDEAH _-.l.lnh- Ak 1 #AHLL #D ANl |
40 NOFNINE WO | WS UM NG | 0D GONDE BIVES | MOWYNINYED e LS HO N0 BOT 80 G HIANNEL £ L uj | mpumn ramy slnjkey Fpry sboghi )
WP AL | SEEMLER N 4D | ANd JanSaN 0 O s T NI IR 400 1w THIHLL YW GOF 30 2 WO NOEV N DNAETT | A | SRy
P LRG| B | D L ORI | OIOMIEE & FE e o 1 A e 3 LEwa S v
E702/T0/1Z : TIL OFTWA PSR
: N e (4w SOE WS ) ANVIN ITYNYHE 10 © soaling Sukgia
SISIBAHIANT INEHSNNG | SO THNLIWHINDGD FI02/70/72 01 FT0R/20,T0 - wai]

(R 1235 apun suanmado srossiiep ul paato)des seoatad jo jaade uj)
‘BOZOTY - lequiniy |aeN ‘pediey 351Q 'efoje] easy [BlASNPU] JAIN ‘T-H 101d
paywn uonesodio) sjEaLaYI0Nad puy Sias)|uay yedaag
pajw] uopesodio) s|eajwayIonad puy siasiuay yedaaq : saysiflay yieay

1 1T 3000 X0 B A IS AN ADE I BNV IAT 1) STINEEHIS W L (8] 11 HIONN ORSiE 35304
L0 INHO4



SISIHAHILN I HWLS H34N5 : SILYDOSTY TWNLYHLNDD

L Wl ....._..Hw._.
-= H...F.Fw.. .
Lo T E ﬂ.._.._url.—.bur ..|r 1r-.tﬂhn : .-E..._._h
b g " mgy
._.ﬂ...?._.._._I.PL b e Y
-..-.__._ﬁ._ .n.-ﬂ.““_. .... .--.”n_._.._
Woepiips
NL DY AT Py _.__....h... Ty
.—u__.l_. L= .
e AR
g J..». __
v ¥ _._____ )
F )
L/
. il h e i | FEOT TN H TR LLNIYF Whi Y L e | amem HEWA YIS HS T SCOTEDmSL | o
{ ¥R i i LR LT R ETRI (S P | o N TN LY L] ™ Wh w | v EVED VeSO [OLOE00TEE | %
.f_. Wi W Ll ALl 0 Al {£0{ DR wH EaW LU o e WA G | Y LI Tos BETNT, VIR w__.......v.m._......___.:.e_ T
,f.,v wh L] L LW B Ak CE0E DT e WH AWV ELHIYIA wli oy wE oy | e Y ETINY AvNA] SERGroOTER | &
..1-. Wi i A LTD Bl A il P R B A D L] L] L1 [+ AT DLYHY Y VMY BEFOEDOPEN i
m| S N ™ unaecyis | CIOT TR ) AR Wil v " 81 | Tww ey el BE
_._nu.lol NOEEE  |NOSwMeOITWASD|  FHWOM
[T =TT | BT ETEI NTHIWES Ak L Pl R | WA WiMpn Lt
- i i ik MURIC 0 R PRSI | AW ] e i e S L o |- apag
Pa B 18 WERE ML D |00 D03 LUV | ROLVNIRYES DAL WAISNVUL | INTEI v | pun sy 8 ke Sl e | iy g
L i st WA YT LT T ] WO BOF 30 SR TMANET | LRGN Ly
wnivwen | MO SN i A0 MW | TR R | B0 0 TRRY | B ST A L0 0 AW vy
EE!EJEEE OIS @ 0 LW

EOOE/ TR IE: TILL NI A
EOEftofi o) EROL/tafie | woaug

(wgy " swww sml INYIN ITVNTHO 50 ¢ uosling Bujiguad

iy 1209 Japun sucaesdo snosaluep u) paadced s suneisd po tedta )

"BOZOLY - jequuniy ey ‘pediey ;3510 ‘efoje) easy (easnpu) Q1IN “T-H 101d
pajw uopesodio) S|EIWAYIGNAH puy S1asiuay yedaag
paywr uopesodio) sjEdWayIoad puy sies)|uey yedeag : smsiBey yieey

LT F00E EXF AN AN AL TN T T S NDEHIE F £ (91 10N Ha08n arEnIsTEd)

L0- NYOd




gy | L bk
Myataeke] 1 rm kB R ) O
goast mnkinl HEEE
Trp =i g

o i
R e

e e,
T A
- i) m_: ,_.H__,

L ;
i) N ey LT S0 L FEOF ml VA (Ol RSN L] Le ] S Rl Oy DY TEVHOMY D | EGZW-IDOWET i
M.) rhi ¥'h wH LEFS WEH B | 008 mar L] T HTR L T E ] | ¥4 I el LG AT DOesE
Zuﬂ_ﬂ._.n._u:l”nﬂ u-._m._lzﬂn_.u__ zuﬂ“._ua_ﬂ. :aﬂ.lih l-u_:ﬁn OIS OIS | Jessiimman | J0EHDEE] 0N B340 NHCIA
0 NOISAIITS MO | "NENS M N0 | 30 Do awas | nowmmgcg [T D AR NS WENVINIEIDG, | VRS, 8  ANSIHMIG | SR | e wuary ankophuy | spc) seiophu) oy g

it senmin o0 | ino sy i Tosniy [NV o nawliu| BOOMS0 | BUAY | feaaul | NS | ally

s | AT (e B O ORI 6 0 LW o - _!I_._p_.p__uE:nﬂ.I nuw o

L

TZOZ/E0/ST: TIL QNVA : -
OHLIT A i W a3 Dt sEww s w) i) - weslang Fudjness
SEAMAS | SALVIDOSSY TWnLTv LR 202 /10,91 01 Hﬁ___mnh_.ﬂun.._mﬁt ANYIN NN HAO 40

{8 23295 @pun sunieiado snouadurp u paadogdwa suotsad jo yaaden U
'BOZOTY - 1EqWIN|A IneN ‘pediey 11510 “eloje) easy [euIsnpU| JAIN ‘T-X 3014
PaaiWI] uoresodio] S[EANWAYI0IIDd PUY S405)|is4 yedaag
Pa1WwI LoneiodIo) S|e WAL PUy sIasiiay yedaaq @ Jajs|3ay yieay

{wIT 3U0H W A A A AL I TN I STINOEHDS B £ T) NY ¥30NN 0I8R0SIE)
L0~ NHOA




I-:_::_L _.-"lr _'_|.'11

232 Annexure-VII

MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Navi-Mumbai

T s L
an m o ———s x i . 'Fllf.
¥Rt us ot - Mpp/fmpch. gov.in W Navi Mumbai- 400 614,
e-mail :rpngvimuribei @nack. gov,in
No: MPCEIRONMI 200712-FTS-0001 Cate: - 12/07/2020
Ta

Ws. Despak Fertilicer and Petrochemical Corporation Lid.
Plat No. K1 to K-8, Talcja MIDC,
T.l. FII'I'H'I!. ml-l.. H.IH-HI

Subject; - Proposed Direction under the provisions of the Water [Prevention & Control
of Pollution) Act, 1974, Air {Prevention & Control of Pollution) Act, 1981 and
Hazardous & Other Waste (Management and Trans-boundary Movement) Rules
2016,

Ref: -1 Consent granted by Board valid up fo 300842020
. Preposed Divechons ssued on 06/07/2019.
Telephonic complaing received from local jaumadsl ia this office on 2H06/2020
regarcing poliution in asadi rvar
Vigit of Board officials to your unit on 30062020, 0240772020 and 030772020
Legal Action Proposal vide na. MPCB-LEGAL ACTIONS- 020720016

Hon'bie National Grean Tribunal, Precipal Bench, New Delhi issued varous

progmenits in Qnginal Application No 1252017 fied by Anvind Mhatre vs MoEFC

& CC and Ors and judgments did. 17/8/2018, 08/4/201% and D302019

P

Dos W

WHEREAS, you are oparating your indusiry i Waber £ &ir poliuban prevenban area declared under
Water (F & CP) Act, 1974 Air [P & CP) 8cl. 1887 and Hazardous & Oiher Wasie {Management &
Transboundry Movement} Rules. 2018 AND WHEREAS, Beard has grantsd consent to your indusiry
subje<t to corain terms & conditions thersin 157 necessary complisnces,

AND WHEREAS, It s obligatery on your part fo comply those cordlisns and provide necessary
waler & air pollution control devices and operate them continususly and sfficiently so as to meel the
standards prescribed by the Beard al all imes. Also comply wilh the Hazardous & Other Wasle
(Managemeant & Transboundry Movemen!) Rudes, 2018

AND WHERAS, The Board officials visited lo your unit on 300062000, 02/07/2020 ard 03/07/2020
I connection with Telephonic complaint receved from local joumalist e this offics ar 28/062020 reganding

pollution in Kasadi River. Board Officials has reperted following non-comiplisnce during their vistt are a5
folow -

1. SRO, Talcjs has reported that, there is similarity in physical apsearansces of efuent in Kasardi
River and in storm water drain of your indusiry.

2. You have not taken adequate measures and discharge acidic effluant / seid in storm water
drainage which located towards Kasadi river side and viclate the conzent condlien no.

ScheduledV (20) & (21),
".;[ ]
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Schedule- 1V { 15),
5 ¥ou have nol comply with fhe Condibions in the consent issued by the Boarg,
8. You bave ol submittad any pan of action for wp-gradasion and improvemant of abave said
ncidence gad ior Polution contral sysher,
¥au have not made satisfactory compiance of Proposed Directions vide ref fo 02,
B Yeu shadl subrmit fresh Bank Guarantee of Rs 10 Lakhs in favor of Regional Officer, MPCE,

Havi-Mumbai within 07 days towards the compliance consent conditions And and your mxisting
Bank Guarantee of Rs. 05 Lakh has forfeted henevwith

|

AND WHEREAS, the abave fact shows grass violation of censent conditions and clearly indicates
your negligent attitues towards aspext of polution control and Environmant protection.

NOW THEREFORE, in axercise of the powers confemed upon me by the Baard under saclicn 33A

ﬂ”:'IBWit:f [P & CP) Act. 1974 sind under section 31 of the Air (P & CP)] Act, 1981, I, hareby direct you
B8 1ollows:

8. Why vouwr ndusiry shall not be direclad to cloge down ils manufaciuring sttty
fortvanih 7

b. Why the competers authanty shall not be directed o disconnect water I electricily supply
o your w7

€ Why lagal action shall not be initiated againel you for viclation of the provisions of the
Alorementonad Acts?

d. Why your conzent shall not be sumpend’ rafuse reject / revoked?

Yowr reply | objections if any shal be susmited wilhin 07 days from the receipt of thes notice, fadng
A which legal action will be initiated which may result in elosure of yowr unit, which pleasa nate,

This is issued wih the appraval from competend autharity of Beard.
100
(0. B, P }“F
Regional Officer, Navi Mumbai

Copy submitted to;
Hon Chairman MPC Board Mumbai
Member Secreiary MPC Board Mumbai
Regipnal Officer (HC), M.PC. Board, Sion Mumbai

Copy to:-

Sub-Regional Officar. Taloja - He has drecled to communicale this directions along with
acknowsdgement and submit the compiiance report of above diractions wrgently.

Master file.

fud
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MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Navi-Mumbai

Ph e (B22)- 2757 2740 — == Raigad Bhavan, Tth floor,

Fox Ph. - (022)- 2757 1586 Sec-11, C.B.0.Belapur,

Wisit ws ot - hipp/fmpeh gov.in Navi Mumbai- 400 614,

e-mail ‘ronavimumboi®mpch, gov.in w
No: MPCB/RONM/201106-FT5-0322 Date: - 06/11/2020
Ta,

M. Deepak Fertilizers & Petrochemicals Corpn. Lid.
Plot No. K 1 to K-5, K-8, K-T & k-8,
MIDC Talgja, Tal-Panvel, Dist. Raigad.

Sub: - Show cause under the provisions of the Water (Prevention & Control of Pollution]
Act, 1974, Air (Prevention & Control of Pollution) Act, 1981 and Hazardous & Other
Waste {Management and Trans-boundary Movement) Rules 2016.

Rel.: - 1. Consent issved by Board fo your industry
2. Environmant clearance issued te your industry by Ervrorement department.

3 Complaints of the smell nuisance and air poliution from in and around MIDC Taloja

4. Visit of Board official (night vigitance) on 08 10 2020 (3 00 pm to 3,00 am] in
Talosa MIDC,

5. The Dfice Mote vide No. MPCB-ON-0835_ dated 09 10 2020

B, Indarim direction =sued by Baard on 1708 2020

WHEREAS, the Water (Prevention and Control o Pollulion) Act. 1374 and Air (Prevention &
Control of Pollution) Act, 1981 is apphcable to the State of Maharashira as declared in official gazelte
AND WHEREAS, the area where your acfivily is situated, falls under the said declared area

AND WHEREAS, It is obligatory on your part to obtain Consent io Operate Lo your sctivity Li‘s 26
of the Watar (Prevention & Control of Pollution) Act. 1874 and Li's 21 of the Air (Frevenlion & Control of

Polution) Act, 1881

AND WHEREAS, i| was obligaiory on your parl o take adequate contred measures 1o control
polivtion from all sopurces to achieve the standards prescribed by the Board 8s per Environmenial
{Protection) Act, 1986 and 50 a5 nol 1o Cause nuisance 1o sumounding area / irhabitants

AND WHEREAS, it was obligatory on your part o provide adequate and sutable poliution control
equipments and lake adequale measure lo control air & water pollution from all sources, it was alsc
obkgatory on your part lo operate & maintain APCs & avoid Cause nuisance 1o surrounding ansa

AND WHEREAS, the condiion in Emvonment clearance ditd. 07.05 2018 vide no. 40-03-XX111
The proponent shall upload the status of compiancae of tha stipulated EC conditions, including results of
monitored data on there website and shall update the same pedodically |! shall simultanecusly ba sant
o the Regional Office of MoEF, the respective Zonal OMice of CPCB and the SPCB Tha criteria pollutant
levels namely, SPM, RSPM, S02. NOx (Ambient lovels a5 well as stack emissions) or critical seciorial
parameters, indicated for the project shall be montored and displayed at a convenient location near the
main gate of the company in the public domain
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AND WHEREAS, Board officer has visited to your unit on D&/40/2020 and reported following non
compliances.

1 You have not taken enough measures for display board of Continuous Ambient Air Quality

Manitering Station (CAAQMS) reacings placed at main gate which was found not in operation

2 Contnuous Ambisnt A Quality Monitaring Station (CAAQMS) No. 1 was nat showing any

reagings / observed not in cperation.
3. ¥You have not informed the above pesnts %o the Regional Officer. Navi-Mumbai and Sub-

Regional Officer, Taloja

ﬁHDWHERF.AS.nﬁw&mm all the reports and records available with this office, | Dr. AN,
Harshvaidhan, Regional Officer, Navi-Mumbai have come to the cenclusion I'Lﬂrnumhnnuingrrm
willully wiolating the provisions of Water (P & CPJ Act. 1974 and Ak (P & CF} Act, 1581 read with
Hazardous &DIMMM&TMWW Rules 2016 and operating your
mmmmmmmﬁuﬂmm

1) .'u"m-,- necessary legal action lhﬂlnmhamﬁmudnnmyﬁlumhmuuuﬂmtmur
imelueginy 7

Emhrhfum:&:nqndfmih-rmrlcﬂmhrb

1} Member Secralary, MPC Baard Sion, Mumbai.
2} Regional Officer, (HQ) MPC Board, Sien, Mumibai
-You are requested 1o arrange personal heanng at HQ level before Hon'ble Chaiman and
Mamber Secrelory.

Copy to:-

1) Sub-Regional Officer, Taloja, MPC Board, Nawvi-Mumbai
- He is directed to serve the copy to above said unil & submit detail compliance repaort

2} Master file
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MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Navi-Mumbai

Ph. - {022)- 2757 2740 — Ralgad Bhavan, 7th floor,
Fox Ph. = {022)- I757 1585 Sec-11, C.B.D.Belapur,
Visit us ot - htpo//mpch. gov.in Nawvi Mumbal- 400 614,
e-mall rongvimumbai@mech. gov..1

No: MPCB/RONM/ 211223- F1l- o I Date: - < /1272021
Te,

M/s. Smartchem Technologies Limited.
Plot Na, K-1, K-1 (Part-1), K-1 (Part-2), MIDG Taloja,
Tal-Panvel, Dist. Ralgad.

Sub; - Show Cause Notice for Closure under the provisions of the Water (Pravention &
Control of Pollution) Act, 1874, Air (Prevention & Control of Pollution) Act, 1981 and
Hazardous & Other Waste (Management and Trans-boundary Movement) Rules

20186,
Ref.:- 1. Consent issued by Board to your induséry on 20.08.2021 vald up to 31.03.2026.
2. Environment dearance issued lo your industry by Environment degartment.
3. Complaints of the smell nulsance and air pallution from in anc around MIDC Taloja.
4, Vigit of Board officials on 18.11.2021 to your industry.
& mwﬁwwwﬁnﬂ Talzja vide No. MPCB-LEGAL_ACTIONS-
1
"T. Hon'tie National Grean Thbunal, Principal Banch, New Dalv Judgment diz 17 082018
in Original application No. 1252017 filed by Arvind Mhstre Vis MoEF & CC and Ors.

WHEREAS, you are operaling your indusiry in Water & Air pollution prevention area declared under
Water (P & CP) Act, 1974 Air (P & CP) Act, 1881 and Hazardous & Cihes Waste (Managemeant &
Transboundry Movement) Rules, 2016. AND WHEREAS, Board ha= grarted consent to your industry
subject to certain terms & conditions therein for necessary complances

AND WHEREAS, 1t s obligatory on your part to comply those conditions and provide necessary
waler & air pollution control devices and operate them continuously and efficiently so as 1o meat the
standards prescribed by the Board al all times. Also comply with the Hazerdous & Other Wasle
{Managament & Transboundry Movement) Rules. 2015

AND WHEREAS, Board officials has visiled to your unit on 16/1 1/2021 ard repored following non
compliances;

1. Fugitve emissions cbserved near WA plant Ammonla plant

2. Strong smell of smmonia fell near CO, refrigeration/compressor seciion

3. Dniling Monitoring of NO, analyzer af WHA-II not in operation. VWhile VWHA-l NO, analyzer
showing reading 428 ppm.

4. Chimneys of all WNA plants found emdting Srownish yellow fumes

5. Fait strong ammonia smedl near ETP area.

f. Obsarved affluent in the storm waler drain near ETP and campound wall adjacant to Kasardi
fivar and also in the siorm water drain near EHS building. pH aroundg 10

7. Onlina monloring sensors at ETP final outlet sump was not placed properly
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AND WHEREAS, after examinmg ail the reparts and records available with this office, |, Ragianal
Officer, Navi-Mumta: have come o the conclusion that you are knowingly and willfuly viclaling the
provisions of Waler (P & CF) Act, 1674 and Alr (P & CP) Act, 1981 read with Hazardous & Other Wastes
{Management & Transboundary Movement) Rules 2016 and operating your indusiry without providing
adequate pollution contral systems

NOW THEREEFORE, in exercise of the powers sonfarred upon me by the Board we. 334 of the Water
{Prevention & Contiol of Pollubon) Act. 1874 and ws. 31A of Air (PACP) Act, 1981, you are hereby directad

to
1) Why your consent shall not be revoked?
£) Wiy your manufacturing activly shall nol be stopped Ul you take the remedial messures in respect

of above non-compancas?
3] Why the concemned competent suthorffies shall not be directed o disconnect waler and / or

slnciricity supply to your factory?
&) Why your existing Bank Guarantess shall nol be fodelied?

?ﬂrmﬂjfnﬂmmﬂwﬂﬂhWHﬁhadﬂmnwﬂ“mﬂh
relewant documents and photographs to the unit, failing which the Board will issue above directions as may
deem fil in your case which may please ba noled

This has issusrd with approval of complsint authority of the Board, ? Eg
D. B. Patil

Regional Officer, Navi-Mumbai

Copy for information and further necessary action to:-

1) Member Sacretary, MPC Board, Sion, Mumbai,
2) Regional Officer, (HQ) MPC Board, Sion, Mumibai.

Copy to:-
!} Sub-Regional Officer, Taloja, MPC Board. Navi-Mumbai,
-mﬁﬂrmﬂlnmhmnhmwﬂlmmmw
2] Master file
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MAHARASHTRA POLLUTION CONTROL BOARD
Regional Office, Navi Mumbai

Ph, - (022)- 2757 3740 . -
'ﬂlﬂu;r- “J;u"ﬁ;ﬂfﬂ-h Mg 7th flacr, Sec-11, C.B.0.Belapur,
i e e
i Mavl Mumbai- 400 614

mwm&m-ﬂw

No: MPCRIRONMI © = c-a” s~ 0 Date -7 = 0812022
To

Mis. 5 Technologies Limited,

Plot No. K-1, K-1{Part-1), K-1(Part-2), MIDC Taloja,

Tal. Panvel, Dist Raigad

mmmwmwum Movement) Rules 2016...
n-!:ﬂ:ammmmdmu.ﬂn. aummywmwnnimumum and valid up 1o
10372028

‘a}lmﬂumﬂlp.rmﬂinmmmmu“hmF Plant occurred in your
tactory on 14/08/2022
4) Board Officials visit to your unit on 14/04/2022
4) Various Smell nuisance complaints received 1o Board office from nearby DY
residential area m and argund MIDC Taloja.
5] Han'ble National Grean Tribunal, Principal Bench, New Delhl passad Various
Judgments / orders in Original Appiication No. 1252017 filed by Arvind Mhatre ws
MoEFC & CC and Ors.
mﬂ.yﬂunnﬂmmrmﬂm water & Alr pollution pm!nhm‘timndndlﬁd
under Water (PSCF) AcL, 1674 Air (PLCP) Act, 1881 AND WHEREAS, Board has granted consent
muummmmumm & conditons thergin AND WHEREAS, it is obligatory on
your part to comply those conditions and provide necessary water & air peliuticn control gevices and
meﬂM muhnmatﬂuﬂll!dam:;uwibadhrumﬂmﬂlnﬂ

AND WHEREAS, Board Officials visited to your uni on 14.09.2022 and observed incidence
ﬂMthﬂmWhﬂhinMFMmﬂnﬂ inyuurllmmim
mmnﬂmu“wmmmhrdmrdhhmswpmmummﬂm
lowards wind direction from industry presmises but alss found acidic effluent spraad and fiooded on
floor of ANP Plant and also observed acidc discharge from ANP Plant into the storm walar drain
which further leads to Kasardi ﬁw{pHﬂMMrﬂﬂuEtuﬂan 5H paper) This office is alse
raceiving various complaints regarding smell nuisance [ fugilive emissions causing air pollution in
ﬂmﬂnﬁﬁ-ﬂﬂdMMTﬂﬂﬂnﬂﬁmnrmudmmﬂbh National Grean
mem.mn-u WMPC Board officials along with your r:pfuun'lmmu'rilﬂ
out joint visit of the said incidence area as well a& storm walter drains ‘eading towarcs Kasardi river
and observed the following nan-campliances [/ violations,

1) ¥ou have not complied with the eansent condifions and specificaly consant condition in
condition ro. 19

2} You have not taken adequate maasures | steps 1o avald heavy emission of fumes in and

Mhmpmmmmﬂmu abeut 1 lm radius towards wind

direction from indusiry premses.
3) ‘You have nct taken adequate measures for gontrafing mixng of sUch acide efiuent which

fully spread and fooded at fioor level of ANP Plant and dischargs of acidic effuent Mo
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tve storm watar dranage system which further ieads to Kasardi river (pH of the same nofed
ae ? o 3 on pH paper and same has also shown to your representative).

4) You have naither intiated sufficient steps nor taken adequate measure for controdiing such
mixing of acidic! contaminated efuent into Kasend River,

5) You have nat taken measures to send the acidic contaminated effluent generated during
the incidence to Effiuent Treatment Plant (ETP) and allowed o mix in storm waler drain.

8) You have not laken adequate measuras about Autoration interlocks provided fo the
Process equipment! pumpal audkary tanks and piping systeam etc. for working propeny
and {0 avoid such a type of untoward incidents,

7) Your Bank Guarantee of Rs. 25 Lakh forfeiled herewith and you shall submil fresh Bank
Guarames of Re 50 Lakh in favor of Regional Officer, MPCB, Navi-Mumbai within 10
days towards the compliance of the above condilions and consent conditions which
shall b= valid up to D4 months more than that of validity of consent.

AND WHEREAS, after axamining all the reports and records avaliable with this office, | have
come to the conclusian that you are knowingly and willfully violating the consenl conditions under
the provisans of Water (P & CP) Act, 1974 and Ar (P & CF) Act, 1881.

AND NOW THEREFORE, in the oxercise of the powers conferred ws 33A of Water
{Prevention & Control of Pollution) Act 1974, and 31A of Air (Prevention & Conlrol of Poliution]) Act,
1681 |, Regienal Officer, MPCE, Nav-Mumbai hereby directed you lo not to stant your ANP Plant
activity till NOC from DISH / without obtaining prior permission from the M.P.C. Board,

In case of your failure io comply these directions, further sullable action which may be desm
fit, a8 per the provisiona of the Environmental Act's will be initiated against your unit, which may
plessa be noted

This is ssued with the approval from compatent authority of Board

] S

(D. B. Patil)
Reglonal Officar, Navi Mumbal

Copy submitted for Information to;
1. The Chairman, MPCB Mumbai.
2. The Member Secretary, MPCB Mumbsai.
3. The Ragioral Officer (BMW), MPCB Mumbai
4. Law Officer (PAL Dwn), MPCH, Mumbas,

Copy forwarded for information and nacessary follow-up to: -
The Sub-Reglonal Officer, Taloja.
- He is directed to communicate the copy of these Directions to the above said
industry iImmediately along with acknowhsdgement and report the compliance azcordingly
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No. MPCB/Restart/ 0 2 () 71 o 03| Deate: 30,/00/2022

Ws. Bmarichem Technologies Limited,

Plod Mo, K-1, K-1{Part-1], K-1[Par-2}, MIDC Taloj,

Tal Panvel, Disi. Rakgad

Imm Restart Dimctions under section J1A of the Water (PECP) Azl 1974 and
under section 31A of the Alr (PACP) Act, 1601, Reg...

n.-H. Consant issued by M P C. Bosrd ko your indusiry valid up 1o 31032026
2. Direclions issued by Board 2008 2022
3 Reques letier submified by indusiry for isseance of Reslarn Directong
4. Vit of Board oMcals to the irdustry on 26 08 2022
5. Visit of Deputy Direclor, DI5H lo tie industry o 24 08.20@2

8. Approval for recelved from HG on 28082022

This has ref. 1o the above subjest vide ref no. 02 diresticns issued by ihe Boars, %or vanous nan-
compliances and subsagquent your request nder recehed o e Board woe rel. no 03 above in respec
of withdraval of directions vide raf no. 07

A per indusines request lefter, Sub-Regional Office, Taicja hiss re-visited the ndustry and
submitied complisnce made by the ndusiry along wilh his recommendations lor conditional restart.
Eame hes been recommended by this ofae bo hegher authority of the Board for fusther necessary
approval

The Board authosty has considered and aparoved the festan sropoesl, subes! 1o the follesmg
lerma mnd concitions,

1. You shall comply with the drections msued by Board on 30 068 2052 vads ed no. 63

2. ou shall provide sule level conkral pumping amangamant on sform water dreinage syslem b
cordrel discharge of amy kind of efusnt lsading o Keasard River

"3 You shall sperate and malniaén all Alr Poliution Conbral (APC) systarms round O'clock

d. You shall faie all necessary care to awalkd fugitee emmiasion | smell nuisance in sumaunding
ared

8. You shall operate and maintain Efvent Treamen Fant (ETF) mound O cioch 8no 0D Scheaye
prescribed stiandards imils

B You shall submil iresh Bank Guaranies of Re. 50 Lakh in favor of Regional Officer, MPC
Board, Mavi-Mumbal wilhin penod of 0T days iosards the compliance of ihe above condBons,
Directions & Consent Condiions,

in case, you Fall to comply weh the abowe directions, the Board will have no option rather than
lo issue furfher appropriate directions as deem fit under the provisions of Wader (P. & C P ) Aol 1674,
under i prossssicna of Air (F. & C. P A, 1831 & Hazardous Washe (MH & Th) Aubes. 2008, amended
time b teme, which may please be nobed.
This has Bsusd with the spproval of compsient auinonty of (he Soard E ;
" ]

(0. B Patil]
Regional Cfficer, Navi Mumbal
Copy submitted for favor of information fo:

1. Mambar Sscretary, MPCE, Mumbal
£ Replonal Officer (HO), MPCB, Sion, Mumbal
3

Law Officer {P & L Diva.). MPCE

Copy bo:
Oficar, Taloja- He is diracted 1o serve thése directions in panson. ensure e
nos and submit report in ime

sl

i
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Annexure-Vill
M/s. Deepak Fertilizers

Board has issued Proposed Direction to M/s. Deepak Fertilizers vide No: MPCE/RONM/200712-
FT5-0001 dated 12/07 /2020 which is as below.

5. | Proposed Direction dated 12/07/2020 Status

Mo

1. | There is similarity n physical appearances of effluent in | Industry has submitted reply 1o the
__| Kasardi River and in storm water drain of the industry. PO on 16,07 2020,

‘2. | Mot taken adeguate measure and discharge acic | Further Board has extended Personal

efluent) acid in storm water drainage which is located | Hearing to the industry on

towards Kasadl river side and wiolated the consent | 12.08.2020 and directed the industry

condition ne schedule-1V (20) & (21). to submit the compliance on certaln

3. | Mot lified all the acidic effluent in ETP even after O7 days | points.

of the leakage incidence and shows negligence attitude | Accordingly Board has issued the

towards warous environmental Provislons, Acts and | Interim Direction on 17.09.2020.

Huzles,

Mot reported the acid leakage imcidence to the Board as

per consent condition na, no. Schedule- 1V {15].

5. | Mot complied with the conditions in the consent issued

by the Board.

B. | Mot submitted any plan of action for up-gradation an

imprevement of above sald incidence and for pollution

controd system

7. | Not made satisfactory compliance of Proposed

Directions vide ref, no.02.

B, | Shall submit fresh Bank Guarantee of Rs. 10 Lakhs In Favor

of Reglonal Offlcer, MPCB, Mavi-Mumibal within OF days

towwards the compliance cofsent canditions and and your

eyisting Bank Guaramtee of Ks. 05 Lakh hasz forfeited

herewith.

=

Compliance of the Interim Direction issued by the Board to M/s. Deepak Fertilizers vide No:
MPCB/RONM /200917-FT5-0023 dated 17/09/2020 is as below. Industry has submitted reply to
the Interim Direction vide letter dated 25.009.2020.
£, Intedm Direction dated 17.00. 2020 Compliance status
Mo
1 Industry shall install 360- degree Camera at periphery along the | Complied

river side keep watchy check on any illegal discharge into river. Industry has installed 2 360
Oegree Camera.
2. | Industry shall submit the Intermal Record/ report of the add | Complied

leakage incidence took place on 26.06.2020 to the Board.
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industry shall make arrengement,provizsion of anline continuoaas
mgnitoring for pH parameters at stonm water drain which is
leading 1o Kasard| River,

Pravided continuous  pH
monitoring system connected
o SCADA of ETP costrol
room, Nowewer not ondine,

Industry shall collect the Kasardi river water sample near bund at
back side of industry for analysis fortnightly and to submit the
analysis report [from NABE accredited laboratory ) of the same to
the Board regularly.

Complicd

marnual vigilance along the river- bank to keep check on any
illegal discharge into river, and to repost if any such evidences
and 1o submit the dally logbook record 1o the Board.

Complied

Industry shall Implement the process Plan of Action within ten
cays to avoid such kind of incidences in future,

Industry shall submit ground water/sail parmeahility Report and
Adeqguacy study ETP and AP Report frosm 11T Mumibal,

Complied

Complied.

Submitted IT repart on
12.,04. 2002,

Industry shall submit the report of daily Fugbm_ftalnng with pH
data] maintained from the storm Water Drain leading te Kasardi
Aiver,

Complied

10

——

| You shall operate and maintain effleent treatment plant (ETP)

round O'clock sclentifically to achleve consented standards.

System |5 operational

Industry shall submit Ban Guarantee of Rs.10 Lakh to the
Regional Office, Navi- Mumbai, vaid up to 30/10/2021 within
period of 15 days as per Proposed Directions sswed vide ref, no,
02,

Complied

F & 11
PREr
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M/s. Smartchem Technologies Limited

Board has issued SCN to M/s. Smartchem Technologies Limited vide No: PCB/RONM/211203-
FT5-0151 dated 03/12/2021 which is produced as below.

5 | SCNdated 03.12.2021 Remarks

Mo

1. | Fugitive emissions observed near WHA plant | Industry has submitted reply vide letter
Ammonia plant. dated 03.12.2021.

Industry has stated that, emissions are |
mainly steam vapars,

2. | Strong csmell of ammonia felh near OO | Indusktry  has  stated that, Chiller
refrigeration/compressor section. COMPressor using ammonia was urder

shiutdewn, hence local ammonla smell
| was feit.

3, Online Manitoring of f'.l_ﬂmal'ﬂer at WHNA- nat in Industry has stated that, focal panel
operation. While WNA-l NO: analyzer showing | display of onfing monitering was not
reading 426 ppm. working, however it was showing the

reading at Contrel Room (DCS).

A, | Chimmeys of all WA plants found emitting brownish | Industry has stated that, though yellow
yellow fumes, fumes noticed due to N20, analyzers

installed at WA plant were showing the
b l'EEIdFI'IE within consented lirmit. |
&5, | Felt strong ammonia smell near ETP area. Industry has stated that, efluent
containse ammonia  and  provided
armmaonia stripper al ETP hence ammonia
smell was sensed, but reading were
within limit,

6. | Observed effleent in the storm water drain near ETP | Industry has stated that, provided bund
and compound wall adjacent to Kasardi river and also | at stonm water drain and pH meter and
in the storm water drain near EHS buliding. pH | provided arrangement for fifting the
around 10. came o ETP,

7. | Onkine manitoring sensors at ETP final outlet sump | Now complied,
wat not placed praperly




Board has Issued Directions to M/s.
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smartchem Technologies Limited vide Mo,

MPCB/RONM/2209200001 dated 20/09/2022 which is produced as below.

5. No

Direction

1.

Hot complled with the consent E:rndﬂlnn and
specifically  consent  condition  in Schedule-ty
candition na, 19,

You have not taken adequate measures/ steps to
avaid heavy emistion of fumes in and around the |
Industry premises which observed spread about 1km :
radius  towards wind direction frem  industry |
premises,

You have npot taken adegquate measures for
controling mixing of such acidic effluent which fully
spread and flooded at floor level at ANP plant and |
dischange of acidic effluent into the storm water
draining system which further leads to Kasardi river
[pH of the same noted as 21o 3 on pH paper and same
has also shown Lo your representative),

You Bave neither initiated sulficient steps nor taken
adequate measure for controlling such mixing of
aridic/ contaminated effluent into kasardi river

5,

You have not taken measures to send the acidic
contaminated effluent generated  during the
inciderce to Effluent Treatment Plant (ETP) and
alowed to mix in storm water drain

You have not taken adequate measures about
Automation interock provided to the Process
eguipment, pumps, auxiliary tanks and piplng system
ete. for working properly and to aveld such a type of
untoward incidents.

Your Bank Guarantee of Rs. 25 Lakh forfeited
herewith and yvou shall submit fresh Bank Guarantee
of Rs. 50 Lakh in favor of Regional Officer, MPCB,
Ravi-Mumbas within 10 days towards the compliance
of the above conditions and consent conditions which
shall be valid up to 04 months mose than that of
validity of consent

Further directed not to start ANP plant activity till
MOC from DIEHS without obtaining prier permission
of the Board.

Status

R e LR e TR e e e e p— e

Industry has sut_rnirmd reply 1o this
direction on 21.09.2022.

Further Board Ras ssued Conditional
Restart Direction on 20.09,.2022.
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Compliance of the Conditional Restart Direction to M/s. Smartchem Technologies Limited on
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No: MPCB/RONM/2209300001 dated 30/09/2022 is as below.

5. Mo

Direction

Compliance

1

Shall casnply with the directions issued by Board on 20/09/2012
wide ref. no. 02,

Compled

Shall provide auto bevel control pumping arfangement on stocm
wiiter dralmage system to eontral discharge of any kind of
effiuent leading to Kasardi River,

Complied

Shall operate and maintain all Air Pollution Control (AFC)
systems round O dock.

aystern is operational

Shall take all necessary care to avoid fugitive emission) smell
nuisance in surrounding area.

Snall operate and maintain Effluent Treatment Plant [ETP)

round O'clock and to achieve prescribe standards limits.

System Is operational

Shall submit fresh Bank Guarantee of s, 50 Lakh in favor of
Regional Officer, MPC Board, Mavi-Murnbai within pericd of 07
days towards the compliance of the above conditions,
Oirections & Consent Conditions.

Complied
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Annexure-ix

19" 3'53.57432°N 73

7 Dec 202280008
Photograph-1: Grob effluent sampling ot final outlet of ETP.
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Photograph-2: A view of vorious treatment units of ETP comprising of low COD stream, phosphote
stream & nitrate stream.
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g

Photogroph-3: A view of vorious treotment units of ETP comprising of low COD stream, phosphate
stream & aifrote stream,

]

i

A

JDec 2022 17:48:33
Photograph-4; Sensor bosed auto cut-afffreturn valve installed ot final outlet of ETP, in cose
concertation of parameters exceeds than the prescribed standards; the treated effluent shall be
rowted back to the inlet collection tank of ETP.
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Maharashira
¥ Dec 2022 17:39:50
Photograph-5: Screenshot of OCEMS reodings while collecting grob effluent sampie from final
autlet of ETP.
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Photagraph-7: Source emission monitoring ot one of the stack(s).
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